
International Registration designating India 

Trade Marks Journal No: 1932 ,   16/12/2019           Class 1 
 

 

4339670    19/09/2019

[International Registration No. : 1454739]
Foam Supplies, Inc.

4387 North Rider Trail Earth City MO 63045 United States of America

Proposed to be Used

IR DIVISION
Liquid polyurethane for use in the manufacture of urethane foams for insulation, flotation, or structural applications; 
environmentally friendly chemicals, namely, polyurethane for use as blowing agents in the manufacture of plastics, foams, 
and polymers; raw liquid polyol.

7327



Trade Marks Journal No: 1932 ,   16/12/2019           Class 1 
 

 

4343843    20/09/2019

[International Registration No. : 1497022]
COMPO EXPERT GmbH

Krögerweg 10 48155 Münster Germany

Proposed to be Used

IR DIVISION
Growth promoters for plants; plant-strengthening preparations; manures, liquid manures.

7328



Trade Marks Journal No: 1932 ,   16/12/2019           Class 1 
 

 

Priority claimed from 11/06/2019; Application No. : 2019-082180 ;Japan 

4356373    16/08/2019

[International Registration No. : 1498813]
Techno-UMG Co., Ltd.

9-2 Higashi Shinbashi 1-chome, Minato-ku Tokyo 105-0021 Japan

Proposed to be Used

IR DIVISION
Unprocessed plastics [plastics in primary form].

7329



Trade Marks Journal No: 1932 ,   16/12/2019           Class 1 
 

 

Priority claimed from 24/01/2019; Application No. : 88274877 ;United States of America 

4365357    17/07/2019

[International Registration No. : 1500617]
PMC Isochem S.A.S.

32 rue Lavoisier F-91710 Vert Le Petit France

Proposed to be Used

IR DIVISION
Chemical polymers based on amino-acids, monomers for the preparation of said polymers, and polymers based on 
Vitamin E, all the foregoing used in formulation and delivery technologies of active pharmaceutical, veterinary and 
cosmetic ingredients.

7330



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4329003    24/09/2019

[International Registration No. : 1493108]
Jinyong Zhou

NO.78, GROUP 3, SHUANGXIAN VILLAGE, HOUGANG TOWN, DONGTAI 224200 JIANGSU China

Proposed to be Used

IR DIVISION
Shampoos; cosmetics; perfumes; dentifrices; incense.

7331



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4330042    19/09/2019

[International Registration No. : 1492561]
SHANGHAI BAIFENG INVESTMENT CO., LTD.

ROOM 309D, NO. 21, LANE 596, YANAN CENTRAL ROAD, JINGAN DISTRICT SHANGHAI CITY China

Proposed to be Used

To be associated with:
2704965

IR DIVISION
Shampoo; cleaning preparations; polishing preparations; furbishing preparations; perfumery for cosmetic purposes; 
cosmetics; dentifrices; incense; cosmetics for animals; air fragrancing preparations.

7332



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

Priority claimed from 26/08/2019; Application No. : 88593294 ;United States of America 

4337923    16/09/2019

[International Registration No. : 1495983]
Make-Up Art Cosmetics Inc.

767 Fifth Avenue New York NY 10153 United States of America

Proposed to be Used

IR DIVISION
Cosmetics.

7333



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4338061    24/09/2019

[International Registration No. : 1494955]
Xiaoli Zhou

No.1, Chenjiaba, Lishe Village, Yuqi Town, Huishan District, Wuxi 214000 Jiangsu China

Proposed to be Used

IR DIVISION
Cosmetics; dentifrices; air fragrancing preparations; shampoos; ethereal oils; perfumes; incense; cosmetics for animals; 
beauty masks.

7334



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

Priority claimed from 27/08/2019; Application No. : 88594343 ;United States of America 

4338351    03/09/2019

[International Registration No. : 1495530]
24k Cosmetics Inc.

74 Louis Court South Hackensack NJ 07606 United States of America

Proposed to be Used

IR DIVISION
Cosmetics; non-medicated skin care preparations.

7335



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4338501    12/09/2019

[International Registration No. : 1495740]
OKANA SKINCARE LIMITED

298 Great South Road, Manurewa Auckland 2102 New Zealand

Proposed to be Used

IR DIVISION
Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; bleaching 
preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations; body and 
beauty care products and preparations; lotions, creams and preparations for care of the face, body, scalp, nails and hair; 
soaps; cosmetics and cosmetic preparations; non-medicated skincare products and preparations; hair and haircare 
products and preparations including shampoos, conditioners, mousses, gels, waxes and sprays; oral hygiene products; 
deodorants and anti-perspirants for personal use; sunscreen and suncare preparations; sun-tanning preparations.

7336



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4342430    19/09/2019

[International Registration No. : 1497011]
Tara Tiefholz

11 Manresa Court, Sandy Bay, TAS Hobart TAS 7005 Australia

Proposed to be Used

IR DIVISION
Personal deodorants; non-medicated skin products; toothpaste; toothpastes; toothpaste for smokers; antiperspirant 
deodorants; body deodorants; deodorant creams for personal use; deodorant preparations for personal use; deodorant 
soap; deodorant sprays for personal use; deodorant sticks for personal use; deodorants for human beings or for animals; 
deodorants for personal use; deodorants for pets; deodorants for the body; deodorants for the feet; perfumed deodorants 
for use on the person; roll-on deodorants (toiletries); scented deodorant preparations for personal use; antiperspirants 
(toiletries); antiperspirant soap; non-medicated toiletries; non-medicated creams for the skin.

7337



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4350089    24/09/2019

[International Registration No. : 1498328]
scentnations inc.

The Rows bldg 5F 2-3 Daikanyama-cho, Shibuya-ku Tokyo 150-0034 Japan

Proposed to be Used

IR DIVISION
Cosmetics; soaps and detergents; perfumery; air fragrancing preparations for indoor use; dentifrices.

7338



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

Priority claimed from 24/04/2019; Application No. : 4545891 ;France 

4352946    12/09/2019

[International Registration No. : 1497439]
SEPHORA

41 rue Ybry F-92200 Neuilly-Sur-Seine France

Proposed to be Used

IR DIVISION
Make-up products for skin tone; make-up foundations; make-up powder; blusher pencils.

7339



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

Priority claimed from 27/03/2019; Application No. : 2019-043829 ;Japan 

4356100    09/09/2019

[International Registration No. : 1499121]
Kathi Grace Inc.

2F, Forest Hills, 4-18-11, Minamiaoyama, Minato-ku Tokyo 107-0062 Japan

Proposed to be Used

IR DIVISION
Cosmetics; soaps and detergents; dentifrices; false nails; false eyelashes; adhesives for cosmetic purposes; cotton sticks 
for cosmetic purposes; perfumery, fragrances and incense; fabric softeners for laundry use; laundry bleach; breath 
fresheners; paint removing compositions; shoe and boot cream; polishing preparations; abrasive paper; abrasive cloth.

7340



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4356192    27/06/2019

[International Registration No. : 1249303]
LIMITED LIABILITY COMPANY "TWINS TEC-UKRAINE"

Vasilkovskaya street, 30 KYIV 03022 Ukraine

Proposed to be Used

IR DIVISION
Abrasives; abrasive cloth; glass cloth; abrasive paper; breath freshening sprays; diamantine (abrasive); alum stones 
(astringents); amber (perfume); antistatic preparations for household purposes; balms other than for medical purposes; 
color- (colour-) brightening chemicals for household purposes (laundry); cosmetic dyes; bergamot oil; incense sticks; lip 
glosses; nail glitter; starch glaze for laundry purposes; polishing preparations; badian essence; beard dyes; pastes for 
razor strops; shaving stones (astringents); shaving soap; shaving preparations; eyebrow cosmetics; eyebrow pencils; 
astringents for cosmetic purposes; petroleum jelly for cosmetic purposes; cosmetic preparations for baths; bath salts, not 
for medical purposes; cotton wool for cosmetic purposes; cotton sticks for cosmetic purposes; shoe black (shoe polish); 
bleaching soda; skin lightening creams; laundry preparations; bleaching salts; dental bleaching gels; bleaching 
preparations (decolorants) for cosmetic purposes; decorative transfers for cosmetic purposes; cosmetic preparations for 
eyelashes; false eyelashes; adhesives for affixing false eyelashes; mustache wax; creams for leather; tailors' wax; 
polishing wax; laundry wax; cobblers' wax; windshield cleaning preparations; hair dyes and bleaching products; 
depilatory wax; hair lotions; hair waving lotions; cloths impregnated with a detergent for cleaning; gaultheria oil; 
heliotropine; geraniol; make-up; make-up removing preparations; lipsticks; disinfectant soap; deodorants for pets; 
deodorants for human beings or for animals; deodorant soap; depilatory creams; non-medicated pet shampoos; scented 
water; scented wood; extracts of flowers (perfumes); ethereal essences; essential oils; javelle water; jasmine oil; greases 
for cosmetic purposes; laundry soaking preparations; flavorings (flavourings) for beverages (essential oils); aromatics 
(essential oils); cake flavorings (essential oils); preservatives for leather (polishes); color-removing preparations; 
degreasers other than for use in manufacturing processes; scale removing preparations for household purposes; 
dentifrices; dentifrices; preparations for cleaning dentures; denture polishes; ionone [perfumery]; rust removing 
preparations; silicon carbide (abrasive); carbides of metal (abrasives); bases for flower perfumes; essential oils of 
cedarwood; adhesives for affixing false hair; adhesives for cosmetic purposes; quillaia bark for washing; corundum 
(abrasive); make-up for the face and body; cosmetics for animals; cosmetic face powder; beauty masks; cosmetic kits; 
cosmetic preparations for slimming purposes; whiting; cleaning chalk; cosmetic creams; laundry starch; laundry glaze; 
cakes of toilet soap; lavender water; lavender oil; incense; lacquer-removing preparations; hair spray; essential oils of 
lemon; polishing paper; smoothing stones; polishing preparations; polish for furniture and flooring; medicated soap; 
beauty lotions; tissues impregnated with cosmetic lotions; after-shave lotions; smoothing preparations (starching); fabric 
softeners for laundry use; mint for perfumery; mint essence (essential oil); massage gels, other than for medical purposes; 
floor polish; non-slipping wax for floors; almond oil; almond soap; almond milk for cosmetic purposes; washing soda, for 
cleaning; detergents other than for use in manufacturing operations and for medical purposes; soap; soap for brightening 
textile; soap for foot perspiration; antiperspirant soap; facial cleansing milk; musk (perfumery); emery; abrasive cloth; 
emery paper; ammonia (volatile alkali) (detergent); neutralizers for permanent waving; nail art stickers; nail care 
preparations; false nails; eau de Cologne; cosmetic pencils; oils for cosmetic purposes; perfume oils; oils for toilet 
purposes; oils for cleaning purposes; oil of turpentine for degreasing; breath freshening strips; drying agents for 
dishwashing machines; skin cleansing and polishing preparations; perfumery; perfumes; pumice stone; hydrogen 
peroxide for cosmetic purposes; non-slipping wax for floors; floor wax removers (scouring preparations); scouring 
preparations; canned pressurized air for cleaning and dusting purposes; polishing rouge; varnish-removing preparations; 
mouth washes, not for medical purposes; pomades for cosmetic purposes; preparations to make the leaves of plants 
shiny; dry-cleaning preparations; paint stripping preparations; aloe vera preparations for cosmetic purposes; 
antiperspirants (toiletries); sachets for perfuming linen; safrol; laundry blueing; turpentine, for degreasing; sandpaper; 
sun-tanning preparations (cosmetics); bleaching soda; sunscreen preparations; douching preparations for personal 
sanitary or deodorant purposes (toiletries); preparations for unblocking drain pipes; potpourris (fragrances); dry 
shampoos; baby powder (toiletries); terpenes (essential oils); abrasive preparations; rose oil; non-medicated toiletries; 
toilet water; hair mascara; cosmetic dyes; cleaning and washing preparations and substances; scouring solutions; 
shampoos; tailors' wax; cosmetic preparations for skin care; smoothing stones; wallpaper cleaning preparations.

7341



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

Priority claimed from 10/04/2019; Application No. : 018049343 ;European Union 

4356348    24/07/2019

[International Registration No. : 1498868]
GIORGIO ARMANI S.P.A.

Via Borgonuovo, 11 I-20121 MILANO (Milano) Italy

Proposed to be Used

IR DIVISION
Perfumed soaps; perfumes; eau de cologne; toilet waters; eau de parfum; personal deodorants; cleaning and fragrancing 
preparations; scented body lotions and creams; essential oils.

7342



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4367825    15/03/2019

[International Registration No. : 1499803]
YIPING LUO

Calle Humboldt 56, 401, Colonia Centro, Cuahutemoc Cuidad de Mexico Mexico

Proposed to be Used

IR DIVISION
Cosmetics.

7343



Trade Marks Journal No: 1932 ,   16/12/2019           Class 3 
 

 

4367843    03/09/2019

[International Registration No. : 1499866]
GALLINEE LTD

170 FINCHLEY RD LONDON NW3 6BP United Kingdom

Proposed to be Used

IR DIVISION
Cosmetics; make-up products; perfumes; essential oils; purifying cosmetic products; bath foams; bath oils not for medical 
use; body washes; soaps; body scrub; body creams; body oils [for cosmetic use]; skin care preparations; cosmetic face 
creams; face and body lotions; facial masks; facial cleansers [cosmetics]; facial toners; face oils; exfoliants; shaving and 
depilatory preparations; talcum powders; hair preparations and treatments; shampoos; hair conditioners; oils for hair 
care; hair creams; hair styling preparations; hand creams; hand lotions; sunscreen products; after-sun lotions; 
deodorants; antiperspirants (toiletries); nail care products; non-medicated preparations for foot care; lip balms [non-
medicated].

7344



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 12/11/2013; Application No. : 302013059257.3/05 ;Germany 

2723572    21/12/2013

[International Registration No. : 1195498]
TAKEDA PHARMACEUTICAL COMPANY LIMITED

1-1, Doshomachi 4-chome, Chuo-ku Osaka 540-8645 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

10, GOVERNMENT PLACE, KOLKATA - 700 069, INDIA.

Proposed to be Used

IR DIVISION
Pharmaceutical preparations.

7345



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 15/01/2014; Application No. : 30 2014 020 734.6/05 ;Germany 

2735786    18/02/2014

[International Registration No. : 1198787]
BAYER INTELLECTUAL PROPERTY GMBH

Alfred-Nobel-Straße 10 40789 Monheim am Rhein Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of hemophilia, cardiovascular diseases, pulmonary hypertension and 
cancer.

7346



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 21/12/2018; Application No. : 4020180180354 ;Republic of Korea 

4275921    13/06/2019

[International Registration No. : 1484345]
HUGEL INC.

61-20, Sinbuk-ro, Sinbuk-eup, Chuncheon-si Gangwon-do Republic of Korea

Address for service in India/Attorney address:
K & S PARTNERS

515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of spasm; pharmaceutical preparations for treating dystonia; muscle 
relaxants; pharmaceutical preparations for the treatment of hyperhidrosis; pharmaceutical preparations for animals; 
pharmaceutical preparations for the treatment of headache; pharmaceutical preparations used in cosmetic surgery; 
pharmaceutical preparations containing botulinum toxin; botulinum toxin; pharmaceutical preparations containing 
botulinum toxin for the treatment of wrinkles; pharmaceutical preparations containing botulinum toxin fragments for the 
treatment of wrinkles; pharmaceutical preparations for use in treating urogenital system diseases and conditions; bacterial 
toxins; pharmaceutical preparations for digestive system; pharmacological preparations for skin care; pharmaceutical 
preparations for treating neurological diseases and disorders: ophthalmic preparations; ointments for pharmaceutical 
purposes; chemical preparations for pharmaceutical purposes; pharmaceutical agents for epidermis; drugs for medical 
purposes; biological preparations for medical or veterinary purposes: microorganisms for medical purposes; cultures of 
microorganisms for medical or veterinary use; chemical reagents for medical or veterinary purposes; bacteriological 
preparations for medical and veterinary use; adjuvants for medical purposes; hyaluronic acid preparations for medical 
purposes; medicines for human purposes; pharmaceutical preparations for the treatment of psychiatric diseases and 
disorders; pharmaceutical preparations for use in orthopedics; pharmaceutical preparations; pharmaceutical preparations 
for the treatment of wrinkles; injectable dermal fillers, namely injectable pharmaceutical products for intradennal use; 
medicines for dental purposes; pharmaceutical preparations for the treatment of pain: pharmaceutical preparations for use 
in dermatology; phannaceutical preparations for treating skin disorders: pharmaceutical preparations mainly based on 
hyaluronic acid.

7347



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

4336909    12/09/2019

[International Registration No. : 1494892]
World Health Products, LLC

578 Pepper Street Monroe CT 06468 United States of America

Proposed to be Used

IR DIVISION
Nutritional supplements, namely, weight loss pills and energy and weight loss drinks and mixes.

7348



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

4338184    17/09/2019

[International Registration No. : 1495028]
MediBeacon Inc.

Helix Center, Suite 175 1100 Corporate Square Drive St. Louis MO 63132 United States of America

Proposed to be Used

IR DIVISION
Diagnostic agents, namely, tracer agents for medical diagnostic imaging purposes.

7349



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 04/09/2019; Application No. : 88603281 ;United States of America 

4338194    12/09/2019

[International Registration No. : 1495072]
QUARK PHARMACEUTICALS, INC.

Suite 310, 7999 Gateway Boulevard Newark CA 94560 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical compositions for the treatment of disorders of the kidney; pharmaceutical compositions for the treatment 
of disorders of the kidney associated with kidney transplants.

7350



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 13/09/2019; Application No. : 88616551 ;United States of America 

4338549    20/09/2019

[International Registration No. : 1495801]
Incyte Holdings Corporation

1801 Augustine Cut-Off Wilmington DE 19803 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of cancer; pharmaceutical preparations for the treatment of immunological 
disorders; pharmaceutical preparations for the treatment of hematological disorders; pharmaceutical preparations for the 
treatment of hypophosphatemia disorders; pharmaceutical preparations for the treatment of myeloproliferative disorders; 
pharmaceutical preparations for the treatment of skeletal or chondrocyte disorders.

7351



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

4339415    12/09/2019

[International Registration No. : 1493805]
World Health Products, LLC

578 Pepper street 578 Monroe CT 06468 United States of America

Proposed to be Used

IR DIVISION
Dietary supplements.

7352



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 12/09/2019; Application No. : 88614563 ;United States of America 

4343521    16/09/2019

[International Registration No. : 1496329]
WORLD HEALTH PRODUCTS, LLC

578 PEPPER STREET MONROE CT 06468 United States of America

Proposed to be Used

IR DIVISION
Dietary and nutritional supplements.

7353



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 12/09/2019; Application No. : 88614363 ;United States of America 

4346268    16/09/2019

[International Registration No. : 1496301]
WORLD HEALTH PRODUCTS, LLC

578 PEPPER STREET MONROE CT 06468 United States of America

Proposed to be Used

IR DIVISION
Dietary and nutritional supplements.

7354



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 22/03/2019; Application No. : 88352451 ;United States of America 

4354434    12/09/2019

[International Registration No. : 1497190]
Ultragenyx Pharmaceutical Inc.

60 Leveroni Court Novato CA 94949 United States of America

Proposed to be Used

IR DIVISION
Pharmaceuticals for use in treating genetic disorders, autosomal disorders, lysosomal storage disorders, metabolic 
disorders, energy deficiency disorders, and enzyme disorders; pharmaceuticals for use in treating long-chain fatty acid 
oxidation disorders (LC-FAOD).

7355



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

4356391    08/08/2019

[International Registration No. : 1498796]
ALFA INTES INDUSTRIA TERAPEUTICA SPLENDORE S.R.L.

Via F.lli Bandiera, 26 CASORIA Italy

Proposed to be Used

IR DIVISION
Pharmaceutical products; products for medical use.

7356



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 20/05/2019; Application No. : 2019-070953 ;Japan 

4357150    12/09/2019

[International Registration No. : 1499487]
NIHON NOHYAKU CO., LTD.

19-8, Kyobashi 1-chome, Chuo-ku Tokyo 104-8386 Japan

Proposed to be Used

IR DIVISION
Fungicides only for agricultural purposes.

7357



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 15/07/2019; Application No. : 88514434 ;United States of America 

4366214    07/08/2019

[International Registration No. : 1500244]
Sarepta Therapeutics, Inc.

215 First Street Cambridge MA 02142 United States of America

Proposed to be Used

IR DIVISION
Pharmaceutical preparations for the treatment of neuromuscular diseases and disorders, muscular dystrophies, central 
nervous system diseases and disorders, genetic diseases and disorders; pharmaceutical preparations based on 
morpholino oligomer technology platform; pharmaceutical preparations that modulate rna expression; gene therapy 
products, namely, gene delivery pharmaceuticals; pharmaceutical preparations for gene therapy, gene editing, and 
genome editing; gene therapy products for the treatment of neuromuscular diseases and disorders, muscular dystrophies, 
central nervous system diseases and disorders, genetic diseases and disorders; biological preparations for the treatment 
of neuromuscular diseases and disorders, muscular dystrophies, central nervous system diseases and disorders, genetic 
diseases and disorders; viruses, viral vectors and viral constructs for the treatment of neuromuscular diseases and 
disorders, muscular dystrophies, central nervous system diseases and disorders, genetic diseases and disorders; 
pharmaceutical preparations, biological preparations and gene therapy products for the treatment of genetic disorders and 
diseases.

7358



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

Priority claimed from 12/11/2018; Application No. : 4499206 ;France 

4366713    10/05/2019

[International Registration No. : 1500631]
PHARNEXT

11-13 rue René Jacques F-92130 Issy-les-Moulineaux France

Proposed to be Used

IR DIVISION
Medicines; pharmaceutical and veterinary products; pharmaceutical preparations for human and veterinary use; biological 
preparations for medical use; diagnostic products for medical use; chemical preparations for medical use; food 
supplements and nutritional supplements for medical use; dietetic food and substances for medical and pharmaceutical 
use; homeopathic and plant therapy compositions; sanitary products for medical purposes; medicinal baths; dietetic 
beverages for medical use; chemical reagents for medical use, namely biomarkers; products for personal hygiene for 
medical purposes; plasters, materials for dressings; surgical and medical dressings.

7359



Trade Marks Journal No: 1932 ,   16/12/2019           Class 5 
 

 

4368147    22/08/2019

[International Registration No. : 1500175]
CAN TECHNOLOGIES, INC.

15407 MCGINTY ROAD WEST WAYZATA MN 55391 United States of America

Proposed to be Used

IR DIVISION
Nutritional supplements for fish and shrimp; nutritional additives for animal foodstuffs, for medical purposes for fish and 
shrimp; nutritional additives for animal foodstuffs, not for medical purposes for fish and shrimp.

7360



Trade Marks Journal No: 1932 ,   16/12/2019           Class 6 
 

 

Priority claimed from 28/03/2019; Application No. : 018042059 ;European Union 

4340092    23/09/2019

[International Registration No. : 1494321]
ACERINOX S.A.

Santiago de Compostela, 100 E-28035 Madrid Spain

Proposed to be Used

IR DIVISION
Corrugated stainless steel products, specifically bars, rolls, wires, wire rods, hot and cold rolled and finished products; 
semi-finished products of corrugated stainless steel such as bars, rolls, wires, wire rods, hot and cold rolled and finished 
products.

7361



Trade Marks Journal No: 1932 ,   16/12/2019           Class 6 
 

 

4344099    19/09/2019

[International Registration No. : 1496386]
Peri GmbH

Rudolf-Diesel-Str. 19 89264 Weißenhorn Germany

Proposed to be Used

To be associated with:
1406804

IR DIVISION
Shoring systems of metal; falsework systems of metal; slab props of metal; props of metal; ceiling supports of metal; 
frameworks of metal for ceilings; shoring towers of metal.

7362



Trade Marks Journal No: 1932 ,   16/12/2019           Class 6 
 

 

Priority claimed from 09/09/2019; Application No. : 2019-119409 ;Japan 

4356106    19/09/2019

[International Registration No. : 1499647]
Nippon Steel Corporation

6-1, Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8071 Japan

Proposed to be Used

IR DIVISION
Galvanized steel sheets; steel plates and sheets; iron and steel; metal materials for building or construction.

7363



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

Priority claimed from 02/04/2014; Application No. : 14 4 080 840 ;France 

2778695    08/04/2014

[International Registration No. : 1208886]
TATA STEEL LIMITED

Bombay House, 24, Homi Mody Street, Fort Mumbai 400001 IN

Address for service in India/Attorney address:
K & S PARTNERS

#134, 1ST FLOOR, 60 FT. DOMLUR ROAD, INDIRANAGAR, BANGALORE - 560 008

Proposed to be Used

IR DIVISION
Industrial machines for water cooling of metallurgical reactors for ore smelting.

7364



Trade Marks Journal No: 1932 ,   16/12/2019           Class  7 
 

 

Priority claimed from 03/12/2016; Application No. : 40-2016-0107943 ;Republic of Korea 

3567090    21/03/2017
[International Registration No. : 1348036]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.7;Laundry washing machines.

7365



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4338192    23/09/2019

[International Registration No. : 1495062]
Changsha Hongreat Automation Technology Co., Ltd.

Bldg. 27-A, 1-1-1, Liandong Ugu Industry Center, Wangcheng ETDZ, Changsha 510620 Hunan China

Proposed to be Used

IR DIVISION
Wrapping machines; packing machines; sealing machines for industrial purposes; sheaf-binding machines; bottle sealing 
machines; bottle stoppering machines; bottle filling machines.

7366



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4338388    04/09/2019

[International Registration No. : 1495577]
YAMAWA MFG. Co., Ltd.

13-10, Kyobashi 3 chome, Chuo-ku Tokyo 104-0031 Japan

Proposed to be Used

To be associated with:
3583336

IR DIVISION
Taps [machine tools]; dies [machine tools]; thread cutting tools; centre drills [machine tools]; cutting tools for metal 
working; cemented carbide cutting tools [for machines]; diamond cutting tools [for machines]; other metal cutting machine 
tools; parts and fittings for metal cutting machine tools; other metalworking machines and tools.

7367



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4339717    24/09/2019

[International Registration No. : 1494405]
SU MINGLEI

ROOM 502, UNIT 1, BUILDING 4, NO.101 XIYANCHI STREET, LANSHAN DISTRICT, LINYI CITY 276000 SHANDONG 
PROVINCE China

Proposed to be Used

IR DIVISION
Agricultural machines; disintegrators; hydraulic presses; woodworking machines; saws [machines]; felt-board machines; 
log carry machines; mixing machines; steam engine boilers; plywood pressing machines.

7368



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4351396    11/09/2019

[International Registration No. : 1498529]
Robert Bosch Tool Corporation

1800 W. Central Rd Mount Prospect IL 60056 United States of America

Proposed to be Used

IR DIVISION
Power operated hand tools, namely, multi-purpose rotary tools used for cleaning and scrubbing; power tool accessories, 
namely, cleaning pads and brushes being attachments for multi-purpose rotary tools.

7369



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

Priority claimed from 03/06/2019; Application No. : 2019/03702 ;Sweden 

4356340    15/08/2019

[International Registration No. : 1498886]
DISAB Vacuum Technology AB

Box 170 SE-241 23 Eslöv Sweden

Proposed to be Used

IR DIVISION
Vacuum loaders for superstructure on vehicles.

7370



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

Priority claimed from 20/08/2019; Application No. : 2019-111225 ;Japan 

4356455    20/09/2019

[International Registration No. : 1498709]
YAMATO MISHIN SEIZO KABUSHIKI KAISHA

4-12, Nishitemma 4-chome, Kita-ku, Osaka-shi Osaka 530-0047 Japan

Proposed to be Used

IR DIVISION
Sewing machines for household purposes; sewing machines for industrial purposes; motors for sewing machines; sewing 
machines, and parts and fittings therefor.

7371



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4356564    09/05/2019

[International Registration No. : 1499507]
UZER MAKINA VE KALIP SANAYII A.S.

Kocaeli Arslanbey O.S.B. 5.Sokak No:5/A Arslanbey Kartaltepe Kocaeli Turkey

Proposed to be Used

IR DIVISION
Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D 
printers; construction machines and robotic mechanisms (machines); lifting, loading and transmission machines and 
robotic mechanisms (machines) for lifting, loading and transmission purposes: elevators, escalators and cranes; 
machines and robotic mechanisms (machines) for use in agriculture and animal breeding, machines and robotic 
mechanisms (machines) for processing cereals, fruits, vegetables and food; engines and motors, other than for land 
vehicles, parts and fittings therefor, other than for land vehicles; bearings (parts of machines), roller or ball bearings; 
machines for mounting and detaching tires; alternators, current generators, electric generators, current generators 
operated with solar energy; painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic punching 
machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid spraying 
machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air machines, 
compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the abovementioned 
functions; electric and gas-operated welding apparatus, electric arc welding apparatus, electric soldering apparatus, 
electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with the abovementioned 
functions; printing machines; packaging machines, filling, plugging and sealing machines, labellers (machines), sorting 
machines, industrial robots (machines) with the abovementioned functions, electric packing machines for plugging and 

7372



sealing of plastics; machines for textile processing, sewing machines, industrial robots (machines) with the 
abovementioned functions; fuel dispensing pumps for service stations, self-regulating fuel pumps; electric kitchen 
machines for chopping, grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, 
dishwashers, spin driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum 
cleaners and parts thereof; automatic vending machines; galvanizing and electroplating machines; electric door openers 
and closers.

7373



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

4366352    23/08/2019

[International Registration No. : 1500940]
OSG CORPORATION

3-22 Honnogahara, Toyokawa-shi Aichi 442-0005 Japan

Proposed to be Used

IR DIVISION
Metalworking machines and tools; cutting tools [machine tools]; taps [machine tools]; drill bits [machine tools]; thread 
milling cutters [machine tools]; turning point tools [machine tools]; milling cutters [machine tools]; reamers [machine 
tools]; end mills; cemented carbide tools; cemented carbide cutting tools [machine tools]; anti-abrasive cemented carbide 
tools; cemented carbide tips; diamond tools [machine tools]; diamond-pointed metal-cutting tools [machine tools]; wear-
resistant diamond-pointed metal-cutting tools [machine tools]; rolling dies [parts of machines].

7374



Trade Marks Journal No: 1932 ,   16/12/2019           Class 7 
 

 

Priority claimed from 25/02/2019; Application No. : UK00003378263 ;United Kingdom 

4367223    23/08/2019

[International Registration No. : 1501062]
Oxford Instruments Nanotechnology Tools Limited trading as Oxford Instruments Plasma Technology

Tubney Woods, Abingdon Oxon OX13 5QX United Kingdom

Proposed to be Used

IR DIVISION
Apparatus and instruments for thin film processing; apparatus and instruments for thin film processing namely, atomic 
layer deposition tools, chemical vapour deposition tools, etch tools and cluster tools; apparatus and instruments for thin 
film processing namely, atomic layer deposition tools, etch tools and cluster tools with automated handling; flexible ion 
beam processing systems for ion beam etching and ion beam deposition.

7375



Trade Marks Journal No: 1932 ,   16/12/2019           Class 8 
 

 

Priority claimed from 01/07/2019; Application No. : 4020190101045 ;Republic of Korea 

4365042    09/07/2019

[International Registration No. : 1500796]
BENLAUZIN AKD KOREA Co.,Ltd

1st floor, 89, Donggyo-ro 23-gil, Mapo-gu, Seoul, Republic of Korea

Proposed to be Used

IR DIVISION
Hair cutting scissors; scissors; tweezers; hair clippers for personal use, electric and non-electric; hand-operated hair 
clippers; non-electric hair clippers; electric hair clippers; hair clippers, electric and battery-powered; scissor blades; razor 
blades; blades for electric razors; electric epilators; depilation appliances (non-electric); non-electric hand instruments for 
hair dye; electric hair straighteners; electric hair crimper; hair straighteners, electric; hair braiders, electric; electric hair 
curling irons; hand implements for hair curling.

7376



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 14/10/2013; Application No. : 012218962 ;European Union 

2751181    12/03/2014
[International Registration No. : 1203911]
HERAEUS ELECTRO-NITE INTERNATIONAL N.V.

Centrum Zuid 1105 B-3530 Houthalen Belgium

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Hydrogen sensor system for determining the dissolved hydrogen concentration in molten metal comprising a probe, a 
recording means for analysis and visual display of hydrogen concentration auxiliary light and buzzer assembly and 
printer.

7377



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 07/10/2015; Application No. : 2015-96733 ;Japan 

3397443    06/04/2016
[International Registration No. : 1308780]
SONY CORPORATION

1-7-1 Konan, Minato-ku Tokyo 108-0075 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Earphones, headphones, loudspeakers and other telecommunication machines and apparatus; electronic machines, 
apparatus and their parts.

7378



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

 

4328000    23/09/2019
[International Registration No. : 1492870]
JINAN XINGUANG TESTING MACHINE MANUFACTURING CO., LTD.

800 METERS, NORTH OF ZAOYUAN HOSPITAL, ZHANGQIU CITY 250014 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Material testing instruments and machines.

7379



Trade Marks Journal No: 1932 ,   16/12/2019           Class 09 
 

4330006    16/09/2019
[International Registration No. : 1371736]
DIAGENODE SA

Liège Science Park - Rue du Bois St-Jean 3 B-4102 Seraing

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, testing, regulating and quality research of materials using ultra-sound 
energy; ultra-sound cleaning installations; ultra-sound apparatus for use in industrial and scientific processes, such as for 
obtaining mixtures, emulsions and the biological decomposition of cells; high-capacity ultrasonic energy sources, 
ultrasonic translation equipment, parts and accessories of these products.

7380



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4336893    23/09/2019
[International Registration No. : 1494934]
Mega Phase Industrial Inspection Technology (Shanghai) Co., Ltd.

Rm. 409-410, Bldg. 3, No. 1690, Cailun Rd., Free Trade Pilot Zone, Pudong New Dist Shanghai China

Proposed to be Used
IR DIVISION
Measuring device; electrical measuring instruments; surveying apparatus and instruments; measuring instruments; 
optical apparatus and instruments; printed circuit board; transformers; computer software; precision measuring 
apparatus; computer programs (downloadable software).

7381



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 18/03/2019; Application No. : 36888330 ;China 

4338085    16/09/2019
[International Registration No. : 1495009]
Guangzhou Battsys Co., Ltd.

Xili Village (Factory 2) (Factory 3), Dongyong Town, Nansha District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Batteries, electric, for vehicles; accumulator jars; accumulator boxes; battery boxes; plates for batteries; anode batteries; 
high tension batteries; chargers for electric batteries; galvanic cells; grids for batteries; batteries, electric; accumulators, 
electric; solar batteries; lithium ion batteries; fuel cells.

7382



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4338188    24/09/2019
[International Registration No. : 1495030]
Zhuhai CosMX Battery Co., Ltd.

(1st Foor, A plant south section) No. 209, Zhufeng Road, Jing’an Town, Doumen District, Zhuhai City Guangdong China

Proposed to be Used
IR DIVISION
Batteries, electric, for vehicles; accumulators, electric, for vehicles; galvanic cells; accumulators, electric; solar batteries; 
battery boxes; photovoltaic cells; chargers for electric batteries; batteries, electric.

7383



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 03/04/2019; Application No. : 88370190 ;United States of America 

4338682    23/09/2019
[International Registration No. : 1495223]
TheHuffingtonPost.com, Inc.

22000 AOL Way Dulles VA 20166 United States of America

Proposed to be Used
IR DIVISION
Downloadable software in the nature of an application that provides users with information, news, curated content, and 
original content in the fields of news, politics, entertainment, health, lifestyle, technology, science, comedy, and fashion.

7384



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 11/03/2019; Application No. : 88334009 ;United States of America 

4338689    11/09/2019
[International Registration No. : 1495204]
Xilinx, Inc.

2100 Logic Drive San Jose CA 95124 United States of America

Proposed to be Used
IR DIVISION
Downloadable computer software platform for the design, programming and operation of integrated circuits and integrated 
circuit modules, boards and cards; downloadable computer software for use in programmable chip platforms.

7385



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

 

4339105    17/09/2019
[International Registration No. : 1494017]
J. Choo Limited

10 Howick Place London SW1P 1GW United Kingdom

Proposed to be Used
To be associated with:
2743460, 3516077

IR DIVISION
Cl.9;Eyewear, sunglasses, spectacles, sunglasses and spectacles cases and frames, optical frames; pouches and bags 
adapted to carry sunglasses and spectacles; laptop cases, laptop bags; mobile phone cases, smartphone cases, mobile 
phone straps; encoded bank cards, encoded loyalty cards; bags adapted for electrical apparatus and instruments, mobile 
phones, smartphones, laptops, PDAs; apparatus for recording, transmission or reproduction of sound or images, 
magnetic data carriers, recording discs; pre-recorded CDs, CD-ROMs, tapes and discs; protective footwear; electronic 
publications (downloadable); software applications (Apps); mouse mats, electronic tags for goods.

7386



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4339772    24/09/2019
[International Registration No. : 1494179]
QUANZHOU TESUNHO ELECTRONICS CO., LTD

NO. 2 5TH F/L, E-19 PHASE TWO, XUNMEI INDUSTRIAL ZONE, CHENGDONG STREET, FENGZE DISTRICT 362000 
QUANZHOU, FUJIAN China

Proposed to be Used
IR DIVISION
Antennas; transmitters [telecommunication]; navigational instruments; radiotelephony sets; telephone apparatus; network 
communication equipment; amplifiers; low voltage power supply; height voltage switch plank; alarms.

7387



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4339833    24/09/2019
[International Registration No. : 1494277]
Zhuhai CosMX Battery Co., Ltd.

No. 209, Zhufeng Road, Jing’an Town, Doumen District, Zhuhai City, Guangdong, P.R.China (1st Foor, A plant south section) China

Proposed to be Used
IR DIVISION
Batteries, electric, for vehicles; accumulators, electric, for vehicles; galvanic cells; accumulators, electric; solar batteries; 
battery boxes; photovoltaic cells; chargers for electric batteries; batteries, electric.

7388



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

 

Priority claimed from 20/09/2019; Application No. : 88624948 ;United States of America 

4342385    24/09/2019
[International Registration No. : 1496954]
Magnalytix, LLC

424 Harding Industrial Drive Nashville TN 37211 United States of America

Proposed to be Used
IR DIVISION
Non-electrical, non-functional dummy electronic components that replicate live passive and active electronic components; 
tools and supply kits for education and training in pick and place machine setup and calibration, process testing and 
solder training composed primarily of sets of computer chips; integrated circuits; integrated circuit components, namely, 
power elements, converters, wafers, power transistors, silicon crystalline chips and rectifiers; semiconductors; 
semiconductor chips; semiconductor components, namely, power elements, converters, wafers, power transistors, silicon 
crystalline chips and rectifiers; Electronic components, namely, microprocessors, capacitors, resistors, transistors, 
diodes, chips, inductors, quad flat packs, flip chips, ball grid arrays and printed circuit boards.

7389



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4344243    24/09/2019
[International Registration No. : 1437516]
Heart Electrical Service, Inc.

4-4, Higashi-Nakano 1 chome, Nakano-ku Tokyo 164-0012 JP

Proposed to be Used
IR DIVISION
Telecommunications cables; telecommunication cables; USB cables; cables, electric; extension cords; electrical extension 
cords; power strips; power strips with movable sockets; modems; connectors [electricity]; cable connectors; mouse 
[computer peripheral]; computer mouse; computer peripheral devices; computer peripherals and accessories; 
rechargeable batteries; batteries; battery charge devices; dry cells; wireless routers; computer network routers; network 
routers; external computer hard drives; cell phone straps; protective films adapted for computer screens; protective films 
adapted for smartphones; protective covers for smartphones; protective cases for smartphones; protective covers and 
cases for tablet computers; television aerials; aerials; secure Digital (SD) Memory Cards; blank flash memory cards; USB 
flash drives; blank USB flash drives; USB flash drives with local area networks; blank USB flash drives with local area 
networks; magnetic data carriers, recording discs; magnetic data carriers and recording discs; blank magnetic data 
carriers; blank magnetic discs; electrical outlets; telecommunication devices and apparatus; electronic components.

7390



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 01/04/2019; Application No. : 018044604 ;European Union 

4345653    24/09/2019
[International Registration No. : 1496079]
Mobotix AG

Kaiserstraße 67722 Winnweiler Germany

Proposed to be Used
IR DIVISION
Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; computers and data-processing apparatus; data processing equipment; computer software; video management 
software; computer programs, in particular for image processing, pattern detection, robot control and process control; 
video management systems, in particular for the display, evaluation, administration, configuration and control of multiple 
cameras, in particular for research and recording; computer networks, data communications apparatus and equipment; 
data storage devices, in particular optical and digital recording media; recorded data carriers; information technology and 
audiovisual equipment; communications and data processing apparatus and equipment; devices with a screen, in 
particular displays; image capturing and developing devices; cameras, monitoring, infrared and web cameras and 
intelligent video sensor systems, in particular for image and pattern detection and/or processing; photographic lenses; 
optical devices, enhancers and correctors; thermal imaging equipment, thermal imaging apparatus for night vision; safety, 
security, protection and signalling devices; entrance and access control apparatus, in particular electric and automatic 
access control installations; navigation, guidance, tracking, targeting and map making devices; distance and dimension 
measuring instruments; measuring, detecting and monitoring instruments, indicators and controllers; door stations and 
video intercom terminals; electric apparatus and instruments, namely for recording, evaluating and/or assessing, 
compressing, transmitting, in particular remotely transmitting, storing, in particular archiving and/or displaying data, in 
particular audio and/or visual data; controls and/or automation devices, with and/or for the aforesaid goods, in particular 
for access control and/or monitoring and/or for the inspection of technical processes; sensors and detectors, in particular 
motion detectors; parts and accessories for all the aforesaid goods, included in this class.

7391



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4355360    19/09/2019
[International Registration No. : 1497859]
CBS Studios Inc.

4024 Radford Avenue Studio City CA 91604 United States of America

Proposed to be Used
IR DIVISION
Digital video discs/digital versatile discs (DVDs), featuring pre-recorded entertainment in the nature of television series 
episodes featuring drama; pre-recorded audio cassettes, audio discs, compact discs, and soundtracks featuring music 
from the television series featuring drama; magnets, mouse pads, downloadable computer game programs.

7392



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4355995    26/08/2019
[International Registration No. : 1499363]
Huang Haijing

Huxi Village, Liushi Town, Yueqing City Zhejiang Province China

Proposed to be Used
IR DIVISION
Signal lanterns; blinkers [signalling lights]; fluorescent screens; switches, electric; electric switch plates with high-low 
voltage; control panels [electricity]; time switches, automatic; light regulators [dimmers], electric; junction boxes 
[electricity]; regulating apparatus, electric.

7393



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4356005    03/06/2019
[International Registration No. : 1499316]
Shenzhen Jingdong Weiye Technology Co., Ltd.

Building A, No.1 Datianyang Industrial Zone, Shiwei, Jiangshi Community, Gongming Office, Guangming New District, Shenzhen 
Guangdong China

Proposed to be Used
IR DIVISION
Readers [data processing equipment]; smartwatches; humanoid robots with artificial intelligence; wearable computers; 
cases for smartphones; holders for mobile phones; wireless headsets for smartphones; headphones; portable media 
players; virtual reality headsets; electric and electronic video surveillance installations; cameras [photography]; selfie 
sticks [hand-held monopods]; USB cables for mobile telephones; USB cables; wires, electric; cables for the transmission 
of sounds and images; plugs, sockets and other contacts [electric connections]; electrical adapters; electrical outlets; 
power adapters; converters for electric plugs; plug adaptors; rechargeable electric batteries; charging stations for electric 
vehicles; battery charge devices; theft prevention installations, electric; couplers [data processing equipment].

7394



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

Priority claimed from 12/06/2018; Application No. : 017916631 ;European Union 

4356035    03/12/2018
[International Registration No. : 1499217]
Dimitar Karabonev

Sergey Rumyantsev Street 5 BG-2050 Ihtiman Bulgaria

Proposed to be Used
IR DIVISION
Audio/visual and photographic devices; apparatus for the processing of images; apparatus for the reproduction of images; 
camcorders; car video recorders; cinematographic cameras; digital video cameras; digital video recorders; film cameras; 
film lenses; film recorders; film recording apparatus; surveillance cameras; video camera stands; video cameras adapted 
for monitoring purposes; video cameras for broadcasting; video devices; video recorders; action cameras; apparatus for 
recording images; bags for cameras; camcorder cases; camera flashes; camera lens adapters; compact digital cameras; 
tripods for cameras; webcams; accumulators, electric; alkaline accumulators; anode batteries; apparatus and instruments 
for accumulating electricity; batteries; optical receivers; optical apparatus; camera cases; cases adapted for cameras; 
cases for digital media players; cases for photographic apparatus; camera tripods.

7395



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

 

4356110    22/07/2019
[International Registration No. : 1499662]
Jean Müller GmbH Elektrotechnische Fabrik

H.J.-Müller-Str. 7 65343 Eltville am Rhein Germany

Proposed to be Used
IR DIVISION
Electric fuses and fuse bases; electric switching apparatus, namely switch fuse units, switch disconnectors and load 
break switches; electric switchgear combinations; domestic junction boxes; clips and terminal strips for electric cables 
and rails; distribution boxes and cabinets for electrical apparatus.

7396



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4364464    07/06/2019
[International Registration No. : 1500346]
MICROSAIC SYSTEMS PLC

Unit 2, GMS House Boundary Road Woking, Surrey GU21 5BX United Kingdom

Proposed to be Used
IR DIVISION
Computer software for the control of scientific, electrical, optical, weighing and measuring apparatus and instruments, 
including mass spectrometer devices; computer software for control of mass selective analysis instrumentation; mass 
selective analysis instrumentation; mass spectrometers and components therefor.

7397



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

4366361    17/04/2019
[International Registration No. : 1500695]
Larivière Gesellschaft für digitale Präsentationssysteme mbH

Julius-Bamberger-Str. 4 28279 Bremen Germany

Proposed to be Used
IR DIVISION
Peripherals adapted to computers; A/D converters; testing apparatus, not for medical purposes; anatomic models for 
training purposes; adapted computer software for operating computers; holders for X-ray films, not for medical purposes; 
application software; displays [electronic]; electronic displays; display units [electronic]; electronic display units; image 
processing apparatus; data transmission apparatus; film development apparatus; artificial intelligence apparatus 
[computers]; apparatus and systems for generating X-rays, not for medical purposes; recording apparatus; audio and 
visual as well as photographic apparatus; audio digitizers; audio equipment; audio conference apparatus; recorded 
computer programs; recorded data files; electronically recorded data; computer programs downloadable from the Internet; 
electric control apparatus; operator panels [electric]; electric operator panels; exposed films; exposed X-ray films, not for 
medical purposes; exposed X-ray plates for non-medical purposes; exposed light-sensitive films; touch-sensitive 
electronic monitors; touch-sensitive control panels; recorded media; recorded disks; recorded disks with stored images; 
operating programs for computers; operating programs for data processors; operating software for virtual private 
networks [VPN]; operating software for network access servers; image and/or sound receivers; image analyzing 
equipment; image recording equipment, image reproduction equipment; image recording apparatus; image recording 
devices; image files for download; image receivers and sound receivers; image capturing and developing apparatus; 
picture projectors; monitor tubes; image scanners; screens; display screens; monitors; computer screen filters; visual 
display units; electronic displays used for electronic data processing; downloadable software, namely downloadable on-
screen keyboards; image processing devices; image reproduction apparatus; image reproduction devices; image 
transmission apparatus; image transmission devices.

7398



Trade Marks Journal No: 1932 ,   16/12/2019           Class 9 
 

 

4367153    09/07/2019
[International Registration No. : 1500935]
YUFENG ELECTRIC CO.,LTD

NO.1, Yufeng Road, Xixie Industrial Zone, 325000 North Baixiang, Yueqingcity, Zhejiang China

Proposed to be Used
IR DIVISION
Network communication equipment; watt-hour meter; power supply material (electric wire and cable); distribution boxes 
[electricity]; distribution console [electricity]; electrical connector; high and low voltage switchboard; electric power 
supply units, other than electric generators; electrical power distribution blocks for high voltage explosion; solar panels 
for electricity generation.

7399



 
Trade Marks Journal No: 1932 ,   16/12/2019           Class 10 
 

 

Priority claimed from 27/03/2019; Application No. : 018041087 ;European Union 

4338356    16/09/2019
[International Registration No. : 1495556]
Ambu A/S

Baltorpbakken 13 DK-2750 Ballerup Denmark

Proposed to be Used
IR DIVISION
Apparatus, with or without a pump, for use together with endoscopes for processing, transmission, display and/or storage 
of images captured by endoscopes and/or for controlling of equipment used together with endoscopes.

7400



Trade Marks Journal No: 1932 ,   16/12/2019           Class 10 
 

 

Priority claimed from 12/04/2019; Application No. : 88383326 ;United States of America 

4338676    20/09/2019
[International Registration No. : 1495269]
Exactech, Inc.

2320 NW 66th Court Gainesville FL 32653 United States of America

Proposed to be Used
IR DIVISION
Surgical implants for the treatment of impending or existing hip and femoral fractures comprised of artificial materials and 
associated fixation hardware, namely, screws, cables, and hooks.

7401



Trade Marks Journal No: 1932 ,   16/12/2019           Class 10 
 

Priority claimed from 03/06/2019; Application No. : 88456496 ;United States of America 

4344069    12/09/2019
[International Registration No. : 1496317]
Gentuity, LLC

142 North Road, Suite G Sudbury MA 01776 United States of America

Proposed to be Used
IR DIVISION
Medical imaging apparatus; probes for medical purposes; intravascular medical imaging apparatus; intravascular medical 
imaging probes; intravascular medical imaging accessories, namely, microcatheters and other introduction catheters and 
guidewires.

7402



Trade Marks Journal No: 1932 ,   16/12/2019           Class 10 
 

 

Priority claimed from 10/03/2019; Application No. : 88333195 ;United States of America 

4354887    10/09/2019
[International Registration No. : 1497789]
Bigfoot Biomedical, Inc.

1561 Buckeye Drive Milpitas CA 95035 United States of America

Proposed to be Used
IR DIVISION
Medical devices for use in managing diabetes, namely, replacement caps for insulin injection devices capable of capturing, 
measuring, tracking, and monitoring insulin dosage amounts; medical test kits for managing diabetes consisting of blood 
glucose meters, pen cap with embedded software for collecting time and dosage data, pen cap charging device, single-use 
pen needles for injecting insulin, continuous glucose monitoring sensor for monitoring glucose levels, test strips, lancing 
device, lancets, alcohol pads, and carrying case.

7403



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

2704106    18/11/2013
[International Registration No. : 1189512]
Icleen Entwicklungs- und Vertriebsanstalt fuer Umweltprodukte

Landstrasse 161 FL-9494 Schaan Liechtenstein

Address for service in India/Attorney address:
MANISH BHAGNARI

Block No: A/168/335, Nr. Guru nanak High School, ULHASNAGAR 421004

Proposed to be Used
IR DIVISION
Air purifiers, in particular air filters for domestic use, air filters for industrial use, air filters for air-conditioning systems and 
air filtering apparatus; apparatus for ventilation and heat recovery apparatus with or without air humidifiers, with or 
without air heating, with or without air cooling and air drying, for use in the home and in the fields of business and 
medicine; all the aforesaid goods being of Swiss origin.

7404



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

4338068    23/09/2019
[International Registration No. : 1494983]
Zhejiang Xingxing Bejoan Co., Ltd

(A7 Building, Xingxing Electronic Industry Base) Hougaoqiao Village, Hongjia, Jiaojiang District, Taizhou Zhejiang China

Proposed to be Used
IR DIVISION
Toilets [water-closets]; wash-hand basins [parts of sanitary installations]; bidets; toilet bowls; toilet seats; sanitary 
apparatus and installations; water flushing installations; bath tubs for sitz baths; sinks.

7405



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

 

4339213    17/09/2019
[International Registration No. : 1495619]
JMATEK Limited

Suite 808A, Tower A, Manulife Financial Centre, 223-231 Wai Yip St., Kwun Tong, Kowloon Hong Kong China

JMA NORTH AMERICA, LLC

One International Blvd., Suite 906 Mahwah NJ 07495 United States of America

Proposed to be Used
IR DIVISION
Evaporative air coolers; water coolers; electric fans; industrial ventilating fans for cooling; humidifiers; air conditioning 
units; electric heaters for commercial and domestic use; gas powered water heaters; air purifiers; charcoal, propane and 
gas barbecue stoves; barbecue grills; gas burners; thermoelectric beverage coolers; flashlights; solar powered all weather 
lights; solar powered fans; thermoelectric cooler/heater for food or beverages.

7406



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

4355954    26/08/2019
[International Registration No. : 1498627]
GUANGDONG YANYANG LIGHTING CO., LTD.

4/F, Building 1, No. 105 Nanshan Road, Jianghai District, Jiangmen City Guangdong Province China

Proposed to be Used
IR DIVISION
Refrigerators; automobile lights; lamps; cooking utensils, electric; pressure cookers, electric; ceiling lights; disinfectant 
apparatus; lighting apparatus and installations; luminous tubes for lighting; chandeliers.

7407



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

4356008    09/08/2019
[International Registration No. : 1499305]
William Holdings Co.,Ltd.

1159-47, Loopy B/D, Sure-ro, Hwado-eup, Namyangju-si Gyeonggi-do 12195 Republic of Korea

Proposed to be Used
IR DIVISION
Refrigerators; microwave ovens; electric rice cookers; grill ovens; electric grills; ice machines; electric insulating port; 
toasters; electric coffee makers [other than for household purposes]; electric quilts [not for medical purposes]; electric 
mats for household purposes; air humidifiers; electric fans; air conditioners; electric hair dryers; far infrared warmer for 
household purposes; cookers; hair dryers for household purposes; cooking apparatus and installations.

7408



Trade Marks Journal No: 1932 ,   16/12/2019           Class 11 
 

 

Priority claimed from 04/04/2019; Application No. : 018047178 ;European Union 

4356017    17/09/2019
[International Registration No. : 1499284]
CLAY PAKY S.p.A.

Via Pastrengo, 3/B I-24068 Seriate Italy

Proposed to be Used
IR DIVISION
Apparatus and instruments for lighting; stage lighting apparatus and instruments, including, flood lights, parabolic 
aluminized reflector (PAR) lights, strip lights, spotlights, ellipsoidal reflector spotlights (ERS), fresnel lantern, follow spots, 
beam projectors, moving heads (stage lighting apparatus); filters for lighting apparatus and instruments, filters for use 
with lighting apparatus and instruments, color filters for use in lighting apparatus and instruments, gobos and filters for 
use with lighting apparatus and instruments; apparatus and instruments for effect lighting including moving heads (effect 
lighting apparatus), rollerscanners, strobe lights (light effects); computer controlled lighting apparatus and instruments; 
decorative electric lighting apparatus; LED (light emitting diodes) luminaires, LED (light emitting diodes) lighting fixtures; 
HID (high intensity discharge) luminaires, HID (high intensity discharge) lighting fixtures; halogen luminaires, halogen 
lighting fixtures; lighting fixtures for use in display, commercial, industrial, residential, and architectural accent lighting 
applications, indoor and outdoor architectural washlights projectors, architectural uplights for installation in the ground, 
ceiling or wall; fluorescent luminaires; fiber illuminators (light sources for fiber optic cables); laser light projectors; fans 
for use with smoke generating machines; parts and fittings for all the aforesaid goods included in class 11.

7409



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

Priority claimed from 03/07/2013; Application No. : 302013004556.4/12 ;Germany 

2706923    26/11/2013
[International Registration No. : 1190325]
Continental Reifen Deutschland GmbH

Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Vehicle tires.

7410



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

 

Priority claimed from 07/05/2019; Application No. : 2019721524 ;Russian Federation 

4282186    10/06/2019
[International Registration No. : 1485276]
LIMITED LIABILITY COMPANY "MBS"

Klinskiy proezd street, 3, office 14 Novomoskovsk city RU-301664 Novomoskovskiy district, Tula region Russian Federation

Address for service in India/Attorney address:
ABSOLUTE IP SERVICES

11/12, UPPER GROUND FLOOR, WEST PATEL NAGAR, NEW DELHI - 110008

Proposed to be Used
IR DIVISION
Vehicle wheels; head-rests for vehicle seats; vehicle seats.

7411



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

Priority claimed from 12/04/2019; Application No. : 018051447 ;European Union 

4338070    12/09/2019
[International Registration No. : 1494988]
SEA LION SRL

via Giovanni Ansaldo 7 I-47122 Forli Italy

Proposed to be Used
IR DIVISION
Seacraft; yachts; powerboats; sailboats; motorsailers; rowing boats; jet boats; inflatable boats; personal water craft.

7412



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

 

Priority claimed from 16/03/2019; Application No. : 88342890 ;United States of America 

4339129    12/09/2019
[International Registration No. : 1493880]
Voluby, Inc.

P.O. Box 1383 Los Altos CA 94023 United States of America

Proposed to be Used
IR DIVISION
Aircraft.

7413



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

Priority claimed from 12/04/2019; Application No. : 018051439 ;European Union 

4339199    12/09/2019
[International Registration No. : 1494864]
SEA LION SRL

via Giovanni Ansaldo 7 I-47122 Forli Italy

Proposed to be Used
IR DIVISION
Seacraft; yachts; powerboats; sailboats; motorsailers; rowing boats; jet boats; inflatable boats; personal water craft.

7414



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

4344227    22/09/2019
[International Registration No. : 1416528]
SAB OTOMOTIV YEDEK PARÇA METAL MAKINA SANAYI VE TICARET ANONIM SIRKETI

Konya Organize Sanayi Bölgesi, T. Ziyaettin Caddesi, 8 Nolu Sokak, No:3, Selçuklu Konya Turkey

Proposed to be Used
IR DIVISION
Motor land vehicles, motorcycles, mopeds; engines and motors for land vehicles; clutches for land vehicles; 
transmissions, transmission belts and transmission chains for land vehicles; gearing for land vehicles; brakes, brake 
discs and brake linings for land vehicles; vehicle chassis, automobile bonnets, vehicle suspension springs, shock 
absorbers for automobiles, gearboxes for land vehicles, steering wheels for vehicles, rims for vehicle wheels.

7415



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

4356078    30/07/2019
[International Registration No. : 1499173]
MV Agusta Motor S.p.A.

Via G. Macchi 144, Località Schiranna I-21100 Varese (VA) Italy

Proposed to be Used
IR DIVISION
Land vehicles and conveyances; parts and fittings for land vehicles; motorcycles; cycle cars; scooters; electric 
motorcycles; bicycles; electric bicycles; wheels and tyres for land vehicles; powertrains for land vehicles, including 
motors and engines therefor; engines for land vehicles; motorcycle engines.

7416



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

Priority claimed from 20/06/2019; Application No. : 2019-086423 ;Japan 

4356163    27/08/2019
[International Registration No. : 1499696]
SHIMANO INC.

3-77, Oimatsu-cho, Sakai-ku, Sakai City Osaka 590-8577 Japan

Proposed to be Used
IR DIVISION
Bicycles, including electric bicycles; parts, fittings and accessories for bicycles, including electric bicycles, namely, hubs, 
internal gear hubs, bicycle hub which contains dynamo inside, bicycle hub which contains bicycle power meter inside, hub 
quick release levers, hub quick release devices, axles of hubs, gear release levers, gear shift levers, gear shifting 
apparatus, derailleurs, chain guides, freewheels, sprockets, pulleys adapted for use with bicycles, chains, shift cables, 
cranks, crank which contains bicycle power meter inside, crank sets, front chain wheels, pedals, pedal which contains 
bicycle power meter inside, bicycle pedal cleats, toe clips, brake levers, brakes, brake cables, brake shoes, rims, brake 
rotors, brake pads, wheels, tires, inner tubes, spokes, spoke clips, bottom brackets, seat pillars, head parts for frame-fork 
assembly, suspensions, handlebars, handlebar stems, grips for handlebars, bar ends, seat posts, saddles, gear position 
indicators for bicycles, electric motors for bicycles, electric motors for electrically assisted bicycles, electric motors for 
electrical bicycles, drive units for electrically assisted bicycles, drive units for electrical bicycles, switches for bicycles.

7417



Trade Marks Journal No: 1932 ,   16/12/2019           Class 12 
 

 

Priority claimed from 22/01/2019; Application No. : 88271961 ;United States of America 

4356470    22/07/2019
[International Registration No. : 1498684]
Baenziger, Benno

1511 Forest Way Del Mar CA 92014 United States of America

Proposed to be Used
IR DIVISION
Electric bicycles; bicycles; bicycle frames and parts in the nature of forks, chain guards, and fenders; components and 
accessories for bicycles, namely, bicycle handlebar racks, luggage racks for bicycles, seats, handlebars, handlebar grips, 
bells and tires.

7418



Trade Marks Journal No: 1932 ,   16/12/2019           Class 14 
 

Priority claimed from 21/03/2019; Application No. : 36990407 ;China 

4355293    12/09/2019
[International Registration No. : 1497796]
Alice Jewelry Co., Ltd.

No. 202(shop 301) & No. 101(shop 201), Lanjunzuoan Garden, Intersection of Haijing 2nd Road and Donghe Road, Yantian District, 
Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Precious metals, unwrought or semi-wrought; jewellery boxes; necklaces [jewellery]; jewellery; precious stones; rings 
[jewellery]; earrings; jade; jewellery charms; wristwatches.

7419



Trade Marks Journal No: 1932 ,   16/12/2019           Class 14 
 

Priority claimed from 09/01/2019; Application No. : 726135 ;Switzerland 

4367881    08/07/2019
[International Registration No. : 1499958]
RJ Watches SA

Grand-Rue 29-31 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Fine jewelry; jewelry products, precious stones; timepieces and chronometric instruments; cases, bands, dials, chains, 
glasses for watches; cases or presentation cases for timepieces; works of art of precious metal; jewelry cases [caskets]; 
boxes of precious metal; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; medals; cuff 
links; tie pins; pins.

7420



Trade Marks Journal No: 1932 ,   16/12/2019           Class 15 
 

4366234    26/07/2019
[International Registration No. : 1500224]
YAMAHA CORPORATION

10-1, Nakazawa-cho, Naka-ku, Hamamatsu-shi Shizuoka 430-8650 Japan

Proposed to be Used
IR DIVISION
Musical instruments; wind instruments; brass instruments; woodwind instruments; percussion instruments; electronic 
musical instruments; guitars; electric guitars; bass guitars; electric bass guitars; plectrums; music stands; conductors' 
batons; tuning forks; straps for musical instruments; stands for musical instruments; cases for musical instruments; 
pedals for musical instruments; tuners for musical instruments.

7421



 
Trade Marks Journal No: 1932 ,   16/12/2019           Class 16 
 

4339953    24/09/2019
[International Registration No. : 1493714]
ZHEJIANG JIULING PENCIL & BRUSH CO., LTD.

No.1 Zhukou Industrial park Industrial park, Qingyuan County, Lishui City 323807 Zhejiang Province China

Proposed to be Used
IR DIVISION
Pencils; mechanical pencils; drawing pens; writing cases [sets]; pencil sharpeners; note books; teaching materials [except 
apparatus]; drawing instruments; pictures; paper.

7422



Trade Marks Journal No: 1932 ,   16/12/2019           Class 17 
 

4367878    11/09/2019
[International Registration No. : 1499952]
Shengying Material Technology (Suzhou) Co., Ltd

No. 4 Chuangxin East Road, Yinghu Village, Wangting Town, Xiangcheng District, Suzhou City Jiangsu China

Proposed to be Used
IR DIVISION
Rubber, raw or semi-worked; insulating materials; padding materials of rubber or plastics; expansion joint fillers; packing 
[padding, stuffing] materials of rubber or plastics.

7423



Trade Marks Journal No: 1932 ,   16/12/2019           Class 17 
 

4368042    16/07/2019
[International Registration No. : 1500116]
TAIXING DONCHAMP ACRYLIC CO., LTD.

No.186 Tongjiang Road, Taixing Economic Development Zone (Binjiang Town), Taizhou City Jiangsu Province China

Proposed to be Used
IR DIVISION
Waterproof packings; fiberglass fabrics for insulation; synthetic rubber; pipe muffs, not of metal; acrylic resins; plastic 
film, other than for wrapping; fiberglass for insulation; floating anti-pollution barriers.

7424



Trade Marks Journal No: 1932 ,   16/12/2019           Class 18 
 

Priority claimed from 14/04/2019; Application No. : 4543315 ;France 

4351731    10/09/2019
[International Registration No. : 1497428]
HERMES INTERNATIONAL

24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Handbags, rucksacks, traveling bags, briefcases, pocket wallets, purses, card cases (notecases), key cases (leatherware), 
traveling sets (empty), pouches intended to hold toilet products (empty), pouches (evening handbags), leather pouches.

7425



Trade Marks Journal No: 1932 ,   16/12/2019           Class 18 
 

4359716    23/08/2019
[International Registration No. : 1499450]
YIWU TENGDING UMBRELLA CO., LTD.

Rm. 1501, Unit 3, Bldg. 7, Yiwu Wangda Plaza, Choujiang Sub-district, Yiwu, Jinhua Zhejiang Prov. China

Proposed to be Used
IR DIVISION
Umbrella rings; umbrella sticks; umbrellas; umbrella or parasol ribs; purses; trunks [luggage]; handbags; garment bags 
for travel; backpacks; animal skins.

7426



Trade Marks Journal No: 1932 ,   16/12/2019           Class 18 
 

 

Priority claimed from 26/11/2018; Application No. : 4503284 ;France 

4367859    22/05/2019
[International Registration No. : 1499932]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used
IR DIVISION
Boxes of leather or of imitations of leather; traveling bags, traveling sets (leather goods), trunks and suitcases, garment 
and footwear bags for travel; unfitted vanity cases; backpacks, handbags; sports bags; clutches (evening handbags), 
attache cases and document holders of leather; wallets, purses, card cases (wallets), key cases (leather goods); parasols, 
umbrellas; clothing for animals, bags for carrying animals.

7427



Trade Marks Journal No: 1932 ,   16/12/2019           Class 18 
 

4368017    09/09/2019
[International Registration No. : 1500081]
SINO SUPREME(SHANGHAI)CO., LTD.

705-C ROOM, NO.719, YAN’AN WEST ROAD, CHANGNING DISTRICT 201803 SHANGHAI China

Proposed to be Used
IR DIVISION
Semi-finished or unprocessed leather; briefcase; travel bag; bag; leather trimmings for furniture; key case; suitcase; 
shopping bag; leather laces; umbrella.

7428



Trade Marks Journal No: 1932 ,   16/12/2019           Class 22 
 

 

4338683    24/09/2019
[International Registration No. : 1495222]
Jiaxing Lebond Equipment Technology Co.,Ltd.

1st Floor, Building 3, inner Pinghu Chenxing Technology Industrial Co., Ltd., Suilun Industrial Park, Dushangang Town, Pinghu City, 
Jiaxing City, Zhejiang China

Proposed to be Used
IR DIVISION
Thread, not of metal, for wrapping or binding; ropes, not of metal; packing string; wrapping or binding bands, not of metal; 
binding thread, not of metal, for agricultural purposes; braces, not of metal, for handling loads; packing rope; ropes; 
straps, not of metal, for handling loads; bindings, not of metal.

7429



Trade Marks Journal No: 1932 ,   16/12/2019           Class 24 
 

Priority claimed from 28/08/2019; Application No. : 88596102 ;United States of America 

4322923    28/08/2019
[International Registration No. : 1490881]
Cozy Comfort Company LLC

4634 E. Peak View Rd Cave Creek AZ 85331 United States of America

Proposed to be Used
IR DIVISION
Blanket throws, namely, whole body blankets.

7430



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

 

Priority claimed from 14/03/2014; Application No. : UK00003046950 ;United Kingdom 

2926546    11/09/2014
[International Registration No. : 1233527]
DKH RETAIL LIMITED

Unit 60, The Runnings, Cheltenham Gloucestershire GL51 9NW United Kingdom

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Clothing; casual clothing; formal clothing; sportswear; leisurewear; hooded sweatshirts, sweatshirts, printed T-shirts, T-
shirts, polo shirts, short sleeved and long sleeved shirts, shirts, blouses, shorts, baggy shorts, long sleeved T-shirts, 
rugby tops, printed and embroidered sweatshirts, cardigans, sweaters, zip tops, joggers, trousers, jeans, knitwear, 
jumpers, fleece pullovers, dresses, skirts, tops, lined and unlined jackets, jackets, coats, windcheater jackets, trench 
coats, leather jackets, flatiron jackets, wax jackets, military blazers, macs, gilets, hunting jackets, flax jackets, 
stormbreaker jackets, army jackets, bomber jackets, cagoules, suits, waistcoats, ties, leggings, socks, scarves, gloves, 
swimwear, belts, underwear, camisoles, bras, knickers, boxer shorts, underpants, slips [undergarments], nightwear, 
pyjamas, bathrobes, dressing gowns; footwear; sandals, beach shoes, canvas shoes, boots, shoes, leather shoes; 
headgear; hats, caps, bandanas, beanies.

7431



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

4330120    19/09/2019
[International Registration No. : 1492698]
Liang Yongqi

Unit 101, Block 2, Hexinyajing Garden, No.39, Annan Road, Taijiang District, Fuzhou Fujian China

Proposed to be Used
IR DIVISION
Clothing; layettes [clothing]; bathing suits; hats; shoes; hosiery; gloves [clothing]; scarves; girdles; underwear.

7432



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

4339818    11/09/2019
[International Registration No. : 1494224]
Tunnels Apparel

1228 Washington Ave Santa Monica CA 90403 United States of America

Proposed to be Used
IR DIVISION
Clothing and apparel, namely, men's suits, shirts, ties, belts, socks, vest, and tuxedos.

7433



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

4339890    11/09/2019
[International Registration No. : 1494048]
Guangzhou Daimeitang Garments Co., Ltd.

Room 410, No. 286, Chigang West Road, Haizhu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Shirts; clothing; trousers; outerclothing; knitwear [clothing]; tee-shirts; underwear; hosiery; hats; shoes.

7434



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

Priority claimed from 23/04/2019; Application No. : 2019-056675 ;Japan 

4356353    16/08/2019
[International Registration No. : 1498843]
FAST RETAILING CO., LTD.

717-1, Sayama, Yamaguchi City Yamaguchi 754-0894 Japan

Proposed to be Used
IR DIVISION
Clothing; outerclothing; jackets; down jackets; wind resistant jackets; coats; overcoats; jumpers; rainwear; anoraks 
[parkas]; sweaters; knitwear [clothing]; cardigans; vests; waistcoats; shirts; blouses; polo shirts; layettes [clothing]; 
maternity clothing; waterproof clothing; pullovers; trousers; stretch pants; jogging pants; sweatshirts; sweat pants; suits; 
skirts; dresses; wedding dresses; leggings [trousers]; beach clothes; swimwear [bathing suits]; night gowns; dressing 
gowns; negligees; sleeping garments; sleepwear; Japanese sleeping robes [nemaki]; pajamas; bathrobes; underwear; 
undershirts; girdles; corsets [underclothing]; combinations [clothing]; chemises; drawers and underpants; slips; panties, 
shorts and briefs; trunks [underwear]; brassieres; petticoats; camisoles; tee-shirts; tank tops; frocks; jerseys [clothing]; 
clothes for sports; masquerade costumes; Japanese traditional clothing; jeans; gloves and mittens [clothing]; scarves 
[scarfs]; bow ties; neckties; shawls; bandanas [neckerchiefs]; mufflers [clothing]; ear muffs [clothing]; headgear; hats; 
caps [headwear]; hosiery; socks; stockings; tights; garters; sock suspenders; suspenders [braces]; wristbands 
[clothing]; waistbands; belts for clothing; chasubles; sashes for wear; wimples; maniples; shower caps; sleep masks; 
footwear; Japanese style wooden clogs [geta]; Japanese style sandals [zori]; slippers; sandals; boots; shoes; sports 
shoes; boots for sports; football boots.

7435



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

 

4366217    11/09/2019
[International Registration No. : 1500239]
ANHUI CREAMATE CO., LTD

Daguan Town, Tongcheng City 230000 Anhui Province China

Proposed to be Used
IR DIVISION
Clothing including, jackets, trousers and skirts; trousers; knitwear [clothing]; coats; ready-made linings [parts of 
clothing]; non-removable silicone breast enhancer pads [parts of clothing]; shoes; neck scarfs [mufflers]; leggings [leg 
warmers]; sleep masks.

7436



Trade Marks Journal No: 1932 ,   16/12/2019           Class 25 
 

4367899    27/06/2019
[International Registration No. : 1500000]
COLTEJER S.A.

CR 42 NRO. 54A 161 ITAGUI, ANTIOQUIA Colombia

Proposed to be Used
IR DIVISION
Clothing, footwear and headwear.

7437



Trade Marks Journal No: 1932 ,   16/12/2019           Class 28 
 

Priority claimed from 20/12/2018; Application No. : 4509732 ;France 

4274104    18/06/2019
[International Registration No. : 1483629]
DECATHLON

4 Boulevard de Mons F-59650 VILLENEUVE D'ASCQ France

Address for service in India/Agents address:
SEN - OBEROI.

A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Games, toys, gymnastic and sporting articles not included in other classes; playing balls (for pétanque); articles for 
playing pétanque, namely, petanque balls (boules), jacks, covers for petanque balls, pétanque ball retrievers.

7438



Trade Marks Journal No: 1932 ,   16/12/2019           Class 28 
 

4322789    06/09/2019
[International Registration No. : 1490866]
ASHINO(THAILAND)CO.,LTD.

647/9 BANGWAEK ROAD, BANGPHAI, BANGKHAE 10160 BANGKOK Thailand

Proposed to be Used
IR DIVISION
Fishing lures; fishing lines; fishing floats; fishing hooks; fishing rods; fishing reels.

7439



Trade Marks Journal No: 1932 ,   16/12/2019           Class 28 
 

4338393    16/09/2019
[International Registration No. : 1388922]
Mammoet Holding B.V.

Van Deventerlaan 30-40 NL-3528 AE UTRECHT Netherlands

Proposed to be Used
To be associated with:
4315262

IR DIVISION
Toys and models, including reproductions of machines and vehicles, (driving) toy cars, not being tractive toys, pedal 
quads, skelters, trailers for skelters, tractive cars, trikes, duo-trikes (side spans), shuttles, steps, cargo bikes, steering 
cars, buggy carts; toy wheelbarrows, toy dump trucks, toy excavators, toy winches, toy cranes, towing, walking and push 
toys.

7440



Trade Marks Journal No: 1932 ,   16/12/2019           Class 28 
 

 

Priority claimed from 06/05/2019; Application No. : 88416942 ;United States of America 

4356312    28/08/2019
[International Registration No. : 1498927]
Performance Designed Products LLC

9179 Aero Drive San Diego CA 92123 United States of America

Proposed to be Used
IR DIVISION
Video game interactive remote control units.

7441



Trade Marks Journal No: 1932 ,   16/12/2019           Class 28 
 

4368045    19/08/2019
[International Registration No. : 1500127]
Yonex Kabushiki Kaisha

23-13, Yushima 3-Chome, Bunkyo-ku Tokyo 113-0034 Japan

Proposed to be Used
IR DIVISION
Sporting equipment; tennis nets; badminton nets; tennis uprights; badminton uprights; badminton equipment; badminton 
rackets; bags specially adapted for badminton equipment; strings for badminton rackets; grip tapes for badminton 
rackets; soft tennis equipment; soft tennis rackets; bags specially adapted for soft tennis equipment; strings for soft 
tennis rackets; grip tapes for soft tennis rackets; tennis equipment; tennis rackets; bags specially adapted for tennis 
equipment; strings for tennis rackets; grip tapes for tennis rackets; gut for rackets; strings for rackets; vibration 
dampeners for rackets; tennis balls; shuttlecocks; golf equipment; golf clubs; golf club shafts; grips for golf clubs; golf 
bags; head covers for golf clubs; golf gloves; snowboards; snowboarding equipment.

7442



Trade Marks Journal No: 1932 ,   16/12/2019           Class 29 
 

 

Priority claimed from 19/03/2019; Application No. : 88346088 ;United States of America 

4340071    17/09/2019
[International Registration No. : 1494791]
Beyond Meat, Inc.

1325 E. El Segundo El Segundo CA 90245 United States of America

Proposed to be Used
IR DIVISION
Meat substitutes; vegan and vegetarian meat products; plant-based meat substitutes.

7443



Trade Marks Journal No: 1932 ,   16/12/2019           Class 29
 
 

 

Priority claimed from 18/12/2018; Application No. : 018001866 ;European Union 

4366207    18/06/2019
[International Registration No. : 1500276]
Oatly AB

Stora Varvsgatan 6 A SE-211 19 Malmö Sweden

Proposed to be Used
IR DIVISION
Cl.29;Dairy substitutes; milk substitutes; oat-based drinks for use as milk substitute; milk substitutes containing oats.

7444



Trade Marks Journal No: 1932 ,   16/12/2019           Class 30 
 

Priority claimed from 22/10/2018; Application No. : 4493502 ;France 

4275855    18/04/2019
[International Registration No. : 1483223]
ESFAHAN FARKHONDEH BISCUIT

Unit(2), 10 street, Jey Industrial City Esfahan Iran

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Coffee; tea; cocoa; chocolate; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; sugar; 
tapioca; cereal preparations; breakfast cereals; bread; rusks; biscuits (sweet or savory); wafers; waffles; cakes; pastries; 
confectionery products; coffee; tea; cocoa; chocolate; coffee-based beverages; cocoa-based beverages; chocolate-based 
beverages; sugar; tapioca; cereal preparations; breakfast cereals; bread; rusks; biscuits (sweet or savory); wafers; 
waffles; cakes; pastries; confectionery products.

7445



Trade Marks Journal No: 1932 ,   16/12/2019           Class 30 
 

Priority claimed from 30/05/2019; Application No. : 4-2019-19164 ;Viet Nam 

4356456    25/07/2019
[International Registration No. : 1498708]
TRUNG NGUYEN INVESTMENT CORPORATION

82-84 Bui Thi Xuan Street, Ben Thanh Ward, District 1 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Coffee; coffee-based beverages; unroasted coffee; artificial coffee; tea; tea-based beverages.

7446



Trade Marks Journal No: 1932 ,   16/12/2019           Class 31 
 

Priority claimed from 06/08/2019; Application No. : 018104468 ;European Union 

4330192    24/09/2019
[International Registration No. : 1493199]
Deutsches Obstsorten Konsortium GmbH

Bassenflether Chaussee 4b 21723 Hollern-Twielenfleth Germany

Proposed to be Used
IR DIVISION
Fruit, fresh.

7447



Trade Marks Journal No: 1932 ,   16/12/2019           Class 31 
 

Priority claimed from 13/03/2019; Application No. : 018035015 ;European Union 

4340060    12/09/2019
[International Registration No. : 1493836]
FRIGOTEC Kälte- und Verfahrenstechnik GmbH

Zörbigerstraße 5 06188 Landsberg Germany

Proposed to be Used
To be associated with:
3994295

IR DIVISION
Agricultural, horticultural and forestry products and grains, included in this class; live animals; fresh fruits and 
vegetables; seeds, live plants and flowers; foodstuffs for animals, malt.

7448



Trade Marks Journal No: 1932 ,   16/12/2019           Class 31 
 

4342318    20/09/2019
[International Registration No. : 1496880]
YAPPY PETS PTE LTD

3 Loyang Way 1, 04-01 Singapore 508705 Singapore

Proposed to be Used
IR DIVISION
Animal food; edible chews for domestic animals; foodstuffs and beverages for animals; animal biscuits; digestible 
chewing bones for dogs; and edible dog treats.

7449



Trade Marks Journal No: 1932 ,   16/12/2019           Class 32 
 

4339214    13/09/2019
[International Registration No. : 1194961]
UAB "BIRSTONO MINERALINIAI VANDENYS" IR KO

B. Sruogos g. 7 LT-59209 Birstonas Lithuania

Proposed to be Used
IR DIVISION
Beers; mineral and aerated waters and other non-alcoholic beverages; fruit beverages and fruit juices; syrups and other 
preparations for making beverages.

7450



Trade Marks Journal No: 1932 ,   16/12/2019           Class 32 
 

 

Priority claimed from 26/08/2019; Application No. : 2019 1425 ;Lithuania 

4350716    23/09/2019
[International Registration No. : 1498390]
UAB "Bonus Trade"

Varpo g. 15-5 LT-50236 Kaunas Lithuania

Proposed to be Used
IR DIVISION
Beer.

7451



Trade Marks Journal No: 1932 ,   16/12/2019           Class 32 
 

 

Priority claimed from 10/06/2019; Application No. : 4-2019-20748 ;Viet Nam 

4352810    29/08/2019
[International Registration No. : 1498517]
SAIGON BEER-ALCOHOL-BEVERAGE CORPORATION

187 Nguyen Chi Thanh, Ward 12, District 5 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Beer.

7452



Trade Marks Journal No: 1932 ,   16/12/2019           Class 32 
 

Priority claimed from 10/06/2019; Application No. : 4-2019-20751 ;Viet Nam 

4361258    29/08/2019
[International Registration No. : 1497744]
SAIGON BEER-ALCOHOL-BEVERAGE CORPORATION

187 Nguyen Chi Thanh, Ward 12, District 5 Ho Chi Minh City Viet Nam

Proposed to be Used
IR DIVISION
Beer.

7453



Trade Marks Journal No: 1932 ,   16/12/2019           Class 33 
 

 

4322259    05/09/2019
[International Registration No. : 1490842]
Lark Distillery Pty Ltd

5B Morrison Street HOBART TAS 7000 Australia

Proposed to be Used
IR DIVISION
Distilled alcoholic beverages; liquors (alcoholic beverages); spirits (beverages); distilled beverages; fermented liquors; 
malt whisky; whisky; brandy; gin; vermouth; vodka; wine; fermented spirit; blended whisky; bourbon whisky; still spirits; 
none of the foregoing being cocktails or mixed drinks containing alcoholic or non-alcoholic ingredients.

7454



Trade Marks Journal No: 1932 ,   16/12/2019           Class 33 
 

 

4340053    12/09/2019
[International Registration No. : 1494784]
Sovereign Brands, L.L.C.

383 W. Broadway 5th Floor New York US-DE 10012 United States of America

Proposed to be Used
IR DIVISION
Liqueurs made with Cognac, excluding rum and rum based products.

7455



Trade Marks Journal No: 1932 ,   16/12/2019           Class 33 
 

 

Priority claimed from 03/09/2019; Application No. : 40791020 ;China 

4352990    10/09/2019
[International Registration No. : 1497569]
RedStone Haute Couture Co., Ltd.

Unit B01, B02, B03, B04, 15th Floor, Anlian Building, No. 4018 Jintian Road, Futian District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Fruit extracts, alcoholic; distilled beverages; cocktails; wine; gin; liqueurs; brandy; sake; whisky; rice alcohol.

7456



Trade Marks Journal No: 1932 ,   16/12/2019           Class 33 
 

 

4356284    16/04/2019
[International Registration No. : 1498934]
Glenturret Limited

100 Queen Street Glasgow G1 3DN United Kingdom

Proposed to be Used
IR DIVISION
Wines, spirits and liqueurs; strong alcoholic drinks, except beer; whisky and whisky based liqueurs, namely Scotch 
whisky and Scotch whisky based liqueurs produced in Scotland.

7457



Trade Marks Journal No: 1932 ,   16/12/2019           Class 34 
 

Priority claimed from 27/03/2019; Application No. : 018041342 ;European Union 

4345608    18/09/2019
[International Registration No. : 1496576]
Adalya Tobacco International GmbH

Vogelsanger Weg 80 40470 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Tobacco and tobacco products (including substitutes); matches; articles for use with tobacco; flavorings, other than 
essential oils, for tobacco; tobacco free cigarettes, other than for medical purposes; cigarettes containing tobacco 
substitutes, not for medical purposes; personal vaporisers for smoking purposes and electronic cigarettes, and 
flavourings and solutions therefor.

7458



Trade Marks Journal No: 1932 ,   16/12/2019           Class 34 
 

Priority claimed from 22/03/2019; Application No. : UK00003385832 ;United Kingdom 

4354048    12/09/2019
[International Registration No. : 1497572]
British American Tobacco (Brands) Limited

Globe House, 4 Temple Place, London WC2R 2PG United Kingdom

Proposed to be Used
IR DIVISION
Cigarettes; tobacco, raw or manufactured; tobacco free oral nicotine pouches (not for medical use); snuff with tobacco; 
snus with tobacco; snuff without tobacco; snus without tobacco; roll your own tobacco; pipe tobacco; tobacco products; 
tobacco substitutes (not for medical purposes); cigars; cigarillos; lighters for smokers; matches; smokers' articles; 
cigarette paper, cigarette tubes, cigarette filters; pocket apparatus for rolling cigarettes; hand held machines for injecting 
tobacco into paper tubes; electronic cigarettes; liquids for electronic cigarettes; tobacco products for the purpose of 
being heated.

7459



Trade Marks Journal No: 1932 ,   16/12/2019           Class 35 
 

 

Priority claimed from 01/02/2019; Application No. : 88286514 ;United States of America 

4270586    19/06/2019
[International Registration No. : 1482161]
THIRDLOVE, INC.

555 19th Street SAN FRANCISCO CA 94107 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Provision of a customer loyalty program which provides for rewards given based on membership and purchases; 
Arranging and conducting incentive reward programs to promote the sale of clothing; Business administration of 
consumer loyalty programs; Providing incentive award programs for customers for the purpose of promoting and 
rewarding loyalty; Providing incentive award programs for customers through issuance and processing of savings on 
purchases of a company"s goods and services.

7460



Trade Marks Journal No: 1932 ,   16/12/2019           Class 35 
 

Priority claimed from 24/10/2018; Application No. : 88168204 ;United States of America 

4277075    24/04/2019
[International Registration No. : 1483288]
Piazza Technologies, Inc.

101 University Avenue, Suite 300 Palo Alto CA 94301 US

Proposed to be Used
IR DIVISION
Cl.35;Employment recruiting and career networking services; professional staffing and recruiting services; career 
placement consulting services; providing business information in the fields of recruitment, employment, careers, job 
resources and listings, resumes, human resources, career networking, professional staffing, and career development via a 
website; providing online business information in the fields of recruitment, employment, careers, job resources and 
listings, resumes, human resources, career networking, professional staffing, and career development; providing business 
information in the fields of recruitment, employment, careers, job resources and listings, resumes, human resources, 
career networking, professional staffing, and career development via online interactive databases and online searchable 
databases.

7461



Trade Marks Journal No: 1932 ,   16/12/2019           Class 35 
 

Priority claimed from 19/04/2019; Application No. : 37651098 ;China 

4321889    11/09/2019
[International Registration No. : 1491866]
BEI ZHUANG (SHANGHAI) INFORMATION TECHNOLOGY CO., LTD.

ROOM 368, UNIT 302, NO. 211 NORTH FUTE ROAD, SHANGHAI FREE TRADE ZONE SHANGHAI China

Proposed to be Used
IR DIVISION
Organization of exhibitions for commercial or advertising purposes; business management consultancy; provision of 
commercial and business contact information; marketing; appointment scheduling services [office functions]; direct mail 
advertising; office machines and equipment rental; advertising / publicity; online advertising on a computer network; 
business management and organization consultancy.

7462



Trade Marks Journal No: 1932 ,   16/12/2019           Class 35 
 

 

Priority claimed from 18/03/2019; Application No. : 302019000018823 ;Italy 

4357140    20/06/2019
[International Registration No. : 1499540]
MEDA - VITA S.P.A.

Via Bernardino Telesio, 15 I-20145 Milano Italy

Proposed to be Used
IR DIVISION
Advertising; rental of advertising space; dissemination of advertising matter; compilation of mailing lists; direct mail 
advertising (leaflets, prospectuses, printed matter, samples); arranging newspaper subscriptions for others; publication 
of publicity texts; business management; business administration; office functions; distribution of prospectuses and 
samples; business advice to companies, business information or inquiries; business research; commercial or industrial 
management assistance; business appraisals, analyses and appraisals of enterprises; book-keeping; document 
reproduction; employment agencies; computerized file management; data input and processing services, rental of 
publicity and marketing materials; organization of exhibitions for commercial or advertising purposes; on-line advertising 
on a computer network; rental of advertising time on communication media; public relations; modelling for advertising or 
sales promotion; bill-posting, shop window dressing; import-export agencies; sales promotion for others; services 
relating to the presentation of products to the public; advertising services relating to new products marketing; on-line 
retail store services relating to cosmetic and beauty products; retail services in relation to hair products; brand evaluation 
services; product launch services; display services for merchandise; arranging and conducting trade shows and 
exhibitions for commercial or advertising purposes; brand creation services (advertising and promotion); window 
dressing and display arrangement services; dissemination services of advertisement matter; product demonstrations and 

7463



product display services; shop window dressing services; retail services in relation to beauty implements for humans; 
marketing research in the fields of cosmetics, perfumery and beauty products; magazine advertising; radio and television 
advertising; publication of publicity materials; promotion of fairs for trade purposes; promoting the goods and services of 
others through the distribution of discount cards; arranging of product launches; product marketing; management of 
customer loyalty, incentive or promotional schemes; market researches; auctioneering; promotion of goods via 
television, the Internet, catalogs with sales offers; organization of events for commercial purposes; administrative 
management of exhibition sites; presentation of goods on communication media, for retail purposes; commercial 
information and advice to consumers; business administration of licensing for goods and services; arranging 
subscriptions to telecommunication services for others; the bringing together, for the benefit of others, of cosmetics and 
hair care products, shampoos, conditioners, hair creams, hair colorants, fixatives for hair, hair gel, hair moisturizers, hair 
sprays, cosmetic lotions for hair, lotions for hair fixative, hair lotions, modeling paste for hair, oils for hair, pomades for 
hair, preparations for hair bleaches, products for hair relaxing, hair lighteners, foam for hair, shampoos and hair 
conditioners, sprays and hair gels, mousses and hair gels, hair dyes, hair tonics, preparations to color hair, preparations 
for hair care, hair waving preparations, products for straightening hair, non-medicated scalp treatment creams, lotions for 
treating hair after hair straightening, cosmetic preparations for the skin and hair, preparations for cleaning, coloring, 
dyeing, clearing, styling and pinning hair, non-medicated skin treatment preparations, hair and scalp, lotions, creams and 
treatment preparations for the face, body, scalp, hair and nails, cosmetics and creams for body care, face, hands, feet, 
cosmetics and make-up, make-up powder, make-up products, make-up removing products, make-up for the face and 
body, make-up for eyes, make-up for lips, make-up primers, excluding the transport thereof, enabling customers to 
conveniently view and purchase those goods.

7464



 
Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

3554197    19/12/2016
[International Registration No. : 1345111]
APAMANSHOP HOLDINGS CO., LTD.

1-5, Kyobashi 1-chome, Chuo-ku Tokyo 104-0031 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Management of buildings; agency services for the leasing or rental of buildings; leasing or renting of buildings; purchase 
and sale of buildings; real estate agency services relating to the purchase and sale of buildings; appraisal or evaluation of 
buildings or land; land management; agencies or brokerage for leasing or renting of land; leasing of land; purchase and 
sale of land; real estate agency relating to the purchase and sale of land; providing real estate information.

7465



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

Priority claimed from 14/12/2018; Application No. : 1973456 ;Australia 

4271347    12/06/2019
[International Registration No. : 1482274]
HENCLO INVESTMENTS PTY LTD

Level 4, 91-97 William St Melbourne VIC 3000 Australia

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Monetary affairs; financial services; capital investment; securities brokerage; securities trading; securities trading; 
securities underwriting; financial affairs; financial advice; financial analysis; financial investment; financial investment 
advisory services; financial investment fund services; financial investment management services; investment 
management of funds; investment of funds; financial banking; management of capital investment funds; corporate funds 
management; financial consultancy; financial evaluation (insurance, banking, real estate); financial fund management; 
financial information; financial management.

7466



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

4342307    19/09/2019
[International Registration No. : 1496872]
Noblr, Inc.

25 Altamont Avenue Mill Valley CA 94941 United States of America

Proposed to be Used
IR DIVISION
Insurance consultancy services, namely, providing advice in the field of property and casualty insurance; insurance 
underwriting in the field of property and casualty insurance; insurance agency and brokerage in the field of property and 
casualty insurance.

7467



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

4345618    10/09/2019
[International Registration No. : 1497121]
BOOKINGSYNC

Hameau les Chazals F-05100 NEVACHE France

Proposed to be Used
IR DIVISION
Real estate appraisals; real property management.

7468



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

Priority claimed from 09/09/2019; Application No. : 2035801 ;Australia 

4350109    11/09/2019
[International Registration No. : 1498261]
CFSGAM Services Pty Ltd

Tower 1, 201 Sussex Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Financial affairs; monetary affairs; investment services; wealth management services; funds management services; 
financial asset management; management of investment portfolios, property, equity and mortgage unit trusts; 
superannuation services; pension services; financial administration and management of pension and retirement and 
superannuation plans, funds and schemes; financial planning; financial advice; investment planning; investment advice; 
tax financial planning; provision of financial tax advice; trustee services; stock brokerage services; property investment 
services; insurance; personal insurance services; life insurance and life assurance services; disability insurance; income 
protection insurance; salary continuance insurance; insurance underwriting; banking services; investment banking; 
electronic banking; electronic payment services; internet banking; provision of money and other credit and lending 
facilities; financial lending; mortgage lending; loan refinancing; margin lending; issuing of vouchers or tokens of value in 
relation to the supply of benefits for customer loyalty and rewards programs; real estate services including acquisition and 
management for investments and leasing; company investment services; provision of information, advisory and 
consultancy services relating to the aforementioned services; including all of the aforementioned services provided 
online.

7469



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

Priority claimed from 04/07/2019; Application No. : 55568 ;Trinidad and Tobago 

4350111    11/09/2019
[International Registration No. : 1498262]
CFSGAM Services Pty Ltd

Tower 1, 201 Sussex Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Financial affairs; monetary affairs; investment services; wealth management services; funds management services; 
financial asset management; management of investment portfolios, property, equity and mortgage unit trusts; 
superannuation services; pension services; financial administration and management of pension and retirement and 
superannuation plans, funds and schemes; financial planning; financial advice; investment planning; investment advice; 
tax financial planning; provision of financial tax advice; trustee services; stock brokerage services; property investment 
services; insurance; personal insurance services; life insurance and life assurance services; disability insurance; income 
protection insurance; salary continuance insurance; insurance underwriting; banking services; investment banking; 
electronic banking; electronic payment services; internet banking; provision of money and other credit and lending 
facilities; financial lending; mortgage lending; loan refinancing; margin lending; issuing of vouchers or tokens of value in 
relation to the supply of benefits for customer loyalty and rewards programs; real estate services including acquisition and 
management for investments and leasing; company investment services; provision of information, advisory and 
consultancy services relating to the aforementioned services; including all of the aforementioned services provided 
online.

7470



Trade Marks Journal No: 1932 ,   16/12/2019           Class 36 
 

 

Priority claimed from 19/03/2019; Application No. : 88346870 ;United States of America 

4354116    19/09/2019
[International Registration No. : 1497698]
Noblr, Inc.

25 Altamont Avenue Mill Valley CA 94941 United States of America

Proposed to be Used
IR DIVISION
Insurance underwriting in the field of property and casualty insurance; Insurance agency and brokerage in the field of 
property and casualty insurance; Insurance consultancy services, namely, providing advice in the field of property and 
casualty insurance.

7471



Trade Marks Journal No: 1932 ,   16/12/2019           Class 38 
 

Priority claimed from 11/01/2019; Application No. : 733440 ;Switzerland 

4356526    10/07/2019
[International Registration No. : 1499618]
Empower Sports AG

Germaniastrasse 6 CH-8006 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication services; radio and television broadcasting services provided via satellite, cable or wireless 
networks; providing chat rooms and electronic bulletin boards on line for the transmission of messages, comments and 
multimedia content between users for social networking purposes; providing access to purchasing and ordering services 
at home and at the office via a computer, a global computer network and/or interactive communication technologies; 
broadcasting of radio and television programs related to sports and sports events; video and audio streaming services; 
providing access to platforms on the Internet (also on the mobile Internet) in the nature of on-line customized pages 
featuring information defined or specified by users, personal profiles, audio content, video content, photographic images, 
text, graphic illustrations and data.

7472



Trade Marks Journal No: 1932 ,   16/12/2019           Class 39 
 

Priority claimed from 25/07/2019; Application No. : 88537046 ;United States of America 

4323502    30/08/2019
[International Registration No. : 1490971]
Kopf Leasing, Incorporated

2311 Toledo Road Elkhart IN 46516 United States of America

Proposed to be Used
To be associated with:
4316344

IR DIVISION
Freight transportation by truck; freight and transport brokerage.

7473



Trade Marks Journal No: 1932 ,   16/12/2019           Class 41 
 

 

4356018    16/09/2019
[International Registration No. : 1499283]
Ninja Nation, LLC

558 Castle Pines Parkway, Unit B4-109 Castle Pines CO 80108 United States of America

Proposed to be Used
IR DIVISION
Providing fitness and exercise facilities; providing physical fitness training services in the fields of general fitness, 
exercise and obstacle course racing; providing obstacle course training gym facilities; entertainment services in the 
nature of organizing obstacle course runs, races and related obstacle course attractions featuring balance, coordination, 
strength, endurance, and upper body-related obstacles.

7474



Trade Marks Journal No: 1932 ,   16/12/2019           Class 41 
 

 

4356058    16/09/2019
[International Registration No. : 1499186]
Ninja Nation, LLC

558 Castle Pines Parkway, Unit B4-109 Castle Pines CO 80108 United States of America

Proposed to be Used
IR DIVISION
Providing fitness and exercise facilities; providing physical fitness training services in the fields of general fitness, 
exercise and obstacle course racing; providing obstacle course training gym facilities; entertainment services in the 
nature of organising obstacle course runs, races and providing related obstacle course attractions featuring balance, 
coordination, strength, endurance, and upper body-related obstacles.

7475



Trade Marks Journal No: 1932 ,   16/12/2019           Class 42 
 

4352863    20/09/2019
[International Registration No. : 1497318]
Amphora, Inc.

10370 Richmond Ave., Suite 525 Houston TX 77042 United States of America

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable software for electronically trading commodities in the nature of agricultural goods, oil, 
gas, ores, coal, and metals.

7476



Trade Marks Journal No: 1932 ,   16/12/2019           Class 42 
 

 

4356023    09/08/2019
[International Registration No. : 1499274]
FOURKITES, INC.

500 W. Madison St., Suite 3300 Chicago IL 60661 United States of America

Proposed to be Used
IR DIVISION
Cloud computing featuring software for use for shippers of freight using truck to communicate with carriers; Computer 
services, namely, integration of private and public cloud computing environments; Computer software development in the 
field of freight transportation by truck, rail, air and ocean; Developing customized software in the field of transportation 
management for others; Cloud computing featuring software that enables shippers of freight using truck, rail, ocean or air 
transportation to select routes and carriers, to communicate with carriers, and to manage pickup and delivery of 
shipments.

7477



 
Trade Marks Journal No: 1932 ,   16/12/2019           Class 44 
 

2746099    14/03/2014
[International Registration No. : 1202244]
BAYER AKTIENGESELLSCHAFT

Kaiser-Wilhelm-Allee 51373 Leverkusen Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Medical services and information for patient support within the framework of the treatment of multiple sclerosis.

7478



Trade Marks Journal No: 1932 ,   16/12/2019           Class 44 
 

4324376    11/09/2019
[International Registration No. : 1311096]
Pearson plc

80 Strand London WC2R 0RL United Kingdom

Proposed to be Used
IR DIVISION
Psychological testing; psychological tests; personality testing for psychological purposes; preparation of psychological 
reports; psychological assessment services; psychological diagnosis services; psychological assessment and 
examination services; providing information in the field of psychological counselling, assessment and treatment; 
psychological counselling; occupational psychology services; occupational therapy services; therapy services; providing 
psychological treatment; physical therapy; speech and hearing therapy;clinical assessment of cognitive and occupational 
ability;information, advisory and consultancy services in relation to all the aforesaid services.

7479



Trade Marks Journal No: 1932 ,   16/12/2019           Class 44 
 

 

4339077    12/09/2019
[International Registration No. : 1494005]
EpiBone, Inc.

760 Parkside Ave 322 Brooklyn NY 11226 United States of America

Proposed to be Used
IR DIVISION
Medical services, namely, culturing cells and biological tissues for medical or clinical purposes; medical services, namely, 
culturing human mesenchymal stem cells for bone graft regeneration in humans; medical services, namely, culturing 
human cells for seeding bone scaffolds for medical or clinical purposes, and for bone graft engineering and surgical 
implantation in humans.

7480



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

2689308    20/09/2013
[International Registration No. : 1185659]
THE BOSTON FOUNDATION FOR SIGHT, INC.

464 Hillside Avenue, Suite 205 Needham MA 02494 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in custom design and fit of ocular surface prosthetic devices.

Cl.40;Custom manufacture of ocular surface prosthetic devices.

Cl.41;Providing medical education and training services in the field of diagnosis and treatment of complex corneal 
disease.

Cl.42;Custom design of ocular surface prosthetic devices.

Cl.44;Providing medical services, namely, prosthetic replacement of the ocular surface ecosystem treatment for 
complex corneal disease; custom fitting of ocular surface prosthetic devices.

7481



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 07/08/2013; Application No. : 650732 ;Switzerland 

2696871    03/12/2013
[International Registration No. : 1188749]
SENTISS AG

c/o Pfister Treuhand AG, Bankstrasse 4 CH-8610 Uster Switzerland

Address for service in India/Attorney address:
K & S PARTNERS

109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products; sanitary products for medicine; dietetic food and substances for medical 
or veterinary use, food for babies; food supplements for humans and animals; plasters, materials for dressings; material 
for dental fillings and dental impressions; disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic recording media, sound recording disks; compact disks, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; software; fire extinguishers.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture material.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter (printing 
products); bookbinding material; photographs; stationery; adhesives (glues) for stationery or household purposes; 
artists" materials; paintbrushes; typewriters and office requisites (except furniture); instructional or teaching material 
(except apparatus); plastic materials for packaging (not included in other classes); printing type; printing blocks.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

7482



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

 

Priority claimed from 11/06/2013; Application No. : 011890365 ;European Union 

2712183    09/12/2013
[International Registration No. : 1193569]
WACKER CHEMIE AG

Hanns-Seidel-Platz 4 81737 München Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemical and biochemical products for use in industry; unprocessed plastics; unprocessed plastics in the form of 
solutions, emulsions, dispersions, powders, redispersible powders, granules, pastes, extrudates and in dried form, 
particularly in spray dried form; raw materials, auxiliaries, additives and catalysts for producing plastics; polyvinyl 
chloride, polyvinyl acetate, polyvinyl alcohol, polyvinyl acetal, acrylates, their mixtures, blends, alloys, copolymers, graft 
copolymers and block copolymers with one another or with other polymers; thickening and thixotropic agents; binders for 
sizes, adhesives and for chemicals used in the building industry; vinyl acetate; vinyl chloride; adhesives for industrial 
purposes; tile adhesives, additives for tile adhesives, glue; plastics in the form of powders, liquids, pastes or granules.

Cl.16;Adhesives for stationery articles; adhesives for household purposes; bookbinding paste; artists" and DIY 
materials, namely products for modelling; packaging material made from plastic.

Cl.17;Semi-processed plastics and plastic goods; sealing, packing and insulating material; plastics in the form of 
sheets, films, blocks, rods and tubes; extruded plastics as semi-finished products; foils of plastics as semi-finished 
products; synthetic resins in rod form for use in manufacture; thermoplastic synthetic resins; sealants for joints; 
insulating paints and varnish; insulating oils.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

 

Priority claimed from 25/10/2013; Application No. : 520545 ;Portugal 
2734049    26/02/2014
[International Registration No. : 1200225]
PROHS - EQUIPAMENTO HOSPITALAR E SERVIÇOS ASSOCIADOS, S.A.

RUA DO CASTANHAL, Nº. 316, ZONA INDUSTRIAL DA MAIA I, SECTOR II, EC OUTEIRO P-4476-908 MAIA Portugal

Address for service in India/Attorney address:
MANISH BHAGNARI

Block No: A/168/335, Nr. Guru nanak High School, ULHASNAGAR 421004

Proposed to be Used
IR DIVISION
Cl.7;Washing machines; cleaning appliances utilizing steam.

Cl.11;Sterilizers; autoclaves for sterilization; disinfectant apparatus; steam boilers, other than parts of machines.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 29/01/2014; Application No. : 655685 ;Switzerland 

2774844    27/03/2014
[International Registration No. : 1207921]
VESTERGAARD SA

Place Saint-François 1 CH-1003 Lausanne CH

Address for service in India/Attorney address:
DE PENNING & DE PENNING

120 VELACHERY MAIN ROAD GUINDY CHENNAI 600032 INDIA

Proposed to be Used
IR DIVISION
Cl.11;Filtering apparatus for water treatment, water filtration devices, water purifying and filtering apparatus; water 
treatment equipment, namely water filtration devices and reverse osmosis devices.

Cl.21;Drinking straws.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 24/05/2013; Application No. : 011841351 ;European Union 

2780304    22/11/2013
[International Registration No. : 1209331]
MASCHINENFABRIK REINHAUSEN GMBH

Falkensteinstraße 8 93059 Regensburg DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.17;Dielectrics, insulators and insulating materials for electric apparatus and installations, glass fibres for insulation 
purposes, insulating materials for use in electrical engineering.

Cl.35;Arranging and conducting of trade fairs and exhibitions for advertising purposes, marketing activities, commercial 
advisory services for consumers, business development services, namely providing start-up support for businesses of 
others; sales promotion; preparation of advertising material; providing business assistance and sales promotion, 
including by means of electronic media, in the field of electrical engineering, in particular in the field of the generation, 
supply, regulating, control and supervision of electrical energy; publication of advertising material in written or 
electronically readable form, including on the internet, on CD-ROM or DVD, in the field of electrical engineering, in 
particular in the field of the generating, supply, regulating, control and supervision of electrical energy.

Cl.37;Assembly, maintenance, servicing and repair of insulating devices for electric apparatus and installations.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

 

2789837    28/04/2014
[International Registration No. : 1211195]
ASKLEPIOS KLINIKEN GMBH & CO. KGAA

Rübenkamp 226 22307 Hamburg DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; administrative processing of all 
kinds of contracts in particular for property and real estate owner communities (office functions); retail and wholesale 
services (also by way of distance selling) in relation to goods of classes 3, 5, 9, 10, 14, 16, 18, 20, 21, 22, 24, 25, 27, 28, 29, 
30, 31 and 32; updating, maintenance and systematization of data and computer databases for exchange of patient 
oriented documents and information including data on apparatus and their location which are required for patient care; 
organization of treatment and management processes in hospitals and doctor"s practices under inclusion of a computer 
network; business and organizational consultancy of doctors, hospitals as well as other inpatient and outpatient service 
providers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services, in particular services of a doctor, a hospital, a rehabilitation clinic, a medical care 
center and an outpatient clinic; hygienic and beauty care for human beings or animals; medical rehabilitation in form of 
physiotherapy, rehabilitation therapy, sports for the purpose of health therapy.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 29/01/2014; Application No. : 656464 ;Switzerland 

2841651    04/04/2014
[International Registration No. : 1212567]
VESTERGAARD FRANDSEN SA

Place Saint-François 1 CH-1003 Lausanne CH

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.5;Products for destroying vermin, insect repellents, insecticides.

Cl.22;Nets; tents, tarpaulins; sails; outdoor blinds of textile materials impregnated with insecticide; awnings of textile 
materials impregnated with insecticide; bags of textile materials impregnated with insecticide for storage of grains and 
seeds.

Cl.24;Fabrics and textile goods, particularly mosquito nets, coverlets, bed spreads and bed covers.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 12/02/2013; Application No. : 011566957 ;European Union 

2842087    25/07/2013
[International Registration No. : 1214994]
CONTINENTAL REIFEN DEUTSCHLAND GMBH

Vahrenwalder Str. 9 30165 Hannover Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable constructions of metal; metal building 
materials for railway tracks; metal cables and wires (not for electrical purposes); ironmongery and small items of metal 
hardware; metal pipes and flexible tubing; metal hose and pipe connectors; metal manifolds, couplings and adapters; 
metal hose and pipe couplings, mountings as far as included in this class; metal pipes and tubes for ventilation and air-
conditioning systems; metal molds; metal pressure frames; metal goods as far as included in this class.

Cl.7;Machines used in metal, timber, rubber and plastics processing, for the manufacture, repair and disassembly of land 
and sea vehicles, for the chemical, agricultural, mining, textile, food and beverage, construction and packaging industry; 
machine tools; printing machines; printing plates; machines used in the manufacture of printing plates; printing plates [not 
light-sensitive]; pressure casting molds [machine components]; lithographic printing plates for printing machines; motors 
and engines (except for land vehicles); components for motors and engines of all types, including electric motors and their 
components (except for land vehicles); control units for motors and engines; electric starters for motors and engines; 
motor driven electric generators; main cylinders; electric motors (except for land vehicles) and pumps (machines); engine 
actuators (throttle valves, idle governors, linear actuators, air control valves, air flap actuators, exhaust gas recirculation 
valves); injection valves, injection nozzles for engines; fuel pumps, fuel lines; fuel injection systems; spark plugs for 
combustion engines; glow plugs for diesel engines; air filters for engines; catalytic converters; chargers [turbochargers]; 
turbocompressors; control units for machines; controlled adjusting devices for vehicle parts such as seats, windows, 
mirrors, sliding roofs, throttle valves, camshafts; machine coupling and transmission components including shift clutches 
(except for land vehicles); drive belts, transmission belts, V-belts, V-ribbed belts, variator belts, timing belts, synchronous 
belts, nubbed belts, double-sidedtiming belts, flat belts, fit belts (machine components), conveyor belts; machine 
components, such as springs, shock absorber pistons, vibration dampers; molded parts made from rubber and rubber-
metal bondings for vibration control as far as included in this class (machine parts); engine mounts, hydro mounts, 
torsional vibration dampers, actuators; valves (machine components); conveyor belts, parts and accessories for conveyor 
belts; passenger conveyors not included in other classes; (compressed air) spray guns for water, oil, gas, paint and other 
gaseous or liquid substances; metal fittings (accessories for spray guns or sprayers); mechanical vehicle jacks; lawn 
mowers (machines); non hand-operated agricultural equipment; vending machines; electrical opening and closing devices 
for motor vehicles, including control units, controls and electric motors; ignition coils.

Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signaling, 
checking (supervision), life-saving and teaching apparatus and instruments as far as included in this class; measuring 
devices and instruments; electric control and regulating systems including their processors and sensors for the steering 
and controlling of vehicles, for improved driving safety, driving stability, and cushioning and noise comfort; electric 
control and regulating systems including their processors and sensors for regulation and control of brakes, accelerator 
pedals, transmissions, chassis and suspensions and emissions; voltage regulators for vehicles; automatic control 
systems for vehicles; electrical and electrohydraulic power steering systems; ammeters, voltmeters, ohmmeters, 
manometers, thermometers, tachometers; compasses, acidimeters, water level indicators, scales; thermostats; engine 
management systems, idle speed controls for engines; data management and processing devices; measuring, warning 
and display devices and instruments for distance, axle load monitoring, acceleration, speed, engine speed, torque, turn 
rate, pressure, fill level, fluid supply (particularly fuel and washer fluid supply), altitude, coolant temperature, charge 
pressure, power, air quality, air mass, oil level, oil pressure, position, rudder position, temperature, travel, travel distance, 
wind and water depth; distance warning and controlling devices and display instruments; radar devices, reversing 
monitoring equipment; automatic parking assist; optical, acoustic and haptic drowsiness and speed warning devices and 
display instruments; tire pressure gauge, tire inflating equipment; service indicator devices, wear indicator devices, 
consumption measurement devices, maintenance indicator devices, workshop test equipment; time recording units; 
accident data recorders; apparatus and instruments for conducting, switching, converting, storing, regulating and 
monitoring electricity; electrical fuses, electrical relays, transponders, sensors, actuators (as far as included in this class); 
detectors; pressure switches; controllers; brake fluid testers; diagnostic apparatus [not for medical purposes); monitoring 
and diagnostic systems for vehicle engines and drive systems; warning lamps for vehicles; solenoid valves; lasers, not for 
medical purposes; electric batteries and their components, rechargeable batteries and their components, solar batteries; 
fuel cells and their components, chargers for electric batteries; alarm equipment; burglar alarms, burglary detection 
equipment; central locking systems; electronic immobilizers for motor vehicles; remote control devices; remote operation 
systems for central locking systems; position finding, course tracking and traffic routing devices; navigation instruments; 
navigation devices for vehicles; GPS; data processing devices, computers including electronic calendar, fax machines, 
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monitors, computer I/O devices, calculators, saved computer programs and software; electrical, electronic, opto-electronic 
and mechanical analog and digital display devices and instruments; image transmission and reproduction devices; 
electrical or electronic display devices; display equipment, display modules, display elements, display panels, displays, 
monitors, screens, LCDs, devices with LCDs, flat screens, video screens and monitors; touch screens; devices for 
recording, receiving, transmitting and reproducing analog and/or digital signals, as well as images and sound, antenna, 
radios, televisions, telephones including video telephones; hands-free equipment for telephones; rescue equipment, such 
as life rafts, rescue ladders, rescue nets, rescue tarpaulins, life belts, life buoys, life jackets, fire extinguishing equipment; 
contact lenses, glasses, glasses cases, binoculars, magnifying glasses, sunglasses, hazard warning triangles for vehicles; 
projectors, film cameras, cameras, photocopiers, electronic translators, electronic pocket translators, exposed films, 
magnetic, electronic and optical recording media, with the exception of non-exposed film, recording disks including 
magnetic cards, cards with integrated circuitry (smart cards), telephone cards, mechanisms for coin-operated apparatus 
including automatic dispensers, cash machines; cash registers, computing machines; photovoltaic elements; photo cells; 
presence monitoring devices; combination display instruments, instrument panels, center consoles.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, blowing, ventilation, air-
conditioning and water supply and sanitary purposes; accessories for water supply equipment for adjusting and changing 
the water flow volume; water pipe end-caps; heating and air-conditioning systems for vehicles; fans and ventilation 
modules for vehicles; heating, cooling, air-conditioning and ventilation systems in vehicles; vehicle headlights; bicycle 
lights; vehicle tail lamps.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; parts and accessories for vehicles for transportation on 
land and/or on water as far as included in this class; engines for land vehicles; land vehicle cockpits; tires, inner tubes for 
tires, wheels, wheel rims, treads for the retreading of tires, hub caps, rim strips, materials and kits for repairing tires and 
inner tubes not included in other classes; valves for vehicle tires; chassis and parts thereof included in this class; 
controlled and non-controlled chassis and suspensions; electronic, hydraulic, electromechanical, electrohydraulic and 
mechanical brakes for vehicles; parts and accessories for electronic, hydraulic, electromechanical, electrohydraulic and 
mechanical brakes for vehicles; brake cylinders, brake pads, brake calipers, brake disks, brake linings, brake hoses; 
regulated and unregulated electromechanical and electrohydraulic steering systems and their components, hydraulic 
power steering, steering columns, steering gear; electrical, electronic and mechanical actuators, drive shafts and electric 
motors; safety equipment for motor vehicles as far as included in this class; airbags, belt tensioners and their parts and 
accessories as far as included in this class; shaft couplings and transmission mechanism, including shift clutches for land 
vehicles; active and passive, regulated and unregulated dampers and springs for vehicles, wheels and their pans, 
particularly air pressure springs and gas springs; air supply units for air spring systems; shock absorbers and suspension 
struts for vehicles; shock absorber springs for vehicles, suspension springs for vehicles; vibration dampers and torsional 
vibration dampers (except components of land vehicle engines) for vehicles; vehicle engines, steering apparatus; vehicle 
cabins and driver seats; hydro mounts as vehicle components as far as included in this class; axles and axle modules, 
axle boots, diaphragms for vehicle fuel supplying systems; drive belts, transmission belts not included in other classes; 
cooling, heating, brake, fuel, charge air, oil, hydraulic hoses as vehicle components and accessories as far as included in 
this class; vehicle interiors lining; airbag covers; paneling for dashboards; interior upholstery for vehicles; motor vehicle 
seats; cigarette lighters for automobiles; cockpit cross beams; driver cockpits, driver cabins; window and headlight 
cleaning systems for motor vehicles as well as the associated containers, nozzles, hoses, hose couplings, pumps, heaters 
and valves; windshield and headlight cleaning systems; window lift and window positioning systems for vehicles; 
controllers and drives for convertible soft tops, sliding roofs and sun protection devices for vehicles; rubber or plastic 
concertina walls for trains and articulated buses; fuel tank systems for motor vehicles.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus), 
including textbooks, specialist books, magazines, repair and/or user instructions on automotive parts; plastic materials for 
packaging (not included in other classes); printer"s type; printing blocks; printing materials, non-textile printing blankets, 
components and accessories for same, not included in other classes; atlases, calendars, geographic maps, publications 
(written); ball pens and pencils, bookbinding articles; forms, printed forms, print material rolls and diagram plates for use 
in tachographs.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastic goods (semifinished products); sealing, packing and insulating materials; flexible pipes (not made from 
metal); flexible pipe junctions (not made from metal); insulators for cables (not made from metal); rubber compensators for 
insulation, isolation and vibration absorbing purposes; line seals; sealing sleeves, sealing rings, membranes (not included 
in other classes); natural rubber (liquid); sub-ballast mats made from rubber and rubber substitutes for vibration and 
shock damping in track construction; oil-absorbent mats made of rubber and rubber substitutes; rubber valves; soft top, 
door, window, engine compartment seals; upholstery materials of rubber or plastic; plastic sheeting (except for packaging 
purposes), including sheeting for sealing and insulating purposes; roof and pond sheeting; passageway bellows of rubber 
or plastic for airport passenger bridges; parts and accessories for all aforementioned goods not included in other classes; 
rubber for retreading tires.

Cl.25;Clothing, footwear, headgear including trousers, t-shirts, polo shirts, coats, jackets, overalls, caps, gloves 
(clothing), shoes, ties, scarves.

Cl.35;Advertising, business management, business administration; office functions; recruitment, personnel 
management consultancy, commercial consultancy, public relations, radio and television advertising, organization of 
exhibitions and fairs for commercial and advertising purposes, marketing, sales research, market research; retail 
(including online retail) services in the following areas: vehicles and vehicle accessories, tires, brakes, rubber and plastic 
goods, chemical products, fuels and propellants, machines, tools and metal goods, building articles, electrical and 
electronic goods, sound and data media, print shop products, stationery, office equipment, articles of clothing, shoes and 
textile goods, toys, sports equipment; wholesale services (including online wholesale services) in the following areas: 
vehicles and vehicle accessories, tires, brakes, rubber and plastic goods, chemical products, fuels and propellants, 
machines, tools and metal goods, building articles, electrical and electronic goods, sound and data media, print shop 
products, stationery, office equipment, articles of clothing, shoes and textile goods, toys, sports equipment; organizational 
advice on the granting of usage rights for mobility systems.

Cl.37;Building construction, installation services, automotive workshop services, conversion, repair, servicing, 
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assembly, dismantling, maintenance, care, cleaning and paint work for vehicles, engines brakes, tires and their parts; 
repair of vehicles as part of breakdown assistance; retreading of tires; maintenance, assembly, repair of evaluation 
instruments for diagram plates, tachographs, accident data recorder, electronic vehicle logs, test and diagnostic apparatus 
and instruments; installation, maintenance and repair of machines and machine components; installation, maintenance 
and repair of conveyor belts and systems; installation, maintenance and repair of data systems (hardware).
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 06/03/2014; Application No. : 656091 ;Switzerland 

2891151    27/08/2014
[International Registration No. : 1224973]
HELSINN HEALTHCARE SA

Via Pian Scairolo 9 CH-6912 Lugano Switzerland

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, veterinary products; sanitary products for medical purposes; dietetic substances for 
medical use, food for babies; plasters, materials for dressings; material for dental fillings and dental impressions; 
disinfectants; products for destroying vermin; fungicides, herbicides.

Cl.40;Treatment and transformation of pharmaceutical products for others.

Cl.42;Research and development of pharmaceutical products, scientific and industrial research for the development of 
medicines and active ingredients, as well as consultancy in the field of chemical and pharmaceutical technology; 
engineering services, including expertise in the field of chemical and pharmaceutical technology.

Cl.45;Reviewing standards and practices to ensure compliance with pharmaceutical laws and rules, and consultancy 
relating to regulatory compliance in the pharmaceutical field; licensing of intellectual property in the field of chemical and 
pharmaceutical technology; exploitation of intellectual property rights, particularly licensing of intellectual property, 
including know-how in the field of chemical and pharmaceutical technology.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

 

Priority claimed from 14/07/2014; Application No. : 013080981 ;European Union 

2921807    11/11/2014
[International Registration No. : 1232452]
SECURCUBE S.R.L.

VIA S. ANDREA, 45 I-31017 PADERNO DEL GRAPPA (TV) Italy

Address for service in India/Attorney address:
MANISH BHAGNARI

Block No: A/168/335, Nr. Guru nanak High School, ULHASNAGAR 421004

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission, processing and reproduction of sound, images or data; computer software; 
computer software and hardware for data acquisition, recording, processing, data analysis, data manipulation and data 
management; computer software and hardware for processing, managing, analyzing and manipulating log entries; 
downloadable electronic publications; all the aforesaid products are not used to provide entertainment and TV services. 

Cl.42;Design, development, installation and maintenance of computer software; design, development, installation and 
maintenance of computer software for data processing, data analysis, data manipulation and data management; design, 
development, installation and maintenance of computer software for processing, managing, analyzing and manipulating 
log entries; providing technical support services in relation to computer software; providing technical support services in 
relation to computer software for data processing, data analysis, data manipulation and data management; providing 
technical support services in relation to computer software for processing, managing, analyzing and manipulating log 
entries; technical consultancy services in relation to computer software and hardware, data processing, data analysis, 
data manipulation and data management; consultancy services in relation to computer software and hardware for 
processing, managing, analyzing and manipulating log entries; information services relating to the aforesaid services, all 
of the aforesaid services also provided online from a computer database or the internet; service of data acquisition, 
namely data mining; all the aforesaid services are not used to provide entertainment and TV services. 
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 14/12/2015; Application No. : 014906887 ;European Union 

3449126    07/09/2016
[International Registration No. : 1288774]
HAIRTALK GMBH

Am Wolfsmantel 8 91058 Erlangen DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.3;Hair oils; hair gels; hair waxes; hair sprays; hair creams; hair mousses; hair balms; hair lotions; hair fixers; hair 
washing preparations; hair shampoos; hair rinses [shampoo-conditioners]; hair conditioners; hair frosts; hair bleaching 
preparations; hair emollients; hair glaze; hair dyes; hair tinting preparations; hair styling preparations; hair straightening 
preparations; hair grooming preparations; hair moisturizing conditioners; hair treatment preparations; hair care 
preparations (not for medical purposes); hair disentangling preparations; adhesives for hair pieces; bonding glue for hair 
pieces; adhesives for hair replacement.

Cl.21;Hairbrushes; hair combs; brushes for use in dying and tinting hair.

Cl.26;Hair fasteners; hair fastening articles; hair extensions; hair extensions consisting of a carrier material with 
adhering hair; hair additions [hair pieces]; pigtails; hair tresses [hair pieces]; human hair; human hair pieces; synthetic 
hair; synthetic hair pieces; false hair [hair pieces]; toupees [hair pieces]; hair nets; bows for the hair; hair pins; hair bands; 
hair scrunchies; barrettes; bobby pins; decorative articles for the hair; hair coloring caps; hair coloring foils.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 22/12/2015; Application No. : 86857709 ;United States of America 

3458772    21/06/2016
[International Registration No. : 1322091]
Clique Brands, Inc. 

750 North San Vicente Blvd., 8th Floor East West Hollywood CA 90069 US

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.18;Attaché cases, traveling bags, garment bags for travel, rucksacks, handbags, beach bags, textile shopping bags, 
shoulder bags, clutch bags, tote bags, duffel bags, luggage, suitcases, sport bags, athletic bags, book bags, messenger 
bags, brief cases; cosmetic and vanity cases sold empty for cosmetics, make-up, perfumes and beauty products; fine 
leather goods, namely, pocket wallets, purses, and key cases, wallets, billfolds, backpacks, key cases, name card cases, 
toiletry cases sold empty.

Cl.25;Clothing, namely, dresses, skirts, slacks, pants, shorts, jeans, blouses, shirts, t-shirts, turtle necks, mock 
turtlenecks, sweatshirts, sweaters, cardigans, suits, blazers, tights, leotards, leggings, nightgowns, pajamas, robes, and 
socks; women"s intimate apparel, namely, panties, bras, slips, hosiery, camisoles, and bodysuits; outerwear, namely, 
coats, parkas, jackets, peacoats, capes, ponchos, raincoats, scarves, hats, gloves, and mittens; swimwear, namely, 
bathing suits and swimsuit cover ups; footwear, namely, shoes, boots, and sandals; belts; headwear, namely, hats and 
visors; men"s clothing, namely, suits, coats including topcoats, overcoats, and raincoats, sport coats, jackets, parkas, 
sweaters, vests, trousers, shorts, sweatsuits, and sports shirts, t-shirts, pajamas, robes, smoking jackets, underwear, 
mufflers, gloves, neckties, caps, hats, belts, suspenders, shoes, boots, slippers, socks, overshoes, and swimwear; 
children"s and infant"s clothing and accessories, namely, sweaters, pants, dresses, jackets, skirts, shorts, skorts, 
jumpers, rainslickers, shirts, vests, socks, blazers, blouses, one-piece bodysuits, tights, belts, ties, suspenders, 
snowsuits, leotards, leggings; swimwear, namely, bathing suits and swimsuit cover ups.

Cl.35;Advertising agency services, namely, organizing and conducting marketing and promotions for others; 
advertising services, namely, creating corporate and brand identity for others; creating content in the form of print, audio, 
video, and digital materials to promote and market the goods and services of others; advertising and marketing consulting 
services; promotional services, namely, promoting the goods and services of others via digital and mobile networks; 
branding services, namely, consulting, development, management and marketing of brands for businesses; business 
consultation; business consulting services, namely, providing assistance in development of new products and services, 
business strategies and creative ideas; business management consulting with relation to strategy, marketing, production, 
personnel and retail sale matters; business marketing consulting services; media placement services; business services, 
namely, consumer research and consulting related thereto.

Cl.41;Entertainment media production services for the internet; media production services, namely, audio and/or video 
content production; media production and distribution services, namely, production of audio and/or video content for 
distribution via a global computer network, portable and wireless networks, and social networking platforms across 
multiple forms of transmission media; multimedia entertainment services in the nature of recording, production and post-
production services; publication of the editorial content of websites accessible via a global computer network, portable 
and wireless networks, and social networking platforms across multiple forms of transmission media; production of 
entertainment, and consulting services related thereto in the fields of celebrity fashion, personal fashion, entertainment, 
popular culture, accessories, style, beauty, lifestyle, fashion advice and home decor; providing non-downloadable pre-
recorded music, audio, video and graphics via a global computer network, portable and wireless networks, and social 
networking platforms across multiple forms of transmission media; providing blogs and non-downloadable publications in 
the nature of articles in the fields of fashion, beauty, interior design, style, lifestyle, food, travel, celebrities, entertainment 
and popular culture; on-line journals, namely, blogs featuring fashion, beauty, interior design, style, lifestyle, food, travel, 
celebrities, entertainment and popular culture; entertainment services, namely, providing information for entertainment 
purposes by means of a global computer network in the fields of fashion, beauty, interior design, style, lifestyle, food, 
travel, celebrities, entertainment and popular culture; providing an interactive web blog in the fields of fashion, beauty, 
interior design, style, lifestyle, food, travel, celebrities, entertainment and popular culture; entertainment services, namely, 
production of webcasts, namely, audio-visual programs in the fields of fashion, beauty, interior design, style, lifestyle, 
food, travel, celebrities, entertainment and popular culture communicated to the public by means of a global computer 
network.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 14/12/2015; Application No. : 1323043 ;Benelux 

3499392    13/06/2016
[International Registration No. : 1326639]
VISIONS ON VISION HOLDING BV

Emmalaan 37 NL-2341 JN Oegstgeest

Address for service in India/Attorney address:
VIDHANI ASSOCIATES

11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, NEW DELHI-8

Proposed to be Used
IR DIVISION
Cl.9;Optical equipment; eyewear including sunglasses; lenses; contact lenses; eyeglass frames; lenses for optical use 
or adapted to protect the eyes; lens holders and frames; eyepieces and instruments containing eyepieces; binoculars, 
opera glasses and magnifying glasses; monocles; squeeze eyeglasses (pince-nez); eyeshades and parts of optical 
devices; protective goggles and safety goggles; cases and cases for spectacles; containers for contact lenses, contact 
lens cases; software for eye tests; apps for eye tests.

Cl.44;Opticians" services including the provision of eye tests; services of optometrists and contact lens specialists; 
medical advice regarding eyes, eye care and vision correction; provide eye tests; ophthalmic treatment and care; 
information and consultancy relating to the aforesaid services, the aforementioned services also via the internet.
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Priority claimed from 19/07/2016; Application No. : 015666712 ;European Union 

3540006    18/01/2017
[International Registration No. : 1342096]
OMRON HEALTHCARE CO., LTD.

53, Kunotsubo, Terado-cho, Muko-shi Kyoto 617-0002 Japan

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software application that provides medical information; downloadable software application that 
measures blood pressures; measuring or testing machines and instruments; scales; weighing machines; pedometers.

Cl.10;Blood pressure monitors; cuffs for blood pressure monitors; pulse meters; heart rate monitoring apparatus; 
electrocardiographs; clinical thermometers; diagnostic apparatus for medical purposes; monitoring apparatus for medical 
purposes; medical apparatus and instruments; cardiac electrodes; body fat monitors; body composition monitors; body 
fat analyzers; body composition analyzers; devices for measuring blood sugar; nebulizers for medical purposes; inhalers; 
blood glucose monitors; blood glucose meters.

Cl.41;Educational and training services relating to healthcare, medical science, and medical care; arranging, conducting 
and organization of symposiums and conferences in the field of healthcare, medical science, and medical care.

Cl.42;Providing temporary use of non-downloadable computer software that provides medical information; providing 
temporary use of non-downloadable computer software that measures blood pressure; providing temporary use of non-
downloadable computer programs.

Cl.44;Providing information on healthcare and medical care; providing medical and health information; providing 
guidance and advice relating to health care; medical consultancy; rental of medical equipment.
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Priority claimed from 17/10/2016; Application No. : 015939028 ;European Union 

3571205    27/02/2017
[International Registration No. : 1349293]
GCE Holding AB

Box 21044 SE-200 21 Malmö SE

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA

PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.9;Monitoring instruments; monitoring units; monitoring apparatus; remote control receivers; electric and electronic 
devices for monitoring and controlling the function, performance, status and location of other electrical or electronic 
devices or systems; device for transmission of clinical information; software, apparatus, instruments and installations for 
connecting to, monitoring and controlling medical gas apparatus and instruments, respiratory therapy instruments, 
apparatus for producing oxygen for medical use, oxygen concentrators for medical applications, oxygenators for medical 
use and pulse oximeters; software, apparatus, instruments and installations for connecting to, monitoring and controlling 
hand tools, apparatus, machines and machine tools for cutting and welding, gas cutting and welding apparatus and 
machines; software, apparatus, instruments and installations for connecting to, monitoring and controlling valves, 
cylinder valves and cylinder combivalves; sensors, detectors and wireless sensors for monitoring and controlling medical 
gas apparatus and instruments, respiratory therapy instruments, apparatus for producing oxygen for medical use, oxygen 
concentrators for medical applications oxygenators for medical use and pulse oximeters; sensors, detectors and wireless 
sensors for monitoring and controlling hand tools, apparatus, machines and machine tools for cutting and welding, gas 
cutting and welding apparatus and machines; sensors, detectors and wireless sensors for monitoring and controlling 
valves, cylinder valves and cylinder combivalves; monitors, receivers, remote control receivers, electric and electronic 
devices for monitoring and controlling the function, performance, status and location of medical gas apparatus and 
instruments, respiratory therapy instruments, apparatus for producing oxygen for medical use, oxygen concentrators for 
medical applications, oxygenators for medical use and pulse oximeters; monitors, receivers, remote control receivers, 
electric and electronic devices for monitoring and controlling the function, performance, status and location of hand tools, 
apparatus, machines and machine tools for cutting and welding, gas cutting and welding apparatus and machines; 
monitors, receivers, remote control receivers, electric and electronic devices for monitoring and controlling the function, 
performance, status and location of valves, cylinder valves and cylinder combivalves.

Cl.38;Telecommunication services provided via platforms and portals on the Internet and other media; 
telecommunications for distribution of data, telecommunications for providing access to information and data for the 
purpose of monitoring, controlling, surveying, diagnosing and providing information of medical gas apparatus and 
instruments, respiratory therapy instruments, apparatus for producing oxygen for medical use, oxygen concentrators for 
medical applications, oxygenators for medical use, pulse oximeters; telecommunications for distribution of data, 
telecommunications for providing access to information and data for the purpose of monitoring, controlling, surveying, 
diagnosing and providing information of hand tools, apparatus, machines and machine tools for cutting and welding, gas 
cutting and welding apparatus and machines, and valves, cylinder valves and cylinder combivalves.

Cl.42;Development and design of databases, development and design of software and hardware for monitoring and 
control of apparatus and instruments, for the purpose of monitoring, controlling, surveying, diagnosing and providing 
information of medical gas apparatus and instruments, respiratory therapy instruments, apparatus for producing oxygen 
for medical use, oxygen concentrators for medical applications, oxygenators for medical use, pulse oximeters; 
development and design of databases, development and design of software and hardware for monitoring and control of 
apparatus and instruments, for the purpose of monitoring, controlling, surveying, diagnosing and providing information of 
hand tools, apparatus, machines and machine tools for cutting and welding, gas cutting and welding apparatus and 
machines, and valves, cylinder valves and cylinder combivalves; providing virtual computer systems and computer 
environments, for monitoring and controlling apparatus and instruments, via cloud services, for medical gas apparatus 
and instruments, respiratory therapy instruments, apparatus for producing oxygen for medical use, oxygen concentrators 
for medical applications, oxygenators for medical use, pulse oximeters; providing virtual computer systems and computer 
environments, for monitoring and controlling apparatus and instruments, via cloud services, for hand tools, apparatus, 
machines and machine tools for cutting and welding, gas cutting and welding apparatus and machines, and valves, 
cylinder valves and cylinder combivalves; monitoring services relating to medical apparatus and instruments, including on 
line, including in the form of action management and feedback, for medical gas apparatus and instruments, respiratory 
therapy instruments, apparatus for producing oxygen for medical use, oxygen concentrators for medical applications, 
oxygenators for medical use, pulse oximeters; monitoring services relating to medical apparatus and instruments, 
including on line, including in the form of action management and feedback, for hand tools, apparatus, machines and 
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machine tools for cutting and welding, gas cutting and welding apparatus and machines, and valves, cylinder valves and 
cylinder combivalves; cloud computing services, application software for cloud computing services, infrastructure as a 
service [IaaS], platform as a service [PaaS], software as a service [SaaS], for medical gas apparatus and instruments, 
respiratory therapy instruments, apparatus for producing oxygen for medical use, oxygen concentrators for medical 
applications, oxygenators for medical use, pulse oximeters; cloud computing services, application software for cloud 
computing services, infrastructure as a service [IaaS], platform as a service [PaaS], software as a service [SaaS], for hand 
tools, apparatus, machines and machine tools for cutting and welding, gas cutting and welding apparatus and machines, 
and valves, cylinder valves and cylinder combivalves.
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4039589    22/11/2018
[International Registration No. : 1264671]
LE.MA S.R.L.

Via del Vetraio, 26 I-40138 BOLOGNA Italy

Address for service in India/Attorney address:
L.S. DAVAR & CO.

GLOBSYN CRYSTALS,TOWER 1,2ND FLOOR,BLOCK EP,PLOT NO.11 & 12,SALT LAKE,SECTOR V,KOLKATA 700 091,WEST 
BENGAL,INDIA

Proposed to be Used
IR DIVISION
Cl.7;Gaskets of metal for vehicle engines; gaskets, not of metal, for vehicle engines; bearings for transmission shafts; 
fuel filters; filters [parts of machines or engines]

Cl.12;Tie rods for land vehicles; silent block for land vehicles; engine mounts for land vehicles; caps for vehicle petrol 
[gas] tanks; king pins for land vehicles; rubber buffer for land vehicles; rubber bush for land vehicles; rubber water hoses 
for engine cooling for land vehicles; rubber intercooler hoses for engine for land vehicles; universal joints for land 
vehicles.
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Priority claimed from 27/11/2017; Application No. : 87697676 ;United States of America 

4049633    23/05/2018
[International Registration No. : 1442425]
Work Squarz, Inc.

49 Lee Court Jersey City NJ 07305 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Association services, namely, promoting the interests of business professionals; providing facilities for business 
meetings; arranging and conducting special events for business purposes; rental of office machinery and equipment; 
providing office functions; all of the foregoing to exclude employment agency services; none of the aforementioned 
including, offered in connection with, or related to goods or services for financial transactions, banking, payment 
processing or transfers, lending, financing, invoicing or invoice processing, payroll management, employee management, 
direct marketing, customer loyalty programs, customer relationship management, appointments or scheduling, risk or 
fraud detection, sales tracking or management, inventory tracking or management, e-commerce, website design or 
development, sales transactions, online retail platforms, stores or marketplaces for use by third parties to market their 
own goods and services, and reports or analytics for the same.

Cl.36;Rental of office space to start-ups, businesses, non-profits, entrepreneurs and freelancers; leasing and rental of 
office space; incubation services, namely, rental of office space to start-ups, businesses, non-profits, entrepreneurs and 
freelancers; leasing and management of offices and office space; rental of offices for co-working equipped with office 
equipment; all of the foregoing to exclude employment agency services; none of the aforementioned including, offered in 
connection with, or related to goods or services for financial transactions, banking, payment processing or transfers, 
lending, financing, invoicing or invoice processing, payroll management, employee management, direct marketing, 
customer loyalty programs, customer relationship management, appointments or scheduling, risk or fraud detection, sales 
tracking or management, inventory tracking or management, e-commerce, website design or development, sales 
transactions, online retail platforms, stores or marketplaces for use by third parties to market their own goods and 
services, and reports or analytics for the same.

Cl.41;Providing facilities for entertainment and educational purposes, namely, providing media room facilities featuring 
audio-visual equipment; sporting and cultural activities, namely, organizing community sporting and cultural events for 
entertainment purposes; rental services for audio and video equipment; educational and entertainment services, namely, 
providing motivational and educational speakers; educational services, namely, conducting seminars, workshops, lectures 
and classes in the fields of business, intellectual property, business development, entrepreneurship, marketing, popular 
culture, civics and public advocacy, charitable giving, and career and professional advancement; providing fitness and 
exercise facilities.

Cl.43;Providing conference, exhibition and meeting facilities; cafe and restaurant services; coffee bar services; cafeteria 
services; providing of food and drink; providing conference, and meeting facilities; providing community centers for social 
gatherings and meetings; rental of social function facilities for business and social events; catering services.
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Priority claimed from 20/07/2018; Application No. : 017933731 ;European Union 

4115624    18/01/2019
[International Registration No. : 1453875]
STELIA AEROSPACE

Zone Industrielle de l'Ancien Arsenal F-17300 ROCHEFORT France

Address for service in India/Attorney address:
VIDHANI ASSOCIATES

11/12, UGF, P.N. BANK BUILDING, WEST PATEL NAGAR, NEW DELHI-8

Proposed to be Used
IR DIVISION
Cl.12;Seats of apparatus for locomotion by air and parts thereof; ejector seats for aircraft; airplane seats with massage 
function; headrests for seats of apparatus for locomotion by air; safety belts for seats of apparatus for locomotion by air; 
seat belts for apparatus for locomotion by air; seat cushions for apparatus for locomotion by air; safety harnesses for 
seats of apparatus for locomotion by air; protection covers for seats of apparatus for locomotion by air; safety seats for 
apparatus for locomotion by air; safety harnesses and belts for seats of apparatus for locomotion by air; restraint devices 
for safety purposes for seats of apparatus for locomotion by air.

Cl.20;Seats and furnishing parts for apparatus for locomotion by air; seats and furnishing products (furniture) for the 
purpose of fitting out, equipping and decorating aircraft cabins.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

4275143    29/03/2019
[International Registration No. : 1484029]
THE WAREHOUSE LIMITED

26 The Warehouse Way, Northcote Auckland 0627 New Zealand

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.24;Textile and textile goods in this class; manchester goods in this class.

Cl.35;Advertising; business management; business administration; office functions; wholesaling and retailing services; 
business and market research; mail order services; import-export agencies; marketing; sales promotion for others; retail 
and wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; providing an online 
market for buyers and sellers of goods and services; all the aforementioned services being in relation to consumer goods; 
all the foregoing also being available or accessible online or via the Internet.
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Priority claimed from 29/05/2019; Application No. : 30 2019 107 130 ;Germany 

4280551    19/06/2019
[International Registration No. : 1485194]
FLINT GROUP GMBH

Sieglestraße 25 70469 Stuttgart Germany

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS

RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry, especially solvents for polymers, solvents for use in plastic treatment and the 
production of printing blocks of plastic; chemical products for industrial purposes for usage in print shops or during 
printing, especially solvents and diluting agents for printing inks, drying agents for printing inks, water additives for 
printing inks, as well as fountain solutions and auxiliaries for use in printing inks during printing; auxiliaries for use during 
the printing process, especially solvents, chemical agents for influencing the drying process, chemical agents for 
influencing gloss and/or dullness as well as the surface structure of printing inks, chemical agents for influencing the 
flowing capability of printing inks, all above-mentioned products included in this class; chemical products for 
photographic purposes, especially unexposed films and plates, as well as such films and plates of which the coating 
material is chemically altered and becomes insoluble through radiations, due to polymerisation; light-sensitive plates; 
offset printing plates (light-sensitive).

Cl.2;Paints and coatings, including printing inks, toners and inkjet printer inks, inks; printing paste for reproductions; 
lacquers, varnish; anti-rust preparations, wood preservatives; colouring agents, mordanting agents for wood and leather; 
diluting agents and hardeners for lacquers and printing inks; primer coatings (included in this class); mordanting agents 
for use during dyeing, varnishing and tinting; natural resins; metal foil for painters, decorators, printers and artists; 
composition gold and metals in powder form for painters and decorators.

Cl.3;Cleaning agents, detergents; cleaning and polishing preparations, solvents (included in this class), degreasing and 
abrasive preparations; detergents and cleaning agents ready for use in print shops, namely washing agents for rollers; 
cleaning agents for printing presses and their individual components.

Cl.7;Printing plates; machine parts, namely coatings, linings and rubber blankets for printing rollers; printing plates of 
base metals, coated with a material which by radiation due to polymerisation is chemically altered and becomes insoluble; 
flexographic pre-press machines; printing machines; label making machines; print finishing machines.

Cl.9;Equipment for exposure and processing of photosensitive printing plates; plate processors, including such for use 
in pre-press; flexographic printing plate processors, exposure machines, drying machines, plate storage machines; 
equipment for color matching of printing inks; printers.

Cl.16;Printing blocks; printing blankets, mainly comprising a compressible rubber layer and a rubber cover plate.

Cl.17;Plastic plates (semi-finished products) for the production of printing blocks.

Cl.24;Printing blankets, mainly comprising a textile fabric layer.

Cl.35;Retail and wholesale services related to printing inks and other goods for the graphic industry.

Cl.37;Maintenance and repair services for the graphic industry.

Cl.41;Education and training services for the graphic industry.

Cl.42;Technical consulting services for the graphic industry.
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4284275    05/03/2019
[International Registration No. : 1485021]
A-COLD-WALL* LIMITED

The Retreat, 406 Roding Lane South WOODFORD GREEN, Essex IG8 8EY United Kingdom

Address for service in India/Attorney address:
AZB & PARTNERS

PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
IR DIVISION
Cl.3;Perfumes and perfumery; eau-de-toilette; cologne; after-shave; essential oils and essential oils of plant origin; 
aromatherapy oils; cosmetics; organic cosmetics; make-up; lipsticks; lip gloss; lip pencils; lipstick cases; face and body 
glitter; powder compacts for cosmetics; make-up removers; make-up pads of cotton wool; hair lotions; hair care 
preparations; soaps; shampoos; conditioners; hair styling preparations; hair styling mousse; hair styling gels; hair 
sprays; hair colour; hair waving lotion; permanent wave preparations, hair lighteners, hair dyes, hair emollients, hair 
mascara, hair pomades, hair colour removers, hair relaxing preparations, hair styling preparations; hair removing cream; 
hair care preparations; skincare cosmetics; eye creams; facial cleansers; facial toners; facial exfoliants and scrubs; facial 
creams; facial moisturisers; facial lotions and non-medicated facial preparations; wrinkle removing skin care preparations; 
shaving preparations; after-shave creams; after-shave lotions; beard oil; beard care preparations; sunscreen preparations; 
sun tanning preparations; after-sun lotions and creams; antiperspirants; deodorants; toothpaste; mouthwash; beauty care 
preparations; bath preparations; body cleaning and beauty care preparations; body fragrances; body scrubs; body oils; 
body paints; breath fresheners; bubble baths; bath and shower gels; skincare cosmetics; skincare preparations; hand 
cream; hand cleaning preparations; nail varnish and polish; nail care preparations; cuticle removing preparations, nail 
tips, and nail buffing preparations; artificial nails for cosmetic purposes; false eyelashes; adhesives for false eyelashes, 
hair and nails; lip care preparations; teeth whitening strips impregnated with teeth whitening preparations [cosmetics]; 
non-medicated topical skin creams, ointments, gels, toners, lotions, sprays and powders; aromatherapy creams, lotions 
and oils; baby wipes; disposable wipes impregnated with chemicals or compounds for personal hygiene and household 
use; incense; air fragrance preparations; room fragrances; room fragrance sprays, mists and diffusers; air fragrance reed 
diffusers; scented ceramic stones; scented linen sprays and scented room sprays; oils for perfumes and scents.

Cl.9;Eyewear; protective eyewear; sunglasses; eyeglasses; breathing masks; protective breathing masks, other than for 
artificial respiration; goggles; eyeglass frames; spectacle frames; frames for sunglasses; sunglasses; spectacle lenses; 
eyeglass lenses; sunglass lenses; frames for spectacles and sunglasses; straps for sunglasses; cases for eyeglasses and 
sunglasses chains for spectacles and for sunglasses; clip-on sunglasses; eyeglass cords; laptop carrying cases; 
protective covers for mobile phones; leather cases for mobile phones; cases for mobile phones; laptop cases; portable 
media players; camera cases; phone cases; phone covers [specifically adapted]; musical sound recordings; audio-visual 
recordings; CDs; DVDs; MP3s; MP3 players; MP4s; MP4 players; electronic publications; downloadable publications; 
applications for smartphones and tablets; smart glasses; smart earbuds; earbuds; ear phones; time measuring 
instruments; protective helmets; cameras; camcorders; video recorders; binoculars; cases for cameras, camcorders, 
video recorders and binoculars; watches that communicate data to smartphones; smart watches; wristwatches with GPS 
apparatus; calculator watches; smartphones in the shape of a watch; smart wristbands that communicate data to 
smartphones; downloadable computer software; computer software for the collection, editing, organising, modifying, 
transmission, storage and sharing of data and information; computer software to enable uploading, downloading, 
accessing, posting, displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or 
information via computer and communication networks; computer software for the reproduction, processing and 
streaming of audio, video and multimedia content; computer software for controlling the operation of audio and video 
devices and for viewing, searching and/or playing audio, video, television, movies, photographs and other digital images, 
and other multimedia content; computer carrying cases; wrist rests and supports for computer mouse users; wrist rests 
for computers and computer accessories; computer keyboard wrist pads.

Cl.14;Jewellery; body jewellery; precious stones; precious metals and their alloys; gemstones, pearls and precious 
metals and imitations thereof; watches; clocks; horological instruments; chronometric instruments; precious metal alloys; 
badges of precious metal; decorative pins of precious metal; jewellery boxes of precious metals; jewellery chains; chains 
(watch -); jewellery cases [caskets or boxes]; jewellery rolls; hat pins; presentation boxes for watches; cufflinks; boxes for 
cufflinks; tie pins; tie clips; tie fasteners; figurines [statuettes] of precious metal; key rings and key chains; key fobs; rings 
[jewellery]; pendants; medallions; medals; gems; pearls; silver objets d"art; watch bands; watch bracelets; watch 
accessories, namely, parts of watches; ring bands [jewellery]; wrist watches; action figures (decorative-) of precious 
metal; busts of precious metal; articles of imitation jewellery; coins; jewellery boxes; parts and fittings relating to the 
aforesaid goods; leather key chains.

Cl.16;Paper and cardboard; clothing patterns; printed matter; books; magazines; leaflets, journals, newsletters, 
booklets, pamphlets and brochures; bookbinding material; photographs; photographic, picture or art mounts; 
photographic prints; collages; photographs; lithographs; illustrations; decorative paper centre-pieces and pencil-top 
ornaments; picture books; globes; paperweights; coasters made of paper; stationery and office requisites, except 
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furniture; adhesives for stationery or household purposes; artists" and drawing materials; paintbrushes; instructional and 
teaching materials; plastic sheets, films and bags for wrapping and packaging; printers" type, printing blocks; pictures; 
craft paper; colour pens; drawing books; wrapping paper; party ornaments of paper; photograph stands; tissues; 
Christmas gift wrap; gift bags; gift boxes; gift wrapping foil; gift paper; paper gift bags; paper ribbon; plastic gift wrap; 
pens; pen and pencil cases; leather pencil cases; writing stationery; rubber stamps; stamp pads; stamping inks; pencil 
sharpeners, electric or non-electric; albums; event albums; autograph books; guest books; ledger books; log books; desk 
pads; photo albums; scrapbooks; address books; motivational cards; occasion and note cards; art prints; cardboard 
hangtags; cases for passports; document holders; letter clips; letter openers, racks and trays; colouring books; gift 
vouchers; postcards; posters; printed calendars; scented paper drawer liners; facial tissue; advertising publications; 
events programmes; mounted and unmounted photographs; printed training materials; stickers; catalogues; hat boxes of 
cardboard; hat boxes of paper; tour books.

Cl.18;Trunks and travelling bags; luggage; luggage tags; all-purpose sports and athletic bags; hand bags; beach bags; 
book bags; carry-on bags; duffel bags; nappy bags; gym bags; shopping bags; school bags; leather shopping bags; 
shoulder bags; tote bags; travel bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; bags; 
backpacks; knapsacks; rucksacks, briefcases; handbags; vanity cases; pocket wallets; purses; fanny packs; bum bags; 
garment bags for travel; hat boxes for travel not of paper or cardboard; travelling bags and sets; cosmetic cases and bags 
sold empty; toiletry and vanity cases sold empty; tool bags sold empty; attaché cases; briefcases; briefcase-type 
portfolios; document cases; men"s clutches; business cases; business card cases; calling and credit card cases; key 
cases; wallets; banknote holders; coin holders; card holders made of leather.

Cl.20;Furniture made of wood; furniture made of wood substitutes; furniture made of metal; furniture made of plastic; 
furniture made of composite materials; bed frames of metal; bedroom furniture; beds; mattresses; accent pillows; 
cushions [furniture]; art (works of-) of wood, wax, plaster or plastic; figurines, statues, sculptures and busts of wax, 
plaster, plastics, wood; mobiles [decoration]; party ornaments of plastic; picture frames; mirrors; cushions; inflatable or 
rigid promotional object of plastic material; fans for personal use, non-electric; jewellery organiser displays; key racks 
[furniture]; key cabinets [furniture]; window and venetian blinds; curtain fittings; display boards or bulletin boards; display 
stands and signboards of wood or plastics; hand mirrors; mannequins and tailors" dummies; point of sale displays 
[furniture].

Cl.24;Advertising banners and materials made of plastic.

Cl.25;Clothing; footwear; headgear; rainproof clothing; sportswear; loungewear; hoods; bandannas; visors; berets; ear 
warmers; ear bands; ear muffs; clothes made of artificial leather; leather garments; gloves; underwear; lingerie; 
underclothing; outerwear; nightwear; sleepwear; sleep masks; mittens; gloves; scarves; neckwear; snoods; belts for 
clothing; socks; swimwear; hairdressing capes; capes; wristbands; braces [suspenders].

Cl.35;Retail and wholesale services connected with the sale of perfumes and perfumery, eau-de-toilette, cologne, after-
shave, essential oils and herbal oils, aromatherapy oils, cosmetics, organic cosmetics, make-up, lipsticks, lip gloss, lip 
pencils, lipstick cases face and body glitter, cosmetic compacts, make-up removers, make-up pads of cotton wool, hair 
lotions, hair care preparations, soaps, shampoos, conditioners, hair styling products, mousse, gels, hair sprays, hair 
colour, hair waving lotion, permanent wave preparations, hair lighteners, hair dyes, hair emollients, hair mascara, hair 
pomades, hair colour removers, hair relaxing preparations, hair styling preparations, hair removing cream, hair care 
preparations, skincare, eye creams, facial cleansers, toners, facial exfoliants and scrubs, facial creams, facial moisturisers, 
facial lotions and non-medicated facial treatments, wrinkle removing skin care preparations, shaving preparations, after-
shave creams, after-shave lotions, beard oil, beard care preparations, sunscreen preparations, sun tanning preparations, 
after-sun lotions and creams, antiperspirants, deodorants, toothpaste, mouthwash, beauty care preparations, bath 
preparations, body cleaning and beauty care preparations, body fragrances, body scrubs, body oils, body paints, breath 
fresheners, bubble baths, bath and shower gels, skincare cosmetics, skincare preparations, hand cream, hand cleaning 
preparations, nail varnish and polish, nail care preparations, cuticle removing preparations, nail tips, and nail buffing 
preparations, artificial nails for cosmetic purposes, false eyelashes, adhesives for false eyelashes, hair and nails, lip care 
preparations, teeth whitening strips impregnated with teeth whitening preparations [cosmetics], non-medicated topical 
skin creams, ointments, gels, toners, lotions, sprays and powders, aromatherapy creams, lotions and oils, baby wipes, 
disposable wipes impregnated with chemicals or compounds for personal hygiene and household use, incense, air 
fragrance preparations, room fragrances, room fragrance sprays, mists and diffusers, fragrance emitting wicks for room 
fragrances, scented ceramic stones, scented linen sprays and scented room sprays, oils for perfumes and scents; retail 
and wholesale services connected with the sale of eyewear, protective eyewear, sunglasses, eyeglasses, breathing masks, 
goggles, eyeglass frames, spectacle frames, frames for sunglasses, eyeshades, lenses, eyeglass lenses, sunglass lenses, 
frames for spectacles and sunglasses, straps for sunglasses, cases for eyeglasses and sunglasses chains for spectacles 
and for sunglasses, clip-on sunglasses, eyeglass cords, laptop carrying cases, protective covers for mobile phones, 
leather cases for mobile phones, cases for mobile phones, laptop cases, portable media players, camera cases, phone 
cases, phone covers [specifically adapted], musical sound recordings, audio-visual recordings, CDs, DVDs, MP3s, MP3 
players, MP4s, MP4 players, electronic publications, downloadable publications, applications for smartphones and tablets, 
smart glasses, smart earbuds, earbuds, ear phones, time measuring instruments, protective helmets, cameras, 
camcorders, video recorders, binoculars, cases for cameras, camcorders, video recorders and binoculars, watches that 
communicate data to smartphones, smart watches, wristwatches with GPS apparatus, calculator watches, smart jewellery, 
downloadable computer software, computer software for the collection, editing, organising, modifying, transmission, 
storage and sharing of data and information, computer software to enable uploading, downloading, accessing, posting, 
displaying, tagging, blogging, streaming, linking, sharing or otherwise providing electronic media or information via 
computer and communication networks, computer software for the reproduction, processing and streaming of audio, 
video and multimedia content, computer software for controlling the operation of audio and video devices and for viewing, 
searching and/or playing audio, video, television, movies, photographs and other digital images, and other multimedia 
content, computer carrying cases, wrist rests and supports for computer mouse users, wrist rests for computers and 
computer accessories, computer keyboard wrist pads; retail and wholesale services connected with the sale of jewellery, 
body jewellery, precious stones, precious metals and their alloys, gemstones, pearls and precious metals and imitations 
thereof, watches, clocks, horological instruments, chronometric instruments, precious metal alloys, badges of precious 
metal, decorative pins of precious metal, jewellery boxes of precious metals, jewellery chains, chains (watch -), jewellery 
cases [caskets or boxes], jewellery rolls, hat pins, presentation boxes for watches, cufflinks, boxes for cufflinks, tie pins, 
tie clips, tie fasteners, figurines [statuettes] of precious metal, key rings and key chains, key fobs, rings [jewellery], 
pendants, medallions, medals, gems, pearls, silver objets d"art, watch bands, watch bracelets, watch accessories, namely, 
parts of watches, ring bands [jewellery], wrist watches, action figures (decorative-) of precious metal, busts of precious 
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metal, articles of imitation jewellery, coins; retail and wholesale services connected with the sale of paper and cardboard, 
clothing patterns, printed matter, books, magazines, leaflets, journals, newsletters, booklets, pamphlets and brochures 
bookbinding material, photographs, photographic, picture or art mounts, photographic prints, collages, photographs, 
lithographs, illustrations, decorative paper centre-pieces and pencil-top ornaments, picture books, tour books, globes, 
paperweights, coasters made of paper, stationery and office requisites, except furniture, adhesives for stationery or 
household purposes, artists" and drawing materials, paintbrushes, instructional and teaching materials, plastic sheets, 
films and bags for wrapping and packaging, printers" type, printing blocks, pictures, craft paper, colour pens, drawing 
books, wrapping paper, party ornaments of paper, photograph stands, tissues, Christmas gift wrap, gift bags, gift boxes, 
gift wrapping foil, gift paper, paper gift bags, paper ribbon, plastic gift wrap, pens, pen and pencil cases, leather pencil 
cases, writing stationery, rubber stamps, stamp pads, stamping inks, pencil sharpeners, electric or non-electric, albums, 
event albums, autograph books, guest books, ledger books, log books, desk pads, photo albums, scrapbooks, address 
books, motivational cards, occasion and note cards, art prints, cardboard hangtags, cases for passports, document 
holders, letter clips, letter openers, racks and trays, colouring books, gift vouchers, postcards, posters, printed calendars, 
scented paper drawer liners, facial tissue, advertising publications, events programmes, mounted and unmounted 
photographs, printed training materials, stickers, catalogues, hat boxes of cardboard, hat boxes of paper; retail and 
wholesale services connected with the sale of trunks and travelling bags, luggage, luggage tags, all-purpose sports and 
athletic bags, hand bags, beach bags, book bags, carry-on bags, duffel bags, nappy bags, gym bags, shopping bags, 
school bags, leather shopping bags, shoulder bags, tote bags, travel bags, umbrellas and parasols, walking sticks, whips, 
harness and saddlery, bags, backpacks, knapsacks, rucksacks, briefcases, handbags, vanity cases, pocket wallets, 
purses, fanny packs, bum bags, garment bags for travel, hat boxes for travel not of paper or cardboard, travelling bags and 
sets, cosmetic cases and bags sold empty, toiletry and vanity cases sold empty, tool bags sold empty, attaché cases, 
briefcases, briefcase-type portfolios, document cases, men"s clutches, business cases, business card cases, calling and 
credit card cases, key cases, leather key chains, wallets, banknote holders, coin holders, card holders made of leather; 
retail and wholesale services connected with the sale of furniture and furnishings, bed frames of metal, bedroom furniture, 
beds, mattresses, accent pillows, cushions [furniture], art (works of-) of wood, wax, plaster or plastic, figurines, statues, 
sculptures and busts of wax, plaster, plastics, wood, mobiles [decoration], party ornaments of plastic, picture frames, 
mirrors, cushions, advertising banners and materials made of plastic, inflatable or rigid promotional object of plastic 
material, fans for personal use [non-electric], jewellery boxes, jewellery organiser displays, key racks [furniture], key 
cabinets [furniture], window and venetian blinds, curtain fittings, action figures, make-up mirrors for purses; retail and 
wholesale services connected with the sale of clothing, footwear, headgear, rainproof clothing, sportswear, loungewear, 
hoods, bandanas [shawls], visors, berets, ears-warmers [clothing], clothes made of artificial leather, leather garments, 
gloves, underwear, lingerie, underclothing, outerwear, nightwear, sleepwear, sleep masks, mittens, gloves, scarves, 
neckwear, snoods, belts for clothing, socks, swimwear, hairdressing capes, capes, wristbands, braces [suspenders]; 
business management; fashion shows for promotional purposes (organisation of-); organisation of fashion shows for 
commercial purposes; promoting the sale of fashion goods through promotional articles in magazines; window dressing; 
window display arrangement services; advertising, promotional, marketing, merchandising and branding services; product 
merchandising; promoting the goods and services of others through issuance of product and/or service endorsements, 
and through appearances for product and/or service; advertising, promoting and conducting trade shows in the fields of 
music, entertainment, television, film, fashion, beauty, lifestyles, home furnishings, games, and the arts; conducting an on-
line trade show exhibition, in the fields of music, entertainment, television, film, fashion, beauty, lifestyles, home 
furnishings, games, and the arts; promoting the goods and services of others by arranging for sponsors to affiliate their 
goods and services with music, fashion, cultural and entertainment events.

Cl.42;Fashion design; fashion designer services; graphic design; lighting design; design of fashion accessories; 
fashion design services; design of clothing, footwear and headgear; furniture design; design of furnishings; industrial 
design; retail design services; interior design; architectural consultancy; interior design services for the retail industry; 
consultancy, advisory and information services relating to the foregoing.

7507



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

4315248    12/09/2019
[International Registration No. : 1387085]
Megaport (Services) Pty Ltd

L4 825 Ann St FORTITUDE VALLEY QLD 4006 Australia

Proposed to be Used
IR DIVISION
Cl.38;Audiovisual transmission services; broadcast transmission by satellite; broadcasting or transmission of recorded 
messages and information; cable broadcasting and transmission; communication network consultancy; communication 
services between data banks; communication of data by means of telecommunications; communication services for the 
electronic transmission of data; communication services for the electronic transmission of images; communication 
services for the electronic transmission of voices; communication services for the transmission of information; 
communication services for the transmission of information by electronic means; communications by fibre optic 
networks; communications consultancy; communications services for accessing a data-base; communications services 
for the exchange of data in electronic form; computer aided transmission of messages and images; computer 
communications for the transmission of information; computer data transmission services; computer transmission 
services; computerised data communications; consultancy services relating to communications; consultancy services 
relating to data communications; consultancy services relating to telecommunications; data broadcasting services; data 
communication by electronic means; data communication services; data transmission; data transmission by electronic 
mail; data transmission for others; data transmission services over telecommunications networks; digital transmission 
services; electronic communication services for the transmission of data; electronic communications consultancy; 
electronic communications services for the transmission of data; electronic data communications; electronic data 
exchange services; electronic data interchange services; electronic instructions transmission services; electronic 
message transmission; electronic transmission (uploading, posting or displaying) of data, information, pictures, images, 
audio and/or video via online forums; electronic transmission of data; electronic transmission of documents; electronic 
transmission of images; electronic transmission of information; electronic transmission of messages; electronic 
transmission of voices; electronic transmission of written communications; facsimile transmission; fibre optic 
telecommunications services; internet portal services (providing user access to a global computer network); message 
storage and transmission (telecommunications); optical fibre telecommunications services; provision of electronic data 
links; provision of facilities for radio receiving and radio transmission; remote transmission of data by means of 
telecommunications; rental of data communication apparatus; rental of data communications equipment; rental of data 
communications installations; rental of radio transmission apparatus; satellite transmission; sending (transmission) of 
news; sound transmission via satellite; streaming of data; telecommunications consultancy; telecommunications services 
for the distribution of data; transmission of computerised data; transmission of data; transmission of data by audio-visual 
apparatus; transmission of data by cable; transmission of data by computer; transmission of data by electronic means; 
transmission of data by radio; transmission of data by radiopaging; transmission of despatches by electronic means; 
transmission of digital files; transmission of digital media files; transmission of documents by facsimile; transmission of 
electronic mail; transmission of global positioning signals for navigation purposes; transmission of information by 
computer; transmission of information by electronic means; transmission of information by radio; transmission of 
information by telephone; transmission of information on a wide range of topics, including online and over a global 
computer network; transmission of messages by computer; transmission of messages by telephone; transmission of 
pictures by satellite; transmission of radio programmes; transmission of sound by electronic means; transmission of 
sound by satellite; transmission of telephone calls; transmission of video films; video transmission services; voice 
transmission services; web portal services (providing user access to a global computer network).
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Cl.42;Advisory services relating to computer software; back-up (copying) of computer data; cloud computing; 
compilation of data-processing programs; computer consultancy; computer consultancy services; computer engineering 
consultancy services; computer programming consultancy; computer security consultancy; computer security services 
(design and development of secure computer hardware, software and systems); computer security services (programming 
and software installation repair and maintenance services); computer software advisory services; computer software 
consultancy; computer software design; computer software development; computer software engineering; computer 
software programming services; computer support services (computer hardware, software and peripherals advisory and 
information services); computer support services (programming and software installation, repair and maintenance 
services); computer technology consultancy; computerised data storage services; consultancy in relation to occupational 
health and safety (ergonomics and design); consultancy in the design and development of computer software; 
consultancy in the field of energy-saving; conversion of computer programs and data, other than physical conversion; 
conversion of data or documents from physical to electronic media; data cryptology services; data encryption services; 
data mining services; data security consultancy; data security services (firewalls); data storage (other than physical 
storage); design and development of computer software (for others); design consultancy; design of computer software; 
development of computer software; development of computer software application solutions; development of software; 
development of systems for the processing of data; development of systems for the storage of data; development of 
systems for the transmission of data; diagnosis of faults in computer software; disaster recovery services for data 
communications systems; electronic data storage; engineering consultancy; hosting of software as a service (saas); 
information technology (it) consultancy; information technology (it) services (computer hardware, software and 
peripherals design and technical consultancy); installation and maintenance of computer software; installation of 
computer software; installation of middleware (software); installation, repair and maintenance of middleware (software); 
Internet portal services (designing or hosting); Internet security consultancy; maintenance of computer software; 
monitoring of computer systems for detecting unauthorised access or data breach; online provision of web-based 
software (non-downloadable); platform as a service (paas); preparation of technical projects, technical research and 
consultancy services in the field of carbon offsetting; providing information, including online, about design and 
development of computer hardware and software; provision of online non-downloadable software (application service 
provider); provision of scientific information, advice and consultancy in relation to carbon offsetting; quality assurance 
consultancy; recovery of computer data; rental of computer software; rental of data carriers; rental of data processing 
systems; rental of games software; research relating to data processing; repair of computer software; research, 
engineering and technical consultancy for industry; scanning (conversion of data or documents from physical to 
electronic media); scientific consultancy; software as a service (saas); software creation; software engineering; technical 
data analysis services; technological consultancy; telecommunications technology consultancy; updating of computer 
software; upgrading of computer software; web portal services (designing or hosting); web site design consultancy; 
writing of computer software; off-site data backup (online).
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4315541    12/09/2019
[International Registration No. : 1403543]
Equifax Inc.

1550 Peachtree Street NW Atlanta GA 30309 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Financial services, namely, providing financial credit risk and credit score analysis services for others rendered by 
financial analysis of big data, proprietary data, and mathematical modeling.

Cl.42;Providing online non-downloadable software for use in generating customized models and scores, analytics, 
configurable solutions, insights, and benchmarks from diverse data sources, namely credit scores, proprietary data, and 
big data, for the purpose of making decisions related to customer acquisition, customer management, fraud, and financial 
credit risk.
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4315566    16/09/2019
[International Registration No. : 1448770]
MAXBUFF COÖPERATIE U.A.

Bos en Lommerplein 270 NL-1055 RW Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer and video games software; interactive entertainment software; computer software 
downloaded or downloadable; electronic publications; computer software publications downloaded; data recorded 
electronically from the internet; data recorded in machine readable form from the internet; discs, magnetic tapes, data 
cartridges, CD-ROMs, DVDs and other magnetic, electronic or optical media, all bearing computer games, software and/or 
audio visual content; software applications; website applications; electronic game programs; computer peripherals; and 
optically recorded data for computers; software and apparatus for downloading, transmitting, receiving, providing, 
publishing, extracting, encoding, decoding, reading, storing and organizing audiovisual, videographic and written data; 
computer software for gathering, processing, monitoring, analysing, managing and/or reporting information; computer 
software for gathering, processing, monitoring, analysing, managing and/or reporting information concerning usage and 
performance of software, applications, computer and video games, websites, virtual worlds and audio visual content; 
computer software for gathering, processing, analysing, managing and reporting information concerning online, internet 
and web site activity; computer software for data mining, data query, data processing and data analysis; computer 
software for designing, developing, modifying and improving computer software, applications, computer and video games, 
websites and audio visual content and the marketing, promotion, sale, distribution, monetisation and operation of the 
foregoing; recorded data stored on electronic, magnetic and/or optical apparatus; publications in electronic form supplied 
on-line from a database or from facilities provided on the internet or other networks (including websites); electronic notice 
boards; electronic databases; sound, video and data recordings; sunglasses; records, discs, magnetic tapes, cassettes, 
data cartridges, flash memory cards and other carriers bearing or for use in bearing sound recordings, video recordings, 
data, images, games, graphics, text, programs or information; memory carriers; pre-recorded video, audio and data 
recording media; data carriers; telephones, communications and telecommunications apparatus; mobile telephone games 
software; mobile telephone fascias and covers; electronic publications, downloadable; downloadable films and 
programmes prepared for television; refrigerator magnets; instructional and teaching materials in the form of apparatus 
and instruments; parts and fittings for the aforesaid goods.

Cl.41;Entertainment services, namely, providing online games and in mobile wireless form; entertainment services, 
namely, providing temporary use of non-downloadable computer games; providing entertainment information via a 
website for locating information about tournaments, events, and competitions in the video and computer game field.

Cl.42;Production of video and computer software; providing a website and web based services for online management 
of personal computer game software; development of video and computer software; hosting of website and providing non-
downloadable web-based applications for the management of personal computer software.
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4324437    12/09/2019
[International Registration No. : 1255254]
Kobalt London Limited

The River Building, 1 Cousin Lane London EC4R 3TE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; computer software to enable music 
artists and music labels to market and distribute their music; computer software to facilitate the enforcement of copyright 
and collection of royalties and revenues; computer software to enable copyright owners to locate online proprietary 
material in order to obtain unclaimed royalties and revenues.

Cl.35;Sales promotion services in connection with music; distribution of promotional material; advice and consultancy 
relating to the aforesaid services.

Cl.36;Collection of royalties; advice and consultancy relating to the aforesaid service.

Cl.38;Electronic and/or computer-aided transmission of sound, music, images and messages; cable television 
broadcasting; television broadcasting; radio broadcasting; video broadcasting; webcasting; advice and consultancy 
relating to the aforesaid services.

Cl.41;Entertainment; provision of information relating to entertainment; song writing services; production, editing and 
distribution of sound and video recordings; digital distribution of music; publishing services; electronic publishing 
services; music publishing services; advice and consultancy relating to the aforesaid services.

Cl.42;Design and development of solutions and technology for the distribution, sales promotion and selling (trading) of 
music and entertainment products via digital media, including the Internet, digital radio and digital television; design and 
development of software to enable music artists and music labels to market and distribute their music; design and 
development of software to facilitate the enforcement of copyright and collection of royalties and revenues; providing 
temporary use of non-downloadable computer software to enable music artists and music labels to market and distribute 
their music; providing temporary use of non-downloadable computer software to enable copyright owners to locate online 
proprietary material in order to obtain unclaimed royalties and revenues.

Cl.45;Licensing of copyright material including master recordings, audio content and audio visual content.
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4324438    23/09/2019
[International Registration No. : 1189738]
Legacy One A/S

Balticagade 11 DK-8000 Aarhus C Denmark

Proposed to be Used
IR DIVISION
Cl.18;Trunks and travelling bags; school bags; bags; handbags; haversacks.

Cl.25;Clothing, footwear, headgear; clothing of leather; clothing of imitations of leather; belts (clothing).

Cl.35;Advertising; on-line advertising on a computer network; on-line advertising on a computer network.
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4329206    17/09/2019
[International Registration No. : 1492523]
POKIDDO WENZHOU AMUSEMENT TOY CO., LTD.

B04-13, No. 85 Shangjiang Road, Economic and Technological Development Zone, Wenzhou 325000 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.28;Games; slides [playthings]; toys; board games; balls for games; body-training apparatus; archery implements; 
machines for physical exercises; hunting game calls; swimming pools [play articles]; apparatus for games; knee guards 
[sports articles]; roller skates; ornaments for Christmas trees, except illumination articles and confectionery; fishing 
tackle; twirling batons; camouflage screens [sports articles]; scratch cards for playing lottery games.

Cl.41;Amusement park services; health club services [health and fitness training]; toy rental; games equipment rental; 
conducting guided tours; zoological garden services; modelling for artists; organization of lotteries; rental of indoor 
aquaria; educational services; organization of competitions [education or entertainment]; lending library services; 
publication of books.
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4330069    13/09/2019
[International Registration No. : 1492612]
TENDAM RETAIL S.A.

Avda. del Llano Castellano 51 E-28034 Madrid Spain

Proposed to be Used
To be associated with:
454818

IR DIVISION
Cl.3;Preparations for cleaning and care of the body; skin care products; non-medicinal toiletry preparations and 
cosmetic products; non-medicinal dentifrices; perfumery products, essential oils.

Cl.25;Ready-made clothing for men, women and children, footwear (non-orthopedic) and headgear.
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4330181    20/09/2019
[International Registration No. : 1493187]
Guangdong Shunde Huayan Electronic Technology Co., Ltd.

4th Floor, Block 2, No. 6, Xinye 2nd Road, Lintou Neighborhood Committee, Beijiao Town, Shunde District, Foshan Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Die-casting mould; hand-held tools, other than hand-operated; food preparation machines, electromechanical; 
industrial marking machine; steel bar cutter; special-purpose machinery for accumulator industry; metalworking 
machines; dynamos; sheaf-binding machines; kitchen machines, electric; agricultural implements, other than hand-
operated; robots [machines].

Cl.9;Chargers for electric batteries; cell phones; electrolysers; resistance material; fire extinguishers; alarms; batteries, 
electric; wires, electric; eyeglasses; transformer.
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4330208    24/09/2019
[International Registration No. : 1493249]
Wen Yan Ran

Room 209, Unit 2, No. 144, Pozi Street, Tianxin District, Changsha City Hunan Province China

Proposed to be Used
IR DIVISION
Cl.29;Sausages; lobsters, not live; meat, canned; fruit, preserved; vegetables, preserved; white of eggs; butter; sesame 
oil for food; tofu.

Cl.30;Cocoa; tea-based beverages; sugar; chocolate; honey; pastries; baozi [stuffed buns]; corn flour; noodles; ice 
cream.

Cl.32;Beer; fruit juice; essences for making beverages.

Cl.33;Peppermint liqueurs; fruit extracts, alcoholic; wine; liqueurs; spirits [beverages]; sake; whisky; alcoholic 
beverages containing fruit; rice alcohol; baijiu [Chinese distilled alcoholic beverage].

Cl.43;Restaurant services; hotel services; retirement home services; day-nursery [crèche] services; boarding for 
animals; rental of drinking water dispensers.
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4336922    16/09/2019
[International Registration No. : 1495031]
Guangzhou MOMADUN Trading Co., Ltd.

Third of No.33, Jiangcheng Road, Bangjiang East Village, Dalong Street, Panyu District, Guangzhou City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computers; covers for tablet computers; disks, magnetic; computer keyboards; bar code readers; money counting 
and sorting machines; mechanisms for coin-operated apparatus; pedometers; apparatus to check stamping mail; dictating 
machines.

Cl.35;Advertising; radio advertising; television advertising; shop window dressing; organization of exhibitions for 
commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; on-line 
advertising on a computer network; presentation of goods on communication media, for retail purposes; promotion of 
goods and services through sponsorship of sports events; outdoor advertising.
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4337993    17/09/2019
[International Registration No. : 1330520]
Focusrite Audio Engineering Limited

Windsor House, Turnpike Road High Wycombe, Buckinghamshire HP12 3FX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and software for capturing, creating, processing, recording, transmission, reproduction or 
amplification of sound and/or images; audio electrical and electronic apparatus and instruments; software; recorded 
software; software applications for mobile devices; sound-recording consoles and software; equalizers; sound processing 
equipment, namely equalizers; sound processing equipment, namely two channel equalizers; parametric, semi-parametric, 
graphic, peak, and program equalizers; musical instrument digital interface controllers, converters and software; 
downloadable music files; downloadable mobile phone ringtones; digital music downloadable from a computer database 
or the internet; music-composition software; computers, laptops, tablet computers, smart phones and telecommunications 
devices; docking stations for computers, laptops, tablet computers, smart phones and telecommunications devices; 
docking stations for computers, laptops, tablet computers, smart phones and telecommunications devices for recording, 
transferring and transmitting video and sound; microphones; amplifiers; microphone pre-amplifiers; stereo pre-amplifiers; 
outboard audio processing equipment; audio over IP network equipment; computer network interface devices for 
transmitting and recording audio; audio interfaces to record music and audio to a computer; data processing apparatus; 
recorded computer programmes; magnetic data media; optical data media; tape recorders; sound recording carriers; 
record players; video recorders; portable media player; cameras for photography; acoustic conduits; cabinets for 
loudspeakers; diaphragms for acoustics; audio and video receivers; acoustic couplers; acoustic pickups; time delay 
reverberators; computer peripheral devices; interfaces for computers; data processing equipment, namely couplers; 
downloadable electronic publications; speakers; loudspeakers; horns for loudspeakers; headphones; network 
communication devices; interfaces for computers; electronic terminals for generating lottery tickets; money counting and 
sorting machines; mechanisms for coin-operated apparatus; counters; stamping mail (apparatus to check); dictating 
machines; hemline markers; voting machines; electronic tags for goods; photographic, electrostatic and thermic 
photocopiers; weighing machines; measures; luminous or mechanical signals; radios; televisions; surveying apparatus 
and instruments; optical apparatus and instruments; materials for electricity mains, namely wires and cables; electronic 
connections, namely plugs, sockets and other contacts; remote control apparatus; integrated circuits; semi-conductors; 
optical fibres, namely light conducting filaments; video and television screens; electric installations for the remote control 
of industrial operations; rods, namely lightning conductors; electrolysers; fire extinguishing apparatus; radiological 
apparatus for industrial purposes; protection devices for personal use against accidents; alarms; eyeglasses; batteries; 
electric and electronic batteries; exposed x-ray films; electrically heated clothes; portable remote control car arresters in 
the nature of electronic locks; egg-candlers; dog whistles; decorative magnets; electrified fences; electric cables and 
wires; chargers for batteries; sound recording control boards; sound processing devices; speech and voice synthesisers; 
MIDI controllers other than musical instruments; containers and bags adapted for use with all of the aforesaid goods; 
parts, fittings and accessories for all the aforesaid goods.

Cl.15;Musical instruments; electronic musical keyboards and keyboards for musical instruments; music stands; musical 
instrument cases; musical boxes; music synthesizers; electronic background music machines; musical instruments 
controlled by computer; electronically operated computer controlled musical instruments; parts, fittings and accessories 
for all the aforesaid goods.
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4338257    17/09/2019
[International Registration No. : 1495147]
Shenzhen Haylion Technologies Co., Ltd

Room 1806, Huafeng Building, No. 6006 Shennan Road, Lianhua Street, Futian District, Shenzhen City Guangdong Province China

Proposed to be Used
To be associated with:
4178842

IR DIVISION
Cl.12;Tires for vehicle wheels; spikes for tires.

Cl.35;Compiling indexes of information for commercial or advertising purposes; personnel recruitment; book-keeping; 
sponsorship search.

Cl.39;Travel reservation; transport reservation; transport of travellers; traffic information; bus transport; transport 
brokerage; vehicle rental; passenger transport; transport services for sightseeing tours; providing driving directions for 
travel purposes.

Cl.42;Industrial design; vehicle roadworthiness testing; technical research; maintenance of computer software; 
conversion of computer programs and data, other than physical conversion; providing search engines for the Internet; 
computer software design; off-site data backup; monitoring of computer systems to detect breakdowns; material testing.
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Priority claimed from 05/06/2019; Application No. : 735755 ;Switzerland 

4338260    11/09/2019
[International Registration No. : 1495159]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Drug delivery agents.

Cl.10;Implantable devices for medicated substance delivery.
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Priority claimed from 13/03/2019; Application No. : 018035431 ;European Union 

4338601    13/09/2019
[International Registration No. : 1495300]
Fundación Bancaria Caixa d'Estalvis i Pensions de Barcelona, "la Caixa"

Av. Diagonal 621-629 E-08028 Barcelona Spain

Proposed to be Used
To be associated with:
2269771

IR DIVISION
Cl.35;Assistance and advice in the organization and management of businesses, companies and institutions; projects 
(business management assistance); employment agency services and promoting labor integration, insertion and 
reinsertion, in particular persons in a poverty situation or with risk of social exclusion; consulting services for others, 
intermediation and monitoring in the recruitment of personnel with difficulties with social and labor integration; 
intermediary services for beneficiaries during their process of labor integration; development and coordination of 
volunteer projects for charitable organizations; market study; opinion polling; cost price analysis; economic forecasting; 
procurement services for others (purchasing of goods or services for other businesses); dissemination of advertisements 
and advertising and promotional material (prospectuses, printed matter, samples); advertising via all public or private 
communication means; news clipping services; production of advertising materials; writing, distribution and publication of 
advertising texts; promotional services; development of promotional campaigns; organization of promotions via 
audiovisual media; word processing; editorial services for publicity texts; loyalty scheme services; administration of 
loyalty and incentive programs; sales promotion by means of customer loyalty programs; services in connection with 
bonus, incentive and customer loyalty programs; organization of customer loyalty programs for commercial, promotional 
or advertising purposes; administration of a discount program for enabling participants to obtain discounts on goods and 
services via the use of discount membership cards; promotion of special events; sales promotion for others through the 
distribution and administration of privileged user cards; promotion of sports competitions and events; promotion of third 
party goods and services via computer and communication networks; data compilation and systemization services in a 
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central file; computer file management; promotion and advancement services of social projects of a foundation.

Cl.36;Financial sponsorship services; raising and investing funds for social and charitable purposes; charitable fund 
services; financial services; financial information and consultancy; financial affairs; financing social, care, health, cultural, 
environmental and scientific projects, especially for those intended to fight poverty and social exclusion, for promoting 
labor integration, health care and care of individuals; financing international cooperation projects, promoting 
interculturality and social cohesion; financing studies (grants, aids) and training courses; real estate affairs; real estate 
promotions with social purposes; insurance services; asset management; management of financial assets; management 
of asset trust companies; banking services; safe deposit services; card services; bank card, credit card, charge card and 
electronic payment card services; debit card services; discount card services to young people for travel; discount card 
services to young people for cultural purposes; discount card services to young people for leisure purposes; automatic 
teller services (card operated); advisory services relating to credit cards; services relating to the processing of credit card 
transactions; purchase protection insurance for payments made by credit card; granting discounts at associated 
establishments of others via a membership card; issuing electronic payment cards associated with incentive and bonus 
schemes; electronic payment services; providing extended warranty services for products purchased using credit card; 
providing discounts in participating establishments of others by means of using a membership card; mortgages; 
counseling services relating to pensions; pension fund services; pension monetary fund management; pension plan 
administration; pension plan management; advice on investment funds; administration and management of investment 
funds; fund services for financial investments; investment fund distribution; investment fund operations; credit agency 
services; savings services, credit operations and transactions, pension transactions, subsidies, own operations of a 
savings box; monetary business services; economic and financial project development.

Cl.41;Education; training; entertainment; sporting and cultural activities; arranging and conducting of colloquiums, 
conferences, congresses, seminars, courses and training workshops, live or remotely; arranging and conducting of 
educational, cultural and artistic projects; arranging and conducting of exhibitions for educational, cultural and artistic 
purposes; publication and report services; publication of books; publishing of texts (other than advertising); arranging 
and conducting of awards and competitions for educational, training, cultural and artistic purposes; book lending; library 
and media library services; provision of electronic publications online (not downloadable); electronic publication of books 
and newspapers online; museum services.

Cl.45;Legal services; security services for the protection of property or individuals; social services rendered by a 
foundation intended to assist vulnerable, disabled, disadvantaged individuals or those at risk of social exclusion; 
intermediary services for beneficiaries during their process of social integration; providing clothing to persons in need 
[charitable services]; providing footwear to persons in need [charitable services]. 
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Priority claimed from 12/03/2019; Application No. : 88337028 ;United States of America 

4338672    12/09/2019
[International Registration No. : 1495489]
Funko, LLC

2802 Wetmore Avenue Everett WA 98201 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in capturing, organizing, searching, indexing, storing, synchronizing, 
recognizing, sharing, transmitting and displaying digital files, including audio, video, text, binary, still images, graphics, 
digital content and multimedia files; downloadable interactive software for use in text messages, instant messaging and 
email on personal computers, desktop computers, consoles, tablets, mobile devices, apparatus for games and programs 
adapted for use with television receivers, and cinematographic apparatus; downloadable electronic game programs; 
downloadable electronic software for use in text messages, instant messaging and email; downloadable electronic game 
software; downloadable computer game programs; downloadable computer programs for use in text messages, instant 
messaging and email; downloadable interactive game program; downloadable interactive software program for use in text 
messages, instant messaging and email; downloadable software which features capabilities for downloading, purchasing, 
viewing, organizing, sharing and storing of digital static and animated emoticons, digital wallpapers, desktop screen 
images.

Cl.28;Board games; dolls and toy figurines; collectable toy figures.
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4339058    23/09/2019
[International Registration No. : 1494164]
NINGBO SYLOON IMP & EXP CO., LTD.

No. 1, Building 1, No. 2, Zhenxing Road, Qijiashan, Beilun, Ningbo Zhejiang China

Proposed to be Used
IR DIVISION
Cl.16;Folders for papers; note books; stamps [seals]; steel pens; drawing squares; books; stapler; gummed tape 
[stationery]; printing paper (including offset paper, newsprint, books and periodicals paper, bond paper, plate paper, 
typographic paper); writing instruments.

Cl.18;Umbrella; imitation leather; bags for campers; briefcases; mountaineering sticks; pocket wallets; trunks [luggage]; 
bags; animal skins; shopping bags.
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Priority claimed from 05/06/2019; Application No. : 735753 ;Switzerland 

4339120    11/09/2019
[International Registration No. : 1495180]
F. Hoffmann-La Roche AG

Grenzacherstrasse 124 CH-4070 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Drug delivery agents.

Cl.10;Implantable devices for medicated substance delivery.

7526



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

4339131    13/09/2019
[International Registration No. : 1493809]
SERSTECH AB

Sölvegatan 43 SE-223 62 Lund Sweden

Proposed to be Used
To be associated with:
3241326

IR DIVISION
Cl.9;Measuring, detecting and monitoring instruments, indicators and controllers; testing and quality control devices; 
food analysis apparatus; diagnostic apparatus, not for medical purposes; digital indicators; sensors and detectors; 
detection apparatus; detectors; digital sensory devices; electric sensors; electronic measurement sensors; electronic 
sensors; measuring sensors; chemistry apparatus and instruments; scientific apparatus and instruments; software for 
diagnostics and troubleshooting; computer programs [downloadable software].

Cl.42;Research services; research relating to technology; research relating to biotechnology; chemical research; 
scientific research and analysis; research and development services in the field of chemistry; consultancy in the field of 
scientific research.
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4339421    18/09/2019
[International Registration No. : 1397584]
METRON

102 rue Réamur F-75002 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software for measurement, analysis, and optimization of energy consumption in industrial sites; downloadable 
software for remote monitoring, analysis and optimization of the energy consumption of industrial sites; artificial 
intelligence software for the management of energy efficiency; energy optimization and consumption data processing 
software.

Cl.42;Design and development of systems for extracting, storing, processing, and optimizing of energy consumption 
data; provision of non-downloadable online software for the management and optimization of data related to energy 
consumption; software engineering services for data processing programs; design of mathematical models.
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Priority claimed from 29/08/2019; Application No. : 2033745 ;Australia 

4339776    11/09/2019
[International Registration No. : 1494184]
Moose Creative Management Pty Ltd

29 Grange Rd Cheltenham VIC 3192 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer games cartridges; programmed video games contained on cartridges, namely, software; recorded 
software and programmes for use with electronic games of all kinds; downloadable software applications, namely, apps; 
computer programs for playing games; computer programs for video games; computer games entertainment software; 
computer games programs; computer games programs downloaded via the internet, namely, software; computer games 
programs recorded on tapes, namely, software; computer programs for computer games; computer program discs; 
program discs for video games; programmed video games, namely, software.

Cl.16;Adhesive stickers; craft kits for painting and making posters; craft kits for papier mâché model construction; craft 
cardboard; craft paper; adhesive backed films for use as decalcomanias; children's painting sets; children's paint-boxes; 
printing blocks; artists' materials; stickers, namely, decalcomanias; modelling clay; moulds for modelling clays, namely, 
artists' materials; art materials, namely, paint boxes for use in schools; drawing materials; writing materials; paper articles 
for use in relation to craft; trading cards, namely, printed matter; trading cards, other than for games; booklets relating to 
games; printed matter for use with board games; stickers, namely, stationery; rule books for playing games; art paper; 
paper crafts materials; stationery; modelling materials; adhesive decalcomanias; adhesive backed films, namely, 
stationery for use as decorative trim; adhesive backed films for stationery purposes; erasers, namely, stationery; gums, 
namely, adhesives for stationery or household purposes; pastes for stationery or household purposes; patterned 
stationery.

Cl.28;Action figures, namely, toys or playthings; electronic toys, namely, playthings; figurines being toys; inflatable 
toys, namely, playthings; plush toys; tactile educational toys, namely, playthings; toy figures; toy models; toy vehicles; 
toys, namely, playthings; board games; action toys; card games; electronic games other than software; electronic games 
incorporating their own visual display facilities; games; games apparatus adapted for use with an external display screen 
or monitor; games apparatus adapted for use with dot matrix liquid crystal displays; hand held electronic games; tactile 
educational games, namely, playthings; dolls; playthings; children's toys; playing cards; educational playthings; trading 
cards, namely, card games; construction toys; craft toys sold complete; craft toys sold in kit form; educational toys; 
electronic activity toys; electronic activity toys incorporating a talking mechanism.
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Priority claimed from 10/04/2019; Application No. : 018050419 ;European Union 

4339828    05/09/2019
[International Registration No. : 1494245]
Genelec Oy

Olvitie 5 FI-74100 IISALMI Finland

Proposed to be Used
IR DIVISION
Cl.9;Audio equipment; audio apparatus; audio electronic apparatus; audio processing apparatus; audio frequency 
apparatus; frequency meters; optical frequency metrology devices; audio amplifiers; audio recordings; loudspeakers; 
loudspeaker systems; audio players; electronic audio/video signal distribution systems; portable sound reproducing 
apparatus; amplifiers; apparatus for the reproduction of sound; apparatus for recording sound; monitors; monitoring 
instruments; equalisers [audio apparatus]; sound level meters; high fidelity apparatus; high fidelity audio apparatus; hi-fi 
sound systems; circuitry for equalisers; circuitry for high fidelity apparatus; circuitry to control and improve audio 
equipment sound quality; measuring, counting, alignment and calibrating instruments; testing and quality control devices; 
calibrators; calibrating apparatus; control amplifiers; automatic control apparatus; network controlling apparatus; 
electronic control systems; voice processing systems; headphones; remote controls; software; application software; 
software and applications for mobile devices; testing software; computer programmes [programs], recorded; computer 
programs [downloadable software]; computer software applications, downloadable; software and circuitry for equalizers; 
software and circuitry for high fidelity apparatus; software and circuitry to control and improve audio equipment sound 
quality; 3d animation software; video-based modeling and simulation software.

Cl.42;Testing, authentication and quality control; consultancy relating to quality control; design services; research 
services; product development; provision of information relating to scientific research; software as a service [saas]; web-
based calculation software as a service; computer software rental; providing temporary use of web-based software; 
providing temporary use of online non-downloadable software; providing temporary use of non-downloadable software 
applications accessible via a web site; design and development of computer software for evaluation and calculation of 
data.
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Priority claimed from 23/07/2019; Application No. : 018098558 ;European Union 

4339992    11/09/2019
[International Registration No. : 1494748]
Care Concept Fachkosmetik Vertriebs GmbH

Schloßstraße 110a/110 12163 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; hair lotions; perfumery; ethereal oils.

Cl.5;Pharmaceutical preparations.

Cl.44;Health care and beauty care for human beings and animals.
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Priority claimed from 28/03/2019; Application No. : 018042535 ;European Union 

4341912    20/09/2019
[International Registration No. : 1496651]
Samsonite IP Holdings S.a r.l.

13-15 Avenue de la Liberté L-1931 Luxembourg Luxembourg

Proposed to be Used
IR DIVISION
Cl.17;Plastic substances, semi-processed; plastic sheet materials for use in manufacture of cases, bags and luggage.

Cl.18;Luggage; suitcases; all-purpose carrying bags; carry-on bags; travelling bags; backpacks; handbags; travel 
cases; wallets; key cases; suitcase handles; luggage straps; fitted protective covers for luggage; luggage tags; 
compression cubes adapted for luggage; umbrellas.
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Priority claimed from 27/03/2019; Application No. : 018041566 ;European Union 

4344097    20/09/2019
[International Registration No. : 1496377]
ONDULINE

24 quai Galliéni F-92150 SURESNES France

Proposed to be Used
IR DIVISION
Cl.17;Insulating materials; plates and tiles for roof waterproofing and insulation; membranes for roof waterproofing and 
insulation; sealing materials; waterproof packings; caulking and insulation articles and materials; building materials for 
waterproofing, for thermal and acoustic insulation.

Cl.19;Non-metallic building materials; transportable buildings not of metal; non-metallic roof plates; roofing panels not 
of metal; tiles not of metal; roof coverings, not of metal; non-metallic covering and cladding plates; non-metallic roof 
ridges; roofing membranes; roofing shingles; bitumen products for building.
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Priority claimed from 07/05/2019; Application No. : 38006825 ;China 

4344146    24/09/2019
[International Registration No. : 1496448]
Shenzhen DYWX Tech Co., Ltd

Unit E, 1701, CES Building, No. 3099, Keyuan South Road, High-tech Zone, Yuehai Sub-district, Nanshan District, Shenzhen 518000 
Guangdong China

Proposed to be Used
IR DIVISION
Cl.38;Television broadcasting; wireless broadcasting; providing online forums; communications by computer terminals; 
providing telecommunications connections to a global computer network; providing user access to global computer 
networks; transmission of digital files; computer aided transmission of messages and images; message sending; rental of 
access time to global computer networks; providing internet chatrooms; providing access to databases.

Cl.41;Teaching; vocational guidance [education or training advice]; arranging and conducting of conferences; mobile 
library services; providing online electronic publications, not downloadable; radio entertainment; providing television 
programs, not downloadable, via video-on-demand services; photography; providing online music, not downloadable; 
providing films, not downloadable, via video-on-demand services; production of music; production of films, video films, 
radio and television programs.

Cl.45;Monitoring of burglar and security alarms; escorting in society [chaperoning]; clothing rental; computer dating 
services; dating services; online social networking services; consultancy relating to the licensing of computer software; 
licensing of computer software [legal services]; monitoring of burglar and security alarms.
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4345613    17/09/2019
[International Registration No. : 1496591]
MediBeacon Inc.

Helix Center, Suite 175 1100 Corporate Square Drive St. Louis MO 63132 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Fluorescent tracer agent for use with medical monitoring equipment; fluorescent tracer agent for medical 
diagnostics, medical imaging, and monitoring of physiological function in the human body.

Cl.10;Medical devices, namely, devices for detecting fluorescent tracer agents in humans and monitoring physiological 
function in the human body.
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4345615    10/09/2019
[International Registration No. : 1496596]
Kobalt London Limited

The River Building, 1 Cousin Lane London EC4R 3TE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; computer software to enable music 
artists and music labels to market and distribute their music; computer software to facilitate the enforcement of copyright 
and collection of royalties and revenues; computer software to enable copyright owners to locate online proprietary 
material in order to obtain unclaimed royalties and revenues; magnetic data carriers; recording discs; magnetic and/or 
optical data media; CDs; DVDs; cassettes; records; videotapes; audio tapes; digital audio tapes; exposed films.

Cl.16;Printed matter; printed publications; books, magazines, newsletters, periodicals, newspapers, catalogues, 
brochures; posters; tickets; photographs; graphic representations and graphic reproductions; printed sheet music; 
printed covers for CDs, DVDs, cassettes, records, videotapes, audio tapes and related magnetic and/or optical data media.

Cl.35;Sales promotion services in connection with music; distribution of promotional material; advice and consultancy 
relating to the aforesaid services.

Cl.36;Collection of royalties; advice and consultancy relating to the aforesaid service.

Cl.38;Electronic and/or computer-aided transmission of sound, music, images and messages; cable television 
broadcasting; television broadcasting; radio broadcasting; video broadcasting; webcasting; leasing access time to a 
computer database; advice and consultancy relating to the aforesaid services.

Cl.41;Entertainment; provision of information relating to entertainment; song writing services; production, editing and 
distribution of sound and video recordings; digital distribution of music; publishing services; electronic publishing 
services; music publishing services; production, editing and distribution of radio and television programmes, videotapes, 
films, records, CDs and DVDs; rental of videotapes, films, records, CDs and DVDs; videotaping; editing of written texts; 
advice and consultancy relating to the aforesaid services.

Cl.42;Design and development of solutions and technology for the distribution, sales promotion and selling (trading) of 
music and entertainment products via digital media, including the Internet, digital radio and digital television; design and 
development of software to enable music artists and music labels to market and distribute their music; design and 
development of software to facilitate the enforcement of copyright and collection of royalties and revenues; providing 
temporary use of non-downloadable computer software to enable music artists and music labels to market and distribute 
their music; providing temporary use of non-downloadable computer software to enable copyright owners to locate online 
proprietary material in order to obtain unclaimed royalties and revenues; advice and consultancy relating to the aforesaid 
services.

Cl.45;Acquisition, management, exploitation and enforcement of copyright; licensing of intellectual property rights; 
legal services; advice and consultancy relating to the aforesaid services.
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Priority claimed from 12/03/2019; Application No. : 4533089 ;France 

4345914    09/09/2019
[International Registration No. : 1496236]
Biddau Véronique

1 rue Duviard F-69004 Lyon France

Proposed to be Used
IR DIVISION
Cl.24;Fabrics; household linen; bath linen excluding clothing; towels of textile; beach towels; bath towels; face towels.

Cl.28;Yoga straps; yoga blocks; sports articles; card games; tarot cards.

Cl.41;Training; education; teaching; organization and conducting of conferences, workshops, seminars, training 
courses; educational project management; writing and publication of editorial content other than for advertising; on-line 
and off-line publication of articles, books, magazines, guides or documents in the field of meditation, tarot and yoga; yoga 
classes; tarot teaching services; advice and information in the aforesaid fields.
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Priority claimed from 05/04/2019; Application No. : 018047915 ;European Union 

4346216    24/09/2019
[International Registration No. : 1497117]
Interflon B.V.

Belder 47 NL-4704 RK Roosendaal Netherlands

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations; grease-removing preparations.

Cl.4;Oils; greases; lubricants.
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Priority claimed from 16/04/2019; Application No. : 018052077 ;European Union 

4346244    24/09/2019
[International Registration No. : 1496080]
Mobotix AG

Kaiserstraße 67722 Winnweiler Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; computers and data-processing apparatus; data processing equipment; computer software; video 
management software; computer programs, in particular for image processing, pattern detection, robot control and 
process control; video management systems, in particular for the display, evaluation, administration, configuration and 
control of multiple cameras, in particular for research and recording; computer networking and data communications 
equipment; data storage devices, in particular optical and digital recording media; recorded data carriers; information 
technology and audiovisual equipment; communications and data processing apparatus and equipment; devices with a 
screen, in particular displays; image capturing and developing devices; cameras, monitoring, infrared and web cameras 
and intelligent video sensor systems, in particular for image and pattern detection and/or processing; photographic 
lenses; optical devices, enhancers and correctors; thermal imaging equipment, thermal imaging apparatus for night 
vision; safety, security, protection and signalling devices; entrance and access control apparatus, in particular electric and 
automatic access control installations; navigation, guidance, tracking, targeting and map making devices; distance and 
dimension measuring instruments; measuring, detecting and monitoring instruments, indicators and controllers; door 
stations and video intercom terminals; electric apparatus and instruments, namely for recording, evaluating and/or 
assessing, compressing, transmitting, in particular remotely transmitting, storing, in particular archiving and/or displaying 
data, in particular audio and/or visual data; controls and/or automation devices, with and/or for the aforesaid goods, in 
particular for access control and/or monitoring and/or for the inspection of technical processes; sensors and detectors, in 
particular motion detectors; parts and accessories for all the aforesaid goods, included in this class.

7539



Cl.38;Telecommunications; rental of devices for transmitting data, in particular for the live transmission of image data 
and/or for performing and/or monitoring functions, including hazard alarm systems, building management and/or 
automation; live transmissions accessible in particular via a homepage on the internet (webcam).

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; implementation and configuration of software; 
computer programming, in particular for video management solutions and the transmission of live images via data cables 
and/or for controlling electric apparatus and/or monitoring audio and/or visual data; technical consultancy in relation to 
security and monitoring.
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Priority claimed from 12/03/2019; Application No. : 4533026 ;France 

4346255    10/09/2019
[International Registration No. : 1496097]
PARFUMS CHRISTIAN DIOR

33 avenue Hoche F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; cosmetic products; make-up products.

Cl.4;Candles, perfumed candles.
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Priority claimed from 20/03/2019; Application No. : UK00003384880 ;United Kingdom 

4346264    16/09/2019
[International Registration No. : 1496119]
XCOEX Limited

24 Wellington Gardens London SE7 7PH United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Demonstration of goods; organization of exhibitions for commercial or advertising purposes; organization of trade 
fairs for commercial or advertising purposes; provision of an on-line marketplace for buyers and sellers of goods and 
services; sales promotion for others; rental of sales stands; procurement services for others [purchasing goods and 
services for other businesses]; commercial information agency services; advertising agency services; cost price analysis; 
business auditing; financial auditing; computerized file management; invoicing; business information; business 
investigations; marketing research; business research; layout services for advertising purposes; marketing; marketing in 
the framework of software publishing; targeted marketing; updating and maintenance of data in computer databases; 
updating of advertising material; shop window dressing; design of advertising materials; business appraisals; 
sponsorship search; commercial intermediation services; presentation of goods on communication media, for retail 
purposes; publicity material rental; publication of publicity texts; distribution of samples; dissemination of advertising 
matter; direct mail advertising; registration of written communications and data; on-line advertising on a computer 
network; advertising by mail order; television advertising; compilation of information into computer databases; 
compilation of statistics; web site traffic optimization; price comparison services.

Cl.36;Financial analysis; lease-purchase financing; capital investment; financial information; financial consultancy; 
stock exchange quotations; brokerage; financial management; exchanging money; electronic funds transfer; securities 
brokerage; loans [financing]; installment loans; provident fund services; mutual funds; financing services; online banking; 
repair costs evaluation [financial appraisal]; financial sponsorship.

Cl.42;Computer system analysis; recovery of computer data; computer virus protection services; installation of 
computer software; computer software consultancy; updating of computer software; monitoring of computer systems by 
remote access; maintenance of computer software; providing search engines for the internet; computer system design; 
rental of web servers; rental of computer software; hosting computer sites [web sites]; duplication of computer programs; 
computer software design; creating and maintaining web sites for others; computer programming; surveying; conversion 
of computer programs and data, other than physical conversion.
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Priority claimed from 14/04/2019; Application No. : 4543342 ;France 

4350620    12/09/2019
[International Registration No. : 1498205]
DRUIDOO SAS

17 rue de la Clef des Champs, Appt 4103 F-93400 Saint-Ouen France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; nautical apparatus and instruments; photographic apparatus and 
instruments; cinematographic cameras; weighing apparatus and instruments; measuring apparatus and instruments; 
checking (supervision) apparatus and instruments; teaching apparatus and instruments; sound recording apparatus; 
sound transmitting apparatus; sound reproduction apparatus; image recording apparatus; image transmission apparatus; 
image reproduction apparatus; digital recording media; mechanisms for coin-operated apparatus; cash registers; 
calculating machines; data processing equipment; computers; electronic tablets; smartphones; electronic book readers; 
game software; software (recorded programs); detectors; diagnostic apparatus not for medical use.

Cl.35;Advertising; commercial business management; commercial administration; office functions; dissemination of 
advertising material (leaflets, prospectuses, printed matter, samples); newspaper subscription services (for third parties); 
arranging subscriptions to telecommunication services for others; presentation of goods on all communication media, for 
retail purposes; business management and organization consultancy; accounting; document reproduction; employment 
agency services; business management for freelance service providers; computerized file management service; web site 
traffic optimization; organization of exhibitions for commercial or advertising purposes; online advertising on a computer 
network; rental of advertising time on all communication media; publication of advertising texts; rental of advertising 
space; dissemination of advertisements; advice regarding communication (advertising); public relations; advice regarding 
communication (public relations); company audits (commercial analyses); commercial intermediation services.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for third parties; computer development; software design; software development; research and development of 
new products for third parties; conducting of technical project studies; architecture; design of interior decor; software 
development [design]; software installation; maintenance of software; updating of software; software rental; programming 
for computers; computer system analysis; computer system design; services provided by consultants relating to 
computer hardware design and development; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; vehicle roadworthiness testing; graphic arts design services; 
styling (industrial design); authentication of works of art; energy auditing; electronic data storage.
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4350668    17/09/2019
[International Registration No. : 1498212]
DiaMonTech GmbH

Boxhagener Str. 82 A 10245 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific research and laboratory apparatus, educational apparatus and simulators; recorded content; information 
technology and audio-visual, multimedia and photographic devices; measuring, detecting and monitoring instruments, 
indicators and controllers; optical devices, enhancers and correctors; information technology and audiovisual equipment.

Cl.10;Medical and veterinary apparatus and instruments.

Cl.42;IT programming services; testing, authentication and quality control; scientific and technology services.
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4350691    18/09/2019
[International Registration No. : 1497210]
Reuther Gymnastics B.V.

Berkveld 1 NL-5709 AE HELMOND Netherlands

Proposed to be Used
IR DIVISION
Cl.19;Spring floors for jumps, wooden plates and tracks for oscillating floors for gymnastics.

Cl.27;Carpets and mats for gymnastics.

Cl.28;Fixed or movable gymnastics and sports equipment, in particular of wood, for use in gymnastics and sports halls 
and premises, as well as in kindergartens and nursery schools, playgrounds, sports and leisure centers, in particular 
parallel bars, fixed bars, ring carriers, pommel horses.
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4350702    17/09/2019
[International Registration No. : 1498377]
Levchuk Irina Mikhailovna

Zarechnaya 3, ap. 10, St-zavod village, Kozelskiy region RU-249710 Kaluzhskaya obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Eyebrow cosmetics; cosmetic preparations for eyelashes; facial cleansers.

Cl.41;Correspondence courses; practical training [demonstration].

Cl.44;Visagists' services; beauty salon services.
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Priority claimed from 11/03/2019; Application No. : 4532557 ;France 

4351384    10/09/2019
[International Registration No. : 1497402]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected wristbands, connected scales, 
connected watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile 
devices; digital applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer 
platforms in the nature of information sharing software; connected self-measuring tools; virtual reality computer 
programs; analysis systems based on artificial intelligence (software); electronic chips connected to an information 
system; virtual reality headsets.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipments, artificial limbs, organs, eyes and 
teeth; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for 
varicose veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
the introduction of pharmaceutical preparations into the human body; infusion devices and syringes for medical use; 
diagnostic tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy 
apparatus; inhalers; physiological measuring and monitoring apparatus for medical use; telemetry apparatus for medical 
use; acupuncture equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage 
apparatus.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
support services in entrepreneurship; database management; compilation of mathematical or statistical data; computer 
file management; compilation of information in computer databases; updating and maintenance of data in computer 
databases; business management and organization consultancy; business management consultancy; analysis of 
commercial data; market studies; information relating to market research; commercial intermediation services in the 
context of linking potential private investors with entrepreneurs looking for funding; expertise in business productivity; 
retail or wholesale services for pharmaceutical, veterinary and hygienic preparations as well as medical, surgical 
apparatus and instruments; sales promotion services for third parties; public relations; sponsorship search; 
auctioneering; organization of events for commercial or advertising purposes; grant administration and management 
services (business management support); provision of personnel; collection of business information.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home healthcare services; individualized medical prescription services; online medical prescription services; 
consultancy in relation to medical treatment in the home; advice with respect to self-medication; medical information 
services for patients; remote medical examination services; advice concerning personal wellbeing [health]; medical 
monitoring of patients including remotely; provision of support in the follow-up of patients receiving treatments.

Cl.45;Providing of individual support services to families of patients with serious illnesses; social networking services.

7547



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 18/03/2019; Application No. : 30 2019 006 149 ;Germany 

4351749    17/09/2019
[International Registration No. : 1479883]
Holzhauer-Pumpen GmbH

Industriestraße 6-12 61184 Karben Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps, pump units; compressors and blowers; exhaust systems; emergency and rescue machines; emergency 
power aggregates, emergency power generators, electrical emergency power generators.

Cl.9;Surveillance instruments and apparatus; electrical controllers; frequency converters; fire extinguishers, fire pump 
units, fire extinguishing systems.

Cl.11;Flues and installations for conveying exhaust gases; water supply installations; water desalination and treatment 
plants; sewage disposal plants; decorative fountains, sprinkler and irrigation systems.
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Priority claimed from 11/04/2019; Application No. : 4542508 ;France 

4352613    13/09/2019
[International Registration No. : 1497278]
MicroEJ

Batiment D, 11 rue du Chemin Rouge F-44373 Nantes France

Proposed to be Used
IR DIVISION
Cl.9;Firmware-type software (recorded program), embedded software, operating system for the Internet of Things, 
application execution platform, application management system on servers (application store).

Cl.42;Design service for customization and upgrade of embedded software, design service for operating system 
customization and upgrade, design service for customization and upgrade of application store management software.
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Priority claimed from 01/04/2019; Application No. : 4539200 ;France 

4352756    23/09/2019
[International Registration No. : 1498551]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus for recording, transmission and 
reproduction of sounds and images; magnetic recording media, sound recording disks; bags and cases for video cameras 
or photographic apparatus; compact disks, DVDs and other digital recording media; calculating machines, data 
processing equipment, computers and computer equipment; mouse pads; software; USB sticks, electronic agendas, game 
software, recorded computer programs, computer and mobile telephone programs (downloadable software) and electronic 
publications that can be downloaded online or from the Internet; optical goods, spectacles, sunglasses, goggles for 
sports; spectacle frames; spectacle lenses, contact lenses; cases for spectacles or for contact lenses; binoculars; sleeves 
for laptops; bags designed for laptop computers; photographic apparatus; signaling buoys, positioning buoys; 
telephones, mobile telephones, smartphones, tablets, personal electronic assistants and MP3 players; accessories for 
telephones, mobile telephones, smartphones, tablets, PDAs and MP3 players, namely: hands-free kits for telephones, 
batteries, covers, casings, facings, chargers, straps or lanyards, earphones; bags and cases for mobile telephones and 
telephone equipment, smart watches.

Cl.14;Jewelry and jewelry products (including fashion jewelry); precious or semi-precious stones; pearls; jewelry cases 
[caskets]; finger rings, earrings, cuff links, bracelets, charms, brooches, chains, necklaces, pendants, key rings (trinkets or 
fobs), tie pins, medallions, medals, jewelry for bags; jewelry boxes; trophies of precious metal; timepiece products and 
chronometric instruments, watches, wristwatches, watch bands, alarm clocks, chronometers, wall clocks, cases or 
presentation cases for timepieces; clocks (timepieces).

Cl.18;Leather and imitations of leather; trunks and suitcases; traveling bags, sports bags; handbags, backpacks; beach 
bags, school bags, satchels, shopping bags; traveling trunks; travel bags for clothing and shoes; attaché cases and 
document cases, attaché cases for documents, briefcases (leather goods); purses, wallets, card holders (wallets), coin 
purses not of precious metal, key cases (leather goods); boxes of leather or imitation leather; traveling sets (leatherware); 
vanity cases, not fitted; pouches of leather, clutch bags (evening handbags); parasols; umbrellas; clothing for animals, 
bags for carrying animals.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses, shorts; pajamas, house coats, nightgowns and nightshirts, dressing gowns; hats, caps of all kinds, gloves 
(clothing), neckties, belts (clothing), leather belts, scarves, pocket squares (clothing), sashes for wear, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.
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Priority claimed from 22/07/2019; Application No. : 018097599 ;European Union 

4352918    12/09/2019
[International Registration No. : 1498430]
Amocarat Sp. z o.o.

ul. KRÓLEWSKA, nr 1 PL-43-354 CZANIEC Poland

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery and fragrances; bath preparations; oils for cosmetic purposes; massage oils and lotions.

Cl.25;Clothing; footwear; hats; underwear; lingerie; swimming costumes; hosiery.

Cl.35;Retailing, wholesaling and sale via websites of cosmetics, perfumery, bath preparations, oils for cosmetic 
purposes, massage oils and lotions, clothing, footwear, headwear, underwear, underwear for women, swimsuits and 
hosiery.

7551



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 10/05/2019; Application No. : 88424372 ;United States of America 

4352923    06/06/2019
[International Registration No. : 1498433]
Warner Bros. Entertainment Inc.

4000 Warner boulevard Burbank CA 91522 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Motion picture films featuring comedy, drama, action, adventure and/or animation, and motion picture films for 
broadcast on television featuring comedy, drama, action, adventure and/or animation; audio video discs, and digital 
versatile discs featuring music, comedy, drama, action, adventure, and/or animation; stereo headphones; batteries; 
cordless telephones; CD players; CD-ROM computer game discs; telephone and/or radio pagers; compact disc players; 
radios; mouse pads; eyeglasses, sunglasses and cases therefor; computer software for digital experiences; software for 
use in creating single-user and multi-user digital experiences; downloadable image files containing images of characters 
and scenes from a narrative digital experience; software application that enables mobile device users to scan or link a QR 
code which triggers a digital experience; downloadable software for use in playing online computer games, downloadable 
computer game software; computer game software for use on mobile and cellular phones; video and computer game 
programs; video game cartridges; computer and video game software; CD-ROM and digital versatile computer game discs 
and computer programs, namely, software linking digitized video and audio media to a global computer information 
network; downloadable audio-visual media content in the field of entertainment featuring animated motion pictures, 
television series, comedies, and dramas; recorded computer software, namely, computer software for streaming audio-
visual media content via the Internet, downloadable computer software for streaming and storing audio-visual media 
content, downloadable audio and video players for media content with multimedia and interactive functions; computer 
programs for accessing, browsing and searching online databases, software that enables users to play and program 
entertainment-related audio, video, text and multi-media content; computer application software for streaming and storing 
audio-visual media content; recorded computer application software for streaming audio-visual media content via the 
Internet; downloadable computer software for streaming audio-visual media content via the Internet; downloadable 
computer software for streaming and storing audio-visual media content; digital emblems, namely, downloadable graphics 
or images; digital emblems encoded with data, namely, downloadable graphics or images encoded with data; software for 
generating emblems in the nature of encoded data for printing or electronic display; software for reading printed or digital 
emblems in the nature of encoded data; software for importing encoded data from printed or digital emblems; software for 
displaying digital emblems in the nature of encoded data; downloadable publications in the nature of books, comic books, 

7552



children's books, strategy guides, journals, newsletters, magazines featuring characters from animated, action adventure, 
comedy and/or drama features, coloring books, children's activity books and magazines in the field of entertainment; 
cellular telephone accessories, namely, hands-free devices for mobile phones, cellular telephone covers and cellular 
telephone face covers; protective covers and cases for cell phones, laptops and portable media players; covers for tablet 
computers; battery chargers for mobile phones, tablet computers and laptop computers; encoded magnetic cards, namely, 
phone calling cards, credit cards, pre-paid cash cards, credit cards, debit cards and magnetic key cards; and decorative 
magnets.

Cl.35;Membership club services, namely, providing to members online information, special offers, discounts, incentives 
and promotions in the field of entertainment services; administration of membership programs for commercial, 
promotional and advertising purposes in the field of entertainment events and services; administration of loyalty rewards 
programs; promoting the goods and services of others through discount card programs; providing consumer product 
advice with specified information of specific consumer products and services validated by the users' inputted preferences 
and social network via website; on-line retail store services featuring prerecorded audio books, electronic books, 
consumer goods, namely, books featuring action, adventure, and comedy, magazines featuring action, adventure and 
comedy; on-line retail store services in the field of entertainment-related general consumer merchandise; on-line retail 
store services featuring downloadable live action motion pictures, comedy motion pictures, and drama motion pictures; 
on-line retail store services featuring downloadable animated motion pictures, comedy motion pictures, and drama motion 
pictures; on-line retail store services featuring downloadable video; retail store services in the field of entertainment 
provided via the Internet and other computer and electronic communication networks featuring entertainment-related 
general consumer merchandise; compiling of information into computer databases; marketing, advertising and promotion 
services; advertising services, namely, promoting the goods and services of others via computer and communication 
networks; operating on-line marketplaces for sellers and buyers of goods; online retail store services featuring digital 
media, namely, pre-recorded digital video recordings featuring video, comedy, drama, action, adventure or animation; 
promoting the goods and services of others via a global computer network, namely, the Internet; on-line advertising and 
marketing services; providing and rental of advertising space on the Internet; advertising and strategic marketing services 
across all forms of media, namely, advertising and marketing services involving digital experiences; design services, 
namely, designing advertising, promotional and marketing campaigns, programs and events using digital experiences to 
engage consumers.
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Priority claimed from 09/04/2019; Application No. : 4541643 ;France 

4354305    11/09/2019
[International Registration No. : 1497718]
SODEXO

255 quai de la Bataille de Stalingrad F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foods for clinical nutrition; nutraceutical preparations for therapeutic or medical use.

Cl.9;Downloadable computer software applications; applications for mobile telephones.

Cl.29;Cooked dishes based on meat, poultry or game; vegetable-based cooked dishes; cooked dishes based on fish or 
crustaceans; cooked dishes made with eggs; prepared dishes based on dairy products; prepared dishes based on fruits; 
potages (soups); fruit soups; milk shakes; milk beverages, milk predominating.

Cl.30;Prepared rice-based dishes; prepared pasta-based dishes; cereal-based snacks; rice-based snacks; pizzas; 
quiches; tarts; pies; tortillas; pancakes [foodstuffs]; meat pies; tabbouleh; sandwiches; cheeseburgers [sandwiches]; hot 
dogs; spring rolls; sushi; tacos; dumplings made with flour; bulgur; burritos; couscous [semolina]; dessert mousses 
[confectionery]; coffee-based beverages; chocolate-based beverages; tea-based beverages; non-medicinal infusions.

Cl.43;Provision of food and beverages in health facilities; provision of food and beverages adapted to the clinical needs 
of patients.

Cl.44;Advice relating to nutrition and dietetics; nutritional therapy; medical nutritional therapy; behavioral nutrition 
services.
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Priority claimed from 14/03/2019; Application No. : 30 2019 103 339 ;Germany 

4354979    13/09/2019
[International Registration No. : 1497805]
KARL MAYER Textilmaschinenfabrik GmbH Patentabteilung

Brühlstr. 25 63179 Obertshausen Germany

Proposed to be Used
IR DIVISION
Cl.7;Textile machines; warp preparation machines for warp-knitting and weaving; warping machines; direct warping 
machines; raschel machines; sample warping machines; beaming machines; sizing machines; dyeing machines; stitch-
bonding machines; bobbin lace machines; multiaxial fabric laying machines; warp-knitting machines.

Cl.9;Electrical and electronic controls for machines and facilities of the textile industry; apparatus for counting, 
monitoring and measuring of the physical characteristics of threads and textile machines.

Cl.37;Repair and maintenance of textile machines, warp preparation machines, warping machines, sizing machines and 
dyeing machines.

Cl.42;Technological consultancy in connection with textile machines, warp preparation machines, warping machines, 
sizing machines and dyeing machines; design and development of computer hardware and software for textile machines, 
warping machines, sizing machines and dyeing machines.
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Priority claimed from 11/04/2019; Application No. : 01393876 ;Benelux 

4355383    13/09/2019
[International Registration No. : 1497894]
Universiteit Gent

Sint-Pietersnieuwstraat 25 B-9000 Gent

Proposed to be Used
IR DIVISION
Cl.1;Polymers; formulations based on polymers; formulations based on prepolymers; polymers and formulations for use 
as hydrogels, bio-inks and materials; chemical components.

Cl.5;Polymers for use in medical applications; formulations based on polymers for use in medical applications; 
formulations based on prepolymers for use in medical applications; chemical components for use in medical applications.

Cl.35;Retail services relating to polymers, formulations and chemical components.

Cl.41;Training and advice on polymers, formulations and chemical components.

Cl.42;Research services relating to polymers, formulations and chemical components.
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Priority claimed from 16/05/2019; Application No. : 2019-069992 ;Japan 

4355951    05/07/2019
[International Registration No. : 1499361]
Epigeneron, Inc.

3-8-3, Nihonbashihoncho, Chuo-ku Tokyo 103-0023 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical reagents for genetic research, other than for medical or veterinary purposes; chemical reagents, other 
than for medical or veterinary purposes; reagents for genetic research, other than for medical or veterinary purposes; 
reagents for research purposes; reagents for scientific purposes for use in nucleic acid isolation and purification; reagents 
for scientific purposes; chemicals for use in the manufacture of pharmaceuticals; industrial chemicals; chemicals; test 
paper, chemical; reagent paper, other than for medical or veterinary purposes.

Cl.5;Chemical reagents for medical purposes; diagnostic reagents for medical purposes; reagents for use in medical 
genetic testing; reagents for medical purposes; diagnostic reagents; diagnostic preparations; pharmaceutical 
preparations; reagent paper for medical purposes.

Cl.9;Genetic specimen samplers, other than for medical use; DNA chips; DNA chip making apparatus; DNA synthesizing 
apparatus; DNA analyzing apparatus; gene testing equipment for research purposes; incubators for cells; analytical 
apparatus for use in laboratory; laboratory kits for use with reagents for genetic research; laboratory apparatus and 
instruments in the form of kits; laboratory apparatus and instruments; chemistry apparatus and instruments; testing 
apparatus and instruments; measuring or testing machines and instruments; electric or magnetic meters and testers.

Cl.40;Custom syntheses of DNA; custom syntheses of RNA; custom syntheses of nucleic acids; custom manufacture of 
chemicals; processing of chemical reagents; processing of medicinal materials; custom extraction, purification and 
syntheses of pharmaceuticals; custom manufacture of pharmaceuticals; treatment of biopharmaceutical materials; rental 
of chemical processing machines and apparatus; providing material treatment information.

Cl.42;Testing, inspection, research or development services in the fields of gene; consultancy and information services 
relating to testing, inspection, research or development services in the fields of gene; scientific research in the fields of 
genetics and genetic engineering; testing, inspection, research or development services in the fields of chemistry; 
consultancy and information services relating to testing, inspection, research or development services in the fields of 
chemistry; testing, inspection, research or development services in the fields of pharmaceuticals; consultancy and 
information services relating to testing, inspection, research or development services in the fields of pharmaceuticals; 
testing, inspection, research or development services in the fields of cosmetics or foodstuffs; consultancy and information 
services relating to testing, inspection, research or development services in the fields of cosmetics or foodstuffs; rental of 
laboratory apparatus and instruments; rental of testing apparatus and instruments; rental of measuring or testing 
machines and instruments; rental of measuring apparatus; testing, inspection or research in the fields of agriculture, 
livestock breeding or fisheries; testing or research in the fields of prevention of pollution; testing or research in the fields 
of machines, apparatus and instruments; scientific laboratory services.
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Priority claimed from 28/06/2019; Application No. : 30 2019 108 386 ;Germany 

4355952    22/08/2019
[International Registration No. : 1498625]
Berkenhoff GmbH

Berkenhoffstr. 14 35452 Heuchelheim Germany

Proposed to be Used
IR DIVISION
Cl.6;Non-electric cables and wires of common metal; bare and coated wires; wire for ropes; wire ropes; wire strands; 
soldering wire of metal; welding wire of metal; wire electrodes for welding; auxiliary material of metal for welding; 
connecting wires; anchor wires; optical wires; pre-drawn wires; spring wires; welding rods; flux-filled brazing rods; 
auxiliary material of copper and copper alloys for welding.

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating or controlling the 
distribution or use of electricity; wires, electric; electrodes; electrical discharge machining (EDM) electrodes; wire 
electrodes for welding; wires for electrical discharge machining (EDM); electrical discharge machining (EDM) wire; wire 
electrodes; fuse wires; magnetic wires; materials for electricity mains [wires, cables]; cables and wires for 
communications technology, data technology, measuring/controlling/regulating technology, energy technology and 
electronic entertainment devices; fiber optic cables; optical cables; low-frequency cables; high voltage cables; trailing 
cables; bore hole cables of metal for electric purposes; coaxial cables; resistance wires.
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4355955    29/08/2019
[International Registration No. : 1498628]
BecomingX Ventures Limited

4 Pickering Gardens London N11 3PP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable videos; downloadable sound recordings; downloadable multimedia files; downloadable photographs; 
downloadable educational media; electronic publications; downloadable software; downloadable mobile applications; 
software downloadable from the internet.

Cl.35;Advertising; business management consulting; business consulting; business process management and 
consulting; business marketing consulting services; providing information in the fields of business management 
consulting and business consulting; business project management in the fields of organisational change and culture; 
market analysis; business appraisals; conducting business and market research surveys; business information services 
in the field of business change management, business process management, business strategic management and 
planning services, and business technology; business management planning; business networking; conducting business 
research and surveys; commercial and industrial management assistance; personnel management consultation; preparing 
business reports; arranging and conducting trade shows in the field of business and business management; providing 
information in the field of business consulting.

Cl.36;Charitable fundraising; fund raising services; charitable collections; financial affairs; managing and monitoring of 
charitable funds; distribution and allocation of charitable funds; advisory and consultancy services relating thereto.

Cl.41;Education and entertainment services; educational services, namely, providing educational speakers in the field of 
personal development; conducting courses, seminars, workshops, and classes in the field of personal development; 
developing educational materials for others in the field of personal development; arranging and conducting conferences in 
the field of business and business management; publication of educational and training guides; providing online courses 
of instruction; organising, arranging and conducting conferences relating to personal development; organising, arranging 
and conducting training seminars; production of training videos; interviewing contemporary figures for educational and 
motivational purposes; organising, arranging and conducting educational lectures; video, radio, television and film 
entertainment; organising and hosting charity events; publishing; production, presentation, distribution of video and 
television films and video recordings; information supplied on the Internet or other electronic communications networks 
relating to the aforesaid services; information, advisory and consultancy services, all relating to the aforesaid services.
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Priority claimed from 18/09/2019; Application No. : 30 2019 112 156 ;Germany 

4356014    19/09/2019
[International Registration No. : 1499286]
F2MB-Engineering UG (haftungsbeschränkt)

Gersdorffstr. 20a 44225 Dortmund Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography; chemical preparations and materials for film, photography 
and printing; anti-glare spray for 3D scanning; anti-glare spray for photogrammetry; anti-glare spray for holography; anti-
glare spray for laser holography; anti-glare spray for optical measurement technology; delustering agents; glass-frosting 
chemicals; delustering chemicals for plastics; delustering chemicals for metals; delustering chemicals for wood; 
delustering chemicals for enamel; delustering chemicals for ceramics; delustering chemicals for leather; delustering 
chemicals for textiles; releasing agents (chemical); separating substances.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; coatings; preservatives; 
rust preservatives in the nature of a coating; preparations for preserving metal against rust; rust preventive substances for 
application to metal surfaces; preparations for the treatment of metal surfaces to resist attack by corrosion; preparations 
for the treatment of metal surfaces to resist attack by rust; sublimable preservative coatings; temporary preservative 
coatings; sublimable coatings; temporary coatings; protective coatings; sublimable protective coatings; temporary 
protective coatings; paints and washes; spray coatings; spray paint; temporary spray coatings; temporary spray paint; 
sublimable spray coatings; sublimable spray paint; coatings for paints, lacquers and varnishes and preservatives; anti-
corrosive preparations; decorative and protective, permanent or temporary agents, agents and compositions for covering 
surfaces of various types, including dyes, paints, lacquers, stains oils.
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Priority claimed from 18/12/2018; Application No. : 018001182 ;European Union 

4356021    18/06/2019
[International Registration No. : 1499279]
Alexander Schmidt

Glöserwiesenweg 6 97816 Lohr am Main Germany

Proposed to be Used
To be associated with:
3908325

IR DIVISION
Cl.34;Tobacco products; tobacco substitutes, in particular those made out of tea and tea plants; cut and uncut tea 
leaves for smoking as tobacco substitute; cigarette tobacco; chewing tobacco; pipe tobacco; shisha tobacco; smokers' 
articles of all kinds, in particular matches; hookahs and electronic hookahs and accessories therefor; hookahs and 
electronic hookahs and accessories thereof; electronic cigarettes; cigars; cigarillos; electronic cigars; electronic 
vaporizing smoking device; e-liquid for use in electronic smoking devices and electronic cigarettes, namely, e-liquid for 
use in electronic smoking devices and electronic cigarettes; pipes; steam stones, in particular steam stones for water 
pipes; mineral substances for use as flavorings for use in water pipes; inhalable aerosols and carrier substances therefor, 
for use in water pipes; substances for the inhalation for use in water-pipes, in particular aromatic substances for smoking; 
all the aforesaid goods not for medical purposes.

Cl.35;Online retail store services relating to hookahs and hookah accessories; retailing in relation to smokers' articles, 
hookahs, tobacco, flavoured tobacco, electronic cigarettes, liquids for electronic cigarettes, pipes, and parts and fittings 
for the aforesaid goods.

Cl.41;Shisha lounges; hookah lounges; cigar lounges; rental of water pipes; rental of hookahs.

Cl.43;Bar services for hookah lounges; providing food and drink in smoking lounges using oriental water pipes; 
provision of food, drink and temporary accommodation; catering for the provision of food and beverages; catering and 
provision of food and drinks for party events; cocktail lounge services; catering for shisha lounges; bar services for 
shisha lounges in hotels.
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Priority claimed from 18/07/2019; Application No. : 302019000051588 ;Italy 

4356025    29/08/2019
[International Registration No. : 1499256]
ALBA s.r.l.

Via dell'Industria, 29 I-35010 BORGORICCO Italy

Proposed to be Used
IR DIVISION
Cl.7;Mechanical spray apparatus and installations, for cleaning and rinsing, in particular high-pressure cleaning 
apparatus, steam cleaning apparatus and nozzles, particle nozzles, nebulizers; spray extraction machines, brushes, 
electrically operated [parts of machines], vacuum cleaners, floor polishers, suction brushes for carpets, machines for 
cleaning hard surfaces and upholstery, road sweeping machines [self-propelled]; apparatus for cleaning containers; 
washing installations for vehicles; fittings for the aforesaid goods, in particular brushes, hoses, hand-held spray guns, 
suction nozzles, nozzles, supply tubes, vacuum cleaner hoses, bags for use in vacuum cleaners, filters for vacuum 
cleaners.

Cl.11;Warming apparatus, refrigerating, ventilation and apparatus for air conditioning with nebulisers; fans for air 
conditioning with nebulisers.

Cl.37;Building construction; repair and installation services.
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Priority claimed from 10/07/2019; Application No. : 88508440 ;United States of America 

4356028    30/07/2019
[International Registration No. : 1499230]
Diabetomics, Inc.

2345 NE Overlook Dr., Suite 140 Hillsboro OR 97006 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Diabetes diagnostic test kits comprised of diagnostic reagents, diagnostic test cartridges, control chemical 
solutions and assays for use in physician's offices; diabetes diagnostic test kits comprised of diagnostic reagents, 
diagnostic test cartridges, control chemical solutions and assays for home use.

Cl.10;Medical test kits consisting of a specimen collection card for diabetes diagnosis and monitoring and also test 
forms, mailing materials and user information inserts sold therewith; blood collection kit comprised of a blood collection 
card; medical test kits for diabetes diagnosis and monitoring; and diabetic diagnostic medical devices.

Cl.42;Medical laboratory services, clinical laboratory services, reference laboratory services and diagnostic laboratory 
services; analytical laboratory services, namely, analysis of oral fluid and blood samples for diabetes.

Cl.44;Providing information in the field of diabetes; providing information for medical professionals in the fields of 
diabetes diagnosis, monitoring and treatment via a website; medical testing for diagnostic and treatment purposes in the 
field of diabetes; medical diagnostic testing, reporting and monitoring; and medical information services, namely, 
reporting of testing results directly to patients.
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Priority claimed from 23/12/2018; Application No. : 1387670 ;Benelux 

4356029    21/06/2019
[International Registration No. : 1499229]
International Fund for Animal Welfare, Inc.

290 Summer Street Yarmouth Port MA 02675 United States of America

Proposed to be Used
IR DIVISION
Cl.36;Fund raising and financial sponsorship; fund raising; collection of monetary donations for charitable purposes; 
providing funds for animal protection, environmental protection and nature conservation; providing information in respect 
of charitable fund raising; charitable fund raising.

Cl.42;Advisory services, providing information, public information and consultancy in respect of environmental 
protection, including nature conservation; research and analysis in respect of environmental protection and nature 
conservation.

Cl.45;Animal protection services; consultancy, providing information and public relations in respect of animal 
protection; lobbying services, other than for commercial purposes; lobbying services, other than for commercial 
purposes, in respect of environmental protection, nature conservation and animal protection.
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Priority claimed from 19/02/2019; Application No. : 30 2019 102 159 ;Germany 

4356040    12/08/2019
[International Registration No. : 1499206]
CeramTec GmbH

CeramTec-Platz 1-9 73207 Plochingen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical substances; chemical materials; chemical preparations.

Cl.10;Veterinary apparatus and instruments; prostheses; artificial implants; veterinary equipment; implants for 
osteosynthesis, endoprostheses and organ replacement; anchorages for endoprostheses, bone spacers; parts and fittings 
for all the aforesaid goods, included in this class.

Cl.35;Marketing; administrative support with regard to approval processes; administrative services relating to referrals 
of documents to the authorities or government agencies; professional business consultancy in relation to product 
development strategies; organisation of trade fairs and presentations for customers and representatives from the industry 
for commercial and advertising purposes.

Cl.42;Scientific and technological services and research for veterinary purposes; engineering services; development of 
pharmaceutical and veterinary products.
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Priority claimed from 01/02/2019; Application No. : 30 2019 003 172 ;Germany 

4356049    31/07/2019
[International Registration No. : 1499197]
Blitz 18-354 GmbH

Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy.

Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; software applications [apps]; apparatus, instruments and cables for 
electricity; charging stations for electricity; power distributors [electrical]; power regulating apparatus; power distributing 
boxes; electronic power supplies; battery chargers; batteries for vehicles; recorded content; data storage devices; 
databases; hardware for data processing; information technology, audio-visual, multi-media and photographic devices; 
communications apparatus; electrical and electronic components; optical devices enhancers and correctors; measuring, 
detecting and monitoring instruments, indicators and controllers; electrical and electronic control, regulation, diagnostic 
and safety apparatus and instruments; navigation, guidance, tracking, targeting and map making devices; parts and 
accessories for all aforesaid goods included in this class.

Cl.12;Vehicles and conveyances; powertrains, including engines and motors, for land vehicles; parts and fittings for 
vehicles; wheels, tyres and and continuous tracks for vehicles.

Cl.35;Arranging of contracts for third parties for the providing of services, namely arranging of contracts for the 
providing of transportation services, in particular the rental of vehicles, providing of parking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course planning], packaging and storage of 
goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, marketing 
and sales promotion; arranging of business introductions; business assistance, management and administrative services; 
business administration; business analysis, research and information services; market research; rental, lease and 
usufructuary lease of items in connection with the provision of the aforesaid services included in this class; consultancy 
and information regarding the aforesaid services included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurances, health insurances, 
accident insurances, fire insurances (also on parking areas and in parking garages); issuing of prepaid cards and 
vouchers; financial, monetary and banking transactions; loan and credit, and lease-finance services; debt collection and 
factoring services; electronic payment services; processing of payment transactions for the rental of parking spaces, for 
the rental of vehicles and/or the supply of electrical energy; services in the field of bank cards, credit cards and cash 
cards; real estate services; pawn brokerage; safe deposit services; fund raising and financial sponsoring; financial 
appraisals; rental, lease and usufructuary lease of items in connection with the provision of the aforesaid services 
included in this class; consultancy and information regarding the aforesaid services included in this class.

Cl.37;Petrol station services [refuelling and maintenance]; charging of electric vehicles; charging of car batteries; 
installation, cleaning, repair and maintenance services for vehicles and transportation means, apparatus and instruments 
and cables for electricity, charging stations for electricity, battery charging devices, batteries for vehicles, navigation, 
guidance, tracking, targeting and map making devices; rental, lease and usufructuary lease of items in connection with the 
provision of the aforesaid services included in this class; consultancy and information regarding the aforesaid services 
included in this class.

Cl.38;Telecommunication services, in particular provision of access to data and application programs for the provision 
of transportation services and for booking transportation means, for providing parking spaces for vehicles and for the 
supply and distribution of energy; telecommunication services for payment processing services; provision of access to 
contents, websites and Internet portals; rental, lease and usufructuary lease of items in connection with the provision of 
the aforesaid services included in this class; consultancy and information regarding the aforesaid services included in this 
class.

Cl.39;Distribution by pipelines and cables; supply of energy; distribution of energy; transportation; transportation and 
delivery of goods; transportation brokerage; travelling services and transportation of travellers; arranging and conducting 
of sightseeing tours, travels and excursions as well as escorting of travellers; rescue, recovery and towing services; 
packaging and storage of goods; parking and storage of vehicles; rental of parking spaces for vehicles; provision of 
information on parking spaces for vehicles; travel route planning [navigation services]; navigation services [positioning, 
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route and course planning]; provision of information and planning and booking of transportation services; rental, lease 
and usufructuary lease of items in connection with the provision of the aforesaid services included in this class; 
consultancy and information regarding the aforesaid services included in this class.

Cl.41;Training, education, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, brokerage of parking spaces for vehicles and the supply and distribution 
of energy; driver training; organization and conducting of sporting events and competitions; rental, lease and usufructuary 
lease of items in connection with the provision of the aforesaid services included in this class; consultancy and 
information regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental and 
usufructuary lease of items in connection with the provision of the aforesaid services included in this class; consultancy 
and information regarding the aforesaid services included in this class.
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Priority claimed from 11/01/2019; Application No. : 88258654 ;United States of America 

4356054    17/05/2019
[International Registration No. : 1499188]
Reliance Worldwide Corporation

2300 Defoor Hills Road NW Atlanta GA 30318 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Pipes of metal; tubes of metal; pipe couplings of metal; metal pipe connectors; valves of metal other than parts of 
machines; adaptors for pipes of metal; pipe reducers of metal; pipe enlargers; pipe dividers; plugs of metal; flow 
controllers of metal; parts and fittings for all the aforesaid goods and all made of metal.

Cl.7;Machine parts, namely, fluid pressure or motor activated valves, specifically diaphragm activated valves for 
hydraulic or pneumatic fluid control, including differential pressure, flow control and back pressure; valves for pumps, 
namely, balanced piston valves.

Cl.8;Plumbing wrenches.

Cl.9;Gauges, namely, temperature gauges, pressure gauges, and crimp ring gauges; downloadable software for 
collecting customer data and evaluating, monitoring, alerting and diagnosing issues related to residential and commercial 
water supply; downloadable software for use in water leak detection, temperature control, filtration, sediment flushing and 
conservation; water level cut-off controllers; control apparatus for controlling water loss from domestic water installations, 
namely, leak detecting devices consisting of water flow sensor, control unit with processor for comparing regular water 
flow values to signals provided by a water flow sensor and with audible or visible alarm or transmitter for transmitting an 
alarm signal, and water valves; control apparatus for monitoring water temperature from residential water installations, 
namely, temperature detecting devices consisting of temperature sensor, control unit with processor for comparing 
regular water temperature values to signals provided by a temperature sensor and with audible or visible alarm or 
transmitter for transmitting an alarm signal, and water valves; control apparatus for monitoring water usage from domestic 
water installations, namely, water usage devices consisting of water flow sensor, control unit with processor for 
comparing regular water usage values to signals provided by a water usage sensor and with audible or visible alarm or 
transmitter for transmitting an alarm signal, and water valves; control apparatus for controlling water loss from residential 
water installations comprised of water flow sensors, processors for processing signals from water flow sensors, audible 
and/or visible alarms, stop valves, connection fittings and flanges; differential pressure control systems for water 
installations comprised of pressure sensors, shut-off valves, computer software and computer hardware.

Cl.11;Plumbing products, namely, plumbing fittings in the nature of push-fit fittings and couplings, pipe connections 
and couplings, elbows, tees, conversion tees, tap connectors, tube adaptors, capillary tails, compression adaptors, tail 
reducers, tail plugs, recessed assemblies, shower assemblies, pipe bend supports, pipe clips, sleeves, valve connections 
and couplings, thermostatic valves including valves with integral connectors, pressure limiting valves, pressure relief 
valves, gate valves, valves, drains, all of the aforesaid being parts of and for water and/or gas installations; water heater 
installation kits consisting of plumbing fittings comprised of push-fit couplers or adapters and demount clips, being parts 
of water heaters; kits for making toilet and faucet plumbing installations comprised of swivel adaptors, stop valves and 
pipes, being parts of plumbing installations; contractor kits for plumbing, comprised of pipes and fittings for making bath, 
basin, shower and sink plumbing installations; plumbing contractor kits consisting of connector fittings and disconnect 
clips, being parts of plumbing installations; toilet and faucet kits consisting of faucet connectors being parts of toilet and 
faucet installations; plumbing fittings being parts of water and gas supply installations, namely, push-fit fittings in the 
nature of junctions, straight couplings, reducing couplings, conversion couplings, straight connectors, reducing 
connectors, bullnose connectors, elbows, reducing elbows, stubout elbows, dishwasher elbows, drop ear elbows, hy-ear 
elbows, branches, tees, bullnose tees, reducing tees, end stops, fitting reducers, threaded adaptors, slip fittings, swivel 
fittings, swivel adaptors, sweat adaptors, swivel elbows, swivel toilet connectors, slip couplings, slip tees, slip tee 
adaptors, manifolds including manifolds with branches, angle stops, straight stops, stop valve tee adaptors, stop valve 

7568



connectors, faucet connectors, toilet connectors, toilet elbows, pipe connections and couplings, conversion tees, tap 
connectors, flexible water heater connectors, tube adaptors, capillary pipe tail pieces, bend supports for piping, 
compression adaptors, tail piece reducers, tail piece plugs, pipe bend supports, suspension clamps, clamp rings, crimp 
rings, pipe clips, sleeves, valve connections and couplings, check valves; parts of and accessories for the aforesaid 
goods, namely, supply line fittings and stops, being parts of water supply installations; water hammer arrestors, being 
parts of water supply installations; water heater connectors, being parts of water supply installations; water heater kits 
consisting of connector fittings and disconnect clips, being parts of water supply installations; contractor kits consisting 
of connector fittings and disconnect clips, being parts of water supply installations; toilet and faucet kits consisting of 
faucet connectors, angle stops and tubing or ducting, being parts of water supply installations; plumbing components for 
bath, basin, shower and sink installations, namely, disconnect clips, pipes, tubing and ducting, being parts of water supply 
installations; taps not of metal; taps of metal.

Cl.12;Land vehicle parts, namely, pipes, tubes, couplings, connectors, valves, adapters, flow controllers, reducers, 
enlargers, dividers, plugs and washers; gear couplings for land vehicles; hydraulic connectors for land vehicles, namely, 
pipes, tubes, couplings, connectors, valves, adapters, flow controllers; couplings for land vehicles; jaw type shaft 
couplings for land vehicles; land vehicle suspension parts, namely, pipes, tubes, couplings, connectors, coil springs, 
equalizers, leaf springs, and torsion/sway bars; wheel suspensions for automobiles; fuel tanks for land vehicles; air 
springs for vehicle suspension components for cushioning driver's seats and cabs; steering units for land vehicles.

Cl.17;Flexible pipes not of metal; flexible tubes not of metal; connectors not of metal, for pipes; pipe couplings not of 
metal; junctions for pipes not of metal; valves of rubber; valve flange adaptors; pipe reducers of rubber or plastic; flow 
controllers not of metal; pipe enlargers; pipe dividers; plugs of rubber for sinks, showers and baths; insulating materials, 
namely, acoustic dampening plates, riser pads and liners not made of metal; parts and fittings for all the aforesaid goods 
and all made of plastic.

Cl.19;Rigid pipes not of metal; sandstone tubes; rigid tubes not of metal; drain traps valves, not of metal or plastic; 
water-pipe valves, not of metal or plastic; parts and fittings for all the aforesaid goods and all made of non-metallic 
material or predominantly of non-metallic material.

Cl.20;Acoustic dampening pipe clamps and hangers not made of metal; vibration dampening clamps and hangers not 
made of metal for supporting pipes, wires, cables and conduit; non-metal clamps, brackets and supports for pipes, wires, 
cables and conduit; non-metal flame retardant clamps, hangers and supports for pipes, wires, cables and conduits; plastic 
clamps, brackets and supports for pipes, wires, cables and conduit.
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4356064    14/06/2019
[International Registration No. : 1499179]
Telegrafia, a. s.

Lomená 7 SK-040 01 Košice Slovakia

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; sound transmitting apparatus; sound recording apparatus; sound reproduction apparatus; acoustic alarms; 
sirens; loudspeakers; horns for loudspeakers; amplifiers; signal bells; warning bells; electric alarm bells; radios; luminous 
beacons; telecommunication transmitters; transmitters of electronic signals; intercommunication apparatus; control 
panels (electricity); alarm central units; electronic control devices; remote control apparatus; aerials; masts for wireless 
aerials; electric accumulators; solar batteries; solar panels for electricity production; materials for electricity mains (wires, 
cables); telecommunication cables; lightning conductors; lightning arrester equipment; downloadable and recorded 
computer software; downloadable computer software applications; customer relationship management (CRM) software; 
enterprise resource planning (ERP) software; human resources management software; computers; computer hardware; 
computer peripheral devices; data processing apparatus; downloadable electronic publications.

Cl.37;Installation, maintenance and repair of sound transmitting apparatus; installation, maintenance and repair of 
telecommunication apparatus and equipment; installation, maintenance and repair of computer hardware; repair of power 
lines; repair information; consultancy services in the field of installation, maintenance and repair of sound transmitting 
apparatus and telecommunication apparatus and equipment.

Cl.38;Telecommunication services; information relating to telecommunications; telecommunications routing and 
junction services (gateway services); rental of telecommunication equipment; paging services (by radio, telephone or 
other electronic means of communication); wireless broadcasting; radio communication; communication by computer 
terminals; transmission of digital files; computer-aided transmission of messages and images; message sending.

Cl.41;Education; information relating to education; consultancy in the field of education and training services; 
instruction; vocational retraining; teaching; academies (education); educational examination services; arranging and 
conducting of events for educational purposes; arranging and conducting of non-virtual educational forums; arranging 
and conducting of non-virtual educational courses; sound engineering services for events; providing online non-
downloadable electronic publications; online publishing of electronic books, magazines and publications.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and industrial research services; technological consultancy services; telecommunication technology consultancy 
services; research in the field of telecommunication technology; consultancy in the field of information technology; 
computer software consultancy; design and development of computers and software; computer system design; cloud 
computing; software as a service (SaaS); IT platform as a service (PaaS); engineering; conducting technical project 
studies; surveying; research and development of new products for others; accreditation services (certification of 
competence and quality) in the area of expertise of an organization or a person.
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Priority claimed from 24/05/2018; Application No. : 722855 ;Switzerland 

4356065    23/11/2018
[International Registration No. : 1499177]
Bystronic Laser AG

Industriestrasse 21 CH-3362 Niederönz Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Bending machines; bending presses; press brake; stamping machines; presses (machines for industrial use); 
straighteners; deep-drawing presses; forming machines; drills; drilling heads (parts of machines); drill bits (machine 
parts), drill holders (parts of machines), chisels for machines; engraving machines; hole punching machines; saws 
(machines); cutting machines; machines for cutting (milling tools); filters (parts of machines, motors or engines); pumps 
(machines); pumps (parts of machines, motors or engines); sludge collectors (machines); guides for machines; bearings 
(machine parts); machine housings; machinery gears; machine stands; machine tables; machine shafts; tools (parts of 
machines); tool holders (parts of machines); roller bearings; chucks (parts of machines); machine bearings; gas-operated 
cutting torches; plasma cutting and welding machines; gas-operated welding apparatus; gas-operated welding machines; 
machines for working glass; machine tools for glass processing, namely for the manufacture of structural glazing and 
glazing and glass plates for land vehicles and aircraft; glass cutting machines; lifting and hoisting platforms; loading 
machines, specifically for shipping installations and storage for raw material and semi-finished and finished products; 
automatic lifting devices and magazines as machine parts for storage, for accumulating, storing and providing raw 
materials, semi-finished or finished products and tools; cylinders for machines; cylinder pistons; welding apparatus 
(electric); welding machines (electric); automatic welding machines (electric); metal processing machines; machine tools; 
robots (machines); machine tools for beam machining of workpieces; water jet cutting machines; laser cutting machines; 
laser welding machines; accessories and auxiliary equipment (machines and machine parts) for beam machining of 
workpieces, spare parts for these items; parts and accessories of the above machines and tools, insofar as included in 
this class, in particular machine tools, handling equipment; spare parts for machines; lasers not for medical use, 
particularly for material machining, marking lasers.

Cl.9;Distance measuring apparatus; range finders (telemeters); distance measuring equipment; measuring machines, 
measuring apparatus and instruments; frequency meters; speed indicators; length meters; goniometers; computers; 
computer operating programs (recorded); computer programs (recorded); computer programs (downloadable); computer 
software (recorded); data processing apparatus; data transmission devices; electronic publications (downloadable); data 
input and display apparatus; screens; video projectors; monitors (computer hardware); monitors (computer programs); 
interfaces (interface apparatus or interface programs for computers); holograms; control devices for loading apparatus; 
numerical controls for machine tools; electronic controllers; sensors, electrical and electronic apparatus for remote 
control of industrial operations; electronic signal transmitters and receivers; detectors; dosing devices; pressure gages; 
pressure recorders; light conductors, namely fiber optics (light guide); laser sources, not for medical use; hydraulic, 
electric, pneumatic and optical regulating devices for lasers and laser beams and laser guidance and mirror guidance, 
positioning components, light-conducting fiber components, beam forming devices and the processes and sensors 
therefor; objectives (lenses) (optics); optical fiber cables; optical lenses; prisms (optics); mirrors (optics); actinometers 
(beam meters); logs; magnifiers (optics); barcode readers; compasses (measuring instruments); lasers (machines for 
producing a laser beam).

Cl.37;Installation and repair of electric apparatus; installation and repair of refrigerating apparatus; installation, 
maintenance and repair of machines; repair of pumps; installation of machine tools and associated auxiliary equipment; 
maintenance work on machine tools and laser installations; repair services; installation services to provide Internet access 
on machinery control systems and to provide Internet applications on machinery control systems; installation of hardware 
for Internet access.

Cl.40;Information about material processing; milling; engraving; cutting of materials; cutting with water jet; cutting with 
laser beam; laser engravings; metal machining; sawing; sanding; welding; water jet machining; water treatment; custom 
assembly of materials for third parties; material processing, namely identifying and marking; rental of machines for 
material machining; providing information in the field of material processing, especially of machine-specific information, 
on the Internet and on screen.

Cl.41;Recording of video recordings; demonstration lessons in practical exercises; on-line providing of electronic, non-
downloadable publications; on-line publication of electronic books (and magazines); organization of fairs for cultural and 
entertainment purposes, conferences, congresses, meetings and symposiums; organization and conducting of seminars; 
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organization and conducting of workshops (training); training in the operation and maintenance of machine tools; training 
in the creation of computer programs for machine tools; education and further training, in particular in the field of material 
processing, IT and business organization; organization of contests; organization of exhibitions for courses; production of 
video films.

Cl.42;Updating of computer software; consultancy in the field of energy saving; computer software consulting; 
computer system analyses; design of computer software; computer system design; provision of engineering services; 
creation of programs for data processing; preparation of technical expert reports; research in the field of technology; 
research in the field of mechanical engineering; hosting of Web sites; installation of computer programs; conversion of 
computer programs and data (other than physical conversion); copying of computer programs; testing of materials; 
quality control (tests); research and development services for others regarding new products; technical project planning; 
rental of computer software; maintenance of computer software; water analysis; recovery of computer data; scientific and 
industrial research; technical development and engineering activities; preparation of computer programming aids and 
tools (programming tools) and programs for machine tools; monitoring, control, maintenance of computer software via 
data lines (teleservice), also via the Internet, in particular remote control, remote malfunction diagnosis, troubleshooting, 
including remote programming of machine controls for troubleshooting, maintenance and installation of machinery control 
software, installation of firmware updates in machine controls for troubleshooting; development, installation, maintenance, 
copying, conversion, updating of computer programs and computer software including via the Internet; remote 
programming of machine controls; hosting of online services in the field of machines, specifically providing software via 
data rows/computer networks and providing information, namely specific information on the Internet for the design of 
machinery; provision of software for machine control on the Internet; design and planning of telecommunication solutions 
in the field of machinery, especially of telecommunication solutions for remote diagnostics of machine malfunctions and 
for machinery services using telecommunication technology; proposal and development of software for controlling, 
regulating and monitoring water jet and laser beam installations as well as press brakes; consulting and information in 
connection with design and development of computer hardware and software; technical support services, troubleshooting 
of operating systems and computer programs, including technical project planning and technical project management; 
construction planning; scientific and industrial research, especially in the field of mechanical engineering; information 
technology services, namely planning and providing of Internet access on control systems, as well as planning and 
providing of Internet applications on machine controls.
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4356089    03/09/2019
[International Registration No. : 1499144]
SUNNYCLOCK AG

Wassergass 9 CH-8810 Horgen Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Software; software platforms; application software; application software for mobile telephones; all the aforesaid 
goods for planning and communication and for investment, brokerage and online sale of goods and services for leisure 
activities; software for the coordination of electronic meetings; electronic agendas; electronic publications [downloadable] 
available online on the subject of programming and communication and on the subject of online sale of goods and 
services for leisure activities.

Cl.35;Data processing, namely compilation and systemization of information into computer databases; marketing 
agency services; marketing; on-line advertising; provision of an on-line marketplace for buyers and sellers of goods and 
services; provision of space on web sites for advertising goods and services; promoting the goods and services of others 
through advertisements on Internet web sites; advertising, including dissemination of advertisements, namely through 
global telecommunication systems; appointment scheduling services [office functions]; networking of professional and 
economic contacts, also via the Internet; customer relationship management services.

Cl.38;Interactive communications services for planning and communication and for the investment, brokerage and 
online sale of goods and services for leisure activities; transmission of videos, films, visual aids, images, text, photos, 
games, user-generated content, audio content and information via the Internet in the field of dating and to facilitate the 
initial contact of individuals and to develop relationships and friendships; providing online chat rooms for social 
networking in the field of dating and to facilitate the initial contact of individuals and to develop relationships and 
friendships.

Cl.41;Entertainment; sporting and cultural activities; publishing services; electronic publishing services; publication of 
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calendars; arranging of interactive games; arranging of interactive entertainment; provision of electronic non-
downloadable publications on-line; providing information about entertainment and entertainment events via on-line 
networks and the Internet; entertainment services provided online in the form of chatrooms and via Internet accessible 
diaries and blogs.

Cl.42;Computer programming services relating to multimedia and interactive applications; hosting of multimedia and 
interactive applications; hosting of platforms on the Internet; software engineering, namely software programming for 
planning and for communication and for connection, mediation and online sale of goods and services for leisure activities; 
programming of software for Internet portals, chat rooms, chat lines and Internet forums, namely software programming in 
the field of dating and to facilitate the initial contact of individuals and to develop relationships and friendships; providing 
temporary use of non-downloadable software applications through a Website related to classified ads, virtual 
communities, social networks, common use of text, images and audiovisual content.

Cl.45;Networking services [dating club services]; providing information via interactive on-line web sites in the field of 
dating and to facilitate introduction of individuals and development of relationships and friendships; social networking 
services; on-line social networking services; social networking services via digital networks.
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4356090    17/06/2019
[International Registration No. : 1499142]
Dover Europe Sàrl

Chemin de Blandonnet 10 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Printing machines for industrial or commercial use; printing machines for industrial or commercial use; impact 
printing machines for industrial or commercial use; marking and printing machines for industrial or commercial use; 
marking machines for industrial or commercial use; industrial or commercial printing and marking and inkjet machines; 
electromechanical marking machines; industrial or commercial thermal transfer printing machines; industrial or 
commercial thermal printing machines; label printing machines; barcode label printing machines; smart label applicators 
[machines]; industrial and commercial labellers (printing and application); industrial or commercial laser printing 
machines; industrial laser marking machines for the coding and marking of information (texts, pictograms, logos, 
barcodes) on the surface of packaging materials for the purpose of identification and tracking; printers for applying radio 
frequency identification labels; industrial and/or commercial radio frequency identification (RFID) printing machines; 
ribbons for industrial thermal transfer overprinting machines; ink circulating apparatus for industrial or commercial 
printing machines; ink supply apparatus for industrial or commercial printing machines; ink mixing apparatus for 
industrial or commercial printing machines; industrial or commercial hot-melt inkjet printing and marking machines.

Cl.16;Inking ribbons for printers; ribbons for thermal transfer printers.

Cl.37;Installation, repair and maintenance of printing, coding, marking and labeling machines for commercial or 
industrial use, parts and components thereof; installation, cleaning, repair and maintenance of ink cartridges; ink cartridge 
refilling services.
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4356103    27/08/2019
[International Registration No. : 1499112]
DJAMACAT GmbH

Tilly-Schanzen-Straße 17 17033 Neubrandenburg Germany

Proposed to be Used
IR DIVISION
Cl.41;Electronic games services, including provision of computer games on-line or by means of a global computer 
network; electronic games services provided from a computer database or by means of the internet; electronic games 
services provided by means of the Internet; electronic game services provided by means of the internet; providing a 
computer game that may be accessed by users on a global network and/or the internet; providing a computer game that 
may be accessed network-wide by network users; provision of non-downloadable games on the Internet; providing 
interactive multi-player computer games via the internet and electronic communication networks; providing on-line 
interactive computer games; providing on-line video games; on-line gaming services; interactive computer game services; 
provision of on-line computer games; provision of games by means of a computer based system; information relating to 
computer gaming entertainment provided online from a computer database or a global communication network; online 
game services through mobile devices; video game entertainment services; games services provided via computer 
networks and global communication networks; game services provided by means of communications by computer 
terminals or mobile telephone; electronic game services and competitions provided by means of the internet; game 
services provided online from a computer network; computer and video game amusement services.

Cl.42;IT consultancy services; computer programming and software design; computer programming of computer 
games; computer software programming services; development of interactive multimedia software; video game 
development services.
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4356109    20/06/2019
[International Registration No. : 1499659]
G Esports Holding GmbH

Schellingstr. 1 10785 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; computer games software; application software; mobile apps; electronic game software; interactive game 
software; computer programs for interactive television, interactive games and interactive competitions; computer 
application software featuring games and gaming; downloadable electronic game programs; video game software; 
downloadable information relating to games and gaming; downloadable video, audio and image files; DVD players; 
docking stations for MP3 players; CDs; DVDs; laser discs recorded with games; audiovisual headsets adapted for use in 
playing video games; electrical control apparatus; electronic memory devices; monitors; speakers; loudspeaker systems; 
portable speakers; digital phones; mobile phones; cameras; cases for mobile phones; cases for laptops; protective cases 
for e-book readers; electronic publications [downloadable].

Cl.14;Jewellery; clocks and watches; jewellery and watch cases; bracelets; key chains.

Cl.18;Luggage, bags, wallets and other carrying containers; backpacks; cosmetic cases; key cases; purses; umbrellas.

Cl.25;Clothing; footwear; headgear; belts (clothing); baseball caps.

Cl.35;Advertising; presentation of goods and services; business management; marketing; sales promotion; advertising 
brokerage and management; distribution of advertising matter; rental of advertising matter; public relations; collection, 
systematisation and updating of data in a computer database; collection and compilation of topic-related press articles; 
publication of printed matter for advertising purposes; market research and market information services; presentation of 
goods and services of third parties via computer and communication networks; retail and wholesale services of online 
games, consumer electronic goods, computers, software, videos, video, audio and image files, online games, electrical 

7577



and electronic games software, DVD players, MP3 player docking stations, CDs, DVDs, laserdiscs recorded with games, 
audiovisual headsets adapted for use in playing video games, computer peripherals, telephones, cameras, CDs and DVDs, 
household electrical appliances, mobile phone cases, personal care and perfumery products, jewellery, watches, printed 
matter, posters, office requisites, except furniture, writing instruments, bags, purses, key cases, umbrellas, furniture and 
furnishings, crockery, cooking utensils, containers, glasses, drinking vessels, bar accessories, vases, household 
appliances, textiles, clothing, footwear, headgear, trimmings, accessories for clothing, wallpaper, games, electrical and 
electronic game software, toys, game consoles, sporting goods, beverages, alcoholic beverages, food; charitable services, 
namely advertising services to raise public awareness of charitable, philanthropic, voluntary, public and community 
services and humanitarian activities; maintaining the correspondence of purchasers and suppliers via an on-line computer 
network; providing commodity information from searchable directories and databases of information, including texts, 
electronic documents, databases, graphics and audiovisual information, via computer and communications networks.

Cl.38;Telecommunications; providing access to software on data networks for Internet access; providing access to 
information on the Internet; providing access to weblogs; providing access to portals on the Internet; messaging and 
imaging by computer; providing access to information offerings on the Internet; providing services of an online provider 
namely providing access to and transmitting information, messages and data; leasing access time to global computer 
networks; providing an Internet chat room; transmitting audio and video by satellite; providing information to databases 
by renting access times thereto; providing online communication links to redirect users of web sites to other local and 
global web pages; providing access to third party web sites through a universal application; providing online discussion 
forums and electronic mailboxes; broadcasting audio and video, and providing access to and transmission of information 
from web sites to web sites, text and video content over computer or other communication networks, namely uploading, 
posting, displaying, marking and electronically transmitting data, information, sound and video images; providing an 
online network service, namely telecommunications services over networks, to enable the transmission of personal user 
identity data to multiple web sites and the exchange of personal identity data with and between multiple web sites; 
providing access to computer databases in social networking, acquaintance and dating services; provision of an online 
forum for the purchase and sale of goods and materials and for the exchange of procurement data via computer networks; 
electronic transmission of invoice payment data for users of computer and communication networks; provision of access 
to computer, electronic and online databases for educational, recreational and amusement purposes relating to 
entertainment and professional, social and community interest groups; telecommunication services for the sharing of 
photos and videos.

Cl.41;Entertainment; sporting activities; cultural activities; conducting of online games, games offered online over a 
computer network; provision of online information relating to game users; provision of online information relating to 
computer games software and computer enhancements for games; interactive computer game services; interactive 
entertainment services; provision of interactive online computer games for multiple players over the Internet and 
electronic communication networks; organisation and conducting of games and competitions, including via the Internet; 
organisation and conducting of video games and computer games for their participants; provision of electronic 
publications and publication of diaries on the Internet [weblogs], except for promotional purposes; publication of printed 
matter, including in electronic form and on the Internet; organisation and conducting of competitions for participants in 
video games and computer games; conducting of competitions and incentive award schemes to recognise, reward and 
encourage individuals and groups involved in personal development, self-realisation, charitable, philanthropic, voluntary, 
public and community services, humanitarian activities and the exchange of creative work results; providing information 
on news, cultural and academic topics from searchable directories and databases of information, including texts, 
electronic documents, databases, graphics and audiovisual information, through computer and communication networks; 
audio, video, multimedia production and photography; radio, cinema and television entertainment; publishing services 
other than printing; provision of electronic publications; publishing of data, information, images and news in printed form 
and publishing of texts; compilation of news programmes for transmission over the Internet.

Cl.42;IT programming services; development, programming and implementation of software; hosting services, software 
as a service [SaaS] and rental of software; IT security, protection and repair services; provision of search engines for the 
Internet.
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Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

Priority claimed from 12/03/2019; Application No. : 018035138 ;European Union 

4356148    10/09/2019
[International Registration No. : 1499690]
MAIMERI S.P.A.

Via Gianni Maimeri 1, Mediglia I-20060 Frazione Bettolino (Milano) Italy

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; pigments for fine art; tubes of paint for painting; pallets containing paints; paints in packaging of all 
kinds; varnish; varnish; anti-rust preparations for preservation of metals and alloys, and wood preservatives; colorants; 
mordants; raw natural resins; metals in foil form for painters and decorators; wood preserving oils; paint drying 
preparations.

Cl.16;Plastics for modelling and sculpture; paperboard; canvas for painting; boards designed for painting; artists' 
materials; pens; pencils; paint brushes; books; dictionaries; newspapers; comics; journals; magazines [periodicals]; 
pamphlets; booklets; index cards; record and log books; paper; canvas made of paper; canvas made of paperboard; 
articles made of cardboard; absorbent paper; photocopy paper; bookbinding material; photographs; articles of stationery; 
adhesive preparations for office use; glues for office use; artists' materials; paint brushes; typewriters; stitchers and 
stapling presses for office use; staples; staple-removers; staples; office perforators; instructional and teaching material; 
folders for papers; office binders; printers' type; printing blocks; ink-pads for stamps; stamps [seals]; stamp mounts; date 
stamps; pencil sharpeners; office requisites; office requisites, except furniture; seals for the office; markers; adhesives for 
stationery or household purposes; paper tapes for calculating machines; penholders; ball pens; fountain pens; paper 
clips; document correctors; compasses for drawing; drawing squares and rulers; enveloping machines for offices; 
envelopes; correspondence note paper; carbon paper; paper cutters.
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4356171    02/07/2019
[International Registration No. : 1499705]
Koenig & Bauer AG

Friedrich-Koenig-Str. 4 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Printing machines; offset printers; web fed rotary printing machines; sheet fed rotary printing machines; screen 
printing machines; pad printing machines; central-cylinder flexographic printing machines; flexographic printing 
machines; intaglio printing machines; printing machines for use on sheet metal; printing machines for use on cans; 
printing machines for use on hollow bodies; printing machines for corrugated cardboard; inkjet printing machines and 
apparatus; laser marking machines and apparatus; laser printing machines and apparatus; marking machines; painting 
machines; packing machines; laminating machines; coating machines, in particular working rotationally, for web-type and 
separate materials; digital printing and marking machines based on electrophotography, magnetography, xerography, ink 
jet; exposure apparatus, being parts for printing machines for contact printing or creating circuit and print templates; 
imprinting and marking machines, in particular for the graphics sector, the packaging sector and data processing; 
labellers [machines]; engraving machines; machines for handling sheets and plates of metal; foodstuff distribution 
machines; machines and apparatus for the surface treatment of metals; hot stamping machines and apparatus; thermal 
transfer machines and apparatus; rotary die-cutters for punching of printed matter or paper or plastics; sheet metal 
punches for stamping printed matter or paper or plastics; marking machines for printed matter; printing plates; 
flexographic printing plates; accessories, included in this class, for the aforesaid printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines; machines and mechanical apparatus for storing printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry; 
conveyors (machines), belts for conveyors, conveying apparatus for conveying printed matter or printing materials or 
printing material reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry; 
machines and mechanical apparatus for the folding of printed matter or printing materials or paper or plastics or metal or 
organic or inorganic materials; machines and mechanical devices for changing and/or bending and/or punching printing 
plates and/or flexographic printing plates; machines and mechanical apparatus for the storing of printing plates for 
printing machines; conveying machines, conveyor belts, conveying apparatus for conveying printing plates for printing 
machines; machines and mechanical apparatus for cleaning rollers in inking apparatus or damping units and/or cylinders 
and/or lacquering units and/or inkjet print heads and/or laser systems in printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry; machines and mechanical apparatus for storing and/or 
adjusting rollers in inking apparatus or damping units and/or cylinders and/or lacquering units and/or inkjet printing 
modules and/or laser systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
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hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry; machines and mechanical apparatus for adjustment, for inking apparatus and/or damping units 
and/or printer engine cylinders and/or for lacquering units in printer engines and/or in lacquering units and/or for inkjet 
printing modules and/or laser systems; parts for inking apparatus and/or damping units and/or inkjet printing modules 
and/or laser systems and cylinders in tempering machines, included in this class; machines and mechanical apparatus for 
adjusting cutting equipment and/or cutting cylinders in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry; machines and mechanical apparatus for adjusting registers and/or 
register marks in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing 
machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, 
printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, 
printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one 
or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing 
machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing 
and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics 
industry; machines and mechanical apparatus for adjusting web tension settings in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry; filters [parts of machines or engines]; separators; suction 
and conveying machines for ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith; filters for cleaning cooling air, for engines; blowing engines; fibre separators (machines); air compressors and 
air ejectors for machines; collecting machines for compacting, filling and pressing of particles, dust and fibres separated 
from machines; air conveying devices (air conditioning), namely compressors; blowing machines; air compressors; 
accessories, included in this class, for the aforesaid printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment 
of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; accessories, included in this 
class, for the aforesaid filters, separators, suction and conveying machines for ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines, fibre separators, air compressors 
and air ejectors for machines, collecting machines, for compacting, filling and pressing machine-separated particles, dust 
and fibres; machines and mechanical apparatus for producing security labels, securities, banknotes and/or components 
therefor; machines and mechanical apparatus for applying security labels and/or components therefor; machines and 
mechanical apparatus for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; parts for the aforesaid goods and accessories for the aforesaid goods, 
included in this class.

Cl.9;Electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for handling 
sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, 
hot stamping machines and apparatus, thermal transfer machines and apparatus; electronic checking (supervision), 
controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and 
software, included in this class, for installations, equipment, apparatus, filters, separators, extraction and conveying 
devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped therewith, air 
filters, blowing machines, fibre separators, air compressors and air ejectors for machines, collecting devices, machines, 
equipment and apparatus for compacting, filling and pressing particles, dust and fibres separated from machines; 
electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), 
sales software (recorded), and software, included in this class, for ventilation installations, ventilation apparatus, air-
conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations and apparatus, 
air treatment installations, air conveying devices, in particular fans, blowing machines and compressors, air heaters, air 
coolers, air filters, and nozzle chambers for humidifying; electronic checking (supervision), controlling, displaying and 
measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, included in this class, 
for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings 
with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb 
structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, 
solar modules for heat generation, and regulating and safety accessories for gas apparatus; electronic checking 
(supervision), controlling, displaying and measuring apparatus, and consultancy software (recorded), sales software 
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(recorded), and software, included in this class, for producing product security means, authentication features, security 
features, security labels, securities, banknotes and/or components therefor; electronic checking (supervision), controlling, 
displaying and measuring apparatus, and consultancy software (recorded), sales software (recorded), and software, 
included in this class, for applying product security means, authentication features, security features, security labels 
and/or components therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and 
consultancy software (recorded), sales software (recorded), and software, included in this class, for packaging product 
security means, authentication features, security features, security labels, securities, banknotes and/or components 
therefor; electronic checking (supervision), controlling, displaying and measuring apparatus, and consultancy software 
(recorded), sales software (recorded), and software, included in this class, in the form of and/or for product security 
means, authentication features, security features, security labels, securities, banknotes and/or components therefor; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), sales software 
(recorded) and software for printing machines, offset printing machines, rotary web printing machines, rotary sheet 
printing machines, screen printing machines, pad printing machines, flexographic printing machines, gravure printing 
machines, printing machines for use on sheet metal, printing machines for use on cans, printing machines for use on 
hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in 
particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, 
laser printing machines and apparatus, marking machines, lacquering machines, packaging machines, coating machines, 
digital printing and marking machines, labelling machines, engraving machines, machines and mechanical apparatus for 
the graphics industry; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, 
production control apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software 
(recorded), and software for drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in 
particular active coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger 
surfaces, honeycomb structures and integrated catalysts for exhaust air purifying installations, thermal energy 
accumulators, solar collectors, solar modules for heat generation, and regulating and safety accessories for gas 
apparatus; electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production 
control apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and 
software for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular 
ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, consultancy software (recorded), sales software (recorded), and software 
for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air delivery devices, in particular 
ventilators, blowing machines and compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; 
electronic regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control 
apparatus, temperature monitoring apparatus, web tension controls, consultancy software (recorded), sales software 
(recorded), and software for machines for producing product security means, identification features, security features, 
security labels, securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, 
monitoring apparatus, quality control apparatus, production control apparatus, temperature monitoring apparatus, web 
tension controls, consultancy software (recorded), sales software (recorded), and software for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; electronic 
regulating apparatus, control apparatus, monitoring apparatus, quality control apparatus, production control apparatus, 
temperature monitoring apparatus, web tension controls, consultancy software (recorded), sales software (recorded), and 
software for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; electronic regulating apparatus, control apparatus, monitoring 
apparatus, quality control apparatus, production control apparatus, consultancy software (recorded), sales software 
(recorded), and software for product security means, identification features, security features, security labels, securities, 
banknotes and/or components therefor; electric and electronic measuring and testing apparatus and instruments for 
adjustment and pre-adjustment, for subassemblies and parts for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus; electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for installations, equipment, 
apparatus, filters, separators, exhausting and conveying devices for the ventilation cleaning, dust removal and air 
separation of machines and spaces equipped therewith, air filters, blowing machines and fibre separators, air 
compressors and air ejectors for machines, capture devices, machines, equipment and apparatus for compacting, filling 
and pressing machine-separated particles, dust and fibres; electric and electronic measuring and testing apparatus and 
instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, 
air reheaters, air coolers, air filters, and nozzle chambers for humidifying; electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; electric and electronic measuring and testing 
apparatus and instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for producing 
product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; electric and electronic measuring and testing apparatus and instruments for adjustment and pre-
adjustment, for subassemblies and parts for machines for applying product security means, identification features, 
security features, security labels and/or components therefor; electric and electronic measuring and testing apparatus and 
instruments for adjustment and pre-adjustment, for subassemblies and parts for machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
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recorded consultancy software and/or recorded sales software for electric and electronic measuring and testing apparatus 
and instruments for adjusting and pre-adjusting subassemblies and parts for printing machines, offset printing machines, 
rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for handling 
sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, 
hot stamping machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded) and/or 
sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for adjustment and 
preadjustment, for subassemblies and parts for installations, equipment, apparatus, filters, separators, exhausting and 
conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces equipped 
therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, capture 
devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, dust and 
fibres; consultancy software (recorded) and/or sales software (recorded) for electric and electronic measuring and testing 
apparatus and instruments for adjustment and preadjustment, for subassemblies and parts for ventilation installations, 
ventilation apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying 
installations and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and 
compactors, air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded) 
and/or sales software (recorded) for electric and electronic measuring and testing apparatus and instruments for 
adjustment and preadjustment, for subassemblies and parts for drying ovens, drying apparatus, heat accumulators, heat 
exchangers and parts therefor, in particular active coatings with catalytic properties, heat exchanger ceramics, heat 
exchanger stones, heat exchanger surfaces, honeycomb structures and integrated catalysts for exhaust air purifying 
installations, thermal energy accumulators, solar collectors, solar modules for heat generation, and regulating and safety 
accessories for gas apparatus; consultancy software (recorded) and/or sales software (recorded) for electric and 
electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies and 
parts for machines for producing product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for 
electric and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for 
subassemblies and parts for machines for applying product security means, identification features, security features, 
security labels and/or components therefor; consultancy software (recorded) and/or sales software (recorded) for electric 
and electronic measuring and testing apparatus and instruments for adjustment and pre-adjustment, for subassemblies 
and parts for machines for packaging product security means, identification features, security features, security labels, 
securities, banknotes and/or components therefor; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating ink slides, ink 
rollers, damping rollers, register adjustment devices in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry; consultancy software (recorded), sales software (recorded), and 
software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating devices for 
transporting and/or storing printed matter or printing materials or printing material reels or paper or paper reels or plastics 
or plastics reels or metal or organic or inorganic materials for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus; consultancy software (recorded), sales software 
(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulating of devices 
for the changing and/or transporting and/or storage of printing plates; consultancy software (recorded), sales software 
(recorded), and software for remotely controlling, remotely operating, remotely monitoring, controlling and/or regulating 
devices for cleaning rollers in inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser 
systems in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating devices for storing and/or adjusting rollers in inking apparatus or 
damping units and/or cylinders and/or inkjet print heads and/or laser systems in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry; consultancy software (recorded), sales software (recorded), 
and software for the remote control, remote operation, remote monitoring, control and/or regulating of inking apparatus 
and/or damping units and/or printer engine cylinders in printer engines; consultancy software (recorded), sales software 
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(recorded), and software for the remote control, remote operation, remote monitoring, control and/or regulation of devices 
for tempering of inking apparatus or damping units and/or cylinders and/or inkjet print heads and/or laser systems in 
printer engines; consultancy software (recorded), sales software (recorded), and software for remotely controlling, 
remotely operating, remotely monitoring, controlling and/or regulating cutting equipment and/or cutting cylinders in 
printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing 
machines, pad printing machines, flexographic printing machines, gravure printing machines, printing machines for use 
on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing machines for 
corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, 
single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry; 
consultancy software (recorded), sales software (recorded), and software for remotely controlling, remotely operating, 
remotely monitoring, controlling and/or regulating registers and register marks in printing machines, offset printing 
machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, 
flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing machines 
for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing 
machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, 
laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, 
packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, 
machines and mechanical apparatus for the graphics industry; consultancy software (recorded), sales software (recorded), 
and software for remote control, remote operation, remote monitoring, control and/or regulation for the purposes of quality 
control in printing machines, offset printing machines, rotary web printing machines, rotary sheet printing machines, 
screen printing machines, pad printing machines, flexographic printing machines, gravure printing machines, printing 
machines for use on sheet metal, printing machines for use on cans, printing machines for use on hollow bodies, printing 
machines for corrugated cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more 
inkjets, single-colour or multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and 
apparatus, marking machines, lacquering machines, packaging machines, coating machines, digital printing and marking 
machines, labelling machines, engraving machines, machines and mechanical apparatus for the graphics industry; 
consultancy software (recorded), sales software (recorded), and software for remote control, remote operation, remote 
monitoring, control and/or regulating, for quality control in installations, equipment, apparatus, filters, separators, 
exhausting and conveying devices for the ventilation cleaning, dust removal and air separation of machines and spaces 
equipped therewith, air filters, blowing machines and fibre separators, air compressors and air ejectors for machines, 
capture devices, machines, equipment and apparatus for compacting, filling and pressing machine-separated particles, 
dust and fibres; consultancy software (recorded), sales software (recorded), and software for remote control, remote 
operation, remote monitoring, control and/or regulating, for quality control in ventilation installations, ventilation 
apparatus, air-conditioning, heating, refrigerating, aerating and ventilating, humidifying and dehumidifying installations 
and apparatus, air treatment installations, air delivery devices, in particular ventilators, blowing machines and compactors, 
air reheaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy software (recorded), sales software 
(recorded), and software for remote control, remote operation, remote monitoring, control and/or regulating, for quality 
control in drying ovens, drying apparatus, heat accumulators, heat exchangers and parts therefor, in particular active 
coatings with catalytic properties, heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb 
structures and integrated catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, 
solar modules for heat generation, and regulating and safety accessories for gas apparatus; consultancy software 
(recorded), sales software (recorded), and software for remotely controlling, remotely operating, remotely monitoring, 
controlling and/or regulating web tension settings in printing machines, offset printing machines, rotary web printing 
machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry; recorded consultancy software, recorded sales software, software for 
data processing devices for pre-press, for printing printed matter, for production control, for production planning; 
recorded consultancy software, recorded sales software, software for data processing devices for printing machines, for 
printing printed matter, for production control, for production planning; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for handling sheets and 
plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of metals, hot stamping 
machines and apparatus, thermal transfer machines and apparatus and parts therefor; consultancy software (recorded), 
sales software (recorded) and software for interfaces and/or data transfer for installations, equipment, apparatus, filters, 
separators, suction and conveying devices for air-technology cleaning, dust removal and air separation from machines 
and rooms equipped therewith, air filters, fans, fibre separators, air compressors and air ejectors for machines, collecting 
devices, machines, equipment and apparatus for compacting, filling and pressing of particles, dust and fibres separated 
from machines; consultancy software (recorded), sales software (recorded), software for interfaces and/or data transfer, 
for ventilation installations, ventilation apparatus, air-conditioning, heating, refrigerating, aerating and de-aerating, 
humidifying and dehumidifying installations and apparatus, air treatment installations, air conveying devices, in particular 
fans, blowers and compactors, air heaters, air coolers, air filters, and nozzle chambers for humidifying; consultancy 
software (recorded), sales software (recorded), software for interfaces and/or data transfer, drying ovens, drying 
apparatus, heat accumulators, heat exchangers and parts therefor, in particular active coatings with catalytic properties, 
heat exchanger ceramics, heat exchanger stones, heat exchanger surfaces, honeycomb structures and integrated 
catalysts for exhaust air purifying installations, thermal energy accumulators, solar collectors, solar modules for heat 
generation, and regulating and safety accessories for gas apparatus; consultancy software (recorded), sales software 
(recorded), and software for interfaces and/or data transfer, for machines for producing product security means, 
identification features, security features, security labels, securities, banknotes and/or components therefor; consultancy 
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software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for applying 
product security means, identification features, security features, security labels and/or components therefor; consultancy 
software (recorded), sales software (recorded), and software for interfaces and/or data transfer, for machines for 
packaging product security means, identification features, security features, security labels, securities, banknotes and/or 
components therefor; software (recorded) for for remotely controlling, remotely operating, remotely monitoring, controlling 
and/or regulating devices for transporting and/or storing printed matter or printing materials or printed material reels or 
paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, offset 
printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad printing 
machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, printing 
machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet 
printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet 
printers, laser marking machines and apparatus, laser printing machines and apparatus, marking machines, lacquering 
machines, packaging machines, coating machines, digital printing and marking machines, labelling machines, engraving 
machines, machines and mechanical apparatus for the graphics industry, drying machines, drying ovens, machines for 
handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the surface treatment of 
metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; software (recorded) for the 
transport, packaging and storage of remote controls, remote operators, remote monitoring apparatus, controllers and/or 
regulators for devices for the transport, packaging and storage of printed matter or printing materials or printing material 
reels or paper or paper reels or plastics or plastics reels or metal or organic or inorganic materials for printing machines, 
offset printing machines, rotary web printing machines, rotary sheet printing machines, screen printing machines, pad 
printing machines, flexographic printing machines, gravure printing machines, printing machines for use on sheet metal, 
printing machines for use on cans, printing machines for use on hollow bodies, printing machines for corrugated 
cardboard, inkjet printing machines and apparatus, inkjet printers, in particular with one or more inkjets, single-colour or 
multi-colour inkjet printers, laser marking machines and apparatus, laser printing machines and apparatus, marking 
machines, lacquering machines, packaging machines, coating machines, digital printing and marking machines, labelling 
machines, engraving machines, machines and mechanical apparatus for the graphics industry, drying machines, drying 
ovens, machines for handling sheets and plates of metal, foodstuff distribution machines, machines and apparatus for the 
surface treatment of metals, hot stamping machines and apparatus, thermal transfer machines and apparatus; electronic 
data carriers being product security means, identification features, security features, security labels, securities, 
banknotes; magnetic data carriers being product security means, identification features, security features, security labels, 
securities, banknotes; RFID systems (radio frequency identification); encoded identification chips and cards; fittings for 
the aforesaid apparatus, included in this class, in particular cartridges for collecting payment means, in particular bank 
notes and/or coins and/or tokens of value; electric apparatus, namely data processing equipment for communication with 
recording media, in particular for communication with recording media with integrated circuits and recording media with 
contactless interfaces, and in particular data processing equipment for writing data in or on recording media, for reading 
data from or on recording media and for displaying data from recording media on a display; data processing equipment for 
personalising recording media; machine-readable recording media, in particular recording media with integrated circuits 
for storing, encrypting and decrypting, processing and providing data and programs; cards having an integrated circuit 
(chip cards), in particular cards having microprocessors for communication with external data processing devices or with 
mobile radio terminals; coded telecommunication cards; coded and uncoded digital recording media with contactless 
interfaces; integrated circuits with characteristic physical properties for protection against forgery; memories for data 
processing installations, in particular non-volatile memories (digital storage media); digital recording media containing 
memories, in particular non-volatile memories (digital storage media); electric apparatus for processing, in particular 
encryption and decryption, data for both online and offline operation; software for computer network applications, in 
particular for internet, intranet and extranet applications; data processing software, in particular for telecommunications 
with chip card-activated mobile telephones and in particular for associated chip cards and mobile telephones, and 
computer programs for activating, modifying, testing and displaying data and software structures stored in these 
telecommunications cards; software for the encryption and decryption and the signing of data; operating system software 
and application software for digital recording media with integrated circuits, in particular for hardware tokens and chip 
cards, and for data processing equipment for communication with these digital recording media; computer programs for 
the development, management and maintenance of all the aforesaid types of software; digital recording media featuring 
the aforesaid software; electronically/optically stored pre-recorded advertising and communications media, included in 
this class, in particular films, videos, included in this class; parts for the aforesaid goods and accessories for the aforesaid 
goods, included in this class; inkjet printers, in particular comprising one or more inkjets, single-colour or multi-colour 
inkjet printers, parts for the aforesaid goods and fittings for the aforesaid goods; mechanical remote checking and 
inspecting apparatus and instruments for quality control of printing machines, offset printing machines, rotary web 
printing machines, rotary sheet printing machines, screen printing machines, pad printing machines, flexographic printing 
machines, gravure printing machines, printing machines for use on sheet metal, printing machines for use on cans, 
printing machines for use on hollow bodies, printing machines for corrugated cardboard, inkjet printing machines and 
apparatus, inkjet printers, in particular with one or more inkjets, single-colour or multi-colour inkjet printers, laser marking 
machines and apparatus, laser printing machines and apparatus, marking machines, lacquering machines, packaging 
machines, coating machines, digital printing and marking machines, labelling machines, engraving machines, machines 
and mechanical apparatus for the graphics industry, parts of the aforesaid goods and accessories for the aforesaid goods; 
mechanical remote checking and inspecting apparatus and instruments for quality control of machines for producing 
security labels, securities, banknotes, and/or components therefor; mechanical remote checking and inspecting apparatus 
and instruments for quality control of machines for applying security labels, and/or components therefor; mechanical 
remote checking and inspecting apparatus and instruments for quality control in machines for packaging product security 
means, identification features, security features, security labels, securities, banknotes and/or components therefor; 
mechanical remote checking and inspecting apparatus and instruments for quality control of security labels, securities, 
banknotes and/or components therefor, parts for the aforesaid goods and fittings for the aforesaid goods; encoding 
machines, in particular for the graphics sector, the packaging sector and data processing.
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Priority claimed from 06/05/2019; Application No. : m201910583 ;Ukraine 

4356182    16/05/2019
[International Registration No. : 1499718]
TOVARYSTVO Z OBMEZHENOIU VIDPOVIDALNISTIU "PU DEVELOPERS"

Vul. Kazymyra Malevycha, Bud. 86, Lit. D', Ofis 3.2 m. Kyiv 03150 Ukraine

Proposed to be Used
IR DIVISION
Cl.28;Games, toys and playthings; video game apparatus; video game machines; drones (toys); remote-controlled toy 
vehicles; building games; board games; portable games with liquid crystal displays; apparatus for games; slot machines 
(gaming machines).

Cl.35;Administrative processing of purchase orders; auctioneering; web indexing for commercial or advertising 
purposes; demonstration of goods; compilation of information into computer databases; computerized file management; 
marketing; provision of an on-line marketplace for buyers and sellers of goods and services; writing of publicity texts; 
updating and maintenance of data in computer databases; web site traffic optimization; organization of exhibitions for 
commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; shop window 
dressing; procurement services for others [purchasing goods and services for other businesses]; data search in computer 
files for others; presentation of goods on communication media, for retail purposes; direct mail advertising; radio 
advertising; advertising; pay per click advertising; bill-posting; advertising by mail order; on-line advertising on a 
computer network; design of advertising materials; the bringing together, for the benefit of others, of a variety of goods 
such as steering apparatus automatic for vehicles, accumulators electric, remote control apparatus, data processing 
apparatus, Global Positioning System (JPS) apparatus, audio- and video- receivers, audiovisual teaching apparatus, audio 
interfaces, batteries electric, cordless telephones, computer memory devices, connected bracelets (measuring 
instruments), measuring instruments, measures, high-frequency apparatus, video screens, camcorders, video baby 
monitors, video telephones, hands-free kits for telephones, virtual reality headsets, dictating machines, disk drives for 
computers, telerupters, transparencies (photography), screens (photography), electro-dynamic apparatus for the remote 
control of signals, electronic publications downloadable, electronic pocket translators, electronic tags for goods, encoded 
identification bracelets magnetic, electronic agendas, battery chargers, sound alarms, sound recording carriers, sound 
recording apparatus, sound transmitting apparatus, connections, electric, buzzers, readers (data processing equipment), 
bar code readers, interfaces for computers, cables electric, integrated circuit cards (smart cards), cinematographic 
cameras, computers, computer hardware, computer game software downloadable, computer software recorded, joysticks 
for use with computers other than for video games, computer keyboards, computer peripheral devices, printers for use 
with computers, magnetic tape units for computers, computer programs downloadable, computer programs recorded, 
computer operating programs recorded, counters, magnetic data media, videotapes, materials for electricity mains (wires, 
cables), portable media players, mouse (computer peripheral), microprocessors, mobile telephones, cell phones, monitors 
(computer hardware), monitors (computer programs), notebook computers, limiters (electricity), eyeglasses, optical data 
media, selfie sticks (hand-held monopods), transmitters of electronic signals, switchboxes (electricity), amplifiers, tablet 
computers, DVD players, computer software applications downloadable, weighing apparatus and instruments, video 
recorders, electronic book readers, record players, theft prevention installations electric, central processing units 
(processors), control panels (electricity), radio pagers, downloadable ring tones for mobile phones, life saving apparatus 
and equipment, subwoofers, light-emitting diodes (LED), alarms, scanners (data processing equipment), smartwatches, 
smart rings, smartglasses, smartphones, solar batteries, bags adapted for laptops, television apparatus, telephone 
apparatus, transistors (electronic), tripods for cameras, downloadable music files, USB flash drives, cameras 
(photography), sleeves for laptops, games, toys and playthings, video game apparatus, video game machines, drones 
(toys), remote-controlled toy vehicles, building games, board games, portable games with liquid crystal displays, 
apparatus for games, slot machines (gaming machines) (excluding the transportation thereof), enabling customers to 
conveniently view and purchase those goods; systemization of information into computer databases; sales promotion for 
others; production of teleshopping programs; production of advertising films; television advertising; telemarketing 
services.

Cl.41;Providing on-line videos, not downloadable; providing on-line electronic publications, not downloadable; 
providing on-line music, not downloadable; providing television programs, not downloadable, via video-on-demand 
services; providing films, not downloadable, via video-on-demand services; game services provided on-line from a 
computer network; toy rental; games equipment rental; on-line publication of electronic books and journals; entertainment 
services; production of radio and television programmes; film production, other than advertising films.
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4356195    20/09/2019
[International Registration No. : 1348608]
VariCom GmbH

c/o Agroscope ACW Schloss Postfach CH-8820 Wädenswil Switzerland

Proposed to be Used
IR DIVISION
Cl.29;Preserved, deep-frozen, dried and cooked fruit, particularly pears; jellies, jams, compotes; all the aforesaid goods 
prepared in particular on the basis of pears or containing pears.

Cl.31;Agricultural, horticultural and forestry products; live plants, particularly pear trees and parts of pear trees; fresh 
fruit, particularly pears.

Cl.32;Fruit beverages and fruit juices; syrups and other preparations for making beverages; all the aforesaid goods 
prepared in particular on the basis of pears or containing pears.
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4356208    19/06/2019
[International Registration No. : 1498961]
Nakdcom One World AB

Gamlestadsvägen 2-4 SE-415 02 Göteborg Sweden

Proposed to be Used
To be associated with:
4267979

IR DIVISION
Cl.14;Dress ornaments in the nature of jewellery; jewellery; costume jewellery; personal jewellery; costume jewellery; 
necklaces; precious jewellery; enamelled jewellery; ornamental pins; cloisonné jewellery [jewelry (Am)]; rings [jewellery, 
jewelry (Am)]; rings [jewellery, jewelry (Am)]; gold rings; trinkets coated with precious metal; key rings [trinkets or fobs]; 
key rings [trinkets or fobs] of precious metal; commemorative shields; commemorative coins; objet d'art made of precious 
stones; works of art of precious metal; silver objets d'art; objet d'art of enamelled silver; objet d'art of enamelled gold; gold 
bullion; non-monetary coins; trinkets of bronze; statues and figurines, made of or coated with precious or semi-precious 
metals or stones, or imitations thereof; boxes of precious metal; trophies made of precious metals; trophies coated with 
precious metal alloys; jewellery; jewellery boxes and watch boxes; time instruments; gemstones, pearls and precious 
metals, and imitations thereof; amulets; bracelets [jewellery, jewelry (Am)]; bracelets; pendants; paste jewellery [costume 
jewelry [Am]]; cloisonne pins; women's jewelry; decorative articles [trinkets or jewellery] for personal use; decorative 
brooches [jewellery]; diadems; sterling silver jewellery; cuff links made of precious metals with semi-precious stones; 
cufflinks; cuff links of precious metal; crosses [jewellery]; chains of precious metals; chains [jewellery, jewelry (Am)]; gold 
plated bracelets; gold plated brooches [jewellery]; gold plated chains; gold plated rings; gold chains; ankle bracelets; 
earrings; key chains as jewellery [trinkets or fobs]; badges of precious metal; cuff links made of imitation gold; cuff links 
made of gold; cuff links made of silver plate; tie pins; articles of jewellery made of precious metal alloys; jewellery made of 
precious stones; earrings of precious metal; gold earrings; jewellery made of precious metals; jewellery coated with 
precious metal alloys; jewellery made of plastics; wedding rings; friendship rings; wire of precious metal [jewellery, 
jewelry (Am)]; rope chain made of precious metal; closures for necklaces; jewellery rope chain for bracelets; jewellery rope 
chain for necklaces; jewellery rope chain for anklets; jewellery chain of precious metal for anklets; jewellery chain of 
precious metal for necklaces; jewellery chain of precious metal for bracelets; bracelets for watches; watch cases; table 
clocks; women's watches; digital clocks; clocks and watches, electric; clocks and watches; clock cases; watch chains; 
watches; processed or semi-processed precious metals; diamonds; gold; gold alloys; imitation gold; precious and semi-
precious gems; semi-wrought precious stones and their imitations; pearl; natural gem stones; cubic zirconia; silver; 
sapphires; ruby; platinum and its alloys; platinum [metal].

Cl.18;Garment carriers; umbrellas and parasols; shoulder belts; curried skins; shoulder straps; animal skins, hides; 
leather for shoes; leather for furniture; leather and imitation leather; leather, unworked or semi-worked; imitation leather; 
laces (leather -); leather cord; valves of leather; butts [parts of hides]; skins of chamois, other than for cleaning purposes; 
trimmings of leather for furniture; straps for soldiers' equipment; straps made of imitation leather; straps (leather -); 
furniture coverings of leather; leather cloth; leather thongs; umbrellas; umbrella covers; parasols; evening handbags; 
work bags; baggage; straps for luggage; shoulder bags; vanity cases, not fitted; diaper bags; boston bags; fanny packs; 
carrying cases for documents; purses made of precious metal; multi-purpose purses; diplomatic bags; portfolio cases 
[briefcases]; flight bags; trunks [luggage]; carry-on bags; tote bags; wheeled shopping bags; handbag frames; handbags, 
purses and wallets; handbags made of leather; handbags made of imitation leather; gentlemen's handbags; hand bags; 
wrist mounted purses; towelling bags; pouches; wallets; chain mesh purses; key cases made of leather; leather credit 
card wallets; card holders; card cases [notecases]; credit-card holders; credit card cases [wallets]; credit card holders 
made of imitation leather; rucksacks; pullmans; travelling sets; travelling handbags; garment bags for travel; travel 
luggage; coin purses; briefcases and attache cases; art portfolios [cases]; briefcases; wallets including card holders; 
wallets with card compartments; business card cases; tool bags [empty] for motorcycles; tool bags of leather, empty; 
weekend bags; collars for animals; covers for animals.

Cl.25;Clothing; ties [clothing]; sweatpants; oilskins [clothing]; thermally insulated clothing; tops [clothing]; knitwear 
[clothing]; muffs [clothing]; ponchos; knitwear [clothing]; roll necks [clothing]; headbands [clothing]; furs [clothing]; ear 
muffs [clothing]; quilted jackets [clothing]; chaps (clothing); hats (paper -) [clothing]; kerchiefs [clothing]; tights; leather 
belts [clothing]; pocket squares; layettes [clothing]; shorts; bottoms [clothing]; handwarmers [clothing]; warm-up suits; 
slips [undergarments]; denims [clothing]; veils [clothing]; arm warmers [clothing]; mufflers [clothing]; boas [necklets]; 
weatherproof clothing; weatherproof clothing; slipovers [clothing]; clothing for children; clothing made of fur; garters; 
corsets; clothing of imitations of leather; denims [clothing]; garments for protecting clothing; sportswear; leather belts 
[clothing]; shoes; high-heeled shoes; casual footwear; heelpieces for footwear; footwear [excluding orthopedic footwear]; 
insoles [for shoes and boots]; shawls; shawls and headscarves; footwear; headgear; evening coats; evening suits; 
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bathing drawers; swimming costumes; swim wear for gentlemen and ladies; sleeveless jackets; vest tops; sleeveless 
jerseys; belts made out of cloth; belts made from imitation leather; belts [clothing]; boxer shorts; bikinis; blazers; bermuda 
shorts; brassieres; denim jeans; lingerie; chemise tops; women's suits; trousers; trousers of leather; pantsuits; button 
down shirts; wedding dresses; bridesmaids wear; bridesmaid dresses; evening wear; women's ceremonial dresses; 
capes; bowties; dress shirts; gowns; dress pants; pockets for clothing; christening robes; costumes; three piece suits 
[clothing]; menswear; gloves; men's and women's jackets, coats, trousers, vests; head scarves; jackets [clothing]; ready-
to-wear clothing; skirts; long jackets; shirts for suits; men's suits; suits; tabards; car coats; corsets; cuffs; maternity 
clothing; topcoats; eye masks; dressing gowns; fur jackets; silk ties; scarves; sarongs; jackets; ties; loungewear; socks 
and stockings; neckerchiefs; bandanas [neckerchiefs]; dinner jackets; tee-shirts; tights; heavy jackets; thermal 
underwear; casualwear; knickers; outerclothing.

Cl.35;Wholesale services in relation to clothing; retail store services in the field of clothing; retail services connected 
with the sale of clothing and clothing accessories; retail services in relation to cutlery; retail services in relation to dietetic 
preparations; retail services in relation to dietary supplements; retail services in relation to clothing; retail services in 
relation to fabrics; retail services in relation to printed matter; retail services in relation to headgear; retail services in 
relation to bags; retail services in relation to sporting equipment; retail services in relation to umbrellas; retail services in 
relation to art materials; retail services in relation to furniture; retail services in relation to works of art; retail services in 
relation to furnishings; mail order retail services connected with clothing accessories; retail department store services 
connected with the sale of beauty products, toiletries, machines for household use, hand tools, optical goods, domestic 
electrical and electronic equipment; wholesale services in relation to footwear; wholesale services in relation to clothing; 
wholesale services in relation to bags; retail services in relation to clothing; electronic commerce services, namely, 
providing information about products via telecommunication networks for advertising and sales purposes; help in the 
management of business affairs or commercial functions of an industrial or commercial enterprise.
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Priority claimed from 18/12/2018; Application No. : 2018-154715 ;Japan 

4356313    14/06/2019
[International Registration No. : 1498922]
TAKUMA CO., LTD.

2-33 Kinrakuji-Cho 2-chome, Amagasaki-shi Hyogo 660-0806 Japan

Proposed to be Used
IR DIVISION
Cl.7;Generators; pumps (machines); blowing machines; compressors for machines; dust collecting machines; boilers 
for non-electric prime movers and engines; cinder sifters (machines); mixers (machines); de-aerators for feedwater; 
cylinders for machines; pistons for cylinders; piston rings; grease rings (parts of machines); pistons (parts of machines or 
engines); shafts, bearings, shaft couplings and bearings (machine elements not for land vehicles); power transmissions 
and gearing (machine elements not for land vehicles); valves (machine elements not for land vehicles); waste crushing 
machines; garbage fermentation processing machines for business use; devices for business use to decompose raw 
garbage and sludge by microorganisms; disintegrators; power generation facilities or waste treatment devices mainly 
composed of incinerators and heat recovery devices, which recover and reuse the heat generated by waste or biomass 
(including sludge) incineration; waste disposals; steam turbines (not for land vehicles).

Cl.9;Measuring or testing machines and instruments; automatic combustion control machines and instruments; 
diagnostic apparatuses (not for medical purposes); diagnostic and predictive apparatuses (not for medical purposes); 
boiler control instruments; control devices for waste treatment plants; management devices and computer programs for 
monitoring and controlling the operation status of equipment using network communication.

Cl.11;Boilers (other than parts of machines); burners for industrial furnaces; oil burners; gas burners; burners; gas 
purification equipment; hazardous gas removal devices for waste incinerators; waste disposal incinerators; furnace 
grates; hearths; fittings, shaped for furnaces; toxic gas removal devices for municipal waste incinerators; kilns; rotary 
kilns; grates for combustion furnaces; equipment for producing flammable gas by fermentation of organic waste; garbage 
incinerators; ash pits for furnaces; furnace ash boxes; incinerators; feed water heaters (for industrial purposes); air 
preheaters for industrial purposes; steam superheaters for industrial purposes; stokers, namely, feeding and combustion 
apparatus comprised of movable fire grates for incinerators.

Cl.37;Construction; plumbing; machinery installation; electrical installation services; thermal insulating services; repair 
or maintenance of burners; installation, maintenance and repair of boiler systems; repair or maintenance of pumps; 
operation, and inspection prior to maintenance and repair of boilers; installation, maintenance and repair of power plants; 
installation, repair and maintenance of condensing apparatuses, steam condensers; plant construction; power generation 
system installation services; repair and maintenance of power generation systems; power plant maintenance; 
construction, installation, repair, maintenance, inspection prior to maintenance and repair, and operation of boiler 
equipment; construction, installation, repair, maintenance, inspection prior to maintenance and repair, and operation of 
energy production equipment; repair or maintenance of generators; repair or maintenance of electric motors; repair or 
maintenance of measuring and testing machines and instruments; repair or maintenance of waste incineration equipment; 
repair or maintenance of waste incinerators; repair or maintenance of incinerators; construction, installation, repair, 
maintenance, inspection prior to maintenance and repair, and operation of environmental sanitation facilities.

Cl.40;Incineration of waste; destruction of waste.

Cl.42;Design of waste incinerators; design of boiler equipment; design of wastewater treatment equipment; design of 
plumbing and sanitary equipment; design of water treatment equipment; plant engineering; design of power generating 
equipment; design of waste treatment equipment; architectural consultancy; design of water treatment/boiler and waste 
treatment plants; designing of machines, apparatuses, instruments (including their components) or systems composed of 
such machines, apparatuses and instruments, guidance and advice relating thereto (design of machines, apparatuses and 
instruments, design of mechanical components).
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4356314    12/09/2019
[International Registration No. : 1498920]
Mobvoi Information Technology Co, Ltd.

Room 1001, 10th Floor, Block A, No. 19 Zhongguancun Street, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Pedometers; chronographs [time recording apparatus]; global positioning system [GPS] apparatus; chips 
[integrated circuits]; computer programs, downloadable; interactive touch screen terminals; cabinets for loudspeakers.

Cl.42;Technological research; chemical research; vehicle roadworthiness testing; industrial design; interior design; 
conversion of data or documents from physical to electronic media; computer software design; software as a service 
[SaaS]; cloud computing; graphic arts design.
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Priority claimed from 01/03/2019; Application No. : 88321452 ;United States of America 

4356345    23/08/2019
[International Registration No. : 1498873]
Northern Lights Enterprises, Inc.

33 Barbour Street Bradford PA 16701 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Fragrances; room fragrances; scented room sprays

Cl.4;Candles; scented wax for use in candle warmers; solid fire starters; tealight candles.
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Priority claimed from 13/09/2018; Application No. : 88116522 ;United States of America 

4356361    12/03/2019
[International Registration No. : 1498623]
EVO Payments International, LLC

515 Broadhollow Rd Melville NY 11747 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business to business commerce services, namely, business administration services for connecting independent 
sales representatives in the field of multi-function point of sale credit and debit card processing equipment and supplies.

Cl.36;Electronic payment and financial transaction and processing and information management services, namely, 
electronic cash transactions and providing electronic processing of credit card, debit card, gift card and loyalty card 
transactions and electronic payments via a global computer network.
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Priority claimed from 28/03/2019; Application No. : 4538117 ;France 

4356365    13/09/2019
[International Registration No. : 1498823]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and animals; 
plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying 
vermin; fungicides, herbicides.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected wristbands, connected scales, 
connected watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile 
devices; digital applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer 
platforms in the nature of information sharing software; connected self-measuring tools; virtual reality computer 
programs; analysis systems based on artificial intelligence (software); electronic chips connected to an information 
system; virtual reality headsets.

Cl.10;Medical, dental and veterinary apparatus, instruments and equipment, artificial limbs, organs, eyes and teeth; 
orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for varicose 
veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
introducing pharmaceutical preparations into the human body; infusion devices and syringes for medical use; diagnostic 
tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy apparatus; inhalers; 
physiological measuring and monitoring apparatus for medical use; telemetry apparatus for medical use; acupuncture 
equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage apparatus; all the 
aforesaid goods excluding surgical apparatus.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
commercial assistance services relating to company formation; database management; compilation of mathematical or 
statistical data; computer file management; compilation of information in computer databases; updating and maintenance 
of data in computer databases; business management and organization consultancy; business management consultancy; 
analysis of commercial data; market studies; information relating to market research; commercial intermediation services 
in the framework of matching potential private investors with entrepreneurs in search of funding; expertise in business 
productivity; retail or wholesale services for pharmaceutical, veterinary and hygienic preparations as well as medical, 
surgical apparatus and instruments; sales promotion services for third parties; public relations; sponsorship search; 
auctioneering; organization of events for commercial or advertising purposes; grant administration and management 
services (business management support); provision of personnel; collecting information for businesses.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home healthcare services; individualized medical prescription services; online medical prescription services; 
consultancy in relation to medical treatment in the home; advice with respect to self-medication; medical information 
services for patients; remote medical examination services; advisory services concerning wellbeing [health]; medical 
monitoring of patients including remotely; providing medical support in the monitoring of patients receiving medical 
treatments.

Cl.45;Providing individual support services to families of patients with serious illnesses; social networking services.
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4356406    10/07/2019
[International Registration No. : 1498777]
sli.do s.r.o.

Vajnorská 100/A SK-831 04 Bratislava Slovakia

Proposed to be Used
To be associated with:
3597654

IR DIVISION
Cl.35;Opinion polling; market studies; organization of exhibitions for commercial or advertising purposes; business 
investigations; public relations; sales promotion for others; marketing.

Cl.41;Education; educational examination services; organization and conducting of seminars; tutoring; organization and 
conducting of non-virtual educational forums.
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Priority claimed from 05/06/2019; Application No. : 88461427 ;United States of America 

4356409    28/06/2019
[International Registration No. : 1498772]
AMERICAN GARDEN PRODUCTS, INC.

25 WEST 31ST STREET 8TH FLOOR NEW YORK NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Butter; canned, cooked or otherwise processed tomatoes; cheese; diced tomatoes; fruit-based filling for cakes 
and pies; fruits, namely, processed fruit in syrup; jellies and jams; maraschino cherries; peanut butter; peanut butter 
toppings; pickled vegetables; processed cherries; processed fruit; processed grape leaves; processed meat; processed 
vegetables; sausages; tomato puree; milk products excluding ice cream, ice milk and frozen yogurt; pickled jalapenos; 
vegetable-based spreads.

Cl.30;Barbecue sauce; bread crumbs; chocolate sauce; chocolate syrup; horseradish; hot sauce; ketchup; marinade 
mixes; marinades; mayonnaise; meat tenderizers for household purposes; mustard; pancake syrup; pasta sauce; picante 
sauce; pizza sauce; prepared horseradish; salad dressing; salt; sauces; spice blends; spices; steak sauce; table syrup; 
tomato sauce; vinegar; worcestershire sauce; egg- and dairy-free mayonnaise; soy sauce.
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Priority claimed from 20/12/2018; Application No. : 732437 ;Switzerland 

4356416    17/06/2019
[International Registration No. : 1499107]
Dover Europe Sàrl

Chemin de Blandonnet 10 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Printing machines for industrial or commercial use; printing machines for industrial or commercial use; impact 
printing machines for industrial or commercial use; marking and printing machines for industrial or commercial use; 
marking machines for industrial or commercial use; industrial or commercial printing and marking and inkjet machines; 
electromechanical marking machines; industrial or commercial thermal transfer printing machines; industrial or 
commercial thermal printing machines; label printing machines; barcode label printing machines; smart label applicators 
[labelers]; industrial and commercial labellers (printing and application); industrial or commercial laser printing machines; 
industrial laser marking machines for the coding and marking of information (texts, pictograms, logos, barcodes) on the 
surface of packaging materials for the purpose of identification and tracking; printers for applying radio frequency 
identification labels; industrial and/or commercial radio frequency identification (RFID) printing machines; ribbons for 
industrial thermal transfer overprinting machines; ink circulating apparatus for industrial or commercial printing 
machines; ink supply apparatus for industrial or commercial printing machines; ink mixing apparatus for industrial or 
commercial printing machines; industrial or commercial hot-melt inkjet printing and marking machines.

Cl.37;Installation, repair, remote diagnosis and maintenance of printing, coding, marking and labeling machines for 
commercial or industrial use, parts and components thereof; installation, cleaning, repair and maintenance of ink 
cartridges; ink cartridge refilling services.
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Priority claimed from 28/03/2019; Application No. : 4538216 ;France 

4356419    16/09/2019
[International Registration No. : 1499105]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected wristbands, connected scales, 
connected watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile 
devices; digital applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer 
platforms in the nature of information sharing software; connected self-measuring tools; virtual reality computer 
programs; analysis systems based on artificial intelligence (software); electronic chips connected to an information 
system; virtual reality headsets.

Cl.10;Medical, dental and veterinary apparatus, instruments and equipment, artificial limbs, organs, eyes and teeth; 
orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for varicose 
veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
introducing pharmaceutical preparations into the human body; infusion devices and syringes for medical use; diagnostic 
tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy apparatus; inhalers; 
physiological measuring and monitoring apparatus for medical use; telemetry apparatus for medical use; acupuncture 
equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage apparatus; all the 
aforesaid goods excluding surgical apparatus.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
commercial assistance services relating to company formation; database management; compilation of mathematical or 
statistical data; computer file management; compilation of information in computer databases; updating and maintenance 
of data in computer databases; business management and organization consultancy; business management consultancy; 
analysis of commercial data; market studies; information relating to market research; commercial intermediation services 
in the framework of matching potential private investors with entrepreneurs in search of funding; expertise in business 
productivity; retail or wholesale services for pharmaceutical, veterinary and hygienic preparations as well as medical, 
surgical apparatus and instruments; sales promotion services for third parties; public relations; sponsorship search; 
auctioneering; organization of events for commercial or advertising purposes; grant administration and management 
services (business management support); provision of personnel; collecting information for businesses.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home healthcare services; individualized medical prescription services; online medical prescription services; 
consultancy in relation to medical treatment in the home; advice with respect to self-medication; medical information 
services for patients; remote medical examination services; advisory services concerning wellbeing [health]; medical 
monitoring of patients including remotely; providing medical support in the monitoring of patients receiving medical 
treatments.

Cl.45;Providing individual support services to families of patients with serious illnesses; social networking services.
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Priority claimed from 20/12/2018; Application No. : 732435 ;Switzerland 

4356420    17/06/2019
[International Registration No. : 1499102]
Dover Europe Sàrl

Chemin de Blandonnet 10 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Inks for printing machines; inks for inkjet printers; thermographic inks; printing inks; inks for inkjet printing; 
security inks (for combating counterfeiting, forgery and fraud); hot-melt inks; thinners, colorants, thickeners and additives 
for printing inks; filled ink cartridges for use in inkjet printers and printing machines; filled toner cartridges for printing; 
printing toner.

Cl.7;Printing machines for industrial or commercial use; printing machines for industrial or commercial use; impact 
printing machines for industrial or commercial use; marking and printing machines for industrial or commercial use; 
marking machines for industrial or commercial use; industrial or commercial printing and marking and inkjet machines; 
electromechanical marking machines; industrial or commercial thermal transfer printing machines; industrial or 
commercial thermal printing machines; label printing machines; barcode label printing machines; smart label applicators 
[machines]; industrial and commercial labellers (printing and application); industrial or commercial laser printing 
machines; industrial laser marking machines for the coding and marking of information (texts, pictograms, logos, 
barcodes) on the surface of packaging materials for the purpose of identification and tracking; printers for applying radio 
frequency identification labels; industrial and/or commercial radio frequency identification (RFID) printing machines; 
ribbons for industrial thermal transfer overprinting machines; ink circulating apparatus for industrial or commercial 
printing machines; ink supply apparatus for industrial or commercial printing machines; ink mixing apparatus for 
industrial or commercial printing machines; industrial or commercial hot-melt inkjet printing and marking machines.
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Priority claimed from 12/07/2019; Application No. : 302019000049311 ;Italy 

4356422    23/07/2019
[International Registration No. : 1499098]
STERILGARDA ALIMENTI S.p.A.

Via Medole 52 I-46043 CASTIGLIONE DELLE STIVIERE (MN) Italy

Proposed to be Used
To be associated with:
4236899

IR DIVISION
Cl.29;Milk; condensed milk; milk substitutes; milk beverages, milk predominating; powdered milk; coffee whiteners 
consisting primarily of dairy products; cheese; butter; cream being a dairy products; whipped cream; whipping cream; 
mascarpone; soft white cheese; yogurt; beverages made from yogurt; desserts made from milk products; cheese 
substitutes; eggs; oils and fats for food; tomato paste; tomato extracts; tomato purée; peeled tomatoes; tomatoes, 
canned; processed tomatoes; vegetable juices for cooking.

Cl.32;Waters [beverages]; sherbets [beverages]; fruit beverages; fruit smoothies; fruit nectars, non-alcoholic; mixed 
fruit juices; smoothies; syrups for making whey-based beverages; beer-based beverages; whey beverages; non-alcoholic 
beverages flavored with tea; fruit-flavored beverages; carbonated beverages, non-alcoholic; protein-enriched sports 
beverages; essences for making beverages; syrups for beverages; vegetable juices [beverages]; fruit-based soft drinks 
flavored with tea; fruit concentrates and purées used for making beverages.
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Priority claimed from 22/08/2019; Application No. : 4020190130556 ;Republic of Korea 

4356423    04/09/2019
[International Registration No. : 1499093]
NIBEC Co., Ltd.

116, Bamdi-gil, Iwol-myeon, Jincheon-gun Chungcheongbuk-do 27816 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Wholesale store services featuring disinfectants for dental and medical apparatus and instruments; wholesale 
store services featuring topical gels for medical and therapeutic purposes; wholesale store services featuring gargles for 
medical purposes; wholesale store services featuring medicated mouth care and treatment preparations; wholesale store 
services featuring medicated mouth care preparations; wholesale store services featuring mouthwashes for medical 
purposes; wholesale store services featuring medicated mouth washes; wholesale store services featuring mouthwashes 
[gargles] for medical purposes; wholesale store services featuring breath refreshers for medical purposes; wholesale 
store services featuring medicated mouth treatment preparations; wholesale store services featuring medicated oral care 
gels; wholesale store services featuring mouth cavity cleansers for medical purposes; wholesale store services featuring 
stem cells for medical purposes; wholesale store services featuring medicated anti-cavity mouthwashes; wholesale store 
services featuring medicated anti-cavity dental rinses; wholesale store services featuring anti-cavity mouth rinses for 
medical purposes; wholesale store services featuring medicated dentifrices; wholesale store services featuring collagen 
for medical purposes; wholesale store services featuring medicated creams; wholesale store services featuring 
antibacterial substances for medical purposes; wholesale store services featuring adhesive skin patches for medical use; 
wholesale store services featuring bone cements for orthopaedic purposes; wholesale store services featuring composite 
materials for dental and dental technical purposes; wholesale store services featuring dental cements; wholesale store 
services featuring materials for dental fillings and for stopping purposes; wholesale store services featuring materials for 
dental fillings; wholesale store services featuring teeth filling material; wholesale store services featuring material for 
repairing teeth; wholesale store services featuring implants [prosthesis] for use in bone grafting; wholesale store services 
featuring bone graft materials; wholesale store services featuring substitutes for bones/cartilage/ligaments and tendons; 
wholesale store services featuring biological bone implant material; wholesale store services featuring artificial bone 
materials of ceramics; wholesale store services featuring medical apparatus and instruments for cartilage restoration; 
wholesale store services featuring medical apparatus and instruments for use in surgery; wholesale store services 
featuring pharmaceutical preparations for the prevention of osteoporosis; wholesale store services featuring 
pharmaceutical preparations for the treatment of osteoporosis; wholesale store services featuring preparations for the 
treatment of osteoporosis; wholesale store services featuring medical apparatus and instruments for arthritis treatment.

Cl.42;Scientific research for medical purposes in the area of cancerous diseases; development of pharmaceutical 
preparations and medicines; laboratory research in the field of pharmaceuticals; pharmaceutical products development; 
pharmaceutical research and development; pharmaceutical drug development services; scientific research in the field of 
pharmacy; analysis of peptide for medical purposes; research and development of peptide for medical purposes; research 
and development of protein for medical purposes.
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Priority claimed from 04/06/2019; Application No. : 2019/01007 ;Ireland 

4356436    11/06/2019
[International Registration No. : 1499040]
L.E.D. Lighting and Electrical Distribution Group

Western Retail Park, Nangor Road Dublin 12 Ireland

Proposed to be Used
IR DIVISION
Cl.9;Electrical goods namely electrical cables for lighting insulation; electrical control units for lighting insulation; 
electrical energising apparatus for lighting appliances; electrical starting devices for discharge lighting; electrical 
transformers for use with lighting; electronic control apparatus for lighting; electrical cable conduits, parts and 
accessories including terminal and junction boxes; cable glands for use with electrical apparatus; electrical cable glands.

Cl.11;Garden lighting; LED lighting apparatus; lighting apparatus utilising light emitting diodes (LEDs); lighting fixtures 
for commercial use; lighting fixtures for household use; lighting tubes; outdoor lighting; outdoor lighting fittings; display 
lighting; electric lighting fittings; electrical discharge lighting fixtures; electrical lamps for indoor lighting; electrical lamps 
for outdoor lighting; electrical lighting fixtures; emergency lighting; emergency lighting apparatus; garden lighting; indoor 
electrical lighting fixtures; lighting apparatus for installation as an integral part of kitchen furniture; lighting fixtures; 
lighting fixtures for office use; lighting for ponds; lighting lamps; lighting panels; lighting tracks; outdoor electrical lighting 
fixtures; lighting apparatus and installations; lighting bulbs, luminaries, hanging lamps, chandeliers, lamp bases, 
lampstands, lamp shades; interior and exterior lighting; parts and fittings for all the aforesaid goods.
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4356451    16/09/2019
[International Registration No. : 1498719]
Hu Jianping

No. 67-58, Yan'an Road, Changyi District, Jilin City Jilin Province China

Proposed to be Used
IR DIVISION
Cl.9;Quantity indicators; apparatus to check franking; cash registers; ticket dispensers, voting machines; punched card 
machines for offices; bathroom scales; square rulers for measuring; electronic notice boards; cases for smartphones; 
cabinets for loudspeakers; selfie sticks [hand-held monopods]; measuring apparatus; eyepieces; materials for electricity 
mains [wires, cables]; semi-conductors; chips [integrated circuits]; spectacle cases; electromagnetic coils; switches, 
electric; fluorescent screens; remote control apparatus; optical fibers [light conducting filaments], electric installations for 
the remote control of industrial operations; lightning rods; electrolysers; fire extinguishers; apparatus and installations for 
the production of X-rays, not for medical purposes; anti-glare glasses; push buttons for bells; eyeglass chains; eyeglass 
cords; spectacle frames; eyeglasses; eyeglass cases, sunglasses; batteries, electric; animated cartoons; sports whistles; 
computer programs (downloadable software); eyeglass frames.

Cl.14;Alloys of precious metal; precious metals, unwrought or semi-wrought; silver, unwrought or beaten; jewelry 
boxes; jewelry rolls; silver thread [jewelry]; bracelets [jewelry], jewelry charms; brooches [jewelry]; chains [jewelry]; 
necklaces [jewelry]; pearls [jewelry], semi-precious stones; jewelry; paste jewelry [costume jewelry]; rings [jewelry]; 
earrings, cuff links; pins [jewelry]; tie pins; key rings [split rings with trinket or decorative fob]; cloisonné jewelry; jewelry 
findings; shoe jewelry; hat jewelry; key chains [split rings with trinket or decorative fob]; beads for making jewelry; clasps 
for jewelry; bracelets made of embroidered textile [jewelry]; charms for key rings; charms for key chains; wristwatches; 
watch bands; watch chains; chronographs [watches]; clocks and watches, electric; watch cases [parts of watches]; 
presentation boxes for watches.

Cl.18;Imitation leather; leathercloth; purses; card cases [notecases]; rucksacks; pocket wallets; shopping bags; 
handbags; travelling bags; briefcases; suitcases; valises; chain mesh purses; vanity cases, not fitted; haversacks; key 
cases; bags for sports; bags; credit card cases [wallets]; business card cases; net bags for shopping; leather trimmings 
for furniture; leather cord; umbrellas; parasols; umbrella covers; walking sticks; clothing for pets.

Cl.25;Clothing; tee-shirts; leggings [trousers]; camisoles; underwear; layettes [clothing]; bathing suits; waterproof 
clothing; masquerade costumes; shoes; slippers; sandals; caps being headwear; hats; berets; skull caps; top hats; 
headbands [clothing]; hosiery, gloves [clothing]; mittens; neck scarves [mufflers]; shawls; neck scarfs [mufflers]; scarves; 
pelerines; mantillas; turbans; neckties; chasubles; sashes for wear; shower caps; sleep masks; girdles.

Cl.26;Hair bands; shoe trimmings; charms, other than for jewelry, key rings or key chains; decorative articles for the 
hair; hair barrettes; hair curling pins; bows for the hair; hair pins; bodkins; badges for wear, not of precious metal; hair 
nets; hair grips; hat trimmings, brooches [clothing accessories]; trimmings for clothing; feathers [clothing accessories]; 
top-knots [pompoms]; ribbons for the hair; buttons; tresses of hair; sewing boxes; artificial flowers; shoulder pads for 
clothing; heat adhesive patches for repairing textile articles; competitors' numbers.

Cl.35;Import-export agency services; sales promotion for others; procurement services for others [purchasing goods 
and services for other businesses]; marketing; provision of an online marketplace for buyers and sellers of goods and 
services; personnel management consultancy; relocation services for businesses; compilation of information into 
computer databases; accounting; rental of sales stands; rental of vending machines; sponsorship search; retail services 
for pharmaceutical, veterinary and sanitary preparations and medical supplies; online advertising on a computer network; 
publicity; presentation of goods on communication media, for retail purposes; business management assistance; 
business management and organization consultancy; advisory services for business management; commercial 
information and advice for consumers in the choice of products and services; outsourcing services [business assistance]; 
commercial administration of the licensing of the goods and services of others.
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Priority claimed from 23/01/2019; Application No. : 726780 ;Switzerland 

4356458    22/07/2019
[International Registration No. : 1498707]
Fédération Internationale de Football Association (FIFA)

FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Spectacles, sunglasses, diving and swimming goggles, cords for diving and swimming goggles, cases and cords 
for sunglasses and spectacles; binoculars; magnets and decorative magnets; directional compasses; apparatus for 
recording, transmitting, editing, mixing and reproducing of sound and images; radios; televisions; flat screens; liquid 
crystal display screens; high-definition and plasma screens; home cinema system apparatus; video recorders; compact 
disk players; portable CD players; DVD players; MP3 players; players containing music in digital format; cassette players; 
portable cassette players; mini-disk players; portable radios; loudspeakers; headphones; earphones; microphones; 
remote controls, voice-activated remote controls; navigation apparatus; personal digital assistants (PDAs); computers; 
data processing apparatus; computer keyboards; computer screens; modems; computer carrying cases; computer mice; 
mouse pads; electronic pocket translators; dictating apparatus; electronic notebooks and agendas; scanners; printers; 
photocopiers; facsimile machines; telephone apparatus; telephone answering machines; video telephones; cellular 
telephones; cases for cellular telephones; devices for handsfree use of mobile phones; earphones and headsets for 
cellular telephones; keyboards for cellular telephones; cellular telephone straps; special bags for carrying cellular 
telephones; photographic cameras and video cameras integrated into cellular telephones; calculating machines; credit 
card readers; cash exchanging machines; automated teller machines; video cameras, portable video cameras with built-in 
videocassette recorders (camcorders); photographic equipment, photographic cameras, cameras (cinematographic 
apparatus), flood lights, exposed films, slides, flash bulbs (photography), special straps and cases for photographic 
cameras and instruments, electric cells and batteries; apparatus and programs for karaoke; video game cassettes; video 
game disks; voice-activated or manually-activated remote controls; software (recorded computer programs), including 
software for games; computer programs; data banks (software); screensaver software; magnetic, digital or analog 
recording media, recorded or not, for sounds or images; video disks, video tapes, magnetic tapes, magnetic disks, DVDs, 
floppy disks, optical disks, compact disks, mini-disks, CD-ROMs, all the aforesaid goods being blank or pre-recorded with 
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music, sound or images (which may be animated); holograms; magnetic cards (encoded); memory adapters (computer 
equipment); memory cards; memory keys; integrated circuit cards (smart cards); microchip or magnetic credit cards, 
microchip or magnetic phone cards, microchip or magnetic cards for cash dispensers, microchip or magnetic cards for 
automated teller and money exchange machines, microchip or magnetic prepaid cards for mobile phones, microchip or 
magnetic travel and entertainment cards, microchip or magnetic check guarantee and debit cards; coded credit cards; 
alarms; windsocks (for indicating wind direction); photovoltaic cells and solar electric panels; distance measuring 
apparatus; speed measurement and indication equipment; tire pressure sensors; tire pressure gauges; electronic 
publications provided via CD-ROM, databases and the Internet; downloadable electronic road maps; audio receivers, 
sound amplifiers; television tubes; cathode ray tubes; decoders, namely, computer software and hardware for converting, 
supplying and transmitting audio and video data; disk drives for computers; protected semi-conductors; integrated 
circuits containing programs for audio, video or computer data processing; rechargeable batteries; audio and video data 
processors and converters; data transmission cables; payment apparatus for electronic commerce; protective helmets for 
sports; magnetic identification bracelets; electronic tickets; tickets in the form of magnetic cards; contact lenses, 
receptacles for cleaning and storing contact lenses; interactive game software; computer game software; video game 
programs and cartridges; electronic game programs; games software for use on any computerized platform including on 
game consoles, portable electronic apparatus, electronic entertainment apparatus, telecommunications apparatus, mobile 
telephones and electronic communication devices; downloadable interactive, computer, video and electronic games 
programs; games software for use on games terminals; monitors; electronic tablets; smartwatches; smartphones.

Cl.41;Education; training; provision of training courses; entertainment; entertainment services, namely providing 
interactive, computer, video or electronic games on-line; providing interactive, computer, video or electronic games via 
computer networks, television or other telecommunications networks; providing websites featuring content and 
information in the field of games, interactive games, computer games, video games or electronic games; temporary 
provision of non-downloadable interactive, computer, video or electronic games; organization of computer game 
competitions; computer game competitions organized online; translation services; organization of lotteries and 
competitions; fun park services; health and fitness club services; betting and gaming services in connection with sports; 
gambling services; providing online entertainment in the nature of tournaments; organization of computer game 
competitions including online game competitions; entertainment services provided at or relating to sports events; 
entertainment services in the form of gatherings for the broadcasting of sports events, sporting and cultural activities; 
organization of sporting and cultural events and activities; organization of sports competitions; organization of sports 
events in the field of football, providing sports facilities; rental of audio and video equipment; production, presentation, 
publication and/or rental of films, sound and video recordings; publication and/or rental of interactive educational and 
entertainment products, namely films and books; rental of interactive educational and entertainment products, namely 
interactive compact disks, DVDs, mini-disks, CD-ROMs and computer games; publication of interactive educational and 
entertainment products, namely compact disks, DVDs, mini-disks, CD-ROMs; publication of statistics; publication of 
statistics and other information on sports performances; radio and television coverage of sporting events; production and 
editing services for radio and television programs and videotapes; production of cartoons, production of animated 
television programs; booking of seats for shows and sports events; ticket reservation services for entertainment and 
sporting events; timing of sports events; recording of sports events; organization of beauty contests; interactive 
entertainment; on-line game services; provision of games over a global computer network (the Internet) or via wireless 
electronic communication devices; provision of raffle services; information relating to entertainment or education, 
provided on-line from a computer database or the Internet or on wireless electronic communication devices; electronic 
game services provided by means of the Internet or on wireless electronic communication devices (entertainment); 
provision of electronic publications online; editing of books; electronic publication of books and journals online; 
entertainment services in the form of chat rooms on the Internet or via wireless electronic communication devices; 
entertainment services in the form of cinema performances; provision of digital music via a global computer network (the 
Internet) or via wireless electronic communication devices; provision of digital music by means of MP3 websites over a 
global computer network (the Internet) or over wireless electronic communication devices; photographic, audio and video 
recording services; provision of information transmitted online from a computer database or via the Internet in connection 
with sports or sports events; interpreter services; provision of sports information related to statistical information; logging 
of sports records; provision of entertainment services in VIP lounges and sky boxes both on and off site; ticket agencies 
in connection with sports events.
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Priority claimed from 30/01/2019; Application No. : 727238 ;Switzerland 

4356460    22/07/2019
[International Registration No. : 1498697]
Fédération Internationale de Football Association (FIFA)

FIFA-Strasse 20 CH-8044 Zürich Switzerland

Proposed to be Used
To be associated with:
930350

IR DIVISION
Cl.9;Spectacles, sunglasses, diving and swimming goggles, cords for diving and swimming goggles, cases and cords 
for sunglasses and spectacles; binoculars; magnets and decorative magnets; directional compasses; apparatus for 
recording, transmitting, editing, mixing and reproducing of sound and images; radios; televisions; flat screens; liquid 
crystal display screens; high-definition and plasma screens; home cinema system apparatus; video recorders; compact 
disk players; portable CD players; DVD players; MP3 players; players containing music in digital format; cassette players; 
portable cassette players; mini-disk players; portable radios; loudspeakers; headphones; earphones; microphones; 
remote controls, voice-activated remote controls; navigation apparatus; personal digital assistants (PDAs); computers; 
data processing apparatus; computer keyboards; computer screens; modems; computer carrying cases; computer mice; 
mouse pads; electronic pocket translators; dictating apparatus; electronic notebooks and agendas; scanners; printers; 
photocopiers; facsimile machines; telephone apparatus; telephone answering machines; video telephones; cellular 
telephones; cases for cellular telephones; devices for handsfree use of mobile phones; earphones and headsets for 
cellular telephones; keyboards for cellular telephones; cellular telephone straps; special bags for carrying cellular 
telephones; photographic cameras and video cameras integrated into cellular telephones; calculating machines; credit 
card readers; cash exchanging machines; automated teller machines; video cameras, portable video cameras with built-in 
videocassette recorders (camcorders); photographic equipment, photographic cameras, cameras (cinematographic 
apparatus), flood lights, exposed films, slides, flash bulbs (photography), special straps and cases for photographic 
cameras and instruments, electric cells and batteries; apparatus and programs for karaoke; video game cassettes; video 
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game disks; voice-activated or manually-activated remote controls; software (recorded computer programs), including 
software for games; computer programs; data banks (software); screensaver software; magnetic, digital or analog 
recording media, recorded or not, for sounds or images; video disks, video tapes, magnetic tapes, magnetic disks, DVDs, 
floppy disks, optical disks, compact disks, mini-disks, CD-ROMs, all the aforesaid goods being blank or pre-recorded with 
music, sound or images (which may be animated); holograms; magnetic cards (encoded); memory adapters (computer 
equipment); memory cards; memory keys; integrated circuit cards (smart cards); microchip or magnetic credit cards, 
microchip or magnetic phone cards, microchip or magnetic cards for cash dispensers, microchip or magnetic cards for 
automated teller and money exchange machines, microchip or magnetic prepaid cards for mobile phones, microchip or 
magnetic travel and entertainment cards, microchip or magnetic check guarantee and debit cards; coded credit cards; 
alarms; windsocks (for indicating wind direction); photovoltaic cells and solar electric panels; distance measuring 
apparatus; speed measurement and indication equipment; tire pressure sensors; tire pressure gauges; electronic 
publications provided via CD-ROM, databases and the Internet; downloadable electronic road maps; audio receivers, 
sound amplifiers; television tubes; cathode ray tubes; decoders, namely, computer software and hardware for converting, 
supplying and transmitting audio and video data; disk drives for computers; protected semi-conductors; integrated 
circuits containing programs for audio, video or computer data processing; rechargeable batteries; audio and video data 
processors and converters; data transmission cables; payment apparatus for electronic commerce; protective helmets for 
sports; magnetic identification bracelets; electronic tickets; tickets in the form of magnetic cards; contact lenses, 
receptacles for cleaning and storing contact lenses; interactive game software; computer game software; video game 
programs and cartridges; electronic game programs; games software for use on any computerized platform including on 
game consoles, portable electronic apparatus, electronic entertainment apparatus, telecommunications apparatus, mobile 
telephones and electronic communication devices; downloadable interactive, computer, video and electronic games 
programs; games software for use on games terminals; monitors; electronic tablets; smartwatches; smartphones.

Cl.41;Education; training; provision of training courses; entertainment; entertainment services, namely providing 
interactive, computer, video or electronic games on-line; providing interactive, computer, video or electronic games via 
computer networks, television or other telecommunications networks; providing websites featuring content and 
information in the field of games, interactive games, computer games, video games or electronic games; temporary 
provision of non-downloadable interactive, computer, video or electronic games; organization of computer game 
competitions; computer game competitions organized online; translation services; organization of lotteries and 
competitions; fun park services; health and fitness club services; betting and gaming services in connection with sports; 
gambling services; providing online entertainment in the nature of tournaments; organization of computer game 
competitions including online game competitions; entertainment services provided at or relating to sports events; 
entertainment services in the form of gatherings for the broadcasting of sports events, sporting and cultural activities; 
organization of sporting and cultural events and activities; organization of sports competitions; organization of sports 
events in the field of football, providing sports facilities; rental of audio and video equipment; production, presentation, 
publication and/or rental of films, sound and video recordings; publication and/or rental of interactive educational and 
entertainment products, namely films and books; rental of interactive educational and entertainment products, namely 
interactive compact disks, DVDs, mini-disks, CD-ROMs and computer games; publication of interactive educational and 
entertainment products, namely compact disks, DVDs, mini-disks, CD-ROMs; publication of statistics; publication of 
statistics and other information on sports performances; radio and television coverage of sporting events; production and 
editing services for radio and television programs and videotapes; production of cartoons, production of animated 
television programs; booking of seats for shows and sports events; ticket reservation services for entertainment and 
sporting events; timing of sports events; recording of sports events; organization of beauty contests; interactive 
entertainment; on-line game services; provision of games over a global computer network (the Internet) or via wireless 
electronic communication devices; provision of raffle services; information relating to entertainment or education, 
provided on-line from a computer database or the Internet or on wireless electronic communication devices; electronic 
game services provided by means of the Internet or on wireless electronic communication devices (entertainment); 
provision of electronic publications online; editing of books; electronic publication of books and journals online; 
entertainment services in the form of chat rooms on the Internet or via wireless electronic communication devices; 
entertainment services in the form of cinema performances; provision of digital music via a global computer network (the 
Internet) or via wireless electronic communication devices; provision of digital music by means of MP3 websites over a 
global computer network (the Internet) or over wireless electronic communication devices; photographic, audio and video 
recording services; provision of information transmitted online from a computer database or via the Internet in connection 
with sports or sports events; interpreter services; provision of sports information related to statistical information; logging 
of sports records; provision of entertainment services in VIP lounges and sky boxes both on and off site; ticket agencies 
in connection with sports events.
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4356473    14/06/2019
[International Registration No. : 1498679]
ELES Semiconductor Equipment S.p.A.

Fraz. Pian di Porto - Zona Ind.le Bodoglie 148/1/Z I-06059 TODI (PG) Italy

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus and instruments; machines, equipment, systems and installations for testing, verifying and 
calibrating electronic devices, micro-circuits, integrated circuits; packaged integrated circuits and wafers of 
semiconductor material wherein integrated circuits are made; machines, equipment, systems and installations for 
performing tests, verifications, calibrations, thermal, burn-in, reliability, functional and parametric tests on the above 
mentioned products; test boards and cartridges for the above mentioned machines, equipment, systems and installations; 
computers, peripheral equipment for computers, recording media for computer programs; computer programs, computer 
programs for controlling the above mentioned tests, verifications and calibrations.

Cl.42;Scientific and technological services; tests, verification, calibration, thermal, burn-in, reliability, functional and 
parametric-tests for third parties of electronic devices, micro-circuits, integrated circuits, packaged integrated circuits and 
wafers of semiconductor material wherein integrated circuits are made; consulting, research, development, analysis, 
design, engineering, management services in the field of test verification, calibration, thermal, bum-in, reliability, 
functional and parametric tests of electronic devices, micro-circuits, integrated circuits, packaged integrated circuits and 
wafers of semiconductor material wherein integrated circuits are made; hiring, renting and leasing of machines, 
equipment, systems, installations, test boards, cartridges, computers, recording media for computer programs and 
computer programs for the above mentioned services.
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4356482    19/09/2019
[International Registration No. : 1498613]
Limited Liability Company "Evogen"

ul. Academician Artsimovich, 3B, etazh 2, pomeshchenie III, cabinet 2 RU-117437 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for fermentation [laboratory apparatus]; stills for laboratory experiments; biochips; DNA chips; probes 
for scientific purposes; clothing especially made for laboratories; test tubes; laboratory robots.

Cl.10;Analysers for bacterial identification for medical purposes; blood testing apparatus; apparatus for use in medical 
analysis; anaesthetic apparatus; galvanic therapeutic appliances; apparatus for artificial respiration; body rehabilitation 
apparatus for medical purposes; surgical apparatus and instruments; resuscitation apparatus; physiotherapy apparatus; 
hot air therapeutic apparatus; diagnostic apparatus for medical purposes; apparatus for the regeneration of stem cells for 
medical purposes; apparatus for DNA and RNA testing for medical purposes; apparatus and installations for the 
production of X-rays, for medical purposes; magnetic resonance imaging [MRI] apparatus for medical purposes; 
radiological apparatus for medical purposes; X-ray apparatus for medical purposes; cupping glasses; gastroscopes; 
haemocytometers; hemocytometers; dialyzers; containers especially made for medical waste; probes for medical 
purposes; injectors for medical purposes; incubators for medical purposes; incubators for babies; insufflators; endoscopy 
cameras for medical purposes; cannulae; heart pacemakers; heart rate monitoring apparatus; catheters; catgut; artificial 
skin for surgical purposes; lasers for medical purposes; lamps for medical purposes; quartz lamps for medical purposes; 
ultraviolet ray lamps for medical purposes; furniture especially made for medical purposes; body fat monitors; body 
composition monitors; temperature indicator labels for medical purposes; pumps for medical purposes; medical 
apparatus and instruments; trocars; filters for ultraviolet rays, for medical purposes; syringes for medical purposes; 
electrodes for medical use; electrocardiographs; brain pacemakers.

Cl.42;Chemical analysis; clinical trials; bacteriological research; biological research; cosmetic research; scientific 
research; technological consultancy; quality control; chemistry services; scientific laboratory services.
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Priority claimed from 21/03/2019; Application No. : 018039466 ;European Union 

4356512    18/09/2019
[International Registration No. : 1499403]
Söll GmbH

Fuhrmannstr. 6 95030 Hof Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, agriculture, horticulture and forestry, namely preparations for treating water 
and sanitising stagnant and flowing water, and soils.

Cl.5;Algaecides.
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4356514    09/07/2019
[International Registration No. : 1499422]
ZHUHAI MEGAIN TECHNOLOGY CO.,LTD.

3F, NO.1 BUILDING, NO.115, HUAWEI ROAD, XIANGZHOU DISTRICT, ZHUHAI CITY 519000 GUANGDONG PROVINCE 
China

Proposed to be Used
IR DIVISION
Cl.2;Colorants; ink [toner] for photocopiers; toner [ink] for photocopiers; filled ink cartridges for computers, printers and 
word processor; filled toner cartridges for laser printers; toner cartridges, filled, for printers and photocopiers; cartridges 
for inkjet printers; toner for photocopiers; pigments; printing ink.

Cl.9;Computer peripheral devices; integrated circuits; printed circuit boards; data processing apparatus; control panels 
[electricity]; electronic chips; materials for electricity mains [wires, cables]; conductors, electric; chips [integrated 
circuits].

Cl.16;Paper; copying paper [stationery]; office requisites, except furniture; stationery; inking ribbons for computer 
printers; ink; inking ribbons; typewriter ribbons; paper for recording machines; printing rollers for household purposes.
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Priority claimed from 02/05/2019; Application No. : 4548085 ;France 

4356531    16/09/2019
[International Registration No. : 1499600]
SODEXO

255 quai de la Bataille de Stalingrad F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence software for healthcare; mobile applications with respect to healthcare.

Cl.35;Personnel recruitment for health care facilities; compilation of information in computer databases in the field of 
healthcare; database maintenance and updating in computer databases in the field of healthcare; compilation of statistics 
in the field of healthcare; benchmarking services in the field of healthcare.

Cl.41;Training of health care facility staff.

Cl.42;Scientific research; medical research; scientific laboratory services; technological research in the field of 
healthcare.

Cl.44;Health care services; medical and nutritional needs analysis of patients in health care facilities; environmental 
auditing of healthcare; providing evaluation of risks in the field of health; nutritional studies; Advice relating to nutrition 
and dietetics; nutritional therapy; medical nutritional therapy; behavioral nutrition services.

Cl.45;Studies in the field of food safety and health security; assessment of security risks in the field of food safety and 
health security.
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Priority claimed from 11/12/2018; Application No. : 88224942 ;United States of America 

4356539    11/06/2019
[International Registration No. : 1499583]
Underbutler, LLC

401 N Carroll Ave STE 147 Southlake TX 76092 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Home and office automation systems comprising wireless and wired controllers, controlled devices, and software 
for lighting, HVAC, security, safety and other home and office monitoring and control applications; Home and office 
electrical power automation systems comprising wireless and wired controllers, controlled devices, and software for 
appliances, lighting, HVAC, security and other home and office electrical power monitoring and control applications.

Cl.25;Hats; Jackets; Shirts.

Cl.35;On-line retail store services featuring home automation hardware and services; computerized on-line retail store 
services in the field of home automation hardware and services.

Cl.37;Installation and maintenance of burglar and/or fire alarms; Installation and repair of computer hardware; 
Installation of computer systems (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); Installation of security system; Installation of computer networking hardware; Installation of theft prevention 
devices; Installation, maintenance and repair of Ethernet and wireless networking hardware; Installation, repair and 
replacement of home and office automation systems comprising wireless and wired controllers, controlled devices, for 
lighting, HVAC, security, safety and other home and office monitoring and control applications (terms considered too 
vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); Installation, changing, replacement and 
repair of locks; Installation, maintenance and repair of computer hardware; Installation, repair and maintenance of 
computers and computer peripherals; Advisory services relating to the installation of audiovisual equipment; Advisory 
services relating to the installation of lighting apparatus; Computer hardware installation and repair, including mobile 
performance of such services on customer premises; Maintenance of home and office automation systems comprising 
wireless and wired controllers, controlled devices, for lighting, HVAC, security, safety and other home and office 
monitoring and control applications (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); Technical consultation in the field of installation of lighting apparatus, lighting instruments and 
lighting systems; Technical support services, namely, technical advice related to the installation of home and office 
automation systems comprising wireless and wired controllers, controlled devices, for lighting, HVAC, security, safety and 
other home and office monitoring and control applications (terms considered too vague by the International Bureau - rule 
13 (2) (b) of the Common Regulations).

Cl.41;Computer education training services; Providing on-line training videos in the field of home automation; Training 
in the use and operation of home automation systems; Training in the use and operation of home automation systems and 
consultation relating thereto; Training in the use of home automation hardware and software; IT training services.

Cl.42;Computer technical support services, namely, 24/7 service desk or help desk services for it infrastructure, 
operating systems, database systems, and web applications; computer technology support services, namely, help desk 
services; design, development, installation and maintenance of computer software; installation and maintenance of 
computer software; installation and repair of computer software, including mobile performance of such services on 
customer premises; installation, maintenance and repair of cell phone related software; installation, maintenance and 
repair of software for computer systems; installation, maintenance, and updating of computer software; installation, repair 
and maintenance of computer software; technical support services, namely, troubleshooting in the nature of diagnosing 
computer hardware and software problems; technical support services, namely, troubleshooting of computer software 
problems; computer software installation and maintenance; consulting services in the field of home automation.
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Priority claimed from 14/04/2019; Application No. : 315710 ;Israel 
4356540    10/09/2019
[International Registration No. : 1499580]
Zebra Medical Vision Ltd.

Shefayim Israel

Proposed to be Used
IR DIVISION
Cl.9;Software; application software; computer software; all the above in the field of healthcare.

Cl.35;Retail and wholesale services for computer software, data processing services in the field of healthcare; 
compilation of statistics relating to health care utilization; consultancy relating to the cost management of health care; 
electronic data processing services relating to health care information.

Cl.42;Software consultancy; software design; software development; software engineering; software research; 
installation of software; leasing of software; maintenance of software; testing of computer software; updating of computer 
software; all the above in the field of healthcare.

Cl.44;Providing health care information via electronic means; providing health care information via a global computer 
network; healthcare services; advisory services relating to healthcare.
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Priority claimed from 01/02/2019; Application No. : 302019000006017 ;Italy 

4357139    18/04/2019
[International Registration No. : 1499443]
STEFANIA MODE S.R.L.

Corso Garibaldi, 86 I-20121 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; air fragrancing preparations; fragrances; cosmetics; non-medicated cosmetics.

Cl.9;Spectacles [optics], notebook computers, tablet computers, telephones, cell phones, protective covers for 
telephones and tablet computers, bags for carrying computers and tablets.

Cl.14;Paste jewellery [costume jewelry (Am)], jewels, precious stones; rings (jewelry), finger rings (jewellery), necklaces 
[jewellery], necklaces, bracelets, pins in precious metals or coated therewith, watches, chronometers, key rings (trinkets or 
chains), key fobs of precious metals, key rings [split rings with trinket or decorative fob].

Cl.18;Casual bags, shopping bags, handbags, backpacks, daypacks, school knapsacks, trunks and travelling bags, 
keycases, wallets, purses, briefcases of leather, card wallets [leatherware], empty make-up bags, umbrellas.

Cl.24;Wall fabrics; wall hangings; woven fabrics for cushions; cushion covers; pillowcases; shams; cushion covering 
materials; woven fabrics; textiles and substitutes for textiles; foulard [fabric]; bed and table linen; towels, beach and bath 
towels.

Cl.25;Skirts; trousers; shorts; jeans; shirts; blouses; jerseys; sweaters; T-shirts; vests; suits; tracksuits; cloaks; coats; 
overcoats; bomber jackets; tunics; jackets; anoraks; raincoats; stockings; socks; hats; headgear; scarves; gloves; 
neckties; swimsuits; belts; shoes; beach shoes; slippers; boots; bath robes; tights; underwear; sportswear; silk scarves, 
dresses.

Cl.35;The bringing together of a variety of goods (excluding the transport thereof), such as perfumery, cosmetics, 
eyeglasses, eyeglass frames and eyeglass cases, telephone cases, telephone chains, telephone strings, articles of jewelry, 
costume jewelry, watches and clocks, bed and table covers, towels, articles of clothing, footwear, headgear, bags, 
suitcases and wallets and articles made of leather, enabling customers to conveniently view and purchase those goods, as 
well as retail store services and wholesale services, also on-line, for the above mentioned products; advertising services; 
shop window dressing; demonstration of goods; publication of publicity texts; organisation of trade fairs for commercial 
or advertising purposes; organization of exhibitions for commercial or advertising purposes; sales promotion for others; 
commercial management assistance in relation to franchises; support services for the commercial functions of a business 
relating to the management of orders via global communications networks; management assistance by the issuing and 
administration of charge cards (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common 
Regulations); promotion and management of shopping centres (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations).
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Priority claimed from 07/03/2019; Application No. : 018033172 ;European Union 

4357451    02/09/2019
[International Registration No. : 1499468]
QuiaPEG Pharmaceuticals AB

Virdings Allé 32 B SE-754 50 Uppsala Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; biological preparations for use in industry and science; reagents and 
diagnostics for use in industry and science; polymers for industrial use; cross linking agents for use in industry and 
science; polyethylene glycols for use in industry and science; chemical structures, namely, phosphotriester linkers.

Cl.5;Pharmaceuticals, medical and veterinary preparations; pharmaceutical preparations, namely, a drug delivery system 
comprising phosphotriester linkers for the controlled release of a wide variety of therapeutic agents; pharmaceutical, 
medical and veterinary reagents and substances; diagnostic preparations; diagnostic preparations for medical purposes; 
diagnostic reagents, substances and contrast media for medical and veterinary purposes.

Cl.42;Scientific and technological services and research and design relating thereto; scientific and technological 
services, namely, scientific research, analysis, testing and development in the field of pharmaceuticals, of pharmaceutical, 
medical and veterinary preparations, reagents and substances, and of diagnostic preparations, reagents and substances; 
PEGylation pharmaceuticals research services; industrial analysis and industrial research services; product design, 
testing and development in the field of medical technology; information and advice regarding the aforementioned services.
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Priority claimed from 07/01/2019; Application No. : 88251824 ;United States of America 

4359724    07/07/2019
[International Registration No. : 1499570]
Lemkin, Jason

PO Box 620733 Woodside CA 94062 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of e-books, blogs, brochures, magazines, and newsletters in the 
field of business and technology.

Cl.35;Arranging and conducting special events for business purposes; business information services; incubation 
services, namely, providing work space containing business equipment to emerging, start-up and existing companies; 
business development services, namely, providing start-up support for businesses of others; providing temporary office 
support staff; marketing the goods and services of others; marketing advisory services; marketing research; marketing 
services; subscriptions to books, magazines, journals, reviews, newspapers, online books, online magazines, online 
journals, online reviews, and online news websites; business advisory services, consultancy and information.

Cl.36;Rental of offices for co-working; Venture capital financing; venture capital fund management; venture capital 
advisory services; venture capital services, namely, providing financing to emerging and start-up companies; capital 
investment; investment management; investment of funds; capital investment services.

Cl.41;Arranging and conducting educational conferences; educational services, namely, organizing, conducting and 
arranging training, classes, seminars, workshops, conferences and exhibitions in the fields of business and technology; 
providing non-downloadable publications in the nature of articles and videos in the fields of business and technology via a 
website featuring blogs; providing non-downloadable electronic publication in the nature of blogs, brochures, magazines, 
and newsletters in the field of business and technology; arranging, organizing, conducting and hosting social 
entertainment events; providing group coaching and in-person learning forums in the fields of leadership development, 
fundraising, hiring, sales, and revenue growth; education and entertainment services, namely, providing podcasts in the 
fields of business and technology; educational services, namely, providing online instruction in the fields of business and 
technology; publishing of books, e-books, and audio books; arranging and conducting conferences.
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Priority claimed from 13/03/2019; Application No. : 30 2019 005 739 ;Germany 

4360896    30/04/2019
[International Registration No. : 1499496]
Evonik Röhm GmbH

Kirschenallee 64293 Darmstadt Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemical preparations used in science; chemical preparations for use in 
photography; chemicals for use in agriculture; chemicals used in horticulture; chemicals used in forestry; chemical 
preparations and materials for films, photography and printing; detergents for use in manufacture and industry; chemical 
substances for analyses in laboratories, other than for medical or veterinary purposes; compositions for fire extinguishing 
and prevention; chemicals and materials used in science; chemicals and materials for use in the manufacture of 
cosmetics; chemical compositions for use in construction; chemical compositions for water treatment; chemical and 
organic compositions and substances for treatment of leather and goods of textile; salts for industrial purposes; starches 
for use in manufacturing and industry; putties, fillers and pastes for use in industry; fillers for vehicle body and tyre repair; 
synthetic resins, unprocessed; unprocessed plastics; unprocessed and synthetic resins; filtering materials [chemical, 
mineral, vegetable and other unprocessed materials]; growing media, fertilizers and chemicals for use in agriculture, 
horticulture and forestry; tempering and soldering preparations; chemical substances for preserving foodstuffs; chemical 
and organic compositions for use in the manufacture of food and beverages; tanning substances; adhesives for use in 
industry.

Cl.2;Dyes, colorants, pigments and inks; thinners and thickeners for coatings, dyes and inks; coatings; paints and 
washes; lacquers and varnishes, preservative coatings; preservatives against rust and against deterioration of wood; 
mordants; staining [colouring] preparations; inks for printing, marking and engraving; raw natural resins; metal in foil and 
powder form for use in painting, decorating, printing and art; anti-corrosion tapes.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics for use in manufacture [in extruded form]; packing, stopping and insulating materials; flexible hoses 
[not of metal]; flexible pipes, tubes, hoses, and fittings therefor, including valves, non-metallic; seals, sealants and fillers; 
insulation and barrier articles and materials; unprocessed and partially processed materials included in this class not 
adapted for a specific use, namely polyester, mineral fibres, elastomers, fibres impregnated with synthetic resins, 
synthetic and composite materials, namely carbon fibres, cellulose acetates, glass fibre and glass wool, cast nylon for use 
in manufacture, chemical fibres not for textile use, microporous synthetic sheets for the manufacture of protective 
clothing, work protective clothing, rain protective clothing and for use in manufacture; microporous synthetic strips for the 
manufacture of protective clothing, self-lubricating cast polyamides for use in manufacture, viscose films, other than for 
packaging and wrapping purposes, viscose sheets [semi-finished product] yarns of ceramic fibres [other than for use in 
textiles]; semi-worked synthetic resins; semi-worked plastics; shock-absorbing and packaging materials; vibration 
dampers; membranes and semi-processed synthetic filtering materials; adhesive tapes, strips, bands and films; clutch and 
brake linings; tire restoration and repair materials; floral foam; fixation films; marking tapes; glass ribbons and tapes; 
rubber pouches; protective asbestos screens; rubber bands; handles and supports of rubber; threads of plastic for 
soldering; statues and works of art, namely decorative articles [badges] made of mica, decorative articles [badges] made 
of rubber, figurines made from rubber; decorative plastic films being semi-finished products.

Cl.19;Building and construction materials and elements, not of metal; doors, gates, windows and window coverings, not 
of metal; rigid pipes, not of metal, for building; asphalt; pitch; bitumen; unprocessed and semi-processed materials not 
adapted for any specific use, included in this class, namely pitch, tar, bitumen and asphalt, stone, rock, clay and minerals, 
wood and artificial wood; structures and transportable buildings, not of metal; statues and works of art made of materials 
such as stone, concrete and marble, included in the class.
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Priority claimed from 07/01/2019; Application No. : 018006334 ;European Union 

4361252    14/06/2019
[International Registration No. : 1493481]
Oy Parlok Ab

Sysilahden teollisuusalue 5 FI-21600 Parainen Finland

Proposed to be Used
To be associated with:
1516744

IR DIVISION
Cl.12;Mudguards; mud flaps; splash guards for vehicles; mudguard brackets; tool boxes specially adapted for vehicles 
for storing tool kits; mud flaps or splash guards for vehicles made of synthetic material; parts and fittings for the aforesaid 
goods not included in other classes.

Cl.20;Tool boxes, not of metal; storage boxes mounted on light and heavy lorries and trailers (not of metal).
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4361261    11/07/2019
[International Registration No. : 1497745]
TEJIPLAST S.L.

E.P.E. C/TOMAS LUIS DE VICTORIA, 8 AP. 5150 E-03203 ELCHE (ALICANTE) Spain

Proposed to be Used
IR DIVISION
Cl.18;Saddlery, whips and tack for animals; walking sticks; suitcases, handbags, briefcases and other object-carriers; 
umbrellas and parasols; guts and imitations; leather trimmings for furniture; shoulder straps; shoulder belts [straps] of 
leather; kid; chin straps of leather; boxes of leather or leather board; boxes of leather; leather board; bands of leather; 
leather laces; straps for soldiers' equipment; imitation leather belts; straps for skates; shoulder belts; imitation leather; 
leather sold in bulk; imitation leather sold in bulk; polyurethane leather; leather and imitations of leather; unworked or 
semi-worked leather; leather for harnesses; leather for furniture; leather for footwear; cases of leather or leather board; 
leather butt hides.

Cl.24;Textile products and textile product substitutes; filtering materials of textile; fabrics.

Cl.25;Headwear; footwear; clothing.
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Priority claimed from 11/01/2019; Application No. : 30 2019 100 379 ;Germany 

4361289    09/07/2019
[International Registration No. : 1499544]
Elbtal Plastics GmbH & Co. KG

Grenzstrasse 9 01640 Coswig Germany

Proposed to be Used
IR DIVISION
Cl.6;Foil-coated sheets and plates of metal.

Cl.17;Polymeric membranes; waterproof membranes made of polymers; sealing foils and insulating foils, in particular 
for swimming pools; plastics being semi-finished products in the form of plastic sheeting; foil tapes and membranes 
(made of plastics) for metal insulating and metal sealing; pourable sealants and insulating materials for seams in 
membranes.
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Priority claimed from 22/03/2019; Application No. : 018038870 ;European Union 

4364482    03/09/2019
[International Registration No. : 1500798]
VIGAN Engineering SA

Rue de l'Industrie 16 B-1400 Nivelles

Proposed to be Used
IR DIVISION
Cl.7;Grain dryers; grain harvesters [machines]; grain mixers [machines]; grain mills [machines]; grain separating 
machines; grain drills [machines]; grain husking machines; rice grain sorting machines; fans for the compression, sucking 
and carrying of grain; blowing machines for the compression, sucking and carrying of grain; machines used in processing 
cereals; lifting machines for transporting bulk materials; installations for the bulk handling of pulverulent materials; 
handling machines; tray handling machines; materials handling machines; cargo handling machines; container handling 
machines; materials handling elevators; machines for handling materials; moving and handling equipment; lifting 
machines for handling loads; filtering machines used in sewage handling; belt conveyors for handling loose granular 
goods; lifting attachments incorporating mechanisms for the handling of goods; loading cranes; loading machines; case 
loading machines; pallet loading belts; handling apparatus for loading and unloading; unloading cranes; unloading check 
valves for the outlets of air compressors; machine operated platforms capable of elevation above ground level and used 
for storage; conveyors; loaders [conveyors]; hydraulic conveyors; roller conveyors; band conveyors; strip conveyors; 
transporters [conveyors]; industrial conveyors; vehicle conveyors; pneumatic conveyors; overhead conveyors; conveyors 
and conveyors belts; chain conveyors; magnetic conveyors; conveyors [machines]; belt conveyors; conveyors, in 
particular belt conveyors and roller conveyors; conveyors being machines; pivoting bucket conveyors; rotating screw 
conveyors; trough conveyors [machines]; tube conveyors, hydraulic; pneumatic pipeline conveyors; movable vibrating 
conveyors; vertical bucket conveyors; moving belt conveyors; drives for conveyors; gravity conveyors [machines]; fixed 
belt conveyors; materials handling conveyors; movable elevator conveyors; movable worm conveyors; spiral conveyors 
[machines]; continuous vertical conveyors; drag chain conveyors; unmanned transportation conveyors; tube conveyors, 
pneumatic; belts for conveyors; buckets for elevator conveyors; mechanical railed lifting conveyors; staged and 
segmented conveyors; bucket rails for conveyors; unmanned transportation conveyors being cargo handling machines; 
conveyors for agricultural and horticultural machinery and parts and fittings therefor; bagging machines; installations for 
the bulk handling of granular materials; loading ramps; rubber tracks being parts of loading-unloading machines; rubber 
tracks for use with crawlers on loading-unloading machines and apparatus; handling, loading or unloading apparatus; 
unloading hoppers; unmanned transportation machines, being machines for loading or unloading of goods.

Cl.42;Engineering work; engineering services and computer-aided engineering services; expertises (engineering 
services); preparing and drafting of engineering reports; technological evaluation by engineers; technological research by 
engineers; technological assessment by engineers; engineering services for the analysis of structures; engeneering 
services for the design of machines; engineering services in the field of data processing technology; engineering services 
for the analysis of machines; engineering services relating to the design of machine tools; engineering services relating to 
the design of electronic systems; technical design, technical research, technical testing, technical expertise; technical 
inspections; technical project studies; technical feasibility studies; technical design services; computer-assisted technical 
design; preparing and drafting of technical reports; study of technical projects; design of technical products; software 
configuration; software programming; software development; software installation; software integration; software 
engineering; development of software applications; customer-specific design of software packages.
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Priority claimed from 26/03/2019; Application No. : 018041415 ;European Union 

4365043    13/08/2019
[International Registration No. : 1500791]
Rittal GmbH & Co. KG

Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Containers of metal for burglar-proof and fire-proof storage and protection, in particular of computer hardware 
components; claddings of sheet metal, namely doors, door locks of metal; positioning and movement devices of metal, 
namely bases and rollers; fixed or mobile mounting equipment and mounting aids of metal, namely mounting plates, 
swivel frames for mounting, mounting shelves of metal, namely mounting brackets; common metals and their alloys; fixing 
devices, namely fixing parts of metal, fixing plates of metal, metallic mountings, shims of metal, fixing bolts of metal, 
retainers (fastenings), locking rings (fastenings), hinges of metal for the fastening of electrical cables; metal building 
materials; transportable buildings of metal.

Cl.9;Electric switch cabinets and adapted cabinets of metal and/or plastic for electrical apparatus, including racks, 
housings and consoles for use in industry, installation, electronics, computers, interactive terminal systems and data 
transmission, including in connection with support arm systems, including air-conditioned and/or earthquake-proof and/or 
vandal-proof and/or explosion-proof; switch cabinets and switch desks consisting of metal and/or plastic, for use in 
industry, installation, electronics, telecommunications, data processing, interactive terminal systems and data 
transmission; including all the aforesaid goods being earthquake and/or vandal and/or explosion-proof; auxiliary cabling 
devices for electrical purposes, of metal or plastic, namely cable management modules consisting of cable guide 
channels, cable rerouting channels and/or cable fasteners, namely cable support rails, cable entries; cable bushings for 
housings for electric fittings; rubber clamping sections, inscription panels adapted for housings for electric fittings; 
components for electric switch cabinets, namely profiles, support bases, guide rails, support rails, shelves, cable glands 
of metal; components of metal for computer control stations; housings of metal for electric apparatus; computer housings.
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4365047    06/06/2019
[International Registration No. : 1500769]
ZOZO, Inc.

2-6-1, Nakase, Mihama-ku Chiba-shi Chiba 261-7116 Japan

Proposed to be Used
IR DIVISION
Cl.9;Measuring tools in the form of a mat; measuring instruments, namely foot size measuring tools for making foot 
mold; foot size and or foot mold measuring machines and instruments in the form of a mat; foot size and or foot mold 
measuring machines and instruments; measuring machines and instruments for body measurement; measuring or testing 
machines and instruments; balances; tape measures; planimeters; measuring rules; length measuring gauges; gauges; 
body scales; electric measuring devices; dressmaker's measure; downloadable computer game programs; game programs 
for arcade video game machines; simulators for the steering and control of vehicles; sports training simulators; 
photographic machines and apparatus; cinematographic machines and apparatus; optical machines and apparatus; power 
distribution or control machines and apparatus; solar batteries; batteries and cells; electric or magnetic meters and 
testers; electric wires and cables; cellphone straps; parts and accessories for cell phones; telephone apparatus; 
broadcasting machines and apparatus; audio frequency devices and apparatus; video frequency devices and apparatus; 
telecommunication devices and apparatus; personal digital assistants in the shape of a watch; smart phones; application 
software for body measurement; computer software for networking application; computer software; electronic machines 
and apparatus and their parts, namely, computer hardware, monitors, computer memory devices, data processing 
apparatus; computers and their peripherals; integrated circuit cards; IC chips; sunglasses; eyeglasses; computer game 
software for personal computers and home videogame consoles; electronic circuits and CD-ROMs recorded with 
programs for hand-held games with liquid crystal displays; metronomes; electronic circuits and CD-ROMs recorded with 
automatic performance programs for electronic musical instruments; electric and electronic effects units for musical 
instruments; downloadable image, movie and music via communication network; phonograph records; downloadable 
music; downloadable image; pre-recorded video discs and cassettes; electronic publications.

Cl.40;Custom manufacturing of footwear and providing information related thereto in accordance with the foot size of an 
individual customer; custom manufacturing of footwear and providing information related thereto in accordance with 
specifications by orderers; custom manufacturing of footwear and providing information related thereto; textile marking 
processing and provision of information related thereto; textile manufacturing and dyeing processing (material 
processing) and provision of information related thereto; printing on clothing and providing information related thereto; 
printing on textile and providing information related thereto; name printing on clothing and providing information related 
thereto; drying, dyeing, bleaching processing of textile, clothing, and thread; providing information related to drying, 
dyeing, bleaching processing of textile, clothing, and thread; processing of textile, clothing, and fur (including drying 
processing); providing information on processing of textile, clothing and fur (including drying processing); custom 
tailoring services and providing information related thereto; tailoring clothing and providing information related thereto; 
clothing alteration and providing information related thereto; providing advice and guidance on clothing alteration and 
dressmaking; providing information on clothing alteration and dressmaking; remaking clothing and providing information 
thereto; sewing and needlework, and providing information related thereto; embroidery and providing information related 
thereto; processing of metals and providing information relating thereto; processing of rubber and providing information 
relating thereto; processing of plastic and providing information relating thereto; processing of ceramics and providing 
information relating thereto; processing of wood and providing information relating thereto; processing of paper and 
providing information relating thereto; processing of stone and providing information relating thereto; processing of 
bamboo, tree barks, rattan, vines or other natural materials, other than processing of ingredients; providing information 
relating to processing of bamboo, tree barks, rattan, vines or other natural materials, other than processing of ingredients; 
processing of cinematographic films and providing information relating thereto; photographic enlarging and providing 
information relating thereto; photographic printing and providing information relating thereto; processing of photographic 
films and providing information relating thereto; bookbinding and information relating thereto; recycling of clothing and 
providing information relating thereto; waste recycling and providing information relating thereto; engraving of sealing 
stamps and information relating thereto; photogravure and providing information relating to photogravure; rental of 3D 
printers and provision of information relating thereto; material treatment information; printing and provision of information 
relating thereto; rental of knitting machines and provision of information relating thereto; rental of sewing machines and 
provision of information relating thereto.

7624



Trade Marks Journal No: 1932 ,   16/12/2019           Class 99 
 

4365052    08/07/2019
[International Registration No. : 1500419]
Vinpearl Joint Stock Company

Hon Tre Island, Vinh Nguyen Ward, Nha Trang City Khanh Hoa Province Viet Nam

Proposed to be Used
IR DIVISION
Cl.39;Travel arrangement, namely, arrangement of domestic travel; passenger transportation by water and road 
vehicles.

Cl.41;Entertainment; sporting and cultural activities, namely entertainment in the nature of sports games, discotheque 
services, providing facilities for tennis, mountain climbing, parachute surfing, canoeing, yachting, rowing, water skiing and 
water scooter sporting activities; organizing fashion shows, music and dance shows.

Cl.43;Services for providing food and drink, and temporary accommodation services, provided by hotels and 
restaurants.
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Priority claimed from 19/12/2018; Application No. : 018002248 ;European Union 

4365061    27/05/2019
[International Registration No. : 1500440]
ALV GmbH & Co. KG

Birkensteige 10/1 88069 Tettnang Germany

Proposed to be Used
IR DIVISION
Cl.9;Software; mobile apps; interfaces for computers; recorded content; computer software for application and database 
integration; communication software; antivirus software; computer software for the creation of firewalls; computer 
software, recorded; computer software for authorising access to data bases; software for network and device security; 
computer application software; downloadable computer security software; software and applications for mobile devices; 
network operating system programs; computer utility programs [program performs computer maintenance work]; 
computer firewall software; authentication software; computer programs [downloadable software]; security software; 
programs for smartphones; programs for computers; computer software applications, downloadable; application software 
for cloud computing services; cloud computing software; data processing programs recorded on machine-readable data 
carriers; cloud network monitoring software; computer programs, recorded; firmware; data recorded electronically; 
computer software for the detection of threats to computer networks.

Cl.38;Telecommunication services provided via Internet platforms and portals; electronic transmission of data; data 
transmission; providing Internet chatrooms; computer aided transmission of messages and images; providing access to 
and leasing access time to computer networks; message collection and transmission services; web messaging; on-line 
communication services; rental of access time to global computer networks; leasing of access time to a computer 
database; communication services for the transmission of information; computer communication services; providing 
access to and leasing access time to computer databases; communication of information by electronic means; 
telecommunications services for the distribution of data; transmission of information by electronic communications 
networks; providing access to information on the Internet; telecommunication services; providing user access to global 
computer networks; providing user access to computer programmes in data networks; providing telecommunications 
connections to a global communication network or databases; transmission of information on-line; transmission of data 
via the Internet; providing access to databases; provision of audio and visual media via communications networks.

Cl.41;Writing and publishing of texts, other than publicity texts; publishing by electronic means; provision of online 
information relating to audio and visual media (term considered too vague by the International Bureau - Rule 13.2.b) of the 
Common Regulations); teaching; writing services for blogs (term considered too vague by the International Bureau - Rule 
13.2.b) of the Common Regulations); training; publishing services.

Cl.42;Consultancy in the field of security software; computer software design; configuration of computer software; 
creation, maintenance and adaptation of software; data security consultancy; software development, programming and 
implementation; computer virus protection services; design, maintenance, development and updating of computer 
software; computer firewall services; providing technical advice relating to computer hardware and software; design and 
development of antivirus software; technical support services relating to computer software and applications; 
development, updating and maintenance of software and database systems; configuration of computer firmware; 
computer software design and updating; development of software for communication systems; installation of computer 
software; technical consultancy relating to the installation and maintenance of computer software; design, development 
and implementation of software; data security services [firewalls]; preparation of data processing programmes; computer 
programming and software design.

Cl.45;Security services for the protection of property and individuals.
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4365062    01/08/2019
[International Registration No. : 1500441]
MAGNI TELESCOPIC HANDLERS S.r.l.

Via Magellano, 22 I-41013 Castelfranco Emilia (MO) Italy

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; lifting apparatus as a part of a vehicle, elevating apparatus as a part of a vehicle, lifting 
platforms; shovels, mechanical; handling apparatus for loading and unloading as a part of a vehicle; agricultural 
implements other than hand-operated; incubators for eggs; motors and engines (except for land vehicles); machine 
coupling and transmission components (except for land vehicles); mechanical shovels.

Cl.12;Vehicles, other than bicycles and parts therefor, motorcycles and parts therefor and leisure vehicles and parts 
therefor; apparatus for locomotion by land, other than bicycles and parts therefor, motorcycles and parts therefor and 
leisure vehicles and parts therefor, apparatus for locomotion by air or water, other than leisure vehicles and parts therefor; 
fork lift trucks; tractors.
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Priority claimed from 15/02/2019; Application No. : 88304182 ;United States of America 

4365063    08/07/2019
[International Registration No. : 1500721]
Duck Creek Technologies, Ltd

35 Great St Helen's London EC3A6AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software for use in developing and managing insurance software products related to insurance-
related underwriting, rating, quote management, proposals, applications, brokerage, enrollment and policy services in the 
fields of commercial, auto, homeowners, fire, specialty, life, health, property, casualty, accident and annuity insurance.

Cl.41;Providing online training courses regarding the use of insurance software products; providing online training 
courses regarding the use of computer software for the distribution, sale, evaluation, and ongoing processing of insurance 
policies, billing, claims management and agent or producer management relating to the use of insurance software 
products.

Cl.42;Software as a service (SaaS) featuring insurance software products related to insurance- related underwriting, 
rating, quote management, proposals, applications, brokerage, enrollment and policy services in the fields of commercial, 
auto, homeowners, fire, specialty, life, health, property, casualty, accident and annuity insurance; software as a service 
(SaaS) featuring computer software for the distribution, sale, evaluation, and ongoing processing of insurance policies; 
computer consulting services for others related to the maintenance, configuration and use of computer software for the 
investigation, handling, and settlement of evaluated financial transactions, insurance claims, insurance-related 
underwriting, rating, quote management, proposals, policy, agency or producer management and for operation of related 
transaction handling processes.
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4365068    11/07/2019
[International Registration No. : 1500460]
ITELYUM REGENERATION S.R.L.

Via Tavernelle 19 I-26854 PIEVE FISSIRAGA (LO) Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; solvents for use in manufacturing processes; activated carbon; additives (chemical -) 
for use in binding asphalt; additives (chemical -) for use in waterproofing asphalt; additives (chemical -) for use in 
repairing asphalt; additives (chemical -) for petroleum products; waste treatment chemicals.

Cl.4;Industrial oils and greases; lubricant oil; reclaimed lubricating oil; industrial wax; combustible waxes; industrial 
fluids; diesel oil; additives (non-chemical -) for petroleum products.

Cl.9;Computer software.

Cl.11;Chemical plants; plants for treatment and recovery of used oil; deasphalting and fractional distillation columns for 
motor oil and used industrial oil.

Cl.21;Compost containers for household use.

Cl.37;Reclamation of land; asbestos removal; advisory services relating to asphalting.

Cl.39;Collection, removal and disposal of waste; transport and storage of waste; transport of special waste.

Cl.40;Processing of waste materials; treatment and recovery of vegetable and cooking oils; treatment and recovery of 
motor oil and used industrial oils; environmental remediation services, namely waste disposal treatment; refining of 
petroleum products; consultancy relating to the destruction and recycling of waste; destruction of waste; recycling of 
waste; treatment of chemical and industrial waste.

Cl.42;Engineering services; environmental consultancy services; study and design of chemical processes for the 
treatment and recovery of motor oil, used industrial oils, vegetable and cooking oils; chemical plant design; consultancy 
and design of turnkey chemical installations; laboratory analysis of industrial materials and waste.
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4365074    08/04/2019
[International Registration No. : 1500461]
Kirill Petrov

7/24-28 Bennett Street Mortlake NSW 2205 Australia

Proposed to be Used
IR DIVISION
Cl.8;Pumps for dispensing liquids from containers (hand-operated).

Cl.20;Combined closures for containers (for household use); composite caps for household containers.

Cl.21;Containers for soap; containers for storage purposes (household or kitchen use); containers for toothbrushes; 
household containers; plastic containers (household utensils); portable domestic containers; soap containers; storage 
containers for domestic use; toothbrush containers; combined containers (non-metallic for household use); combined lids 
for household containers; containers for cosmetics; containers for domestic use; containers for household use adapted to 
dispense their contents; containers for household use for storage purposes; containers for household use incorporating a 
pump.

Cl.39;Container storage; storage of goods for transportation; storage of goods in containers; storage of liquids.
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Priority claimed from 20/06/2019; Application No. : 2019-086599 ;Japan 

4366383    21/06/2019
[International Registration No. : 1500697]
SINTOKOGIO, LTD.

28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-6424 Japan

Proposed to be Used
IR DIVISION
Cl.1;Auxiliary fluids for abrasives; chemicals.

Cl.3;Shot abrasives for shot blasting machines; shot abrasives for air blasting machines; finishing media for barrel 
polishing machines.

Cl.6;Metal powder; magnetic metal powder.

Cl.7;Casting machines; machines for treating used foundry sand for reuse; air blasting machines; barrel polishing 
machines; brush polishing machines for metal working; molds for forming synthetic resins; dust collectors for industrial 
purposes; shot blasting machines; foundry molding machines; machines and instruments for metal working; machines for 
producing semiconductor; 3D printers.

Cl.9;Semiconductor parts made of ceramics; parts of electronic machines; measuring machines and instruments; 
precision measuring machines and instruments for inspection, their parts and accessories; sensors for measuring 
machines and instruments (other than for medical use); inspection apparatus for semiconductors; computer software.

Cl.11;Air cleaners for industrial purposes; air deodorizing devices for industrial purposes.

Cl.37;Repair or maintenance of shot blasting machines; repair or maintenance of foundry molding machines; repair or 
maintenance of machines and instruments for metal working; repair or maintenance of industrial furnaces; repair or 
maintenance of water purifying plant; repair or maintenance of waste compacting machines; repair or maintenance of 
waste crushing machines; providing information on repair or maintenance of casting machines; providing information on 
repair or maintenance of machines and instruments for metal working; providing information on operation, inspection and 
maintenance of casting equipment; repair or maintenance of measuring machines and instruments.

Cl.40;Blast processing for metal; shot peening processing for metal; surface processing for metal; surface processing 
for ceramic; surface processing for plastic; surface processing for glass; processing for ceramic.

Cl.42;Providing advice, proposal and information on plants or industrial machines for energy saving; providing advice, 
proposal and information relating to manufacturing technology to improve its quality when manufacture casting products 
in foundry; cloud computing; software as a service [SaaS]; rental of memory space of computer server; rental of memory 
space for reservation of electronic data; hosting of website; rental of computers; providing computer programs on data 
networks; design, programing or maintenance of computer programs; design, creation or maintenance of computer 
system; creation and maintenance of website (for another person); design of machines, apparatuses or instruments 
(including those parts) as well as facilities consist of those machines and the like; design of machinery and appliances; 
design of machinery and appliances for power distribution or power control; design of electric equipment or 
telecommunication facility; design and development of photovoltaic power generation; design services; industrial design 
services; office layout designing services; technological advice relating to computers, automobiles and industrial 
machines; testing or research on machines, apparatuses and instruments; rental of measuring instruments.
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Priority claimed from 31/01/2019; Application No. : 30 2019 101 223 ;Germany 

4366701    25/07/2019
[International Registration No. : 1500658]
Eberspächer Climate Control Systems GmbH & Co. KG

Eberspächerstrasse 24 73730 Esslingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for the conduction, distribution, conversion, storage, regulation and control of 
electricity; batteries and accumulators, stationary storage devices, in particular so-called battery packs; battery chargers; 
batteries, electric; rechargeable batteries; battery boxes; batteries for vehicles; accumulating apparatus and instruments 
for storing electricity; chips (integrated circuits); solar batteries; apparatus and instruments for controlling the 
temperature of batteries; rectifiers [electricity]; frequency converters; current inverters; chargers; inverters [electricity] for 
power supply apparatus; energy sources with alternating current; direct current converters; energy sources for alternating 
current; computer software; electric connectors; plug-in connectors; electrical cables for use in connections; electrical 
terminal connectors; electronic connectors; converters for electric plugs; relays, electric; relays, electronic; 
electromagnetic relays; electric apparatus for commutation; electrical circuits and circuit boards; electrical controls; 
electric control apparatus; electronic controllers; electronic control instruments; automatic control apparatus; sensors; 
electronic sensors; sensors and detectors; sensor controllers; transducers.

Cl.35;Wholesale and retail services also via the Internet for the goods: apparatus and instruments for the conduction, 
distribution, conversion, storage, regulation and control of electricity, batteries and accumulators, stationary storage 
devices, in particular so-called battery packs, rectifiers [electricity], frequency converters, current inverters, chargers, 
inverters [electricity] for power supply apparatus, energy sources with alternating current, direct current converters, 
energy sources for alternating current, computer software, electric connectors, plug-in connectors, electrical cables for 
use in connections, electrical terminal connectors, electronic connectors, converters for electric plugs, relays, electric, 
relays, electronic, electromagnetic relays, electric apparatus for commutation, electrical circuits and circuit boards, 
electrical controls, electric control apparatus, electronic controllers, electronic control instruments, automatic control 
apparatus, sensors, electronic sensors, sensors and detectors, sensor controllers, transducers, batteries, battery 
chargers, electric batteries, rechargeable batteries, battery boxes, batteries for vehicles, accumulating apparatus and 
instruments for storing electricity, chips (integrated circuits), solar batteries, apparatus and instruments for controlling the 
temperature of batteries.

Cl.42;Material testing in the field of lithium ion storage, development of battery models, development of computer 
software, technical consulting in the field of lithium ion storage technologies.
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Priority claimed from 02/04/2019; Application No. : 37255330 ;China 

4366716    23/07/2019
[International Registration No. : 1500626]
HUAWEI TECHNOLOGIES CO., LTD.

Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District, Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Smart glasses (data processing); smart watches (data processing); computer hardware; computer memory devices; 
integrated circuit cards [smart cards]; sleeves for laptops; tablet computers; covers for tablet computers; stands adapted 
for tablet computers; flat panel display screens; flexible flat panel displays for computers; laptop computers; notebook 
computers; bags adapted for laptops; computer keyboards; mouse [computer peripheral]; computer programs, recorded; 
computer software applications, downloadable; black boxes [data recorders]; interactive touch screen terminals; 
humanoid robots with artificial intelligence; electronic sheet music, downloadable; smart rings (data processing); security 
tokens [encryption devices]; personal digital assistants [PDAs]; computer software platforms, recorded or downloadable; 
thin client computers; hand-held electronic dictionaries; computer screen saver software, recorded or downloadable; 
computer software, recorded; downloadable graphics for mobile phones; wearable computers; downloadable mobile 
phone software applications; downloadable emoticons for mobile phones; computer operating programs, recorded; large-
screen liquid crystal displays [LCDs]; electronic diaries; LCDs [liquid crystal displays]; electronic pens; video printers; 
computer styluses; computer programs, downloadable; pedometers; handprint readers; facial recognition equipment; 
scales; bathroom scales; scales with body mass analyzers; portable digital electronic scales; smartphones; wearable 
activity trackers; cases for smartphones; covers for smartphones; protective films adapted for smartphones; 
transponders; equipment for communication network; modems; switchboards; transmitters of electronic signals; 
transmitting sets [telecommunication]; program-controlled telephone switching equipment; radios; telecommunication 
apparatus in the form of jewelry; selfie sticks for use with mobile phones; stands adapted for mobile phones; intercoms; 
wrist-mounted smartphones; digital photo frames; microphones; cabinets for loudspeakers; headphones; earphones; 
virtual reality headsets; car digital video recorders; set-top boxes; loudspeakers; portable media players; sound 
transmitting apparatus; camcorders; monitoring apparatus, other than for medical purposes; video monitors; audio 
interfaces; electric and electronic effects units for musical instruments; equalizers [audio apparatus]; security surveillance 
robots; wearable video display monitors; television apparatus; car televisions; ultra high definition televisions; liquid 
crystal display (LCD) televisions; selfie sticks [hand-held monopods]; cameras [photography]; thermal imaging cameras; 
selfie lenses; connected bracelets [measuring instruments]; gas testing instruments; digital weather stations; biochips; 
infrared detectors; air analysis apparatus; laboratory robots; teaching robots; optical lenses; materials for electricity 
mains [wires, cables]; USB cables; USB cables for cellphones; electronic key fobs being remote control apparatus; video 
screens; integrated circuits; electronic chips; touch screens; electric plugs; electric sockets; sensor; digital door locks; 
alarm central units; batteries, electric; battery chargers; power bank (rechargeable batteries); couplers [data processing 
equipment]; memory boards; video telephones; Global Positioning System [GPS] apparatus; cordless telephones; radio 
transmitters; radio receivers; mobile telephones; batteries for mobile phones; lighting control apparatus; flashlights 
[photography]; wireless headphones for smartphones; digital sound processors; combination video players and 
recorders; wireless transmission apparatus of sound information; playback devices for sound and image carriers; sound 
reproduction apparatus; sound recording apparatus; sound recording carriers; in-car telephone handset cradles.

Cl.35;Presentation of goods on communication media, for retail purposes; advertising; on-line advertising on a 
computer network; price comparison services; business information; commercial information and advice for consumers 
[consumer advice shop]; business management assistance; provision of an online marketplace for buyers and sellers of 
goods and services; sales promotion for others; marketing; providing information in the field of marketing; alcoholic 
beverage procurement services for others [purchasing goods for other businesses]; providing marketing consulting in the 
field of social media; outsourcing services in the nature of arranging procurement of goods for others; import-export 
agencies; search engine optimization for sales promotion; data search in computer files for others; accounting; business 
auditing; account auditing; accounting services for mergers and acquisitions; accounting for third parties; consulting and 
information concerning accounting; providing business information via a web site; administration of consumer loyalty 
programs; sponsorship search; rental of vending machines; rental of sales stands; updating and maintenance of data in 
computer databases; computerized business record keeping services; web site traffic optimisation; compilation of 
information into computer databases.

Cl.36;Insurance brokerage; insurance information; currency trading; online real-time currency transactions; billing 
payment services; providing stock market information; financing services; securities brokerage; financial information; 
electronic funds transfer; financial analysis; financial management; financial consultancy; online banking; providing 
financial information via a web site; providing rebates at participating establishments of others through use of a 
membership card; processing of debit card payments; credit consultancy; electronic banking via a global computer 
network [Internet banking]; money order service; electronic cheque acceptance services; processing of credit card 
payments; apartment house management; real estate management; fiduciary services; instalment loans; repair costs 
evaluation [financial appraisal]; rent collection; surety services; charitable fund raising; lending against security.
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Cl.41;Business training; education; training; training services provided via simulators; providing information about 
online education; organization of competitions [education or entertainment]; arranging and conducting of colloquiums; 
arranging and conducting of symposiums; arranging and conducting of conferences; arranging and conducting of 
concerts; arranging and conducting of in-person educational forums; online publication of electronic books and journals; 
providing online electronic publications, not downloadable; electronic game room services; preparing subtitles for 
movies; production of radio and television programmes; providing online music, not downloadable; providing online 
videos, not downloadable; providing films, not downloadable, via video-on-demand services; providing television 
programs, not downloadable, via video-on-demand services; providing recreation facilities; entertainment information; 
game services provided online from a computer network; conducting fitness classes; audio and video recording services; 
providing entertainment information via a web site; entertainment services; conducting guided tours; ticket agency 
services [entertainment].

Cl.42;Technical research; research and development of new products for others; scientific research; technical project 
studies; telecommunications technology consultancy; computer programming; computer software design; updating of 
computer software; consultancy in the design and development of computer hardware; maintenance of computer 
software; recovery of computer data; conversion of data or documents from physical to electronic media; computer 
system design; creating and maintaining web sites for others; data conversion of computer programs and data [not 
physical conversion]; computer software consultancy; rental of web servers; providing search engines for the internet; 
web site design consultancy; information technology [IT] consultancy; electronic data storage; providing information on 
computer technology and programming via a web site; cloud computing; computer technology consultancy; computer 
security consultancy; developing of driver and operating system software; industrial design; computer virus protection 
services; computer rental; rental of computer software; quality control; surveying; server hosting; hosting computer sites 
[web sites]; outsource service providers in the field of information technology; digitization of documents [scanning]; off-
site data backup.

Cl.45;Monitoring of burglar and security alarms; online social networking services; leasing of internet domain names; 
licensing of computer software [legal services]; registration of domain names [legal services]; licensing [legal services] in 
the framework of software publishing.
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Priority claimed from 18/12/2018; Application No. : 4509007 ;France 

4366927    13/06/2019
[International Registration No. : 1499750]
DECATHLON

4 Boulevard de Mons F-59650 Villeneuve-d'Ascq France

Proposed to be Used
IR DIVISION
Cl.22;Ropes, straps of hemp, twines, nets, tents, tarpaulins, sails, bags (not included for other classes), padding and 
stuffing materials (other than of rubber or plastics); raw fibrous textile materials; sails [rigging]; sails for ski sailing; kite-
surfing sails; cables not of metal.

Cl.28;Games and toys; gymnastic and sporting articles not included in other classes; kites, traction kites, water kites, 
surf kites, kites for winter sports, surf boards pulled by kites; kite surfing boards; harnesses and deck pads for 
surfboards; security leashes for surfboards; elbow guards, knee and wrist pads for surfers, wrist straps and line handles 
for kites, harnesses and control lines for kites, surf board fins, land surf boards, non-slip plates, covers for surfboards, 
bags specially adapted for sports articles, bags specially adapted for kites, bags specially adapted for surfboards.
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Priority claimed from 11/03/2019; Application No. : 4532601 ;France 

4366938    10/09/2019
[International Registration No. : 1500879]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products; medical preparations; veterinary preparations; hygienic products for medical purposes; 
dietetic substances and foodstuffs for medical or veterinary use, food for babies; food supplements for humans and 
animals; plasters, materials for dressings; material for dental fillings and dental impressions; disinfectants; products for 
destroying vermin; fungicides, herbicides; all the aforesaid goods not intended for the ophthalmological field.

Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected wristbands (data processing 
equipment), connected scales, connected watches (measuring instruments); video cameras; activity sensors; 
downloadable applications for mobile devices; digital applications; software for algorithms; artificial intelligence software; 
spectacles, contact lenses; computer platforms in the nature of information sharing software; connected self-measuring 
tools; virtual reality computer programs; analysis systems based on artificial intelligence (software); electronic chips 
connected to an information system; virtual reality headsets.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment, artificial limbs, organs, eyes and 
teeth; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights and socks for 
varicose veins; bandages for compression dressing; medical devices; medical apparatus, instruments and equipment for 
introducing pharmaceutical preparations into the human body; infusion devices and syringes for medical use; diagnostic 
tools and instruments for medical use; blood analysis apparatus for medical use; medical endoscopy apparatus; inhalers; 
physiological measuring and monitoring apparatus for medical use; telemetry apparatus for medical use; acupuncture 
equipment; hearing aids; automatic analyzers for medical use; medical imaging apparatus; massage apparatus.

Cl.35;Support services in running or managing a commercial company; business management assistance services; 
commercial assistance services relating to company formation; database management; compilation of mathematical or 
statistical data; computer file management; compilation of information in computer databases; updating and maintenance 
of data in computer databases; business management and organization consultancy; business management consultancy; 
analysis of commercial data; market studies; information relating to market research; commercial intermediation services 
in the framework of matching potential private investors with entrepreneurs in search of funding; expertise in business 
productivity; sales promotion services for third parties; public relations; sponsorship search; auctioneering; organization 
of events for commercial or advertising purposes; grant administration and management services (business management 
support); provision of personnel; collecting information for businesses; all the aforesaid services not intended for the 
ophthalmological field.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; advisory services 
relating to health; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis 
services; home healthcare services; individualized medical prescription services; online medical prescription services; 
consultancy in relation to medical treatment in the home; advice with respect to self-medication; medical information 
services for patients; remote medical examination services; advisory services concerning wellbeing [health]; medical 
monitoring of patients including remotely; providing medical support in the monitoring of patients receiving medical 
treatments.

Cl.45;Providing individual support services to families of patients with serious illnesses; social networking services.
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Priority claimed from 07/03/2019; Application No. : 734621 ;Switzerland 

4367193    22/08/2019
[International Registration No. : 1500901]
Fédération Internationale des Conseils en Propriété Intellectuelle (FICPI)

Holbeinstrasse 36-38 CH-4051 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.41;Preparation of conferences; organization and conducting of conferences, seminars, symposiums and exhibitions 
in the field of education, training and business; preparation of congresses for professionals for cultural purposes; 
education and training services in the field of intellectual and industrial property; publication of books in the field of 
intellectual and industrial property.

Cl.45;Arbitration, mediation and dispute resolution services; legal assistance and legal advice; intellectual property 
consultancy services for universities and research institutions; lobbying services in the field of intellectual and industrial 
property; drafting of legal reports and proposals for national and international authorities for ensuring effective protection 
of intellectual and industrial property at the national and supranational levels; development and harmonization of 
international laws and agreements in the field of intellectual and industrial property; services provided by legal 
consultants in the field of intellectual and industrial property; studies and research in the field of intellectual and industrial 
property.
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Priority claimed from 21/05/2019; Application No. : 732202 ;Switzerland 

4367196    26/08/2019
[International Registration No. : 1500899]
Schmid Rhyner AG

Soodring 29 CH-8134 Adliswil Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used in industry, science and photography, in particular chemical products used in the 
manufacture of graphic arts, packaging and food packaging; untreated artificial resins, unprocessed plastics; means for 
curing and welding metals; adhesives for industrial use, in particular adhesives on film; biological agents for industrial 
and scientific use; catalysts for chemical and biochemical processes.

Cl.2;Paints, varnishes, lacquers, in particular primers; anti-rust agents, wood preservatives; coating materials, namely, 
paints and varnishes; colorants, dyes; dyes for painters, decorators, printers and artists; inks for printing, marking and 
engraving; metal sheets and metal powders for painting, decoration and printing as well as for artistic works.
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Priority claimed from 11/07/2019; Application No. : 88509431 ;United States of America 

4367250    15/07/2019
[International Registration No. : 1501035]
Andritz Inc.

One Namic Place Glens Falls NY 12801 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Metal well head distribution rings.

Cl.7;Machine parts, namely, rotor caps and flinger discs.
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4367255    30/08/2019
[International Registration No. : 1500956]
SOKOLOV Jewerly Holding AG

Weinmarkt 8 CH-6004 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Toilet water; lotions for cosmetic purposes; oils for perfumes and scents; oils for cosmetic purposes; oils for toilet 
purposes; essential oils; cleansing milk for toilet purposes; soap; cosmetic kits; lipsticks; cosmetic preparations for 
baths; cleansers for intimate personal hygiene purposes, non medicated; deodorants for human beings or for animals; 
make-up powder; diamantine [abrasive]; cosmetic preparations for skin care; cosmetic preparations for eyelashes; 
cosmetics; terpenes [essential oils]; shampoos; dry shampoos.

Cl.9;Eyeglasses; eyeglass frames; optical glass; sunglasses.

Cl.14;Agates; alarm clocks; alloys of precious metal; amulets [jewelry]; anchors [clock- and watchmaking]; atomic 
clocks; badges of precious metal; barrels [clock- and watchmaking]; beads for making jewelry; boxes of precious metal; 
bracelets [jewelry]; brooches [jewelry]; busts of precious metal; chains [jewelry]; charms for key rings; chronographs 
[watches]; chronometers; chronometric instruments; chronoscopes; clock cases; clock hands; clocks and watches, 
electric; clocks; clockworks; coins; control clocks [master clocks]; copper tokens; cufflinks; dials [clock- and 
watchmaking]; diamonds; earrings; figurines of precious metal; gold thread [jewelry]; gold, unwrought or beaten; hat 
jewelry; ingots of precious metals; iridium; ivory jewelry; jet, unwrought or semi-wrought; jewellery charms; jewelry; 
jewelry boxes; jewelry of yellow amber; lockets [jewelry]; medals; movements for clocks and watches; necklaces [jewelry]; 
olivine [gems]; ornamental pins; ornaments of jet; osmium; palladium; paste jewelry [costume jewelry]; pearls [jewelry]; 
pearls made of ambroid [pressed amber]; pins [jewelry]; pendulums [clock- and watchmaking]; platinum [metal]; precious 
metals, unwrought or semi-wrought; precious stones; presentation boxes for watches; rhodium; rings [jewelry]; 
ruthenium; semi-precious stones; shoe jewelry; silver thread [jewelry]; silver, unwrought or beaten; spinel [precious 
stones]; spun silver [silver wire]; statues of precious metal; stopwatches; sundials; threads of precious metal [jewelry]; tie 
clips; tie pins; watch bands; watch cases [parts of watches]; watch chains; watches; watch glasses; watch hands; watch 
springs; works of art of precious metal; wristwatches.

Cl.18;Bags; bags [envelopes, pouches] of leather, for packaging; bags for sports; beach bags; cases of leather or 
leatherboard; chain mesh purses; clothing for pets; collars for animals; credit card cases [wallets]; handbags; haversacks; 
key cases; leather leashes; leather straps; parasols; pocket wallets; purses; rucksacks; straps of leather [saddlery]; 
suitcase handles; travelling bags; trunks [luggage]; umbrella handles; umbrellas.

Cl.25;Clothing; footwear; headwear.

Cl.32;Aperitifs, non-alcoholic; lithia water; seltzer water; soda water; waters [beverages]; mineral water [beverages]; 
table waters; kvass [non-alcoholic beverage]; cocktails, non-alcoholic; lemonades; aerated water; aloe vera drinks, non-
alcoholic; beer wort; cider, non-alcoholic; essences for making beverages; extracts of hops for making beer; fruit juices; 
fruit nectars, non-alcoholic; ginger beer; grape must, unfermented; isotonic beverages; malt beer; malt wort; must; non-
alcoholic beverages; non-alcoholic fruit extracts; non-alcoholic fruit juice beverages; non-alcoholic honey-based 
beverages; non-alcoholic preparations for making beverages; orgeat; pastilles for effervescing beverages; powders for 
effervescing beverages; preparations for making aerated water; sarsaparilla [non-alcoholic beverage]; sherbets 
[beverages]; smoothies; syrups for beverages; syrups for lemonade; tomato juice [beverage]; vegetable juices 
[beverages]; whey beverages.

Cl.33;Aperitifs; arrack [arak]; brandy; wine; whisky; vodka; gin; anise [liqueur]; liqueurs; digesters [liqueurs and spirits]; 
curacao; pre-mixed alcoholic beverages, other than beer-based; alcoholic beverages, except beer; alcoholic beverages 
containing fruit; distilled beverages; fruit extracts, alcoholic; mead [hydromel]; cider; rum; sake; rice alcohol; alcoholic 
extracts.

Cl.34;Ashtrays for smokers; books of cigarette papers; chewing tobacco; cigar cases; cigar cutters; cigarette cases; 
cigarette filters; cigarette holders; cigarettes; cigarettes containing tobacco substitutes, not for medical purposes; 
cigarette tips; cigar holders; cigarillos; cigars; electronic cigarettes; firestones; herbs for smoking; humidors; lighters for 
smokers; matchboxes; matches; match holders; mouthpieces for cigarette holders; pipe cleaners for tobacco pipes; pipe 
racks for tobacco pipes; pocket machines for rolling cigarettes; snuff; snuff boxes; spittoons for tobacco users; tips of 
yellow amber for cigar and cigarette holders; tobacco; tobacco jars; tobacco pipes; tobacco pouches.

Cl.35;Administrative processing of purchase orders; advertising; advertising agency services; advertising by mail 
order; business auditing; business information; business investigations; business research; commercial information 
agency services; commercial information and advice for consumers in the choice of products and services; compilation of 
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information into computer databases; compilation of statistics; computerized file management; cost price analysis; 
demonstration of goods; direct mail advertising; dissemination of advertising matter; distribution of samples; employment 
agency services; layout services for advertising purposes; marketing; marketing research; market studies; online 
advertising on a computer network; opinion polling; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; outdoor advertising; presentation of goods on 
communication media, for retail purposes; price comparison services; procurement services for others [purchasing goods 
and services for other businesses]; production of advertising films; publication of publicity texts; radio advertising; sales 
promotion for others; shop window dressing; telemarketing services; television advertising; updating of advertising 
material; word processing; writing of publicity texts.
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4367850    15/05/2019
[International Registration No. : 1500513]
Nick Bremicker

Enneststr. 6 51702 Bergneustadt Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer and control programs stored on magnetic data carriers, perforated cards, perforated rolls; compact discs; 
computers; interfaces for computers; interfaces for computers; computer interface boards; software; peripherals adapted 
for use with computers; computer software; computer keyboards; floppy discs; floppy disk drives; data processing 
apparatus; electronic publications, downloadable; electronic input pens; electronic pens; laptop computers; loudspeakers; 
magnetic tapes; magnetic data media; computer mouses; mouse pads; mouse pads; mouse pads; microprocessors; cell 
phones; modems; led monitors; notebook computers; optical data media; optical discs; optical disk drives; physics 
(apparatus and instruments for -); relays, electric; image scanning apparatus; transmitters of electronic signals; 
transmitters; smart card readers; computer software applications, downloadable; computer software packages; games 
software; computer memory devices; central processing units.

Cl.35;Cost price analysis; procurement services for others relating to office requisites; procurement services for others 
[purchasing goods and services for other businesses]; computerized file management; auctioneering services; carrying 
out auction sales; carrying out auction sales; business investigation; commercial or industrial management assistance; 
commercial administration of the licensing of the goods and services of others; marketing services; data search in 
computer files for others; computerised business research; on-line advertising on a computer network; outsourcing 
services [business assistance]; organisational project management in the field of electronic data processing; organization 
of exhibitions for commercial or advertising purposes; personnel management assistance; business management 
consulting; personnel consultancy; presentation of goods on communication media, for retail purposes; systemization of 
information into computer databases; dissemination of advertising matter; rental of advertising space; rental of 
advertising time on communication media; arranging subscriptions to telecommunication services for others; sales 
promotion for others; publicity and sales promotion services; sample distribution; distribution of advertising material; 
administrative order processing; document reproduction; demonstration of goods; provision of business data; 
compilation of information into computer databases; compilation of information into computer databases.

Cl.42;Updating of computer software; consultancy in the field of computers (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); professional advisory services relating to computers 
(term considered too vague by the International Bureau - Rule 13.2.b) of the Common Regulations); professional advisory 
services relating to computers (term considered too vague by the International Bureau - Rule 13.2.b) of the Common 
Regulations); advisory services relating to computer programming; computer software consultancy; computer diagnostic 
services; computer software consultancy; consultancy in the field of computers (term considered too vague by the 
International Bureau - Rule 13.2.b) of the Common Regulations); maintenance of computer programs; monitoring of 
computer systems by remote access; installation of software; configuration of computer firmware; software customisation 
services; customized design of computer hardware; custom design of software packages; testing of computing 
equipment; repair of computer software; testing of computers; rental of computer hardware and computer software.
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4367851    13/08/2019
[International Registration No. : 1273214]
Obshchestvo s ogranichennoy otvetstvennostyu "Zeldis"

ul. Komsomolskaya, d. 1, pomeshchenie 79, litera SHCH RU-142100 Podolsk, Moskovskaya obl. Russian Federation

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; abrasive cloth; abrasive paper; 
abrasives; adhesives for affixing false eyelashes; adhesives for affixing false hair; adhesives for cosmetic purposes; after-
shave lotions; air fragrancing preparations; almond milk for cosmetic purposes; almond oil; almond soap; aloe vera 
preparations for cosmetic purposes; alum stones [astringents]; amber [perfume]; ammonia [volatile alkali] [detergent]; 
antiperspirant soap; antiperspirants [toiletries]; antistatic preparations for household purposes; aromatics [essential oils]; 
astringents for cosmetic purposes; badian essence; balms other than for medical purposes; bases for flower perfumes; 
bath preparations, not for medical purposes; bath salts, not for medical purposes; beard dyes; beauty masks; bergamot 
oil; bleaching preparations [decolorants] for cosmetic purposes; bleaching salts; bleaching soda; breath freshening 
sprays; breath freshening strips; cake flavorings [essential oils]; cakes of toilet soap; canned pressurized air for cleaning 
and dusting purposes; carbides of metal [abrasives]; cleaning chalk; cleaning preparations; cleansing milk for toilet 
purposes; cloths impregnated with a detergent for cleaning; cobblers' wax; colorants for toilet purposes; color- [colour-] 
brightening chemicals for household purposes [laundry]; color-removing preparations; corundum [abrasive]; cosmetic 
creams; cosmetic dyes; cosmetic kits; cosmetic pencils; cosmetic preparations for baths; cosmetic preparations for 
eyelashes; cosmetic preparations for skin care; cosmetic preparations for slimming purposes; cosmetics for animals; 
cotton sticks for cosmetic purposes; cotton wool for cosmetic purposes; creams for leather; decorative transfers for 
cosmetic purposes; degreasers other than for use in manufacturing processes; dental bleaching gels; denture polishes; 
deodorants for human beings or for animals; deodorants for pets; deodorant soap; depilatory preparations; depilatory 
wax; detergents other than for use in manufacturing operations and for medical purposes; diamantine [abrasive]; 
disinfectant soap; douching preparations for personal sanitary or deodorant purposes [toiletries]; dry-cleaning 
preparations; drying agents for dishwashing machines; dry shampoos; eau de Cologne; emery; emery cloth; emery paper; 
essential oils of cedarwood; essential oils of citron; essential oils of lemon; ethereal essences; extracts of flowers 
[perfumes]; eyebrow cosmetics; eyebrow pencils; fabric softeners for laundry use; false eyelashes; false nails; flavorings 
[flavourings] for beverages [essential oils]; floor wax removers [scouring preparations]; fumigation preparations 
[perfumes]; furbishing preparations; gaultheria oil; geraniol; glass cloth; greases for cosmetic purposes; grinding 
preparations; hair conditioners; hair dyes; hair spray; hair straightening preparations; hair waving preparations; 
heliotropine; henna [cosmetic dye]; hydrogen peroxide for cosmetic purposes; incense; ionone [perfumery]; jasmine oil; 
Javelle water; joss sticks; lacquer-removing preparations; laundry bleach; laundry blueing; laundry glaze; laundry 
preparations; laundry soaking preparations; laundry starch; laundry wax; lavender oil; lavender water; leather bleaching 
preparations; lip glosses; lipstick cases; lipsticks; lotions for cosmetic purposes; make-up; make-up powder; make-up 
preparations; make-up removing preparations; mascara; massage gels other than for medical purposes; medicated soap; 
mint essence [essential oil]; mint for perfumery; mouthwashes, not for medical purposes; musk [perfumery]; mustache 
wax; nail art stickers; nail care preparations; nail polish; neutralizers for permanent waving; non-slipping liquids for floors; 
non-slipping wax for floors; oil of turpentine for degreasing; oils for cleaning purposes; oils for cosmetic purposes; oils for 
perfumes and scents; oils for toilet purposes; paint stripping preparations; parquet floor wax; pastes for razor strops; 
perfumery; perfumes; petroleum jelly for cosmetic purposes; polish for furniture and flooring; polishing creams; polishing 
paper; polishing preparations; polishing rouge; polishing stones; polishing wax; pomades for cosmetic purposes; 
potpourris [fragrances]; preparations for cleaning dentures; preparations for unblocking drain pipes; preparations to make 
the leaves of plants shiny; preservatives for leather [polishes]; pumice stone; quillaia bark for washing; rose oil; rust 
removing preparations; sachets for perfuming linen; safrol; sandpaper; scale removing preparations for household 
purposes; scented water; scented wood; scouring solutions; shampoos; shampoos for pets; shaving preparations; 
shaving soap; shaving stones [astringents]; shining preparations [polish]; shoe cream; shoemakers' wax; shoe polish; 
shoe wax; silicon carbide [abrasive]; skin whitening creams; smoothing preparations [starching]; smoothing stones; soap; 
soap for brightening textile; soap for foot perspiration; soda lye; stain removers; starch glaze for laundry purposes; 
sunscreen preparations; sun-tanning preparations [cosmetics]; tailors' wax; talcum powder, for toilet use; terpenes 
[essential oils]; tissues impregnated with cosmetic lotions; tissues impregnated with make-up removing preparations; 
toiletries; toilet water; tripoli stone for polishing; turpentine, for degreasing; varnish-removing preparations; volcanic ash 
for cleaning; wallpaper cleaning preparations; washing soda, for cleaning; whiting; windshield cleaning liquids.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; plasters, 
materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; 
fungicides, herbicides; absorbent cotton; acaricides; acetates for pharmaceutical purposes; acids for pharmaceutical 
purposes; acne treatment preparations; aconitine; adhesive plasters; adhesives for dentures; adhesive tapes for medical 
purposes; adjuvants for medical purposes; air deodorising preparations; air purifying preparations; albumin dietary 
supplements; albuminous foodstuffs for medical purposes; albuminous preparations for medical purposes; alcohol for 
pharmaceutical purposes; aldehydes for pharmaceutical purposes; algicides; alginate dietary supplements; alginates for 
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pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; alkaloids for medical purposes; alloys of 
precious metals for dental purposes; aloe vera preparations for pharmaceutical purposes; aluminium acetate for 
pharmaceutical purposes; amino acids for medical purposes; amino acids for veterinary purposes; anaesthetics; 
analgesics; angostura bark for medical purposes; animal washes; antibiotics; anticryptogamic preparations; antioxidant 
pills; antiparasitic collars for animals; antiparasitic preparations; anti-rheumatism bracelets; anti-rheumatism rings; 
antiseptic cotton; antiseptics; anti-uric preparations; appetite suppressant pills; appetite suppressants for medical 
purposes; articles for headache; aseptic cotton; asthmatic tea; babies' diapers [napkins]; babies' napkin-pants [diaper-
pants]; bacterial poisons; bacterial preparations for medical and veterinary use; bacteriological preparations for medical 
and veterinary use; balms for medical purposes; balsamic preparations for medical purposes; bandages for dressings; 
barks for pharmaceutical purposes; bath preparations for medical purposes; bath salts for medical purposes; belts for 
sanitary napkins [towels]; bicarbonate of soda for pharmaceutical purposes; biocides; biological preparations for medical 
purposes; biological preparations for veterinary purposes; biological tissue cultures for medical purposes; biological 
tissue cultures for veterinary purposes; bismuth preparations for pharmaceutical purposes; bismuth subnitrate for 
pharmaceutical purposes; blood for medical purposes; blood plasma; bone cement for surgical and orthopaedic 
purposes; bracelets for medical purposes; breast-nursing pads; bromine for pharmaceutical purposes; bronchodilating 
preparations; bunion pads; by-products of the processing of cereals for dietetic or medical purposes; cachets for 
pharmaceutical purposes; cachou for pharmaceutical purposes; calomel; camphor for medical purposes; camphor oil for 
medical purposes; candy for medical purposes; candy, medicated; capsules for medicines; carbolineum [parasiticide]; 
casein dietary supplements; castor oil for medical purposes; cattle washes; caustic pencils; caustics for pharmaceutical 
purposes; cedar wood for use as an insect repellent; cellulose esters for pharmaceutical purposes; cellulose ethers for 
pharmaceutical purposes; cement for animal hooves; charcoal for pharmaceutical purposes; chemical conductors for 
electrocardiograph electrodes; chemical contraceptives; chemical preparations for medical purposes; chemical 
preparations for pharmaceutical purposes; chemical preparations for the diagnosis of pregnancy; chemical preparations 
for treating phylloxera; chemical preparations for veterinary purposes; chemical preparations to treat mildew; chemical 
preparations to treat wheat blight [smut]; chemical reagents for medical or veterinary purposes; chemico-pharmaceutical 
preparations; chewing gum for medical purposes; chilblain preparations; chinoline for medical purposes; chloroform; 
cocaine; cod liver oil; collodion for pharmaceutical purposes; collyrium; compresses; condurango bark for medical 
purposes; contact lens cleaning preparations; cooling sprays for medical purposes; corn remedies; corn rings for the feet; 
cotton for medical purposes; cotton sticks for medical purposes; cream of tartar for pharmaceutical purposes; creosote 
for pharmaceutical purposes; croton bark; cultures of microorganisms for medical and veterinary use; curare; decoctions 
for pharmaceutical purposes; dental abrasives; dental amalgams; dental amalgams of gold; dental cements; dental 
impression materials; dental lacquer; dental mastics; deodorants for clothing and textiles; deodorants, other than for 
human beings or for animals; depuratives; detergents for medical purposes; diabetic bread adapted for medical use; 
diagnostic biomarker reagents for medical purposes; diagnostic preparations for medical purposes; diagnostic 
preparations for veterinary purposes; diapers for incontinents; diapers for pets; diastase for medical purposes; dietary 
fiber; dietary supplements for animals; dietetic beverages adapted for medical purposes; dietetic foods adapted for 
medical purposes; dietetic substances adapted for medical use; digestives for pharmaceutical purposes; digitalin; dill oil 
for medical purposes; disinfectants for chemical toilets; disinfectants for hygiene purposes; dog lotions; dog washes; 
douching preparations for medical purposes; dressings, medical; drugs for medical purposes; elixirs [pharmaceutical 
preparations]; enzyme dietary supplements; enzyme preparations for medical purposes; enzyme preparations for 
veterinary purposes; enzymes for medical purposes; enzymes for veterinary purposes; ergot for pharmaceutical purposes; 
esters for pharmaceutical purposes; ethers for pharmaceutical purposes; eucalyptol for pharmaceutical purposes; 
eucalyptus for pharmaceutical purposes; extracts of hops for pharmaceutical purposes; eyepatches for medical purposes; 
eye-washes; febrifuges; fennel for medical purposes; ferments for pharmaceutical purposes; first-aid boxes, filled; fish 
meal for pharmaceutical purposes; flour for pharmaceutical purposes; flowers of sulfur for pharmaceutical purposes; fly 
catching paper; fly destroying preparations; fly glue; formic aldehyde for pharmaceutical purposes; frostbite salve for 
pharmaceutical purposes; fumigating sticks; fumigation preparations for medical purposes; fungicides; gallic acid for 
pharmaceutical purposes; gamboge for medical purposes; gases for medical purposes; gauze for dressings; gelatine for 
medical purposes; gentian for pharmaceutical purposes; germicides; glucose dietary supplements; glucose for medical 
purposes; glycerine for medical purposes; glycerophosphates; greases for medical purposes; greases for veterinary 
purposes; guaiacol for pharmaceutical purposes; gum for medical purposes; gurjun [gurjon, gurjan] balsam for medical 
purposes; headache pencils; hematogen; hemoglobin; hemorrhoid preparations; hemostatic pencils; herbal teas for 
medicinal purposes; herbicides; hormones for medical purposes; hydrastine; hydrastinine; hydrated chloral for 
pharmaceutical purposes; hydrogen peroxide for medical purposes; insecticides; insect repellent incense; insect 
repellents; iodides for pharmaceutical purposes; iodine for pharmaceutical purposes; iodoform; Irish moss for medical 
purposes; isotopes for medical purposes; jalap; jujube, medicated; lacteal flour for babies; lactose for pharmaceutical 
purposes; larvae exterminating preparations; laxatives; lead water; lecithin dietary supplements; lecithin for medical 
purposes; leeches for medical purposes; liniments; linseed dietary supplements; linseed for pharmaceutical purposes; 
linseed meal for pharmaceutical purposes; linseed oil dietary supplements; lint for medical purposes; liquorice for 
pharmaceutical purposes; lotions for pharmaceutical purposes; lotions for veterinary purposes; lupulin for pharmaceutical 
purposes; magnesia for pharmaceutical purposes; malted milk beverages for medical purposes; malt for pharmaceutical 
purposes; mangrove bark for pharmaceutical purposes; media for bacteriological cultures; medical preparations for 
slimming purposes; medicated animal feed; medicinal alcohol; medicinal drinks; medicinal hair growth preparations; 
medicinal herbs; medicinal infusions; medicinal mud; medicinal oils; medicinal roots; medicinal tea; medicine cases, 
portable, filled; medicines for alleviating constipation; medicines for dental purposes; medicines for human purposes; 
medicines for veterinary purposes; melissa water for pharmaceutical purposes; menthol; mercurial ointments; milk 
ferments for pharmaceutical purposes; milking grease; milk of almonds for pharmaceutical purposes; mineral food 
supplements; mineral water salts; mineral waters for medical purposes; mint for pharmaceutical purposes; molding wax 
for dentists; moleskin for medical purposes; mothproofing paper; mothproofing preparations; mouthwashes for medical 
purposes; mud for baths; mustard for pharmaceutical purposes; mustard oil for medical purposes; mustard plasters; 
myrobalan bark for pharmaceutical purposes; narcotics; nervines; nutritional supplements; nutritive substances for 
microorganisms; oil of turpentine for pharmaceutical purposes; ointments for pharmaceutical purposes; opiates; opium; 
opodeldoc; opotherapy preparations; oxygen baths; oxygen for medical purposes; pants, absorbent, for incontinents; 
panty liners [sanitary]; paper for mustard plasters; parasiticides; pastilles for pharmaceutical purposes; pearl powder for 
medical purposes; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; peptones for 
pharmaceutical purposes; personal sexual lubricants; pesticides; petroleum jelly for medical purposes; pharmaceutical 
preparations; pharmaceutical preparations for skin care; pharmaceutical preparations for treating dandruff; phenol for 
pharmaceutical purposes; phosphates for pharmaceutical purposes; poisons; pollen dietary supplements; pomades for 
medical purposes; porcelain for dental prostheses; potassium salts for medical purposes; poultices; powder of 
cantharides; preparations for callouses; preparations for destroying dry rot fungus; preparations for destroying mice; 
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preparations for destroying noxious animals; preparations for reducing sexual activity; preparations for the treatment of 
burns; preparations of lime for pharmaceutical purposes; preparations of trace elements for human and animal use; 
preparations to facilitate teething; propolis dietary supplements; propolis for pharmaceutical purposes; protein dietary 
supplements; protein supplements for animals; purgatives; pyrethrum powder; quassia for medical purposes; quebracho 
for medical purposes; quinine for medical purposes; quinquina for medical purposes; radioactive substances for medical 
purposes; radiological contrast substances for medical purposes; radium for medical purposes; rat poison; reagent paper 
for medical or veterinary purposes; remedies for foot perspiration; remedies for perspiration; repellents for dogs; rhubarb 
roots for pharmaceutical purposes; royal jelly dietary supplements; royal jelly for pharmaceutical purposes; rubber for 
dental purposes; salts for medical purposes; salts for mineral water baths; sanitary pads; sanitary panties; sanitary 
tampons; sanitary towels; sarsaparilla for medical purposes; scapulars for surgical purposes; sea water for medicinal 
bathing; sedatives; semen for artificial insemination; serotherapeutic medicines; serums; siccatives [drying agents] for 
medical purposes; slimming pills; slug exterminating preparations; smelling salts; smoking herbs for medical purposes; 
sodium salts for medical purposes; soil-sterilising preparations; solutions for contact lenses; solvents for removing 
adhesive plasters; soporifics; starch for dietetic or pharmaceutical purposes; stem cells for medical purposes; stem cells 
for veterinary purposes; sterilising preparations; steroids; stick liquorice for pharmaceutical purposes; strychnine; styptic 
preparations; sugar for medical purposes; sulfonamides [medicines]; sulfur sticks [disinfectants]; sunburn ointments; 
sunburn preparations for pharmaceutical purposes; suppositories; surgical dressings; surgical glues; surgical implants 
comprised of living tissues; syrups for pharmaceutical purposes; tanning pills; tartar for pharmaceutical purposes; teeth 
filling material; therapeutic preparations for the bath; thermal water; thymol for pharmaceutical purposes; tincture of 
iodine; tinctures for medical purposes; tissues impregnated with pharmaceutical lotions; tobacco extracts [insecticides]; 
tobacco-free cigarettes for medical purposes; tonics [medicines]; turpentine for pharmaceutical purposes; vaccines; 
vaginal washes; vermifuges; vesicants; veterinary preparations; vine disease treating chemicals; vitamin preparations; 
vulnerary sponges; wadding for medical purposes; wart pencils; wheat germ dietary supplements; yeast dietary 
supplements; yeast for pharmaceutical purposes.
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Priority claimed from 29/01/2019; Application No. : 302019000007247 ;Italy 

4367858    12/07/2019
[International Registration No. : 1499901]
B.M. TECNOLOGIE INDUSTRIALI S.R.L.

Via Dell'Industria 12 I-35030 Rubano (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for recording, transmitting, processing or reproducing sound, data or images; data 
loggers and recorders; data recorders, in particular for flow measurements on filled pipes and open channels and for 
measurements on aqueduct water networks and sewer networks; data recorders using ultrasonic technology; battery-
powered data recorders; devices for measuring, recording, processing and transmitting data in relation to aqueduct water 
networks and sewer networks; leak detection devices; data collection devices; software and hardware for producing, 
recording and processing digital and analogue signals; rechargeable batteries; integrated circuit memories; flow 
measuring devices; apparatus and instruments for quality control of water; modems; communication modems; sensors; 
ultrasonic sensors; electronic numeric displays; computer software; interfaces for computers; memory cards; SD [Secure 
Digital] memory cards; computer interface apparatus; computer and peripheral devices for computers; keyboards.

Cl.35;Advertising; business management; business administration; office functions; retail services of recording, 
detecting and measuring devices and apparatus for aqueduct water networks and sewer networks; electronic data 
processing.

Cl.38;Data transmission; transmission of recorded data and diagnostic signals using modems; data transmission via 
GPRS using a remote system.

Cl.42;Water quality control services; technical design and planning of water purification plants; research services in 
measurement technologies; measurement services of water parameters; measurement services of water flow, water 
pressure and water level, both on filled pipes and open channels; measurement services on aqueduct water networks and 
sewer networks; testing, analysing and monitoring services of water quality; design services for data processing systems; 
creation of computer programmes for data processing.
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4367903    18/06/2019
[International Registration No. : 1500008]
KALTUN MADENCILIK SANAYI VE TICARET ANONIM SIRKETI

Aydin-Mugla Karayolu 35. Km. Mevkii Çine Aydin Turkey

Proposed to be Used
IR DIVISION
Cl.19;Floor tiles not of metal, building glass, quartz, silica (quartz), terra cotta, tile floorings not of metal, tiles not of 
metal, tiles not of metal for building, wall tiles not of metal for building, window glass, except glass for vehicle windows, 
window glass for building, windows not of metal, stained-glass for windows, rock crystal.

Cl.37;Mining extraction.
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Priority claimed from 24/01/2019; Application No. : 88274983 ;United States of America 

4367928    08/02/2019
[International Registration No. : 1500026]
Foundation Medicine, Inc.

150 Second Street Cambridge MA 02141 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Hosting an online Internet website portal featuring links to scientific research data and information in the field of 
cancer treatment and diagnosis and clinical trials; providing collected and analyzed medical and scientific research 
information in the field of cancer genomics and cancer treatment.

Cl.44;Providing information on patient medical test results from medical testing for diagnosis or treatment purposes via 
an Internet website portal; providing medical information via an Internet website portal featuring links; genomic and 
genetic and molecular medical testing for cancer diagnostic or treatment purposes; providing collected and analyzed 
medical information on cancer genomics and treatment; providing collected and analyzed medical information on cancer 
genomics and treatment, for diagnostic and treatment purposes; medical testing for cancer diagnostic or treatment 
purposes; providing medical information and data to healthcare professionals on cancer genomics and treatment and 
clinical trials; providing medical information featuring the collection and analysis of cancer-associated genetics and 
treatments; providing medical data to healthcare professionals on cancer genomics and treatments and clinical trials.
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4367973    19/04/2019
[International Registration No. : 1500029]
MOTORICA LLC

Bolshoy blvd., 42, str. 1, fl. 1, room 334, rab. 10, ter. of Skolkovo Innovation Center RU-121205 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Artificial limbs for medical instruction purposes [teaching apparatus]; weighing scales for medical purposes; 3D 
spectacles; teaching apparatus and instruments; observation instruments; scientific apparatus; remote control receivers; 
virtual reality software; virtual reality game software; computer software, recorded; virtual reality headsets; apparatus for 
recording, transmission or reproduction of information; apparatus for recording, transmission, reception, processing or 
reproduction of sound, images or data; apparatus for the transmission of sound or images; apparatus and instruments for 
recording, transmission or reproduction of sound, data or images; video playback apparatus; apparatus for transmitting 
and reproducing sound or images; magnetic data media; optical data media; digital recording media; apparatus for 
processing, transmitting and storing database information; measuring apparatus; measuring and testing machines and 
instruments; teaching and instructional apparatus and instruments; measuring apparatus and instruments; checking 
[supervision] apparatus and instruments; measuring and control apparatus and instruments; laboratory apparatus and 
instruments; multimedia apparatus and instruments; scientific apparatus and instruments; data communication apparatus 
and instruments; apparatus and instruments for physics; downloadable software for games; graphical user interface 
software; interfaces for computers; computer software to enhance the audiovisual capabilities of multimedia applications; 
computers; hand-held personal computers; personal computers; tablet computers; notebook computers; resuscitation 
mannequins [teaching apparatus]; software for computer telephony; software for processing images, graphics and text; 
computer game programs; educational software for children; integrated software packages; computer software platforms; 
teaching apparatus; teaching and instructional apparatus; audiovisual teaching apparatus; resuscitation training 
simulators; electronic sports training simulators.

Cl.10;Hip prostheses; artificial limbs; bone prostheses; forearm prostheses; hand prostheses; finger prostheses; 
prostheses for children; biomechanical prostheses; bioelectric prostheses; bionic prostheses; mechanical prostheses; 
traction prostheses; active prostheses; working dentures; cosmetic prostheses; functional prostheses; myoelectric 
prostheses; prosthetic ligaments; artificial limbs, eyes and teeth; orthopedic articles; orthotic apparatus; orthopaedic 
appliances; orthopaedic implants made from artificial materials; artificial orthopaedic implants; orthopaedic joint implants; 
orthopaedic fixation devices; surgical instruments for use in orthopaedic and spinal surgery; medical apparatus; medical 
instruments; medical stretchers; walking sticks for medical purposes; medical imaging apparatus; diagnostic apparatus 
for medical purposes; surgical and medical apparatus and instruments; knee braces for medical purposes; medical 
implants made from artificial materials; slings for medical purposes; ankle supports for medical purposes; belts for 
medical purposes; medical apparatus and instruments; massage apparatus for medical purposes; physical exercise 
apparatus for medical purposes; braces for limbs and joints for medical use; diagnostic imaging apparatus for medical 
purposes; body rehabilitation apparatus for medical purposes; orthopaedic braces.

Cl.40;Custom manufacture of prosthetic devices; custom manufacture of dental prosthetics; custom manufacture of 
medical devices for others; custom assembling of electronic components for medical devices; metal tempering; prototype 
fabrication of new products for others; material treatment information; forging of metal goods to the order and 
specification of others; die casting; metal casting; molding of plastic materials; abrasion; treatment of biopharmaceutical 
materials; processing of biopharmaceutical materials for others; metal fabrication and finishing services; treatment and 
processing of plastic materials; treatment and coating of metal surfaces; leather working; treatment of materials; treatment 
of materials for third parties; treatment of materials upon request for third parties; treatment of materials using chemicals; 
processing of metal surfaces by abrasive polishing; metal treating; treatment of rubber; processing of plastic materials; 
enamelling; burnishing by abrasion; providing information relating to the treatment of materials; providing material 
treatment information via a web site; applying finishes to fabric.

Cl.42;Design of prostheses; design and development of prostheses; development of prostheses; medical research; 
scientific research; research and development services relating to medicines; scientific research for medical purposes; 
scientific and medical research and development; providing information about medical and scientific research in the field 
of pharmaceuticals; design and development of computers and computer software; design and development of computer 
software for use with medical technology; design and development of medical technology; design and development of 
computer hardware and software for use in the field of medicine; computer programming for the medical sector; design, 
development and implementation of software; installation of computer programs; installation of computer software; 
research, development, design and upgrading of computer software; engineering; clinical trials; material testing; 
biological research; computer software consultancy; updating of computer software; software as a service [SaaS]; 
maintenance of computer software; providing information on computer technology and programming via a web site; rental 
of computer software; computer rental; duplication of computer programs.

Cl.44;Fitting of artificial limbs; fitting of artificial limbs, prosthetic devices and prostheses; professional consultancy in 

7649



the field of medical technology, medical surgery and orthopaedics; medical evaluation services for patients receiving 
rehabilitation for purposes of guiding treatment and assessing effectiveness; fitting of orthopaedic devices; hospital 
services; medical advice for individuals with disabilities; massage; medical assistance; medical equipment rental; health 
counselling; medical clinic services; convalescent home services; therapy services; nursing, medical; physical therapy; 
services for the preparation and implementation of individual rehabilitation programs.
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Priority claimed from 23/11/2018; Application No. : 4502565 ;France 

4368034    10/05/2019
[International Registration No. : 1500106]
BOLLORÉ

ODET F-29500 ERGUE-GABERIC France

Proposed to be Used
IR DIVISION
Cl.35;Advertising, public relations; organization and administrative assistance services for solidarity projects; 
information and documentation distribution services for the promotion of solidarity projects in all fields; business 
partnership research in the field of solidarity initiatives; promotion of solidarity initiatives initiated by the employees of a 
company; subscription to an online humanitarian and solidarity social network; commercial, administrative and economic 
support services for company activity development; organization of events, exhibitions, for commercial, promotional and 
advertising purposes; organization of business meetings; company networking; information relating to commercial and 
business contacts.

Cl.36;Collection and distribution of donations for the development of solidarity projects; charitable fundraising; 
financial sponsorship, financing services for solidarity projects initiated by the associates of a company; mutual funds; 
financing of humanitarian and solidarity studies and projects; financing of entrepreneurial projects; scholarship funding.

Cl.41;Education; training; information regarding vocational training; professional integration internships; organization 
of training aimed at professional integration; entertainment or education information; publishing and editing of books, 
journals, newspapers, magazines, periodicals; electronic publishing of periodicals online; micro-publishing, book loans; 
production of shows, films, television films, television programs, reports, video recordings, sound recordings; 
organization of competitions and games for educational and entertainment purposes; organisation of sporting events; 
organization of lotteries, competitions with distribution of prizes; organization and conducting of colloquiums, 
conferences, conventions; organization of exhibitions for cultural or educational purposes.

Cl.45;Social networking services for the employees of a company; provision of social services, namely social network 
services in the field of charitable, philanthropic, voluntary, humanitarian and solidarity activities initiated by the employees 
of a company; information on social networking services in the field of charitable, philanthropic, volunteer, humanitarian, 
solidarity activities initiated by the employees of a company.
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4368050    26/08/2019
[International Registration No. : 1500137]
Nanji E-commerce (Shanghai) Ltd.

Room 102, No. 1362, Huqingping Road, Qingpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Punched card machines for offices; signal lanterns; cameras [photography]; surveying apparatus and instruments; 
optical apparatus and instruments; wires, electric; semi-conductors; coils, electric; electronic chips; transducers; video 
screens; remote control apparatus; optical fiber; high voltage explosion protection device; lightning rods; electrolysers; 
fire extinguishers; radiology screens for industrial purposes; animated cartoons; egg-candlers; apparatus to check 
stamping mail; counterfeit coin detectors; mechanisms for coin-operated apparatus; hemline markers; dictating machines; 
holograms; voting machines; mobile power (rechargeable battery); digital signs; protective films adapted for computer 
screens; covers for smartphones; cell phone straps; cases for smartphones; telephone sets; sound recording carriers; 
diaphragms [acoustics]; loudspeakers; cleaning apparatus for sound recording discs; microphones; megaphones; 
headphones; personal stereos; portable media players; digital photo frames; electronic book readers; baby monitors; 
tripods for cameras; selfie sticks [hand-held monopods]; photographic kit; automatic indicators of low pressure in vehicle 
tires; telescopes; covers for electric outlets; electrical adapters; anti-glare glasses; anti-glare filters for computer 
monitors; anti-glare spectacles; respirators, other than for artificial respiration; respiratory masks, other than for artificial 
respiration; life buoys; railway traffic safety appliances; nets for protection against accidents; filters for respiratory masks; 
protective masks; ear plugs for divers; life jackets; swim goggles; life belts; divers' masks; knee-pads for workers; safety 
restraints, other than for vehicle seats and sports equipment; goggles for sports; shoes for protection against accidents, 
irradiation and fire; nose clips for divers and swimmers; alarms; theft prevention installations, electric; push buttons for 
bells; eyeglass cords; smoke detectors; eyeglass chains; sunglasses; eyeglasses; eyeglass lenses; eyeglass frames; 
spectacle frames; contact lenses; containers for contact lenses; spectacle cases; eyeglass cases.

Cl.18;Tool bags, empty; pocket wallets; umbrella covers; shopping bags; attaché cases; muzzles; leather envelopes for 
packaging; bags, of leather, for packaging; travelling sets [leatherware]; hand luggage [suitcase]; card cases [notecases]; 
suitcase handles; boxes of leather or leatherboard; collars for animals; leather suitcases; trunks [luggage]; boxes of 
vulcanized fiber; haversacks; key cases; leather leads; suitcases; bags for sports; bags; credit card cases [wallets]; 
randsels [Japanese school satchels]; leather trimmings for furniture; horse blankets; clothing for pets; fur; canvas 
suitcase; whips; harness for animals; imitation leather; music cases; luggage tags; synthetic leather trunk; trimmings of 
leather for furniture; fur pelts; furniture coverings of leather; straps for skates.

Cl.24;Felt; door curtains; fitted toilet lid covers of fabric; marabouts [cloth]; khata; banners; shrouds; bath towels; 
diaper changing cloths for babies; bath mitts; cloth; bath linen, except clothing; sanitary flannel; table napkins of textile; 
handkerchiefs of textile; face towels of textile; cloths for removing make-up; mattress covers; bed covers of paper; 
travelling rugs [lap robes]; ticks [mattress covers]; pillowcases; bed coverings; sleeping bag liners; bed blankets; 
towelling coverlets; pillow covers; bed skirts; bed covers; comforters [bedding]; cotton cushion; silk blankets; draperies 
being thick drop curtains; curtains; quilt covers; bed sheets; covers [loose] for furniture; loose covers for furniture; table 
linen, not of paper; table mats, not made of paper; covers for cushions; furniture coverings of textile; loose covers for 
furniture; table blankets.

Cl.25;Hosiery; clothing; scarves; raincoats; down jackets; gloves [clothing]; mitres [hats]; layettes [clothing]; leather 
belts [for clothing]; footwear.

Cl.35;Provision of an online marketplace for buyers and sellers of goods and services; providing business information 
via a web site; design of advertising materials; sales promotion for others; systemization of information into computer 
databases; commercial administration of the licensing of the goods and services of others; marketing; rental of 
advertising space; online advertising on a computer network.
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Priority claimed from 12/08/2018; Application No. : 017942287 ;European Union 

4368161    12/02/2019
[International Registration No. : 1500544]
ADVANCY GROUPE

28-32 avenue Victor Hugo F-75116 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Software; computer programs; software design, installation and implementation of programs of host computers and 
clients/servers for the integration of financial functions, manufacturing and for sale and/or for client relationship 
management of a company; software for the management of industrial equipment.

Cl.16;News bulletins; printed reports; printed research reports; printed reports intended for consumers.

Cl.35;Business information and consultancy services; advice or information in commercial business; business 
consultancy and information services; accounting; computer file management; business management assistance; 
commercial or industrial company management assistance; business management and organization consultancy; 
business management consultancy; professional business consultancy; commercial business appraisal services; 
commercial business expertise; business information; business investigations; business research services for new 
companies; analysis, research and information services relating to business; advisory services for business management; 
advice services for business management with respect to franchising; management consultancy relating to business 
management and conduct; business support in the fields of business performance management, financial management, 
communications solutions, human resources management, customer service management, company and merger strategy 
and post-merger integration strategy; business assistance in the fields of supply chain management and inventories and 
safeguards, outsourcing and business process services, change management, customer contact management; 
commercial assistance in the fields of strategy relating to information and transformation technology, multimedia digital 
content management; business assistance in the fields of the management of data security and privacy; business 
assistance in the field of medical records and the management of information regarding diseases and issue in 
laboratories; business assistance in the field of management of financial information, management of authentication and 
identity files; business assistance in the fields of the development of new sales, new products, trademarks and markets, 
development and establishment of new companies; business assistance in the fields of management of income generation 
and processing of income, risk management, insurance claims and handling of claims; business assistance in the fields of 
management of documents and databases, compliance with government regulations, physical outsourcing, management 
of mobile communication technology; business process management and assistance; business marketing consulting 
services; providing information in the field of commercial management support; providing information in the fields of 
business management, corporate marketing, business acquisitions and consultancy relating to merger; business 
organization consultancy; providing business advice to companies; consultancy relating to business management; 
commercial project management relating to information system design; business advice in acquisitions of companies; 
business analysis services, including market analysis; commercial business appraisal; computerized information services 
for evaluations of business opportunities; evaluations with respect to business management in commercial companies; 
business and market research; commercial information services in the fields of company change management, company 
process management, management and strategic planning services for companies, business and enterprise technology; 
planning services relating to commercial business management; advice relating to business mergers, namely, business 
management assistance, business consulting, public relations relating to business mergers; business information 
services provided to companies online from a global computer network or the Internet; conducting of business research 
and surveys; commercial supervision; assistance to commercial and industrial companies in their business operation; 
economic forecasting and analysis; consulting and advice services relating to personnel management; management 
consultancy for the placement of personnel; preparation of business reports; project management in connection with 
commercial management; business management support during the acquisitions of companies; market studies and 
analyses; business assessments and appraisals of companies, including cost-price analysis; commercial control 
(management assistance); business management assistance; company management assistance; assistance with the 
management of business activities; human resources support; organizing and holding of exhibitions relating to trade and 
commercial management for economic purposes; provision of information in the field of business support; assistance 
relating to commercial management for industrial or commercial companies; commercial business management 
assistance with respect to public relations; human resources management and personnel recruitment services; human 
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resources management; providing outsourcing services in the field of managing customer relations; organization and 
management of customer loyalty programs; business and mergers strategies and after merger integration strategy; 
inventory and supply chain management service; outsourcing services (business support) and providing outsourcing 
services in the field of customer relationship management; organizational change management; customer relations 
management; database management; commercial assistance relating to financial information management; services for 
the development of concepts and brands for business customers; support services regarding the development and 
establishment of a new company; business services, namely commercial management of technical operations 
infrastructures; management services for business processes, namely logistics management, reverse logistics, supply 
chain services, supply chain visibility and synchronization services, forecasting processes for the supply and demand and 
distribution of goods for third parties; supply chain management services; services for commercial integration of mobility; 
business support services relating to systems integration, sustainability, energy industry, mobility software, business risk 
management; business support services relating to aerospace and defense, airline industry, automotive industry and 
industrial building materials; business support services relating to capital markets, chemicals, communications, consumer 
products and services, electronic products and technologies; business support services relating to eligibility systems; 
online financial service comparisons; advertising services in connection with financial services; advertising services in 
the field of financial investments; wholesale services regarding sanitary installations; retail services regarding sanitary 
installations; administrative and commercial management of industrial equipment, infrastructure plans and means of 
transport; business support services relating to technology, life sciences, medical products, pharmaceuticals, media and 
entertainment; commercial assistance services relating to metals and mining; business support services relating to retail 
sale, revenue management solutions, travel industry; business process consultancy services relating to infrastructure, 
computer and software applications; administrative management and health, supply chain, commercial supply, insurance 
and engineering commercial administration; providing information relating to business innovation processes, business 
management and business opportunities; outsourcing services [business assistance]; outsourcing services consisting of 
organizing service contracts on behalf of third parties; outsourcing services to organize the procurement of goods on 
behalf of others; business support services relating to smart grid technology, analytic, digital social media, marketing 
analytic and business strategies; marketing advice and studies; negotiating and concluding of commercial transactions 
for others; web site traffic optimization; organization and conducting of congresses, seminars, symposiums in a 
commercial context; collection of data in a central file; opinion polling; preparation and drafting of studies and reports for 
commercial projects; arranging and concluding of commercial transactions for others via telecommunication systems; 
publication of advertising texts on all types of media; professional networking services.

Cl.36;Financial consultancy; mutual funds; fund investment; wealth management and investment services in the field of 
securities; financial exchanges; provision of financial advice; venture capital financing; providing information in the field 
of financing; financial analyses; assessment and appraisal of companies, namely financial assessment of companies; 
financial assistance relating to business acquisitions; provision of financial information for investors; providing financial 
information regarding fuel costs; providing financial information regarding stock exchanges; financial analysis; financing 
of venture capital; financial assistance services; legal assistance insurance; advice and support services in actuarial 
science; assistance relating to financial management; financial services; credit services; insurance services; insurance 
services; provision of information, advice and support in the field of financial evaluation; support services relating to 
personal finance; provision of financial information; financial assistance.

Cl.37;Installation of computer systems, computer networks.

Cl.41;Providing training, including conducting of seminars, workshops and classes with respect to the development and 
use of software, use of software, business, business activities and distribution of related teaching material; organization 
and conducting of conferences in the field of business and commercial business management; development of 
educational material for third parties; organization and conducting of conferences; publication of texts and/or images; 
publishing of printed matter, explanatory brochures on all types of media including electronic; publication of texts other 
than advertising texts on all media; organization and conducting of conferences, congresses, seminars, symposiums; 
arranging and conducting conferences relating to business and commercial management for providing information in the 
field of business assistance; organization and conducting of conferences in a commercial context.

Cl.42;Providing information in the field of information technology and computer systems; consultancy relating to 
computer systems and computer systems design; advisory services regarding information technology; professional 
assistance services relating to computer systems design; engineering; engineering services; consultancy with respect to 
design of computer systems; preparation and drafting of studies and reports for technical projects; support services in 
innovation, namely advice with respect to the development and the manufacture of goods; services for the development, 
deployment, analysis, handling and updating of mobility management software.
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CORRIGENDA 
APPL 
NO

CORRIGENDA DESCRIPTION  

943185 943185 - (9999-1) 
service address brought on the basis of TM 1, affidavit and certified copy available to be 
- LONDON TRADE MARK address being FIRST FLOOR, 1, ARYA SAMAJ MANDIR RD., 
LUCKNOW - 226 018. 

1009498 1009498 - (1339-0) 
As per order dated 25/09/2017, it is notified that "3m" has been deleted form the label 
mark of the applicant. 

1746598 1746598 - (1441-0), The applicant name corrected to read as: JINDAL STAINLESS 
LIMITED. 

1812463 1812463 - (1919-0) 
trading style deleted as per request letter dated 11/10/2019. 

2269830 2269830 - (1919-0) 
proprietor address changed on the basis of TM 51 to be - NISSAN JIDOSHA KABUSHIKI 
KAISHA ( ALSO TRADING AS NISSAN MOTOR CO., LTD.) 

2596134 2596134 - (1916-0) 
trading style deleted as per request letter dated 02/09/2019. 

3395961 3395961 - (1924-0) 
clerical errors in goods corrected as per TM 1 to be - APPARATUS FOR COOKING, 
HEATING, ROASTING, FRYING, STEAMING, DRYING, REFRIGERATING AND FREEZING 
INCLUDING PORTABLE OR COUNTERTOP WINE CHILLERS; PORTABLE OR 
COUNTERTOP ICE MAKERS; WAFFLE MAKERS; PORTABLE OR COUNTERTOP 
STOVES; STIR-FRY COOKERS; ELECTRIC FOOD STEAMERS; ELECTRICALLY HEATED 
BAIN-MARIES; ELECTRIC FRYING AND BAKING PANS; SLOW COOKERS; PORTABLE 
OR COUNTERTOP GRIDDLES; PORTABLE OR COUNTERTOP GRILLS; PORTABLE OR 
COUNTERTOP HOTPLATES; PORTABLE OR COUNTERTOP HOBS; INDUCTION HOBS; 
PORTABLE OR COUNTERTOP COOKERS; PORTABLE REFRIGERATORS; 
REFRIGERATING CABINETS; PORTABLE FREEZERS; FREEZER CABINETS; 
BEVERAGE COOLING APPARATUS; ICE BOXES; ICE MACHINES; ICE CHESTS; 
PORTABLE OR COUNTERTOP OVENS; MICROWAVE OVENS; HOT AIR COOKERS; 
RICE COOKERS; ELECTRIC FOOD WARMING UNITS; FOOD WARMING DRAWERS; POT 
WARMERS; ELECTRIC DEEP FRYERS; FOOD DEHYDRATORS; PORTABLE OR 
COUNTERTOP PLATE WARMERS; PRESSURE COOKERS; BAKING AND BARBEQUE 
APPARATUS; PORTABLE OR COUNTERTOP ROTISSERIES; ROASTING SPITS; 
OUTDOOR COOKING STOVES; OUTDOOR GRILLS; BARBECUE TOOLS AND 
ACCESSORIES; TOASTERS; TOASTER OVENS; KETTLES; ELECTRIC HOT BEVERAGE 
MAKING MACHINES; ELECTRIC MILK FROTHERS; TEA MAKERS; COFFEE MAKERS; 
ESPRESSO MACHINES; CAPPUCCINO MAKERS; ELECTRIC WATER BOTTLE; PASTA 
COOKERS; ELECTRIC YOGHURT-MAKERS; SORBET MAKERS; ICE CREAM MAKERS; 
APPARATUS FOR COOKING CREPES; EGG COOKERS; BREAD MAKERS; SANDWICH 
MAKERS; PIZZA MAKERS; ELECTRICALLY HEATED CABINETS FOR FOOD; 
APPLIANCES INCLUDING REFRIGERATORS, FREEZERS, COMBINATION 
REFRIGERATOR-FREEZERS, ICE MAKING MACHINES; ELECTRIC COOKING RANGES, 
OVENS AND COOKTOPS; GAS COOKING OVENS, RANGES AND COOKTOPS; GAS, 
ELECTRIC AND STEAM GRILLS; EXHAUST HOODS; TEMPERATURE CONTROLLED 
WINE CELLARS; ELECTRIC TEMPERATURE CONTROLLED SOUS VIDE OVEN WITH 
BUILT-IN WATER BATH; CLOTHES DRYING MACHINES AND CABINETS; WATER 
HEATING, COOLING AND QUALITY APPARATUS, INCLUDING WATER SUPPLY UNITS 
FOR DISPENSING COLD WATER AND ICE FROM REFRIGERATORS; APPARATUS FOR 
DISPENSING HOT, COLD, BOILING, SPARKLING AND FILTERED WATER; HOT WATER 
DISPENSERS; GAS AND ELECTRIC WATER HEATERS; WATER FILTRATION UNITS; 
WATER PURIFYING APPARATUS AND MACHINES; WATER STERILIZERS; 
REFRIGERATOR WATER FILTRATION APPARATUS; HOME WATER SUPPLY 
FILTRATION UNITS; COUNTERTOP WATER FILTRATION DEVICES; FAUCET WATER 
FILTERS; WATER COOLERS; PARTS AND FITTINGS FOR ALL THE AFORESAID 
GOODS NOT INCLUDED IN OTHER CLASSES. 

3441918 3441918 - (1928-0) 
Condition/Restriction of acceptance which is "THIS IS SUBJECT TO ASSOCIATION 
WITH REGISTERED/PENDING REGISTRATION NO..3441919" deleted on the basis of 
instructions from the hearing officer. 

4058296 4058296 - (1914-0) 
goods deleted as per tm m dated 06/12/2019 to be - AIR CONDITIONING APPARATUS; 
BED WARMERS, HOT WATER BOTTLES, WARMING PANS, ELECTRIC OR NON-
ELECTRIC; ELECTRICALLY HEATED CUSHIONS (PADS) AND BLANKETS, NOT FOR 
MEDICAL PURPOSES; ELECTRIC KETTLES; ELECTRIC COOKING UTENSILS.CHINESE 
LANTERNS / FAIRY LIGHTS FOR FESTIVE DECORATION, COOKERS, COOKING 
UTENSILS, ELECTRIC HEATING APPARATUS, HEATING APPARATUS, ELECTRIC 
HEATING ELEMENTS HEATING PLATES KETTLES, ELECTRIC LAMPS, LIGHT BULBS, 
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LIGHT DIFFUSERS LIGHT-EMITTING DIODES [LED] LIGHTING APPARATUS LIGHTERS 
LIGHTS, ELECTRIC, FOR CHRISTMAS TREES / ELECTRIC LIGHTS FOR CHRISTMAS 
TREES SAFETY LAMPS STREET LAMPS / STANDARD LAMPS TORCHES FOR 
LIGHTING / FLASHLIGHTS [TORCHES] / SEARCHLIGHTS LUMINOUS TUBES FOR 
LIGHTING. 

4268759 4268759 - (1920-0) 
GOODS DELETED AS PER TM M DATED 19/11/2019 UNDER CLASS 32 TO BE - beer; 
whey beverages; waters (beverages); vegetable juices (beverages); fruits juices; 
sherbets (beverages); fruit beverages; non-alcoholic beverages; aerated water; soy 
milk; milk tea; preparations for making beverages; syrups for beverages. 

4268760 4268760 - (1921-0) 
GOODS DELETED AS PER TM M DATED 19/11/2019 UNDER CLASS 32 TO BE - beer; 
whey beverages; waters (beverages); vegetable juices (beverages); fruits juices; 
sherbets (beverages); fruit beverages; non-alcoholic beverages; aerated water; soy 
milk; milk tea; preparations for making beverages; syrups for beverages. 

 
 

 

7656



Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
602728 623276 664707 697578 961712
1104424 1119211 1243537 1265922 1792713
1861198 1883131 1933280 2047364 2100849
2110225 2123318 2138520 2151108 2169240
2179187 2193084 2229359 2231014 2254610
2256017 2258342 2274578 2280255 2302377
2320407 2324565 2328848 2337459 2339966
2387085 2391897 2395109 2395452 2409784
2420662 2431016 2431017 2431018 2431019
2431020 2431032 2434276 2454702 2477853
2483966 2495150 2495508 2495509 2498639
2503481 2504328 2505638 2505971 2507476
2507479 2507494 2509373 2516283 2517208
2517883 2518558 2520886 2521415 2525130
2533412 2534809 2543613 2545631 2555374
2558721 2563936 2563937 2565675 2578326
2583013 2583418 2583471 2583472 2583477
2583548 2613711 2633270 2634732 2639998
2642209 2642337 2642992 2643065 2643288
2655486 2685124 2690306 2692195 2698817
2703886 2706198 2714299 2714630 2714965
2715400 2716226 2718404 2718948 2723622
2723623 2723624 2723625 2731680 2735010
2745722 2750794 2756505 2760314 2768570
2768923 2771886 2773186 2773494 2775840
2776043 2777166 2786544 2786593 2787360
2791417 2792875 2794958 2805863 2809035
2809037 2809038 2809046 2813917 2813995
2814799 2815911 2817329 2817359 2820122
2820863 2820865 2821101 2822363 2826937
2828305 2828306 2829880 2835585 2840656
2847685 2847686 2849520 2851077 2852940
2852941 2852942 2852943 2861176 2861283
2861304 2862107 2862793 2864371 2867168
2867733 2868436 2868663 2870275 2871253
2871254 2874895 2876670 2880722 2882137
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2882893 2883185 2883847 2884758 2885665
2887304 2889636 2893247 2896954 2897498
2901780 2901783 2903031 2903535 2906455
2907817 2907921 2908471 2909261 2909612
2909831 2911640 2912224 2912795 2914967
2915006 2916352 2918742 2920759 2921558
2922713 2922715 2922717 2922719 2922958
2924787 2926327 2927456 2933934 2935923
2935976 2935984 2935985 2935994 2936382
2936606 2938623 2938745 2938747 2939135
2941338 2941379 2945426 2945427 2945672
2949432 2950523 2950925 2953570 2953756
2953759 2954453 2954737 2956539 2957243
2958628 2959637 2964584 2967710 2968115
2970023 2970795 2970922 2972254 2973148
2973439 2973485 2973613 2973615 2974948
2975192 2975664 2976893 2976894 2978018
2978515 2979112 2979141 2979142 2979353
2979566 2979934 2980469 2980485 2980536
2981281 2982126 2984821 2984876 2985314
2985421 2985422 2985754 2986994 2986995
2987584 2987587 2988509 2988515 2989211
2990279 2990323 2990758 2990759 2991262
2992225 2993963 2994172 2996243 2998552
2998606 3001172 3001533 3002218 3002780
3003110 3003351 3004285 3004287 3004342
3004768 3004805 3007133 3008048 3008102
3009747 3010104 3010105 3010109 3011293
3011415 3012921 3013860 3014020 3014166
3015540 3016003 3016005 3016470 3016473
3016550 3016763 3017319 3019307 3019556
3019907 3020772 3020773 3021698 3021699
3022291 3023327 3024990 3025171 3025968
3026836 3027709 3029647 3030507 3030730
3032074 3033693 3034814 3035382 3035955
3036415 3037146 3037593 3037667 3037691
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3038120 3038472 3038586 3039121 3039438
3039518 3040189 3040195 3040646 3040671
3041982 3043644 3044292 3044293 3044999
3045010 3049555 3056735 3056830 3058522
3058725 3061858 3063294 3063701 3063706
3063707 3063875 3064602 3064871 3064988
3064989 3064990 3067301 3070027 3076655
3077150 3077167 3077306 3080510 3080759
3081159 3081160 3084611 3084614 3084617
3086035 3086076 3086118 3087146 3087198
3090281 3093385 3093766 3093769 3095492
3095493 3097261 3097571 3099060 3101419
3102805 3102807 3102808 3102812 3105809
3106329 3106968 3107355 3108003 3112324
3112336 3113249 3113338 3114661 3114876
3115332 3115630 3116925 3116926 3116930
3117834 3117916 3117920 3118057 3119146
3119188 3119194 3120110 3120433 3120971
3121510 3121525 3122442 3124104 3124124
3126099 3126229 3127828 3129499 3129865
3130806 3131337 3132363 3132364 3132696
3132868 3132869 3132870 3132871 3134082
3134083 3134198 3134687 3136039 3139387
3140106 3140469 3140470 3140957 3141710
3142365 3143687 3143942 3143943 3145772
3145773 3145872 3145873 3145876 3146655
3146852 3146855 3146875 3146889 3147112
3149232 3149447 3149466 3149478 3149541
3150094 3150200 3150255 3150632 3151191
3151254 3151347 3151472 3151793 3151885
3152881 3153521 3154954 3154966 3155110
3155117 3155123 3155131 3155135 3156050
3156746 3158385 3158398 3159644 3161297
3161303 3163006 3163210 3163487 3163782
3165630 3166547 3168349 3169851 3171657
3173941 3175715 3175718 3176300 3176382
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3176697 3176823 3179196 3179443 3179946
3181129 3181130 3181220 3182309 3183271
3183272 3183330 3183900 3185900 3186659
3186660 3186661 3186664 3187415 3187534
3188322 3188323 3188326 3189460 3190124
3190946 3191160 3191161 3191748 3193249
3193435 3193712 3194688 3194689 3194691
3196962 3197016 3197021 3197041 3197922
3197924 3197929 3199016 3199088 3200440
3200836 3200848 3201494 3201608 3201876
3201889 3201891 3201894 3201896 3201898
3201899 3202120 3202410 3202708 3202720
3202763 3202862 3202879 3202882 3202918
3203126 3203127 3203164 3203204 3203543
3203550 3203617 3203795 3203796 3203797
3203800 3204018 3204022 3204030 3204062
3204213 3204222 3204223 3204553 3204655
3204656 3204731 3204948 3205055 3205291
3205299 3205301 3205318 3206124 3206175
3206407 3206513 3207007 3207040 3207041
3207190 3207191 3207192 3207226 3207249
3207628 3207630 3207993 3208008 3208525
3208531 3208538 3208544 3208548 3208568
3208705 3209146 3209762 3209763 3209764
3209765 3209902 3209992 3210163 3210169
3210367 3210368 3210369 3210370 3210420
3210806 3210824 3210837 3211049 3211116
3211118 3211120 3211277 3211407 3211788
3212036 3212234 3212321 3212323 3212426
3213027 3213028 3213049 3213050 3213139
3213401 3213727 3213730 3213731 3213734
3213885 3213894 3213991 3214534 3214537
3214629 3214630 3214631 3214764 3214766
3214767 3214951 3214959 3214971 3214994
3214995 3215014 3215016 3215130 3215344
3215506 3215595 3216163 3216433 3216439
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3216540 3216541 3216943 3216944 3218385
3218387 3218404 3218407 3218408 3218791
3219097 3219100 3219438 3219547 3219724
3219769 3219865 3219872 3220060 3220171
3220692 3220894 3220999 3221000 3221237
3221702 3221765 3222606 3223151 3223153
3223154 3223168 3223348 3223489 3224106
3224113 3224177 3224184 3224224 3224252
3224341 3224355 3224368 3224371 3224373
3225047 3225377 3225441 3225647 3226033
3226041 3226064 3226093 3226239 3226346
3226627 3226816 3227181 3227401 3227403
3227422 3227812 3227892 3227896 3228277
3228364 3228375 3228381 3229071 3229271
3229334 3229366 3229841 3230132 3230182
3230495 3230525 3230607 3230608 3230609
3230632 3230831 3230931 3231157 3231267
3231270 3231271 3231301 3231307 3231318
3231396 3231433 3232102 3232304 3232407
3232679 3232680 3232682 3232780 3232805
3233005 3233007 3233396 3233921 3234080
3234630 3234956 3234958 3234959 3235001
3235003 3235005 3235007 3235272 3235402
3235529 3235771 3235837 3235930 3235956
3235960 3236061 3236355 3236418 3236497
3236929 3237152 3237154 3237161 3237164
3237449 3237452 3237459 3237630 3237749
3237931 3238264 3238379 3238410 3238411
3238497 3238628 3238781 3238798 3238963
3239067 3239878 3240100 3240486 3240487
3240508 3240777 3240785 3241301 3241303
3241306 3241310 3241313 3241372 3241695
3241945 3242180 3242357 3242432 3242433
3242550 3242551 3242564 3242615 3242616
3242653 3242654 3242657 3242658 3242760
3242774 3243217 3243276 3243566 3243778
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3243897 3243965 3244150 3244241 3244526
3244553 3244554 3244555 3244556 3244567
3244568 3244766 3244874 3244876 3245692
3245916 3245918 3246024 3246586 3246820
3246894 3246895 3246905 3246913 3246917
3246918 3246919 3246956 3248100 3248316
3248632 3248764 3248765 3248769 3248854
3248914 3248920 3248956 3249274 3249297
3249299 3249304 3249567 3249568 3249825
3249827 3249844 3250374 3250413 3250420
3250704 3250705 3250854 3250864 3250865
3250893 3251259 3251373 3251435 3251557
3251608 3251874 3251904 3251905 3251912
3251987 3252000 3252001 3252130 3252208
3253367 3253368 3253369 3253371 3253372
3253373 3253374 3253375 3253821 3253907
3253915 3253971 3254163 3254164 3254257
3254415 3254756 3254784 3254821 3254822
3254827 3254830 3254837 3254843 3254847
3254852 3254870 3254871 3254885 3254889
3254900 3254911 3254918 3254919 3255425
3255426 3255953 3256044 3256046 3256103
3256425 3256426 3256713 3256715 3256717
3256752 3256838 3256895 3256901 3257029
3257071 3257507 3257660 3257726 3257728
3257730 3257809 3257810 3257873 3257896
3257901 3257912 3257913 3257928 3257933
3257983 3258807 3258812 3259300 3259374
3259683 3259783 3259784 3260213 3260214
3260218 3260294 3260425 3260819 3260828
3260842 3261030 3261658 3261671 3261673
3261693 3261696 3261818 3262193 3262235
3262236 3262237 3262754 3263147 3263149
3263514 3263515 3263516 3263517 3263609
3263731 3263733 3264003 3264339 3264513
3264530 3264848 3264923 3264924 3264926
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3264931 3264949 3264963 3265279 3265405
3265408 3265448 3265472 3265926 3265927
3266319 3266320 3266321 3266475 3266615
3267385 3267693 3267712 3267788 3267930
3267931 3267936 3268531 3268675 3268693
3269311 3269572 3270112 3270632 3270652
3270653 3270661 3270665 3270805 3270924
3270971 3270972 3271165 3271425 3271426
3271681 3271843 3272008 3272202 3272372
3272611 3272639 3272658 3272739 3272755
3272935 3272938 3273018 3273019 3273135
3273136 3273158 3273484 3273768 3274064
3274121 3274125 3274129 3274218 3274219
3274404 3274407 3274431 3274448 3274827
3274834 3274844 3274850 3274874 3274877
3274887 3274888 3274889 3274895 3274896
3274961 3274968 3275395 3275985 3276078
3276079 3276656 3276738 3276745 3276882
3276884 3276885 3277189 3277190 3277191
3277192 3277193 3277490 3277671 3277710
3277813 3278104 3278105 3278271 3278272
3278338 3278346 3278351 3278376 3278408
3278443 3278445 3278500 3278569 3278916
3278935 3278938 3278943 3278964 3279078
3279099 3279100 3279103 3279409 3279670
3279674 3279678 3279847 3279848 3280110
3280129 3280329 3280381 3280433 3280550
3280551 3280619 3280620 3280830 3280846
3280849 3280896 3281089 3281264 3281375
3281376 3281377 3281379 3281562 3281846
3281881 3281975 3281976 3282465 3283006
3283007 3284234 3285435 3285836 3285869
3285873 3286419 3286502 3286507 3287418
3287591 3287592 3287593 3287595 3287662
3288313 3289942 3289947 3290162 3290163
3290449 3290450 3290649 3291790 3292933
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3293366 3294050 3294080 3295302 3295683
3295685 3295690 3298071 3298226 3298762
3298763 3299023 3299024 3300393 3300567
3301225 3301244 3301255 3301260 3301266
3301268 3301272 3301273 3302405 3303768
3304066 3304968 3304977 3304978 3306961
3307394 3307414 3308188 3308948 3308950
3309089 3309146 3309769 3310859 3313459
3313559 3313562 3313582 3313611 3313631
3313665 3313666 3313667 3314402 3314406
3314567 3314754 3314799 3314802 3315457
3317343 3317344 3318234 3318347 3318359
3319355 3320909 3322241 3323610 3324689
3324798 3324799 3324808 3324816 3324950
3325772 3326290 3326364 3326469 3327058
3327059 3327092 3327146 3327849 3329551
3330184 3331294 3332285 3334509 3334850
3335095 3335498 3336526 3337013 3338044
3339047 3339683 3339741 3339744 3339867
3340073 3340275 3340618 3342878 3342879
3342881 3343410 3343701 3344204 3345342
3345387 3345394 3345916 3346023 3346424
3346967 3347001 3347002 3347041 3348701
3348705 3348846 3349263 3349365 3349515
3349526 3350034 3350174 3350675 3351098
3351979 3351998 3352014 3352104 3352153
3352195 3352196 3352987 3353739 3354286
3354423 3354862 3356026 3356315 3356317
3356394 3358445 3358933 3359311 3359771
3360391 3360704 3361897 3362254 3363687
3364430 3365376 3366314 3366320 3366491
3367460 3367535 3367852 3367952 3367970
3368764 3368866 3368879 3369628 3369677
3369678 3370712 3373080 3373708 3374606
3374607 3374608 3374612 3374614 3375262
3376279 3376289 3376291 3376312 3376314
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3376611 3376937 3376938 3376939 3376940
3377492 3377891 3378012 3378033 3378125
3378127 3378135 3378136 3378140 3378141
3378142 3379529 3384615 3386780 3388272
3389334 3389338 3390149 3390311 3392152
3392992 3394383 3394419 3394431 3395523
3396353 3396548 3396860 3397788 3398715
3399827 3400980 3401373 3403845 3405405
3405541 3405915 3406019 3413308 3413810
3414675 3415492 3415891 3417911 3418699
3421875 3421913 3422695 3425498 3427608
3432543 3432544 3432646 3432649 3433575
3434745 3434755 3434761 3434764 3435801
3438297 3439201 3439214 3439426 3439750
3440463 3440635 3441498 3442068 3442910
3444445 3445698 3449085 3450098 3451233
3452717 3454986 3455070 3455118 3455119
3456763 3459952 3459981 3462880 3468396
3471491 3472693 3473390 3474300 3474751
3476513 3476517 3480933 3481494 3482223
3482327 3485054 3485342 3485933 3487337
3489302 3490439 3491155 3491423 3492258
3492424 3494466 3494669 3497536 3497905
3498801 3499045 3500354 3500859 3502034
3505771 3506828 3508457 3517286 3519021
3519350 3520137 3520772 3521676 3523032
3524195 3524863 3525480 3529615 3529778
3530937 3532021 3532701 3532834 3533716
3537944 3540200 3541126 3545533 3545679
3545758 3546869 3547593 3547690 3547944
3548033 3548950 3550044 3550426 3551546
3551843 3555432 3556078 3557263 3557528
3559753 3560348 3560386 3561461 3561741
3562279 3563316 3563411 3563412 3563458
3565199 3565254 3565262 3565400 3565540
3566737 3566738 3566739 3566744 3566757
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3567846 3567848 3568037 3568128 3568258
3569224 3569225 3571398 3573105 3573107
3573125 3573908 3573994 3574035 3574128
3575571 3576141 3576142 3576747 3576855
3577680 3577846 3578112 3578202 3578613
3580128 3580314 3580315 3580316 3581184
3581807 3582124 3582305 3582495 3582497
3582499 3582500 3582518 3582527 3583701
3583992 3583994 3584410 3584595 3584597
3584655 3584656 3584730 3584732 3585185
3585251 3586199 3586578 3586842 3587363
3587365 3587386 3587474 3587478 3587875
3588764 3588773 3589133 3589171 3589172
3589173 3589174 3589175 3590292 3590551
3590563 3590565 3590567 3590654 3590656
3591111 3591139 3591525 3591635 3591709
3591714 3591921 3592325 3595178 3595295
3595365 3596318 3596925 3597266 3597269
3598050 3598172 3598297 3598413 3598473
3598481 3598776 3598777 3598994 3600613
3600750 3600981 3601241 3601305 3601578
3602113 3602281 3602311 3602460 3603394
3603401 3604241 3604243 3604773 3605103
3605443 3606243 3606296 3606340 3606346
3606944 3607179 3607899 3608008 3608012
3608519 3608520 3608521 3608523 3608524
3608565 3609044 3609045 3609270 3609284
3609285 3609303 3609501 3609778 3610290
3610291 3610293 3610751 3611379 3611380
3611510 3611680 3611681 3611693 3612222
3612462 3612850 3613218 3613221 3613651
3613779 3614482 3614709 3614909 3614967
3615208 3615716 3615979 3615998 3616143
3616412 3616523 3616717 3617546 3617571
3618086 3618149 3618171 3618172 3618175
3618585 3618971 3619303 3621970 3622676
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3622922 3623194 3623404 3623474 3624036
3624824 3625737 3627374 3628496 3628712
3628755 3629681 3629767 3632857 3633540
3634656 3634950 3635069 3635709 3637837
3639265 3640432 3641946 3644364 3646640
3647215 3647222 3647585 3647767 3648194
3649712 3649983 3649985 3649986 3653113
3655018 3655019 3655094 3655128 3655181
3655183 3655185 3656302 3659874 3661571
3661807 3662667 3663706 3663864 3664457
3666019 3666662 3667112 3667119 3668266
3668564 3668616 3668887 3669813 3671113
3671891 3671893 3671903 3671941 3671948
3674305 3674423 3674477 3675986 3675988
3675992 3676383 3676891 3677435 3677647
3678265 3678266 3678595 3678831 3679430
3679705 3680920 3681115 3681116 3681150
3681642 3681803 3683500 3684361 3686275
3686499 3687170 3687204 3687312 3687314
3687315 3687613 3688802 3689137 3689138
3689741 3689894 3690618 3692246 3692248
3692433 3692605 3692607 3694555 3697965
3698154 3704793 3705020 3705405 3706904
3707167 3708485 3708486 3709065 3710106
3711195 3712042 3712466 3713405 3716491
3716595 3717985 3719029 3724688 3727780
3733366 3757420 3757549 3760355 3762488
3771261 3771473 3780125 3780209 3784929
3789910 3793005 3797271 3798502 3802274
3802537 3803507 3803519 3803605 3804593
3804639 3805820 3806148 3806247 3806421
3806422 3807223 3807421 3808697 3808781
3809133 3809815 3809979 3809980 3809981
3810339 3810445 3810486 3810487 3810716
3810717 3811103 3811116 3811432 3811744
3811849 3812014 3812015 3812270 3812371
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3812465 3812709 3813833 3813834 3814254
3814594 3814778 3814779 3815015 3815030
3815031 3815726 3815814 3816106 3816469
3817957 3817959 3817962 3817963 3818744
3818848 3819069 3819161 3819181 3819295
3819334 3819578 3820230 3820926 3821151
3822241 3822242 3822397 3822398 3823062
3823109 3823115 3823121 3823267 3823424
3823954 3823967 3823968 3824316 3824439
3825411 3826141 3827173 3827202 3827220
3827221 3827228 3827289 3827300 3827558
3828202 3828331 3828916 3829155 3829156
3829304 3829368 3829405 3829406 3829445
3829592 3829793 3829879 3830071 3830151
3830171 3830231 3831008 3831010 3831011
3831013 3831070 3831092 3831872 3831889
3832081 3832549 3832551 3832552 3833154
3833240 3833242 3833243 3833528 3833660
3833678 3834038 3834660 3834744 3834903
3836194 3836310 3836744 3836973 3836978
3836999 3837280 3837463 3837772 3837774
3837799 3837814 3838689 3838920 3838921
3839228 3839544 3839549 3839642 3839704
3839710 3840174 3840183 3840291 3840632
3841134 3841135 3841300 3841323 3841530
3841535 3841536 3842279 3842280 3842727
3842737 3843109 3843205 3843284 3843341
3843617 3843630 3844057 3844061 3844135
3844193 3844298 3844310 3844441 3844795
3844984 3845500 3845513 3845515 3845518
3845781 3845905 3846134 3846138 3846140
3846141 3846146 3846368 3846420 3846461
3846825 3846896 3846897 3847498 3847523
3847774 3847874 3848300 3848303 3848411
3848779 3849127 3850076 3850077 3850088
3850097 3850100 3850343 3850586 3850613
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3850619 3851095 3851183 3851186 3851236
3851330 3851972 3852150 3852208 3852346
3852348 3852507 3853122 3853187 3853486
3853665 3853672 3854183 3854231 3854400
3854480 3854529 3854711 3854733 3854734
3854922 3855103 3855934 3856086 3856602
3857044 3857608 3857691 3858069 3858194
3858197 3858202 3858996 3859415 3859416
3859424 3859442 3859493 3859494 3859920
3859921 3860384 3861363 3861600 3861608
3861934 3861943 3861947 3862061 3862207
3862450 3862523 3862612 3862613 3862614
3862615 3862616 3862776 3862860 3863413
3864237 3865345 3865409 3865680 3865873
3867180 3867181 3868368 3868371 3868454
3869701 3869703 3869704 3869709 3870278
3870851 3871272 3871273 3871359 3871365
3872166 3873347 3873894 3874040 3875037
3875038 3875655 3876654 3876906 3877149
3877153 3877300 3877341 3877427 3877437
3877498 3877734 3877744 3878120 3878716
3878890 3878951 3878971 3880051 3880059
3880121 3880290 3880741 3881248 3881249
3881359 3882359 3882552 3883017 3883237
3883918 3883919 3883920 3884219 3884407
3884409 3884616 3884617 3885041 3885758
3885993 3886374 3887811 3887823 3888271
3889243 3889361 3890426 3890434 3890533
3890535 3890544 3890545 3890821 3890823
3890824 3890828 3891039 3891047 3891509
3892789 3893085 3893763 3893865 3893994
3894078 3894636 3894654 3894680 3894827
3894892 3894919 3895663 3895915 3896671
3897435 3897476 3897724 3897725 3897767
3897917 3897930 3899032 3899074 3899080
3899175 3899344 3899468 3900380 3900398
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3900399 3901191 3901436 3901607 3901626
3901696 3902288 3902322 3902323 3902328
3902350 3902351 3903892 3903893 3903896
3904014 3904872 3904875 3905408 3905726
3905776 3905812 3906110 3906111 3906362
3906700 3906705 3906904 3906952 3907155
3907251 3907256 3907259 3907702 3907806
3908392 3908874 3908879 3908881 3909083
3909601 3912642 3933015 3942879 3942880
3942882 3944451 3951865 3960854 3963061
3975057 3979207 3985568 3986159 3986885
3987276 3991349 3995708 4007987 4011736
4013607 4013940 4016409 4019002 4023120
4023172 4025160 4025605 4027179 4027307
4030213 4030215 4031035 4031230 4031603
4032202 4032804 4033697 4034526 4035918
4036882 4036999 4037386 4038236 4038279
4038280 4038289 4038681 4038682 4038916
4038917 4038955 4039172 4039495 4039837
4040535 4040603 4040845 4042342 4042483
4042741 4042742 4042746 4042750 4042762
4042814 4042831 4043268 4043284 4043333
4043479 4043488 4043983 4044474 4044488
4045020 4045455 4045763 4045917 4045918
4045988 4046666 4046751 4047157 4047565
4048203 4049711 4050296 4051810 4054139
4054149 4056556 4056730 4056915 4057084
4057150 4058081 4058827 4058831 4060364
4061305 4061324 4061356 4072882 4074387
4081310 4088543 4095985 4103367 4103957
4103960 4105866 4108243 4112828 4113699
4113703 4114303 4117932 4121777 4121778
4121779 4121780 4121781 4121782 4121783
4121784 4121785 4121786 4122328 4122645
4122648 4122649 4122650 4125502 4126504
4128442 4130148 4130332 4130857 4131796
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4132972 4134920 4135237 4135561 4135689
4137078 4139890 4142089 4142385 4144954
4144962 4145416 4145458 4146658 4148336
4148585 4148810 4149822 4150465 4150537
4150538 4150539 4150816 4151163 4151726
4152375 4152631 4152741 4153275 4153299
4153695 4154222 4154556 4155737 4155738
4156619 4156838 4157056 4158554 4159002
4159087 4159088 4159976 4160250 4160357
4160600 4160672 4161013 4161541 4161591
4162160 4162168 4162169 4162240 4162241
4162242 4162243 4162244 4162258 4162284
4162564 4162802 4162872 4162973 4163458
4163468 4163470 4163471 4163472 4163798
4163803 4163840 4163841 4164004 4164091
4164092 4164093 4164097 4164206 4164267
4164329 4165096 4165307 4165319 4165383
4165387 4165590 4165612 4165613 4165614
4165617 4165619 4165620 4165622 4165776
4165831 4165832 4165833 4166139 4166210
4166213 4166215 4166301 4166538 4166614
4166615 4166625 4166626 4166680 4166802
4166817 4166834 4166836 4166843 4167262
4167364 4167368 4167374 4167394 4167397
4167406 4167408 4167526 4167527 4167532
4167534 4167801 4167807 4167809 4167813
4167818 4168115 4168118 4168126 4168127
4168286 4168288 4168289 4168397 4168405
4168411 4168414 4168774 4168776 4168777
4168779 4168781 4169132 4169368 4169406
4169407 4169408 4169409 4169606 4169676
4169693 4169697 4169698 4169708 4169946
4169948 4169951 4169954 4169958 4170056
4170291 4170452 4170526 4170530 4170666
4171154 4171261 4171350 4171537 4171635
4171972 4172098 4172101 4172108 4172505
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4172694 4173193 4173194 4173347 4173351
4173397 4174352 4174399 4175341 4175957
4176030 4176597 4176743 4176766 4177238
4177243 4177307 4177655 4177772 4177927
4177931 4178074 4178245 4178466 4179068
4179073 4179296 4179372 4179431 4179432
4179433 4179434 4179436 4179508 4179517
4179696 4179697 4179707 4179710 4179718
4179722 4179724 4179725 4179726 4179727
4179728 4179730 4179739 4179872 4180066
4180074 4180075 4180079 4180157 4180159
4180161 4180293 4180305 4180309 4180314
4180382 4180404 4180413 4180417 4180419
4180423 4180424 4180426 4180454 4180481
4180523 4180525 4180528 4180546 4180919
4180990 4181089 4181090 4181091 4181547
4181549 4181557 4181558 4181561 4181562
4181732 4181866 4181893 4181983 4182066
4182070 4182106 4182232 4182237 4182391
4182427 4182595 4182733 4182744 4182856
4182858 4182859 4182860 4183236 4183328
4183331 4183347 4183349 4183350 4183351
4183414 4183419 4183424 4183465 4183492
4183735 4183736 4183737 4183741 4183744
4183748 4183868 4183981 4183990 4184013
4184087 4184138 4184140 4184165 4184166
4184169 4184170 4184183 4184189 4184192
4184196 4184240 4184246 4184299 4184303
4184312 4184333 4184336 4184344 4184346
4184347 4184348 4184393 4184410 4184411
4184486 4184561 4184562 4184724 4184728
4184731 4184747 4184751 4184752 4184773
4184814 4184815 4184964 4184968 4184970
4184980 4184985 4185006 4185010 4185011
4185014 4185017 4185027 4185030 4185034
4185109 4185133 4185140 4185145 4185146
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4185147 4185156 4185160 4185161 4185213
4185233 4185240 4185241 4185257 4185280
4185281 4185300 4185304 4185310 4185313
4185320 4185396 4185398 4185400 4185401
4185402 4185403 4185411 4185412 4185431
4185509 4185511 4185512 4185514 4185526
4185531 4185532 4185538 4185558 4185559
4185582 4185585 4185602 4185648 4185762
4185767 4185768 4185773 4185774 4185783
4185792 4185795 4185796 4185797 4185800
4185805 4185813 4185814 4185816 4185817
4185833 4185834 4185835 4185846 4185848
4185872 4185875 4185877 4185919 4185922
4185923 4185924 4185925 4185926 4185937
4185955 4185956 4185958 4185961 4185962
4185972 4185973 4185975 4185976 4185993
4185994 4185998 4185999 4186024 4186026
4186064 4186100 4186106 4186115 4186120
4186123 4186125 4186129 4186166 4186167
4186178 4186184 4186185 4186186 4186189
4186198 4186222 4186236 4186238 4186244
4186245 4186247 4186249 4186250 4186263
4186264 4186277 4186298 4186302 4186306
4186307 4186308 4186309 4186311 4186324
4186325 4186327 4186328 4186335 4186338
4186340 4186341 4186342 4186343 4186352
4186361 4186388 4186389 4186391 4186417
4186421 4186439 4186444 4186445 4186447
4186448 4186450 4186451 4186460 4186462
4186463 4186474 4186489 4186490 4186492
4186493 4186531 4186533 4186538 4186559
4186560 4186564 4186570 4186578 4186579
4186614 4186615 4186616 4186617 4186619
4186626 4186627 4186631 4186632 4186635
4186637 4186645 4186723 4186724 4186725
4186726 4186727 4186728 4186729 4186754
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4186755 4186758 4186759 4186782 4186792
4186796 4186798 4186799 4186803 4186805
4186812 4186813 4186834 4186872 4186875
4186877 4186878 4186880 4186885 4186887
4186890 4186896 4186898 4186899 4186900
4186905 4186914 4186916 4186922 4186932
4186942 4186987 4186990 4186994 4186996
4186997 4186998 4186999 4187003 4187004
4187022 4187023 4187024 4187025 4187027
4187028 4187029 4187030 4187031 4187032
4187033 4187034 4187036 4187089 4187091
4187095 4187105 4187145 4187153 4187154
4187157 4187161 4187174 4187179 4187196
4187197 4187203 4187212 4187215 4187243
4187244 4187245 4187252 4187256 4187260
4187261 4187263 4187264 4187275 4187280
4187281 4187296 4187306 4187309 4187310
4187316 4187317 4187323 4187324 4187325
4187326 4187327 4187328 4187339 4187374
4187391 4187392 4187393 4187394 4187397
4187398 4187399 4187400 4187401 4187402
4187403 4187407 4187408 4187441 4187448
4187488 4187489 4187490 4187497 4187507
4187508 4187510 4187512 4187514 4187515
4187516 4187517 4187518 4187519 4187521
4187522 4187523 4187524 4187526 4187529
4187531 4187538 4187540 4187549 4187554
4187557 4187560 4187561 4187574 4187580
4187623 4187626 4187629 4187662 4187665
4187668 4187669 4187670 4187672 4187676
4187678 4187682 4187683 4187684 4187688
4187705 4187707 4187714 4187715 4187737
4187738 4187739 4187755 4187756 4187757
4187758 4187761 4187763 4187764 4187771
4187772 4187773 4187775 4187776 4187777
4187782 4187803 4187805 4187807 4187808
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4187814 4187815 4187830 4187832 4187833
4187834 4187838 4187839 4187840 4187844
4187848 4187849 4187865 4187871 4187872
4187877 4187883 4187887 4187888 4187889
4187890 4187891 4187892 4187894 4187900
4187901 4187903 4187904 4187909 4187968
4187982 4187983 4187984 4187997 4187998
4187999 4188000 4188006 4188009 4188010
4188011 4188014 4188015 4188017 4188018
4188019 4188020 4188021 4188030 4188031
4188035 4188036 4188044 4188050 4188053
4188062 4188103 4188104 4188105 4188106
4188107 4188108 4188126 4188128 4188130
4188141 4188155 4188156 4188159 4188161
4188162 4188171 4188185 4188196 4188200
4188210 4188211 4188213 4188217 4188218
4188220 4188222 4188224 4188240 4188251
4188256 4188257 4188258 4188259 4188260
4188261 4188265 4188278 4188287 4188288
4188290 4188293 4188297 4188300 4188301
4188321 4188342 4188358 4188362 4188365
4188372 4188373 4188375 4188379 4188384
4188387 4188389 4188391 4188396 4188397
4188409 4188410 4188413 4188416 4188428
4188434 4188443 4188444 4188448 4188499
4188506 4188520 4188548 4188551 4188553
4188555 4188556 4188558 4188563 4188564
4188565 4188567 4188568 4188569 4188570
4188571 4188573 4188574 4188576 4188580
4188583 4188584 4188588 4188591 4188592
4188593 4188594 4188596 4188600 4188601
4188605 4188607 4188610 4188627 4188629
4188632 4188634 4188636 4188637 4188638
4188639 4188641 4188655 4188664 4188678
4188680 4188683 4188686 4188689 4188691
4188693 4188694 4188695 4188697 4188701
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4188702 4188705 4188707 4188713 4188718
4188722 4188723 4188724 4188725 4188726
4188727 4188728 4188729 4188730 4188731
4188734 4188738 4188739 4188742 4188743
4188750 4188757 4188758 4188759 4188776
4188780 4188781 4188783 4188784 4188785
4188786 4188790 4188791 4188792 4188794
4188795 4188825 4188826 4188828 4188840
4188842 4188843 4188847 4188848 4188849
4188858 4188860 4188866 4188867 4188868
4188871 4188872 4188873 4188875 4188876
4188880 4188883 4188884 4188886 4188915
4188923 4188925 4188929 4188932 4188933
4188934 4188942 4188943 4188948 4188953
4188955 4188971 4188972 4188973 4188974
4189011 4189015 4189016 4189017 4189020
4189021 4189026 4189027 4189028 4189030
4189031 4189033 4189034 4189035 4189038
4189041 4189043 4189044 4189048 4189052
4189053 4189054 4189055 4189056 4189060
4189065 4189066 4189068 4189079 4189081
4189091 4189101 4189103 4189104 4189110
4189140 4189141 4189142 4189144 4189145
4189148 4189153 4189157 4189161 4189189
4189191 4189193 4189195 4189205 4189212
4189219 4189222 4189224 4189225 4189227
4189228 4189229 4189230 4189231 4189233
4189239 4189245 4189246 4189268 4189269
4189270 4189273 4189285 4189291 4189297
4189302 4189303 4189304 4189305 4189306
4189308 4189309 4189311 4189312 4189313
4189323 4189328 4189332 4189337 4189338
4189343 4189347 4189362 4189369 4189380
4189382 4189387 4189399 4189400 4189402
4189410 4189414 4189415 4189419 4189420
4189422 4189433 4189441 4189444 4189452
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4189457 4189463 4189467 4189479 4189481
4189483 4189485 4189486 4189489 4189492
4189493 4189496 4189503 4189506 4189511
4189514 4189515 4189516 4189517 4189519
4189521 4189522 4189529 4189530 4189533
4189534 4189535 4189544 4189547 4189548
4189549 4189550 4189551 4189555 4189564
4189572 4189573 4189577 4189578 4189580
4189582 4189584 4189585 4189586 4189587
4189588 4189589 4189590 4189591 4189593
4189595 4189596 4189597 4189599 4189600
4189601 4189602 4189604 4189605 4189606
4189608 4189610 4189611 4189612 4189614
4189615 4189616 4189617 4189621 4189622
4189625 4189627 4189628 4189629 4189631
4189632 4189640 4189641 4189644 4189649
4189650 4189651 4189656 4189657 4189658
4189660 4189661 4189663 4189672 4189674
4189677 4189686 4189690 4189698 4189706
4189717 4189727 4189728 4189729 4189731
4189738 4189742 4189743 4189744 4189745
4189747 4189748 4189749 4189750 4189751
4189764 4189768 4189769 4189770 4189771
4189787 4189790 4189791 4189792 4189793
4189794 4189795 4189797 4189799 4189800
4189801 4189802 4189803 4189804 4189805
4189812 4189831 4189841 4189842 4189845
4189850 4189853 4189855 4189856 4189859
4189861 4189870 4189871 4189875 4189876
4189877 4189879 4189884 4189885 4189886
4189887 4189891 4189894 4189897 4189898
4189900 4189901 4189904 4189906 4189907
4189915 4189917 4189919 4189920 4189921
4189928 4189930 4189934 4189935 4189936
4189953 4189964 4189970 4189972 4189973
4189974 4189977 4189978 4189981 4190007

 
 

 

7677



Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4190013 4190018 4190025 4190027 4190028
4190030 4190054 4190057 4190058 4190060
4190061 4190062 4190063 4190068 4190069
4190070 4190072 4190073 4190075 4190076
4190077 4190080 4190081 4190083 4190088
4190089 4190090 4190091 4190094 4190133
4190142 4190146 4190163 4190172 4190173
4190174 4190175 4190176 4190177 4190178
4190180 4190181 4190182 4190183 4190191
4190199 4190201 4190203 4190204 4190207
4190208 4190213 4190214 4190215 4190216
4190217 4190218 4190221 4190238 4190239
4190243 4190244 4190245 4190247 4190261
4190263 4190265 4190266 4190274 4190296
4190298 4190299 4190302 4190303 4190305
4190307 4190308 4190310 4190311 4190325
4190328 4190339 4190346 4190349 4190350
4190352 4190355 4190366 4190373 4190377
4190380 4190382 4190386 4190387 4190390
4190391 4190393 4190396 4190398 4190400
4190401 4190404 4190408 4190412 4190415
4190418 4190419 4190421 4190422 4190423
4190452 4190456 4190457 4190458 4190461
4190463 4190470 4190476 4190477 4190497
4190502 4190503 4190505 4190506 4190507
4190510 4190511 4190512 4190515 4190526
4190527 4190532 4190533 4190548 4190552
4190555 4190556 4190566 4190569 4190570
4190573 4190579 4190581 4190582 4190583
4190585 4190590 4190592 4190599 4190600
4190605 4190607 4190614 4190615 4190618
4190636 4190637 4190638 4190639 4190640
4190641 4190642 4190643 4190644 4190646
4190648 4190660 4190662 4190671 4190676
4190679 4190682 4190690 4190697 4190698
4190708 4190712 4190713 4190716 4190723
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4190725 4190734 4190736 4190737 4190743
4190757 4190758 4190761 4190764 4190765
4190766 4190769 4190775 4190779 4190782
4190783 4190784 4190785 4190787 4190788
4190799 4190801 4190816 4190822 4190824
4190828 4190830 4190832 4190833 4190838
4190840 4190841 4190844 4190846 4190850
4190858 4190863 4190864 4190865 4190881
4190890 4190892 4190894 4190896 4190898
4190901 4190902 4190904 4190912 4190913
4190915 4190916 4190917 4190921 4190923
4190929 4190930 4190933 4190939 4190940
4190941 4190970 4190973 4190985 4190992
4190997 4191006 4191010 4191012 4191016
4191020 4191022 4191026 4191028 4191029
4191035 4191039 4191040 4191046 4191048
4191049 4191050 4191051 4191052 4191054
4191058 4191059 4191060 4191061 4191062
4191066 4191072 4191094 4191097 4191101
4191104 4191105 4191106 4191107 4191108
4191113 4191115 4191117 4191122 4191127
4191132 4191137 4191141 4191142 4191143
4191144 4191146 4191147 4191149 4191150
4191154 4191155 4191165 4191166 4191173
4191178 4191180 4191182 4191183 4191216
4191217 4191218 4191220 4191222 4191223
4191228 4191231 4191234 4191258 4191261
4191263 4191264 4191273 4191275 4191283
4191284 4191292 4191293 4191310 4191334
4191337 4191341 4191345 4191346 4191353
4191354 4191355 4191356 4191360 4191364
4191368 4191369 4191372 4191374 4191375
4191381 4191383 4191385 4191386 4191393
4191399 4191400 4191410 4191412 4191415
4191443 4191448 4191457 4191461 4191462
4191463 4191465 4191468 4191469 4191473
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4191482 4191484 4191492 4191493 4191494
4191502 4191505 4191506 4191508 4191512
4191515 4191526 4191533 4191536 4191540
4191541 4191544 4191545 4191547 4191555
4191568 4191575 4191580 4191586 4191590
4191594 4191599 4191603 4191608 4191609
4191610 4191622 4191629 4191630 4191640
4191648 4191665 4191668 4191669 4191675
4191677 4191679 4191680 4191681 4191688
4191690 4191691 4191695 4191696 4191697
4191701 4191702 4191708 4191709 4191710
4191711 4191724 4191735 4191736 4191737
4191738 4191742 4191743 4191754 4191755
4191757 4191759 4191761 4191767 4191773
4191780 4191795 4191798 4191836 4191837
4191844 4191845 4191847 4191853 4191855
4191856 4191857 4191858 4191859 4191863
4191870 4191871 4191875 4191889 4191904
4191905 4191907 4191911 4191913 4191914
4191915 4191918 4191919 4191921 4191923
4191926 4191927 4191929 4191931 4191932
4191933 4191934 4191936 4191940 4191941
4191946 4191948 4191949 4191952 4191953
4191958 4191966 4191968 4191982 4191988
4191994 4191998 4192000 4192005 4192013
4192017 4192021 4192041 4192042 4192043
4192048 4192049 4192051 4192053 4192085
4192086 4192091 4192117 4192118 4192120
4192121 4192125 4192128 4192130 4192131
4192133 4192135 4192138 4192140 4192143
4192144 4192158 4192179 4192181 4192193
4192195 4192197 4192198 4192204 4192208
4192209 4192210 4192211 4192213 4192219
4192224 4192225 4192234 4192235 4192236
4192256 4192257 4192259 4192260 4192268
4192269 4192273 4192274 4192278 4192279
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4192288 4192292 4192305 4192307 4192309
4192310 4192313 4192314 4192315 4192316
4192332 4192336 4192337 4192347 4192403
4192405 4192409 4192410 4192411 4192418
4192420 4192421 4192424 4192427 4192430
4192431 4192432 4192433 4192434 4192435
4192440 4192463 4192466 4192467 4192470
4192475 4192478 4192492 4192494 4192502
4192503 4192504 4192505 4192510 4192516
4192519 4192520 4192523 4192524 4192531
4192536 4192540 4192541 4192542 4192543
4192544 4192545 4192549 4192551 4192552
4192555 4192559 4192564 4192578 4192579
4192589 4192590 4192596 4192603 4192612
4192616 4192624 4192630 4192632 4192633
4192634 4192635 4192636 4192637 4192638
4192639 4192640 4192641 4192642 4192648
4192649 4192657 4192661 4192662 4192663
4192664 4192665 4192668 4192672 4192673
4192674 4192675 4192676 4192677 4192678
4192680 4192684 4192689 4192690 4192700
4192703 4192704 4192705 4192706 4192707
4192708 4192709 4192713 4192718 4192721
4192722 4192723 4192724 4192726 4192738
4192766 4192770 4192771 4192807 4192812
4192813 4192816 4192831 4192834 4192839
4192848 4192849 4192856 4192867 4192868
4192869 4192872 4192874 4192875 4192876
4192877 4192878 4192881 4192882 4192883
4192886 4192887 4192894 4192895 4192900
4192901 4192928 4192930 4192938 4192949
4192955 4192963 4192964 4192965 4192966
4192968 4192971 4192972 4192975 4192977
4192979 4192984 4193003 4193004 4193008
4193013 4193014 4193015 4193016 4193024
4193025 4193032 4193040 4193046 4193047
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4193048 4193051 4193052 4193054 4193055
4193059 4193064 4193065 4193066 4193075
4193092 4193094 4193104 4193125 4193127
4193131 4193134 4193142 4193151 4193161
4193164 4193165 4193170 4193192 4193205
4193210 4193226 4193227 4193228 4193229
4193230 4193231 4193232 4193233 4193236
4193242 4193244 4193247 4193252 4193254
4193255 4193256 4193262 4193272 4193308
4193311 4193313 4193314 4193322 4193327
4193328 4193345 4193350 4193353 4193356
4193357 4193386 4193412 4193413 4193416
4193435 4193447 4193458 4193459 4193460
4193461 4193462 4193463 4193466 4193467
4193490 4193493 4193498 4193500 4193513
4193536 4193539 4193540 4193542 4193544
4193545 4193549 4193551 4193552 4193563
4193565 4193569 4193570 4193574 4193575
4193576 4193578 4193583 4193584 4193585
4193586 4193610 4193612 4193613 4193621
4193622 4193623 4193624 4193636 4193652
4193658 4193665 4193667 4193672 4193676
4193678 4193683 4193695 4193697 4193698
4193699 4193700 4193701 4193702 4193703
4193704 4193705 4193706 4193708 4193710
4193714 4193724 4193725 4193728 4193732
4193755 4193763 4193793 4193795 4193796
4193798 4193809 4193810 4193815 4193817
4193826 4193870 4193872 4193873 4193874
4193875 4193913 4193915 4193918 4193919
4193920 4193925 4193933 4193940 4193942
4193943 4193944 4193946 4193994 4194022
4194030 4194036 4194037 4194038 4194058
4194060 4194062 4194063 4194064 4194070
4194081 4194082 4194086 4194090 4194094
4194095 4194098 4194125 4194128 4194131
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4194132 4194133 4194136 4194137 4194138
4194139 4194141 4194146 4194147 4194179
4194181 4194182 4194183 4194184 4194185
4194274 4194278 4194279 4194286 4194289
4194302 4194380 4194385 4194387 4194388
4194390 4194410 4194412 4194413 4194424
4194445 4194446 4194455 4194456 4194459
4194463 4194467 4194469 4194478 4194491
4194493 4194496 4194500 4194501 4194506
4194572 4194576 4194597 4194621 4194626
4194642 4194646 4194648 4194674 4194701
4194703 4194704 4194705 4194706 4194714
4194717 4194724 4194727 4194728 4194803
4194804 4194806 4194807 4194810 4194811
4194812 4194818 4194821 4194823 4194826
4194861 4194866 4194881 4194889 4194916
4194918 4194920 4194921 4194922 4194923
4194926 4194927 4194928 4194929 4194930
4194931 4194932 4194933 4194934 4195033
4195034 4195035 4195037 4195038 4195039
4195041 4195042 4195043 4195045 4195046
4195080 4195082 4195214 4195222 4195320
4195323 4195334 4195336 4195345 4195346
4195348 4195350 4195351 4195357 4195358
4195360 4195383 4195454 4195456 4195457
4195459 4195460 4195487 4195496 4195506
4195512 4195588 4195620 4195636 4195637
4195638 4195647 4195699 4195700 4195704
4195706 4195793 4195795 4195796 4195800
4195913 4195914 4195916 4195947 4196021
4196023 4196024 4196060 4196136 4196138
4196166 4196243 4196244 4196246 4196253
4196263 4196281 4196286 4196288 4196290
4196291 4196293 4196300 4196301 4196302
4196307 4196403 4196433 4196596 4196601
4196605 4196623 4196624 4196625 4196679
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 
4196682 4196783 4196811 4196813 4196823
4196828 4196830 4197211 4197212 4197232
4197233 4197706 4197812 4197817 4197818
4198042 4198744 4199043 4199044 4199045
4199046 4199047 4199849 4200342 4200346
4200350 4200352 4201214 4201673 4201681
4201818 4201822 4201831 4201834 4202149
4202151 4202152 4202157 4203073 4203081
4203708 4203723 4203727 4203728 4203732
4203834 4203858 4203860 4204258 4204921
4204922 4204923 4204924 4204930 4205220
4205225 4205228 4205240 4226709 4228901
4231050 4233361

 
 

 

7684



Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
115829 3 06/12/2019
117614 30 03/01/2020
119291 7 19/02/2020
119292 6 19/02/2020
120295 29 25/03/2020
156603 30 10/12/2019
162561 5 28/01/2020
196436 9 13/06/2009
199807 5 27/12/2019
199984 1 06/01/2020
199985 24 06/01/2020
200571 17 08/02/2020
202048 7 20/04/2020
246180 26 20/12/2019
246259 1 26/12/2019
247030 5 03/02/2020
247069 31 06/02/2020
249781 12 11/06/2020
250671 5 25/07/2020
292558 5 01/12/2018
292559 5 01/12/2018
301778 5 28/12/2019
301826 25 30/12/2019
303049 30 18/02/2020
306543 3 27/06/2020
380669 3 10/09/2019
383377 9 23/11/2019
383503 16 26/11/2019
383837 3 04/12/2019
383976 24 08/12/2019
384478 5 21/12/2019
385005 14 06/01/2020
385006 7 06/01/2020
385007 9 06/01/2020
385008 14 06/01/2020
385009 9 06/01/2020
386606 25 18/02/2020
389767 1 10/05/2020
389980 34 13/05/2020
390774 9 04/06/2020
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
392949 19 12/07/2020
392950 19 12/07/2020
446392 7 05/12/2019
471028 30 20/04/2007
471028 30 20/04/2007
482766 7 15/12/2018
497323 1 05/09/2019
497324 1 05/09/2019
501503 4 29/11/2019
501683 31 02/12/2019
501683 31 02/12/2019
501689 11 02/12/2019
501712 12 02/12/2019
501738 5 05/12/2019
501805 11 05/12/2019
501806 21 05/12/2019
501833 16 06/12/2019
501834 17 06/12/2019
501835 18 06/12/2019
501836 19 06/12/2019
501837 20 06/12/2019
501838 21 06/12/2019
501839 28 06/12/2019
501840 29 06/12/2019
501841 30 06/12/2019
501842 31 16/12/2019
501891 24 07/12/2019
502016 9 09/12/2019
502050 23 09/12/2019
502182 9 12/12/2019
502914 17 28/12/2019
502949 5 27/12/2019
503493 34 06/01/2020
503758 24 12/01/2020
504049 14 18/01/2020
504713 5 02/02/2020
504720 1 02/02/2020
505019 5 08/02/2020
505385 9 15/02/2020
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
505531 29 17/02/2020
505532 30 17/02/2020
505533 32 17/02/2020
506591 12 07/03/2020
507124 30 16/03/2019
510175 32 10/05/2020
511228 9 02/06/2020
511815 29 13/06/2010
512679 33 29/06/2010
521626 5 21/12/2019
522050 9 29/12/2019
523411 12 25/01/2020
525169 16 26/02/2020
525170 16 26/02/2020
525851 24 08/03/2020
550138 32 30/04/2011
554279 29 11/07/2011
588670 9 18/01/2020
589137 34 22/01/2020
590739 5 12/02/2020
598239 24 28/05/2020
600226 23 25/06/2013
604737 30 23/08/2020
604741 30 23/08/2020
622872 5 22/03/2011
623276 5 25/03/2004
631606 9 22/06/2014
639711 9 09/09/2014
649709 25 23/12/2014
649709 25 23/12/2014
658128                                   14                                  03/09/2005 
658128                                   14                                  03/09/2015
689237 9 04/12/2019
689653 30 07/12/2019
689718 5 07/12/2019
693801 25 08/01/2020
695481 25 23/01/2020
695896 23 29/01/2020
695897 23 29/01/2020
696446 25 31/01/2020
696453 7 31/01/2020
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
696454 9 31/01/2020
696457 16 31/01/2020
696458 18 31/01/2020
697577 19 07/02/2006
706159 17 22/05/2016
708859 25 08/07/2016
708859 25 08/07/2016
726505 30 11/10/2020
727722 5 19/12/2006
788835 5 23/01/2018
790295 5 05/02/2008
818618 3 11/09/2018
819377 5 16/09/2008
832617 5 16/12/2018
837744 25 21/01/2019
843604 7 03/03/2019
858041 21 26/05/2019
860618 12 11/06/2019
860619 7 11/06/2019
860620 8 11/06/2019
860621 9 11/06/2019
860622 11 11/06/2019
860623 12 11/06/2019
860624 14 11/06/2019
860625 15 11/06/2019
860626 16 11/06/2019
860628 19 11/06/2019
860631 28 11/06/2019
860871 16 14/06/2019
860950 34 14/06/2019
860951 34 14/06/2019
861833 29 21/06/2009
862858 29 28/06/2019
863867 6 05/07/2019
864794 30 09/07/2019
864794 30 09/07/2019
866646 7 19/07/2019
871302 16 16/08/2019
871303 16 16/08/2019
 
 

 

7688



Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
873874 19 31/08/2019
876941 30 17/09/2019
877983 3 23/09/2019
879286 9 30/09/2019
879405 29 01/10/2019
880683 18 08/10/2019
880684 10 08/10/2019
880764 19 08/10/2019
880766 5 08/10/2019
880767 2 08/10/2019
880771 1 08/10/2019
880772 19 08/10/2019
880779 1 08/10/2019
880780 19 08/10/2019
880801 1 08/10/2019
887550 34 22/11/2019
888701 3 29/11/2019
888704 3 29/11/2019
888778 5 29/11/2019
888779 5 29/11/2019
888824 11 29/11/2019
888838 30 29/11/2019
888858 5 29/11/2019
888903 25 29/11/2019
889121 1 30/11/2019
889137 11 30/11/2019
889165 1 30/11/2019
889307 24 01/12/2019
889321 11 01/12/2019
889324 11 01/12/2019
889325 11 01/12/2019
889382 5 01/12/2019
889389 5 02/12/2019
889390 30 02/12/2019
889607 24 03/12/2019
889700 25 03/12/2019
889724 30 03/12/2019
889738 25 03/12/2019
889747 24 03/12/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
889748 25 03/12/2019
889749 25 03/12/2019
889750 25 03/12/2019
889751 25 03/12/2019
889752 25 03/12/2019
889753 25 03/12/2019
889754 6 03/12/2019
889756 25 03/12/2019
889757 25 03/12/2019
889760 25 03/12/2019
889761 25 03/12/2019
889762 25 03/12/2019
889763 25 03/12/2019
889766 17 03/12/2019
889775 5 03/12/2019
889777 7 03/12/2019
889845 25 06/12/2019
889886 16 06/12/2019
890077 24 06/12/2019
890078 25 06/12/2019
890118 31 06/12/2019
890146 12 07/12/2019
890147 7 07/12/2019
890148 7 07/12/2019
890149 12 07/12/2019
890304 11 07/12/2019
890305 11 07/12/2019
890549 9 08/12/2019
890937 19 10/12/2019
891054 5 10/12/2019
891055 5 10/12/2019
891056 5 10/12/2019
891057 5 10/12/2019
891058 5 10/12/2019
891060 5 10/12/2019
891061 5 10/12/2019
891267 7 10/12/2019
891658 24 14/12/2019
891896 1 15/12/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
891897 5 15/12/2019
891922 20 15/12/2019
892262 5 17/12/2019
892263 5 17/12/2019
892266 5 17/12/2019
892270 5 17/12/2019
892374 5 17/12/2019
892443 16 17/12/2019
892444 25 17/12/2019
892445 21 17/12/2019
892446 8 17/12/2019
892663 32 20/12/2019
892773 11 20/12/2019
892850 14 20/12/2019
892851 18 20/12/2019
892852 26 20/12/2019
892922 5 21/12/2019
892998 16 21/12/2019
893516 21 22/12/2019
893517 25 22/12/2019
893519 8 22/12/2019
893623 5 23/12/2019
893691 5 23/12/2019
893836 21 23/12/2019
894261 28 27/12/2019
894368 5 27/12/2009
894746 16 28/12/2019
894755 20 28/12/2019
894822 1 28/12/2019
894823 2 28/12/2019
894824 3 28/12/2019
894825 4 28/12/2019
894826 6 28/12/2019
894827 7 28/12/2019
894828 8 28/12/2019
894829 9 28/12/2019
894830 10 28/12/2019
894831 11 28/12/2019
894832 12 28/12/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
894833 13 28/12/2019
894834 14 28/12/2019
894835 15 28/12/2019
894836 16 28/12/2019
894837 17 28/12/2019
894838 18 28/12/2019
894839 19 28/12/2019
894840 20 28/12/2019
894841 21 28/12/2019
894842 22 28/12/2019
894843 23 28/12/2019
894844 24 28/12/2019
894845 25 28/12/2019
894846 26 28/12/2019
894847 27 28/12/2019
894848 28 28/12/2019
894849 29 28/12/2019
894850 30 28/12/2019
894851 31 28/12/2019
894852 32 28/12/2019
894853 33 28/12/2019
894854 34 28/12/2019
894914 7 29/12/2019
895023 3 29/12/2019
895024 5 29/12/2019
895130 5 30/12/2019
895132 5 30/12/2019
895629 3 03/01/2020
895630 3 03/01/2020
895631 3 03/01/2020
895723 30 03/01/2020
895822 16 04/01/2020
896051 7 04/01/2020
896106 29 05/01/2020
896107 30 05/01/2020
896568 31 07/01/2020
896569 31 07/01/2020
896603 5 07/01/2020
896604 5 07/01/2020
 
 

 

7692



Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
897177 24 12/01/2020
897368 17 12/01/2020
897369 6 12/01/2020
897746 6 13/01/2020
897894 17 14/01/2020
897897 12 14/01/2020
897898 17 14/01/2020
897899 7 14/01/2020
897900 9 14/01/2020
897901 12 14/01/2020
898162 1 17/01/2020
898704 30 19/01/2020
899449 30 24/01/2020
899450 30 24/01/2020
899451 30 24/01/2020
899734 11 25/01/2020
899747 30 25/01/2020
899748 30 25/01/2020
900137 12 28/01/2020
900163 29 28/01/2020
900837 30 01/02/2020
900999 16 01/02/2020
901034 16 01/02/2020
901038 5 01/02/2020
901045 12 01/02/2020
901127 12 02/02/2020
901141 3 02/02/2020
901142 9 02/02/2020
901143 14 02/02/2020
901146 21 02/02/2020
901147 25 02/02/2020
901148 28 02/02/2020
901150 12 02/02/2020
901362 17 02/02/2010
902310 12 07/02/2020
902328 7 07/02/2020
902538 5 09/02/2020
902539 5 09/02/2020
902660 3 09/02/2020
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
903833 30 16/02/2020
903938 5 16/02/2020
904749 5 21/02/2020
904750 5 21/02/2020
904751 5 21/02/2020
905098 25 22/02/2020
906322 10 28/02/2020
906383 5 28/02/2020
906384 5 28/02/2020
906388 5 28/02/2020
906390 5 28/02/2020
906391 5 28/02/2020
906392 5 28/02/2020
906393 5 28/02/2020
906394 5 28/02/2020
906596 9 28/02/2020
907167 5 02/03/2020
907398 9 03/03/2020
907826 3 06/03/2020
908334 29 08/03/2020
908335 30 08/03/2020
913160 5 27/03/2020
915680 29 03/04/2020
916909 22 10/04/2020
917580 10 12/04/2020
918125 30 13/04/2020
919620 30 20/04/2020
920530 1 26/04/2020
920531 1 26/04/2020
922371 18 03/05/2020
923232 5 08/05/2010
923683 16 10/05/2020
927624 5 26/05/2020
928898 25 31/05/2020
929275 29 01/06/2020
930322 33 07/06/2010
930735 5 09/06/2010
930737 5 09/06/2010
931293 21 12/06/2020
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
934993 16 27/06/2020
939771 5 17/07/2010
943121 12 27/07/2020
946127 29 08/08/2020
946129 31 08/08/2020
946130 30 08/08/2020
946131 31 08/08/2020
946135 29 08/08/2020
946819 29 10/08/2020
949075 9 21/08/2010
949132 12 21/08/2020
949133 12 21/08/2020
950151 33 25/08/2010
950156 33 25/08/2010
953818 28 06/09/2020
953820 28 06/09/2020
953821 25 06/09/2020
955613 5 13/09/2020
955614 5 13/09/2020
955615 5 13/09/2020
955699 7 13/09/2020
956706 5 18/09/2010
960647 1 03/10/2020
961729 5 06/10/2020
963493 5 13/10/2020
963507 19 13/10/2020
967939 5 03/11/2020
971764 7 21/11/2020
972728 16 24/11/2020
973157 24 27/11/2020
973158 25 27/11/2020
973159 16 27/11/2020
973160 25 27/11/2020
973666 4 28/11/2020
974377 22 01/12/2020
974433 7 01/12/2010
977163 9 14/12/2010
981061 32 02/01/2011
987310 5 01/02/2011
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
992853 5 26/02/2011
998525 5 22/03/2011
998526 5 22/03/2011
998527 5 22/03/2011
998528 5 22/03/2011
998530 5 22/03/2011
998531 5 22/03/2011
998537 5 22/03/2011
998540 5 22/03/2011
1003645 5 16/04/2011
1003646 5 16/04/2011
1003651 5 16/04/2011
1003652 5 16/04/2011
1003653 5 16/04/2011
1003654 5 16/04/2011
1003659 5 16/04/2011
1003666 5 16/04/2011
1003667 5 16/04/2011
1003669 5 16/04/2021
1003669 5 16/04/2021
1003671 5 16/04/2011
1003672 5 16/04/2011
1003679 5 16/04/2011
1003687 5 16/04/2011
1003690 5 16/04/2011
1003694 5 16/04/2011
1008986 1 14/05/2011
1009041 5 14/05/2011
1010458 4 18/05/2011
1010459 1 18/05/2011
1012276 5 28/05/2011
1014071 5 04/06/2011
1014072 5 04/06/2011
1014555 7 06/06/2011
1014563 30 06/06/2011 11:26:06
1015175 9 07/06/2011
1015873 17 11/06/2011
1015874 17 11/06/2011
1016038 16 11/06/2011
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1016254 31 12/06/2011
1016255 31 12/06/2011
1016445 30 13/06/2011 14:05:32
1016583 31 13/06/2011
1016785 1 14/06/2011
1017124 7 15/06/2011
1017126 7 15/06/2011
1017127 7 15/06/2011
1017461 16 18/06/2011 14:00:14
1017831 6 18/06/2011
1018602 16 20/06/2011
1018647 7 20/06/2011
1020275 5 26/06/2011
1020366 11 26/06/2011
1020442 5 26/06/2011
1020607 17 27/06/2011
1021164 34 28/06/2011
1022528 9 02/07/2011
1022600 3 03/07/2011
1023005 5 04/07/2011
1023390 1 05/07/2011
1024090 5 06/07/2011
1026550 1 13/07/2011
1026553 1 13/07/2011
1026554 1 13/07/2011
1026555 1 13/07/2011
1026556 1 13/07/2011
1027353 30 16/07/2011
1027442 3 16/07/2011
1027528 14 16/07/2011
1028039 5 17/07/2011
1028049 21 17/07/2011
1028893 30 20/07/2011
1028894 30 20/07/2011
1029267 5 20/07/2011
1029341 3 23/07/2011
1029342 3 23/07/2011
1030959 29 26/07/2011
1030968 33 26/07/2011
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1037472 32 16/08/2011
1038786 19 23/08/2011
1038787 19 23/08/2011
1038862 10 23/08/2011
1045410 23 18/09/2011
1045411 23 18/09/2011
1045412 23 18/09/2011
1047530 7 26/09/2011
1047743 16 26/09/2011
1047894 7 27/09/2011
1047895 8 27/09/2011
1048554 3 01/10/2011
1050716 23 09/10/2011
1050717 23 09/10/2011
1050718 23 09/10/2011
1050720 23 09/10/2011
1050722 23 09/10/2011 14:06:34
1050723 23 09/10/2011
1050724 23 09/10/2011
1050725 23 09/10/2011
1050726 23 09/10/2011
1050727 23 09/10/2011
1058383 7 12/11/2011
1063667 14 28/11/2011
1064979 30 05/12/2011
1066620 5 13/12/2011
1068374 9 20/12/2011
1068910 1 24/12/2011
1069050 10 24/12/2011
1094216 5 11/04/2012
1199348 21 19/05/2013
1258908 1 02/01/2014
1313058 99 05/10/2014
1390411 41 10/10/2015
1475168 9 01/08/2016
1520735 99 27/12/2016
1759478 42 03/12/2018
1759757 99 03/12/2018
1767948 42 24/12/2018
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1767949 42 24/12/2018
1767950 42 24/12/2018
1768396 34 26/12/2018
1768892 31 29/12/2018
1768893 31 29/12/2018
1768895 31 29/12/2018
1773437 32 13/01/2019
1775595 5 19/01/2019
1783967 5 11/02/2019
1786932 9 18/02/2019
1799672 5 25/03/2019
1799673 5 25/03/2019
1799674 5 25/03/2019
1799682 5 25/03/2019
1821203 25 22/05/2019
1824369 99 01/06/2019
1825598 5 04/06/2019
1825603 5 04/06/2019
1825683 31 04/06/2019
1825702 1 04/06/2019
1826307 11 05/06/2019
1827443 99 10/06/2019
1839879 5 15/07/2019
1840261 20 16/07/2019
1840732 7 17/07/2019
1845394 16 29/07/2019
1845395 20 29/07/2019
1845396 28 29/07/2019
1848460 99 07/08/2019
1848461 35 07/08/2019
1853763 29 24/08/2019
1854079 42 24/08/2019
1856028 11 28/08/2019
1860633 5 09/09/2019
1860634 5 09/09/2019
1860635 5 09/09/2019
1860636 5 09/09/2019
1862244 1 14/09/2019
1862359 5 14/09/2019
 1862636                                25                                15/09/2019 
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1864197 21 18/09/2019
1873327 5 14/10/2019
1873360 9 14/10/2019
1873924 5 15/10/2019
1874050 6 16/10/2019
1874743 35 20/10/2019
1874744 42 20/10/2019
1874745 38 20/10/2019
1874746 41 20/10/2019
1874747 42 20/10/2019
1875429 14 22/10/2019
1877904 5 29/10/2019
1879455 3 03/11/2019
1881882 7 09/11/2019
1882142 37 09/11/2019
1882532 30 10/11/2019
1883262 6 11/11/2019
1883820 23 13/11/2019
1884405 35 16/11/2019
1885082 17 17/11/2019
1885084 17 17/11/2019
1885248 43 17/11/2019
1885345 42 17/11/2019
1886142 7 19/11/2019
1886182 17 19/11/2019
1886492 3 19/11/2019
1886760 37 20/11/2019
1886908 6 20/11/2019
1886951 3 20/11/2019
1887125 3 20/11/2019
1887144 25 20/11/2019
1887149 25 20/11/2019
1887625 17 24/11/2019
1887676 36 24/11/2019
1887677 36 24/11/2019
1887678 36 24/11/2019
1887735 16 24/11/2019
1888328 8 25/11/2019
1888329 8 25/11/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1888330 8 25/11/2019
1888331 8 25/11/2019
1888854 1 26/11/2019
1888855 1 26/11/2019
1888856 1 26/11/2019
1888859 1 26/11/2019
1888860 35 26/11/2019
1889004 7 26/11/2019
1889298 6 27/11/2019
1889309 9 27/11/2019
1889455 30 27/11/2019
1889664 25 30/11/2019
1889814 43 30/11/2019
1889842 17 30/11/2019
1889845 24 30/11/2019
1889867 31 30/11/2019
1889903 24 30/11/2019
1889969 39 30/11/2019
1889980 99 30/11/2019
1889981 99 30/11/2019
1889983 11 30/11/2019
1889995 9 30/11/2019
1889996 9 30/11/2019
1889997 5 30/11/2019
1890000 5 30/11/2019
1890001 5 30/11/2019
1890003 9 30/11/2019
1890022 29 30/11/2019
1890023 30 30/11/2019
1890081 30 30/11/2019
1890094 10 30/11/2019
1890182 30 01/12/2019
1890183 5 01/12/2019
1890184 5 01/12/2019
1890185 5 01/12/2019
1890186 5 01/12/2019
1890187 5 01/12/2019
1890189 5 01/12/2019
1890262 99 01/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1890328 7 01/12/2019
1890337 5 01/12/2019
1890410 99 01/12/2019
1890411 99 01/12/2019
1890412 99 01/12/2019
1890419 33 01/12/2019
1890488 11 01/12/2019
1890524 30 01/12/2019
1890542 6 01/12/2019
1890552 7 01/12/2019
1890553 6 01/12/2019
1890554 7 01/12/2019
1890555 12 01/12/2019
1890556 42 01/12/2019
1890557 6 01/12/2019
1890558 12 01/12/2019
1890559 6 01/12/2019
1890560 7 01/12/2019
1890561 12 01/12/2019
1890562 42 01/12/2019
1890563 7 01/12/2019
1890564 12 01/12/2019
1890565 7 01/12/2019
1890566 12 01/12/2019
1890587 29 02/12/2019
1890592 43 02/12/2019
1890609 45 02/12/2019
1890610 45 02/12/2019
1890653 26 02/12/2019
1890663 30 02/12/2019
1890709 30 02/12/2019
1890710 30 02/12/2019
1890781 5 02/12/2019
1890782 42 02/12/2019
1890783 43 02/12/2019
1890791 25 02/12/2019
1890797 35 02/12/2019
1890798 35 02/12/2019
1890859 30 02/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1890861 29 02/12/2019
1890863 5 02/12/2019
1890870 5 02/12/2019
1890872 5 02/12/2019
1890873 5 02/12/2019
1890879 5 02/12/2019
1890880 5 02/12/2019
1890928 29 02/12/2019
1890938 36 03/12/2019
1890939 37 03/12/2019
1890940 36 03/12/2019
1890941 37 03/12/2019
1890942 36 03/12/2019
1890943 37 03/12/2019
1890944 36 03/12/2019
1890945 37 03/12/2019
1890946 36 03/12/2019
1890947 37 03/12/2019
1890966 25 03/12/2019
1890990 99 03/12/2019
1891014 34 03/12/2019
1891028 37 03/12/2019
1891119 5 03/12/2019
1891120 5 03/12/2019
1891134 17 03/12/2019
1891158 42 03/12/2019
1891175 19 03/12/2019
1891177 37 03/12/2019
1891178 19 03/12/2019
1891179 19 03/12/2019
1891180 19 03/12/2019
1891181 19 03/12/2019
1891182 19 03/12/2019
1891198 30 03/12/2019
1891199 30 03/12/2019
1891200 7 03/12/2019
1891207 1 03/12/2019
1891208 30 03/12/2019
1891232 8 03/12/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1891238 34 03/12/2019
1891246 9 03/12/2019
1891248 9 03/12/2019
1891249 29 03/12/2019
1891273 44 03/12/2019
1891276 2 03/12/2019
1891277 2 03/12/2019
1891278 2 03/12/2019
1891279 2 03/12/2019
1891281 1 03/12/2019
1891303 35 03/12/2019
1891311 5 03/12/2019
1891326 5 03/12/2019
1891351 21 03/12/2019
1891354 42 03/12/2019
1891392 29 03/12/2019
1891644 37 04/12/2019
1891646 5 04/12/2019
1891675 11 04/12/2019
1891720 9 04/12/2019
1891723 35 04/12/2019
1891788 44 04/12/2019
1891789 41 04/12/2019
1891790 6 04/12/2019
1891821 17 04/12/2019
1891837 30 04/12/2019
1891840 30 04/12/2019
1891908 99 04/12/2019
1891940 5 04/12/2019
1891941 5 04/12/2019
1892002 5 04/12/2019
1892004 5 04/12/2019
1892005 5 04/12/2019
1892006 5 04/12/2019
1892045 35 04/12/2019
1892054 9 04/12/2019
1892055 9 04/12/2019
1892056 25 04/12/2019
1892076 30 04/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1892077 30 04/12/2019
1892078 30 04/12/2019
1892079 25 04/12/2019
1892084 5 04/12/2019
1892108 5 04/12/2019
1892114 36 04/12/2019
1892115 25 04/12/2019
1892116 30 04/12/2019
1892126 39 04/12/2019
1892179 9 04/12/2019
1892256 7 04/12/2019
1892265 9 04/12/2019
1892284 30 04/12/2019
1892293 30 04/12/2019
1892305 30 04/12/2019
1892330 14 04/12/2019
1892337 5 04/12/2019
1892338 5 04/12/2019
1892339 41 04/12/2019
1892340 41 04/12/2019
1892346 32 04/12/2019
1892347 32 04/12/2019
1892352 9 04/12/2019
1892356 17 04/12/2019
1892387 35 07/12/2019
1892388 42 07/12/2019
1892450 6 07/12/2019
1892549 28 07/12/2019
1892575 35 07/12/2019
1892576 35 07/12/2019
1892589 5 07/12/2019
1892631 5 07/12/2019
1892786 99 07/12/2019
1892787 99 07/12/2019
1892804 5 08/12/2019
1892828 5 08/12/2019
1892829 5 08/12/2019
1892830 5 08/12/2019
1892876 5 08/12/2019
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Trade Marks Journal No: 1932 ,   16/12/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1892906 25 08/12/2019
1892916 25 08/12/2019
1893016 6 08/12/2019
1893034 36 08/12/2019
1893225 9 08/12/2019
1893256 5 08/12/2019
1893257 5 08/12/2019
1893258 5 08/12/2019
1893259 5 08/12/2019
1893284 31 08/12/2019
1893322 30 08/12/2019
1893334 99 08/12/2019
1893335 99 08/12/2019
1893336 99 08/12/2019
1893337 99 08/12/2019
1893338 99 08/12/2019
1893497 11 08/12/2019
1893516 39 08/12/2019
1893533 25 09/12/2019
1893702 39 09/12/2019
1893705 39 09/12/2019
1893768 41 09/12/2019
1893860 9 09/12/2019
1893876 9 09/12/2019
1893912 35 09/12/2019
1893917 12 09/12/2019
1893969 6 09/12/2019
1893970 6 09/12/2019
1893978 1 09/12/2019
1893979 1 09/12/2019
1893980 1 09/12/2019
1893997 17 09/12/2019
1893998 35 09/12/2019
1893999 17 09/12/2019
1894000 17 09/12/2019
1894003 30 09/12/2019
1894011 30 09/12/2019
1894076 9 09/12/2019
1894085 11 09/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1894087 11 09/12/2019
1894088 9 09/12/2019
1894089 11 09/12/2019
1894094 1 09/12/2019
1894141 35 10/12/2019
1894169 5 10/12/2019
1894170 5 10/12/2019
1894172 5 10/12/2019
1894173 5 10/12/2019
1894251 5 10/12/2019
1894274 34 10/12/2019
1894307 29 10/12/2019
1894308 29 10/12/2019
1894309 29 10/12/2019
1894310 30 10/12/2019
1894311 30 10/12/2019
1894317 34 10/12/2019
1894414 5 10/12/2019
1894425 16 10/12/2019
1894426 22 10/12/2019
1894459 7 10/12/2019
1894591 9 11/12/2019
1894680 16 11/12/2019
1894681 41 11/12/2019
1894689 35 11/12/2019
1894690 17 11/12/2019
1894723 5 11/12/2019
1894724 5 11/12/2019
1894792 5 11/12/2019
1894836 35 11/12/2019
1894837 35 11/12/2019
1894872 3 11/12/2019
1894921 41 11/12/2019
1895067 25 11/12/2019
1895189 99 14/12/2019
1895254 18 14/12/2019
1895320 19 14/12/2019
1895389 7 14/12/2019
1895450 99 14/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1895619 9 14/12/2019
1895659 42 14/12/2019
1895689 9 14/12/2019
1895690 35 14/12/2019
1895699 41 14/12/2019
1895745 25 15/12/2019
1895951 39 15/12/2019
1895952 43 15/12/2019
1895977 9 15/12/2019
1896124 5 15/12/2019
1896125 5 15/12/2019
1896131 17 15/12/2019
1896187 35 15/12/2019
1896228 29 16/12/2019
1896238 35 16/12/2019
1896241 35 16/12/2019
1896243 35 16/12/2019
1896379 35 16/12/2019
1896380 35 16/12/2019
1896425 35 16/12/2019
1896431 41 16/12/2019
1896435 42 16/12/2019
1896449 25 16/12/2019
1896486 14 16/12/2019
1896506 12 16/12/2019
1896507 12 16/12/2019
1896538 37 16/12/2019
1896659 5 16/12/2019
1896808 6 16/12/2019
1896858 32 17/12/2019
1896882 16 17/12/2019
1896883 30 17/12/2019
1897083 7 17/12/2019
1897131 35 17/12/2019
1897133 9 17/12/2019
1897469 35 17/12/2019
1897488 41 18/12/2019
1897490 41 18/12/2019
1897519 5 18/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1897521 5 18/12/2019
1897589 42 18/12/2019
1897686 7 18/12/2019
1898148 5 18/12/2019
1898151 5 18/12/2019
1898152 5 18/12/2019
1898156 5 18/12/2019
1898157 5 18/12/2019
1898161 5 18/12/2019
1898225 42 18/12/2019
1898479 5 21/12/2019
1898563 5 21/12/2019
1898589 6 21/12/2019
1898610 16 21/12/2019
1898611 36 21/12/2019
1898612 39 21/12/2019
1898962 25 21/12/2019
1899507 35 22/12/2019
1900335 32 23/12/2019
1900416 99 23/12/2019
1900680 9 23/12/2019
1900681 11 23/12/2019
1900827 99 24/12/2019
1900828 99 24/12/2019
1901162 5 24/12/2019
1901206 5 24/12/2019
1901221 35 24/12/2019
1901400 35 24/12/2019
1901413 25 24/12/2019
1901426 10 24/12/2019
1901429 12 24/12/2019
1901444 3 24/12/2019
1901447 25 24/12/2019
1901548 17 29/12/2019
1901705 1 29/12/2019
1901886 5 29/12/2019
1901887 5 29/12/2019
1901889 5 29/12/2019
1901891 5 29/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1901893 5 29/12/2019
1901894 5 29/12/2019
1902030 5 29/12/2019
1902113 5 29/12/2019
1902126 5 29/12/2019
1902659 30 30/12/2019
1902736 34 30/12/2019
1902936 5 30/12/2019
1903019 1 30/12/2019
1903625 17 31/12/2019
1903755 99 31/12/2019
1903902 7 31/12/2019
1903903 8 31/12/2019
1903904 35 31/12/2019
1904080 9 01/01/2020
1904353 20 02/01/2020
1904358 5 03/01/2020
1904397 8 04/01/2020
1904836 12 04/01/2020
1904837 12 04/01/2020
1904838 12 04/01/2020
1904871 99 04/01/2020
1905021 24 05/01/2020
1905356 99 05/01/2020
1905466 31 05/01/2020
1905568 9 06/01/2020
1905569 9 06/01/2020
1905693 9 06/01/2020
1905971 99 06/01/2020
1906396 9 07/01/2020
1906547 9 07/01/2020
1906615 5 07/01/2020
1906616 5 07/01/2020
1906617 5 07/01/2020
1906990 1 11/01/2020
1907465 25 11/01/2020
1907552 30 11/01/2020
1907595 10 11/01/2020
1907915 24 12/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1908085 30 12/01/2020
1908086 30 12/01/2020
1908174 35 12/01/2020
1908355 19 13/01/2020
1908356 19 13/01/2020
1908357 19 13/01/2020
1908358 19 13/01/2020
1908766 44 13/01/2020
1908870 6 14/01/2020
1909012 34 14/01/2020
1909022 7 14/01/2020
1909094 10 14/01/2020
1909603 9 15/01/2020
1910015 25 18/01/2020
1910246 5 18/01/2020
1910273 3 18/01/2020
1910274 3 18/01/2020
1910527 43 19/01/2020
1910560 17 19/01/2020
1910561 12 19/01/2020
1910837 35 19/01/2020
1910854 9 19/01/2020
1910855 99 19/01/2020
1910857 99 19/01/2020
1910858 99 19/01/2020
1910905 16 19/01/2020
1910922 3 19/01/2020
1911006 39 19/01/2020
1911109 29 20/01/2020
1911589 2 20/01/2020
1911595 5 20/01/2020
1911596 5 20/01/2020
1911597 5 20/01/2020
1911598 5 20/01/2020
1911599 5 20/01/2020
1911600 5 20/01/2020
1911601 5 20/01/2020
1911617 99 20/01/2020
1911798 5 21/01/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1911952 8 21/01/2020
1912008 9 21/01/2020
1912275 29 22/01/2020
1912478 35 22/01/2020
1912670 5 22/01/2020
1912697 7 22/01/2020
1912698 7 22/01/2020
1912699 99 22/01/2020
1912738 7 22/01/2020
1912842 12 22/01/2020
1913209 30 25/01/2020
1913216 11 25/01/2020
1913432 10 25/01/2020
1913466 11 25/01/2020
1913543 3 27/01/2020
1913549 5 27/01/2020
1913561 25 27/01/2020
1913570 5 27/01/2020
1913647 99 27/01/2020
1913773 12 27/01/2020
1913943 5 27/01/2020
1913944 5 27/01/2020
1913945 5 27/01/2020
1913946 5 27/01/2020
1913948 5 27/01/2020
1913949 5 27/01/2020
1913950 5 27/01/2020
1913951 5 27/01/2020
1914242 99 28/01/2020
1914771 18 29/01/2020
1915020 9 29/01/2020
1915523 5 03/02/2020
1915572 34 03/02/2020
1916705 6 04/02/2020
1916952 41 04/02/2020
1917078 9 04/02/2020
1917127 35 04/02/2020
1917416 11 04/02/2020
1917956 31 05/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1917958 5 05/02/2020
1918204 35 05/02/2020
1918205 37 05/02/2020
1918247 29 05/02/2020
1918248 99 05/02/2020
1918249 3 05/02/2020
1918250 6 05/02/2020
1918251 9 05/02/2020
1918252 12 05/02/2020
1918253 14 05/02/2020
1918254 18 05/02/2020
1918255 20 05/02/2020
1918256 25 05/02/2020
1918257 3 05/02/2020
1918258 6 05/02/2020
1918259 9 05/02/2020
1918260 12 05/02/2020
1918261 14 05/02/2020
1918262 25 05/02/2020
1918263 18 05/02/2020
1918264 20 05/02/2020
1918410 41 05/02/2020
1918468 3 05/02/2020
1918469 18 05/02/2020
1918588 19 08/02/2020
1918591 37 08/02/2020
1918594 30 08/02/2020
1918595 30 08/02/2020
1918599 30 08/02/2020
1918600 30 08/02/2020
1918940 34 08/02/2020
1918958 1 08/02/2020
1918959 2 08/02/2020
1918960 3 08/02/2020
1918961 4 08/02/2020
1918962 5 08/02/2020
1918966 9 08/02/2020
1918967 10 08/02/2020
1918968 11 08/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1918970 13 08/02/2020
1918971 14 08/02/2020
1918972 15 08/02/2020
1918974 17 08/02/2020
1918975 18 08/02/2020
1918976 19 08/02/2020
1918977 20 08/02/2020
1918978 21 08/02/2020
1918979 22 08/02/2020
1918980 23 08/02/2020
1918981 24 08/02/2020
1918982 25 08/02/2020
1919629 25 09/02/2020
1920010 25 09/02/2020
1920451 7 10/02/2020
1920539 43 10/02/2020
1920540 35 10/02/2020
1920712 16 10/02/2020
1920713 41 10/02/2020
1920918 9 11/02/2020
1921197 9 11/02/2020
1921198 16 11/02/2020
1921199 42 11/02/2020
1921385 31 11/02/2020
1921405 99 11/02/2020
1921460 43 11/02/2020
1922048 25 15/02/2020
1922094 7 15/02/2020
1922096 9 15/02/2020
1922104 5 15/02/2020
1922105 5 15/02/2020
1922851 5 16/02/2020
1923121 99 16/02/2020
1923332 3 17/02/2020
1923614 33 17/02/2020
1923622 25 17/02/2020
1923874 30 18/02/2020
1924097 5 18/02/2020
1924540 35 19/02/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1924913 8 19/02/2020
1925032 32 19/02/2020
1925094 25 19/02/2020
1925462 26 22/02/2020
1925463 26 22/02/2020
1925802 5 22/02/2020
1925811 3 22/02/2020
1925812 3 22/02/2020
1925942 2 22/02/2020
1926392 9 23/02/2020
1926423 3 23/02/2020
1926480 36 23/02/2020
1926492 7 23/02/2020
1926529 99 23/02/2020
1926554 19 23/02/2020
1926626 5 23/02/2020
1927035 5 24/02/2020
1927152 25 24/02/2020
1927153 25 24/02/2020
1927174 35 24/02/2020
1927525 5 25/02/2020
1927702 9 25/02/2020
1927703 9 25/02/2020
1928691 43 01/03/2020
1928692 30 01/03/2020
1929064 1 02/03/2020
1929065 2 02/03/2020
1929066 3 02/03/2020
1929067 4 02/03/2020
1929068 5 02/03/2020
1929069 6 02/03/2020
1929070 7 02/03/2020
1929071 8 02/03/2020
1929072 9 02/03/2020
1929073 10 02/03/2020
1929074 11 02/03/2020
1929075 12 02/03/2020
1929076 13 02/03/2020
1929077 14 02/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1929078 15 02/03/2020
1929079 16 02/03/2020
1929080 17 02/03/2020
1929081 18 02/03/2020
1929082 19 02/03/2020
1929083 20 02/03/2020
1929084 21 02/03/2020
1929085 22 02/03/2020
1929086 23 02/03/2020
1929087 24 02/03/2020
1929088 25 02/03/2020
1929089 26 02/03/2020
1929090 27 02/03/2020
1929091 28 02/03/2020
1929092 29 02/03/2020
1929352 99 02/03/2020
1929794 24 03/03/2020
1929796 24 03/03/2020
1930297 38 04/03/2020
1932066 99 08/03/2020
1932514 1 09/03/2020
1932584 16 09/03/2020
1932585 25 09/03/2020
1932586 41 09/03/2020
1933426 5 10/03/2020
1933600 99 10/03/2020
1933714 5 10/03/2020
1933809 30 10/03/2020
1933825 34 10/03/2020
1933842 31 10/03/2020
1934155 99 10/03/2020
1934484 9 11/03/2020
1935384 17 12/03/2020
1935854 3 15/03/2020
1936272 99 15/03/2020
1936327 3 15/03/2020
1936388 35 15/03/2020
1936389 35 15/03/2020
1936420 11 15/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1936472 19 15/03/2020
1936571 19 15/03/2020
1937643 42 17/03/2020
1937658 19 17/03/2020
1937659 19 17/03/2020
1938135 17 18/03/2020
1938901 37 19/03/2020
1939012 6 20/03/2020
1939013 19 20/03/2020
1939014 19 20/03/2020
1939015 19 20/03/2020
1939016 19 20/03/2020
1939017 19 20/03/2020
1939018 19 20/03/2020
1939019 19 20/03/2020
1939020 19 20/03/2020
1939021 20 20/03/2020
1939026 35 20/03/2020
1939030 19 20/03/2020
1939600 29 22/03/2020
1939601 30 22/03/2020
1939602 35 22/03/2020
1939603 43 22/03/2020
1939631 21 22/03/2020
1939793 20 22/03/2020
1939872 42 22/03/2020
1940815 9 24/03/2020
1941180 9 25/03/2020
1941404 3 25/03/2020
1941411 1 20/03/2020
1942191 29 26/03/2020
1942192 30 26/03/2020
1942193 43 26/03/2020
1942194 29 26/03/2020
1942195 30 26/03/2020
1942435 30 29/03/2020
1942436 30 29/03/2020
1942682 25 29/03/2020
1942818 9 29/03/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1942819 25 29/03/2020
1943558 29 30/03/2020
1945093 1 01/04/2020
1945094 1 01/04/2020
1946758 25 06/04/2020
1946895 6 06/04/2020
1947324 12 07/04/2020
1947325 7 07/04/2020
1947326 37 07/04/2020
1948013 10 08/04/2020
1949353 5 13/04/2020
1949428 29 13/04/2020
1949613 42 13/04/2020
1950221 5 15/04/2020
1950222 5 15/04/2020
1950223 5 15/04/2020
1950705 15 15/04/2020
1950709 3 15/04/2020
1952658 99 19/04/2020
1953712 99 20/04/2020
1954659 6 22/04/2020
1954792 34 22/04/2020
1954844 25 22/04/2020
1955002 99 23/04/2020
1955994 11 26/04/2020
1956401 41 27/04/2020
1956834 34 28/04/2020
1957749 25 29/04/2020
1957777 34 29/04/2020
1960992 9 05/05/2020
1960993 14 05/05/2020
1960994 16 05/05/2020
1960995 18 05/05/2020
1960996 22 05/05/2020
1960997 25 05/05/2020
1961833 3 06/05/2020
1961993 30 07/05/2020
1962407 34 07/05/2020
1962408 34 07/05/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1964529 20 13/05/2020
1966628 44 17/05/2020
1966658 10 17/05/2020
1966883 25 18/05/2020
1966884 25 18/05/2020
1966885 25 18/05/2020
1966886 25 18/05/2020
1966887 25 18/05/2020
1966888 25 18/05/2020
1966889 25 18/05/2020
1966890 25 18/05/2020
1966891 25 18/05/2020
1966892 25 18/05/2020
1966893 25 18/05/2020
1966894 25 18/05/2020
1966895 29 18/05/2020
1968195 19 19/05/2020
1968839 11 20/05/2020
1968855 11 20/05/2020
1968856 11 20/05/2020
1969142 43 21/05/2020
1969420 36 21/05/2020
1969524 5 21/05/2020
1970252 19 24/05/2020
1970253 9 24/05/2020
1970254 11 24/05/2020
1970255 12 24/05/2020
1970256 18 24/05/2020
1970257 25 24/05/2020
1971473 9 26/05/2020
1973715 41 01/06/2020
1973716 41 01/06/2020
1976048 99 07/06/2020
1977686 21 09/06/2020
1978888 28 11/06/2020
1979211 1 14/06/2020
1980061 3 15/06/2020
1980569 35 16/06/2020
1981905 35 18/06/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
1982004 6 18/06/2020
1982115 36 21/06/2020
1986443 6 29/06/2020
1986673 99 29/06/2020
1988479 41 02/07/2020
1989302 34 06/07/2020
1989303 34 06/07/2020
1989304 34 06/07/2020
1989756 37 06/07/2020
1989918 35 07/07/2020
1991690 3 09/07/2020
1992684 29 13/07/2020
1994895 30 16/07/2020
1994896 30 16/07/2020
1995017 16 19/07/2020
1995050 41 19/07/2020
1995656 99 19/07/2020
1995796 31 20/07/2020
1996197 3 20/07/2020
1997251 25 22/07/2020
1997709 3 23/07/2020
1997892 9 23/07/2020
1998232 5 23/07/2020
1998462 27 26/07/2020
1998882 99 26/07/2020
1999044 12 27/07/2020
1999251 41 27/07/2020
1999593 30 27/07/2020
2000633 13 29/07/2020
2000634 14 29/07/2020
2000635 15 29/07/2020
2000636 16 29/07/2020
2000637 17 29/07/2020
2001765 30 30/07/2020
2002827 11 03/08/2020
2002828 35 03/08/2020
2002933 99 03/08/2020
2002995 3 03/08/2020
2003034 37 03/08/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
2003205 9 03/08/2020
2003206 40 03/08/2020
2004064 3 05/08/2020
2005071 30 06/08/2020
2005798 20 09/08/2020
2005848 43 09/08/2020
2005849 45 09/08/2020
2007728 16 11/08/2020
2007969 3 12/08/2020
2009848 24 17/08/2020
2011745 25 20/08/2020
2015951 10 30/08/2020
2017622 9 01/09/2020
2019163 19 06/09/2020
2019421 30 06/09/2020
2019422 30 06/09/2020
2020727 35 09/09/2020
2021722 19 13/09/2020
2022378 35 14/09/2020
2023403 3 15/09/2020
2023832 16 16/09/2020
2023833 41 16/09/2020
2026535 25 21/09/2020
2026537 25 21/09/2020
2027375 9 23/09/2020
2027615 99 23/09/2020
2027781 41 24/09/2020
2027829 7 24/09/2020
2027830 7 24/09/2020
2028687 7 27/09/2020
2030829 25 30/09/2020
2032060 14 04/10/2020
2032061 35 04/10/2020
2032271 19 04/10/2020
2032820 36 05/10/2020
2033297 35 06/10/2020
2033298 25 06/10/2020
2034425 35 08/10/2020
2034571 30 08/10/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
2035326 3 08/10/2020
2036255 5 12/10/2020
2036257 16 12/10/2020
2036258 44 12/10/2020
2036259 42 12/10/2020
2037236 43 13/10/2020
2041742 41 21/10/2020
2042156 20 22/10/2020
2042422 25 22/10/2020
2043244 9 25/10/2020
2045254 99 27/10/2020
2046009 9 28/10/2020
2046108 99 28/10/2020
2046425 6 29/10/2020
2047080 9 29/10/2020
2047280 5 01/11/2020
2047281 35 01/11/2020
2047282 44 01/11/2020
2048216 99 01/11/2020
2048840 43 02/11/2020
2049270 13 03/11/2020
2049271 7 03/11/2020
2052902 30 12/11/2020
2054660 12 16/11/2020
2054661 7 16/11/2020
2054678 9 16/11/2020
2054792 9 16/11/2020
2055499 12 18/11/2020
2056231 12 20/11/2020
2056232 17 20/11/2020
2056242 35 20/11/2020
2056350 42 22/11/2020
2056563 12 22/11/2020
2057283 44 23/11/2020
2057627 99 23/11/2020
2059247 43 25/11/2020
2059380 5 26/11/2020
2059381 31 26/11/2020
2059895 18 26/11/2020
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 
APPL NO CLASS RENEWAL DATE
2060716 5 29/11/2020
2060718 5 29/11/2020
2061297 3 30/11/2020
2061917 43 01/12/2020
2061918 43 01/12/2020
2062016 3 01/12/2020
2062184 30 01/12/2020
2062321 35 02/12/2020
2062564 3 02/12/2020
2062565 3 02/12/2020
2062566 9 02/12/2020
2062567 14 02/12/2020
2062568 18 02/12/2020
2062569 24 02/12/2020
2062570 25 02/12/2020
2062571 18 02/12/2020
2062573 3 02/12/2020
2063074 25 03/12/2020
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NOTIFICATION 
SNo. NOTIFICATION 

1 The advertisement of IRDI no 3777697 published in TM Journal 1910 dated 15.07.2019 is 
cancelled. 

2 The advertisement of IRDI no 3836590 published in TM Journal 1910 dated 15.07.2019 is 
cancelled. 

3 The advertisement of IRDI no 3962348 published in TM Journal 1910 dated 15.07.2019 is 
cancelled. 

4 The advertisement of IRDI no 3748423 published in TM Journal 1889 dated 18.02.2019 is 
cancelled. 

5 The advertisement of IRDI no 3940139 published in TM Journal 1889 dated 18.02.2019 is 
cancelled. 

6 The publication of application No 3205066 advertised inn Journal No 1912 dated 
29.07.2019 is hereby cancelled 
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

479741 16 09/12/2019 16:09:27

560287 12 09/12/2019 16:10:06

560288 13 09/12/2019 16:10:51

560411 16 10/12/2019 14:32:46

1049344 5 09/12/2019 16:12:14

1051539 1 09/12/2019 16:12:55

1051548 5 09/12/2019 16:13:27

1051664 5 09/12/2019 16:13:58

1051665 5 09/12/2019 16:14:56

1051684 5 09/12/2019 15:03:23

1051689 2 09/12/2019 15:03:52

1051690 2 09/12/2019 15:04:38

1051700 16 09/12/2019 15:05:32

1051712 16 09/12/2019 15:06:28

1051713 16 09/12/2019 15:06:56

1051714 21 09/12/2019 15:07:20

1051715 9 09/12/2019 15:07:58

1051716 7 09/12/2019 15:11:07

1051717 9 09/12/2019 15:11:59

1051718 11 09/12/2019 15:12:28

1051719 17 09/12/2019 15:13:02

1051732 30 09/12/2019 15:13:56

1051735 2 09/12/2019 15:14:36

1051741 5 09/12/2019 15:15:34

1051744 16 09/12/2019 16:15:53

1051748 5 09/12/2019 15:16:06

1051783 5 09/12/2019 15:17:19

1051797 25 09/12/2019 16:16:24

1051809 32 09/12/2019 15:54:38

1051814 31 09/12/2019 15:55:06

1051818 33 09/12/2019 15:55:29

1051831 32 09/12/2019 15:55:51

1051832 30 09/12/2019 15:56:16

1051833 29 09/12/2019 15:56:44

1051841 17 09/12/2019 15:57:11

1051842 17 09/12/2019 15:57:39

1051843 6 09/12/2019 15:58:06

1051845 9 09/12/2019 15:58:43

1051847 9 09/12/2019 15:59:16

1051848 9 09/12/2019 15:59:41
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1051858 25 09/12/2019 16:00:06

1051870 29 09/12/2019 16:00:38

1051871 29 09/12/2019 16:01:49

1051876 11 09/12/2019 16:02:18

1051877 16 09/12/2019 16:02:57

1051878 30 09/12/2019 16:03:22

1051883 32 09/12/2019 16:03:47

1051884 4 09/12/2019 16:04:58

1051894 16 09/12/2019 16:19:23

1051898 31 09/12/2019 16:19:55

1051900 31 09/12/2019 16:20:47

1051904 31 09/12/2019 16:22:28

1051905 31 10/12/2019 14:35:29

1051909 31 09/12/2019 16:24:25

1051910 31 09/12/2019 16:25:21

1051911 31 09/12/2019 16:26:23

1051914 9 09/12/2019 16:26:47

1051915 9 09/12/2019 16:27:09

1051922 9 10/12/2019 10:55:02

1051923 9 10/12/2019 10:55:50

1051927 17 10/12/2019 10:56:43

1051928 30 10/12/2019 10:57:34

1051929 30 10/12/2019 10:58:01

1051930 30 10/12/2019 10:58:29

1051936 7 10/12/2019 10:59:02

1051939 31 10/12/2019 10:59:37

1051941 21 10/12/2019 11:00:24

1051942 3 10/12/2019 11:01:09

1051942 3 10/12/2019 11:01:09

1051945 1 10/12/2019 11:01:54

1051947 5 10/12/2019 11:02:32

1051950 12 10/12/2019 11:03:34

1051951 9 10/12/2019 11:04:02

1051952 12 10/12/2019 11:05:12

1051955 3 10/12/2019 11:16:23

1051968 5 10/12/2019 11:23:15

1051969 20 10/12/2019 11:23:42

1051972 34 10/12/2019 11:24:05

1051973 19 10/12/2019 11:24:31
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1051976 30 10/12/2019 11:25:02

1051978 30 10/12/2019 11:25:31

1051979 30 10/12/2019 11:26:31

1051987 5 10/12/2019 11:29:13

1051989 5 10/12/2019 11:33:16

1051992 25 10/12/2019 11:33:54

1051995 3 10/12/2019 11:35:15

1052000 16 10/12/2019 11:36:20

1052001 16 10/12/2019 11:38:05

1052003 25 10/12/2019 11:39:28

1052005 24 10/12/2019 11:42:16

1052006 24 10/12/2019 11:43:21

1052008 24 10/12/2019 11:44:57

1052009 24 10/12/2019 11:45:41

1052010 24 10/12/2019 11:46:52

1052012 24 10/12/2019 11:47:38

1052013 24 10/12/2019 11:48:19

1052014 24 10/12/2019 14:37:58

1052018 25 10/12/2019 11:49:14

1052020 29 10/12/2019 11:49:47

1052021 30 10/12/2019 11:51:28

1052027 31 10/12/2019 11:53:02

1052028 31 10/12/2019 11:54:33

1052029 30 10/12/2019 11:55:30

1052031 25 10/12/2019 11:56:20

1052032 16 10/12/2019 11:57:19

1052046 16 10/12/2019 11:58:59

1052048 16 10/12/2019 12:00:03

1052054 3 10/12/2019 12:01:15

1052066 5 10/12/2019 14:38:59

1052070 19 10/12/2019 12:03:05

1052071 19 10/12/2019 12:09:14

1052072 19 10/12/2019 12:09:50

1052073 19 10/12/2019 12:10:32

1052075 5 10/12/2019 12:11:01

1052078 5 10/12/2019 12:11:43

1052080 5 10/12/2019 12:12:33

1052083 2 10/12/2019 12:13:58

1052086 26 10/12/2019 12:15:43
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1052098 5 10/12/2019 14:40:22

1052099 16 10/12/2019 12:17:33

1052101 25 10/12/2019 12:18:00

1052102 12 10/12/2019 12:18:52

1052108 5 10/12/2019 12:19:40

1052109 5 10/12/2019 12:21:03

1052111 3 10/12/2019 12:21:42

1052112 6 10/12/2019 12:23:14

1052117 30 10/12/2019 12:24:05

1052119 31 10/12/2019 12:25:10

1052120 12 10/12/2019 12:31:15

1052132 9 10/12/2019 12:31:56

1052133 9 10/12/2019 12:32:36

1052137 1 10/12/2019 12:33:52

1052141 30 10/12/2019 14:42:07

1052150 16 10/12/2019 12:34:46

1052165 5 10/12/2019 12:36:06

1052166 25 10/12/2019 12:36:42

1052177 5 10/12/2019 12:37:20

1052180 5 10/12/2019 12:38:49

1052182 31 10/12/2019 12:39:35

1052183 34 10/12/2019 12:40:11

1052186 3 10/12/2019 12:40:38

1052187 3 10/12/2019 12:41:11

1052196 9 10/12/2019 12:41:47

1052199 8 10/12/2019 12:42:21

1052200 8 10/12/2019 12:42:45

1052201 16 10/12/2019 14:14:14

1052204 16 10/12/2019 14:15:12

1052205 16 10/12/2019 14:15:59

1052210 9 10/12/2019 14:17:05

1052211 24 10/12/2019 14:17:54

1052212 34 10/12/2019 14:18:32

1052213 23 10/12/2019 14:19:50

1052217 3 10/12/2019 14:20:29

1052219 3 10/12/2019 14:21:24

1052220 7 10/12/2019 14:45:22

1052222 9 10/12/2019 14:22:14

1052235 10 10/12/2019 14:23:13
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1052238 10 10/12/2019 14:23:45

1052240 9 10/12/2019 14:24:24

1052241 34 10/12/2019 14:26:02

1052248 30 10/12/2019 14:46:42

1052251 24 10/12/2019 14:48:11

1052252 34 10/12/2019 14:49:45

1052255 22 10/12/2019 14:52:20

1052256 7 10/12/2019 14:53:43

1052257 7 10/12/2019 14:54:24

1052267 16 10/12/2019 15:05:41

1052268 9 10/12/2019 15:06:04

1052269 28 10/12/2019 15:06:27

1052270 9 10/12/2019 15:06:51

1052271 28 10/12/2019 15:07:17

1052272 16 10/12/2019 15:07:46

1052273 9 10/12/2019 15:08:31

1052274 28 10/12/2019 15:09:08

1052275 16 10/12/2019 15:09:32

1052277 5 10/12/2019 15:09:57

1052278 5 10/12/2019 15:10:31

1052279 5 10/12/2019 15:10:56

1052280 5 10/12/2019 15:11:22

1052281 5 10/12/2019 15:11:49

1052282 5 10/12/2019 15:12:15

1052283 5 10/12/2019 15:12:37

1052287 5 10/12/2019 15:13:00

1052288 5 10/12/2019 15:15:51

1052290 5 10/12/2019 15:16:38

1052291 5 10/12/2019 15:17:04

1052292 5 10/12/2019 15:17:41

1052294 5 10/12/2019 15:18:26

1052296 5 10/12/2019 15:21:19

1052297 30 10/12/2019 15:21:43

1052323 21 10/12/2019 15:25:19

1052325 28 10/12/2019 15:56:19

1052336 9 10/12/2019 15:57:21

1052347 1 10/12/2019 15:58:22

1052356 9 10/12/2019 15:58:46

1052357 7 10/12/2019 15:59:12
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The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

1052363 3 10/12/2019 15:59:43

1052372 9 10/12/2019 16:00:06

1052373 21 10/12/2019 16:00:36

1052381 21 10/12/2019 16:01:03

1052388 6 10/12/2019 16:01:57

1052389 5 10/12/2019 16:02:26

1052390 5 10/12/2019 16:02:56

1052391 5 10/12/2019 16:13:26

1052392 5 10/12/2019 16:14:14

1052395 5 10/12/2019 16:14:40

1052396 5 10/12/2019 16:15:03

1052397 5 10/12/2019 16:15:32

1052398 29 10/12/2019 16:15:59

1052399 11 10/12/2019 16:16:22

1052409 30 10/12/2019 16:16:51

1052412 16 10/12/2019 16:17:13

1052413 12 10/12/2019 16:18:02

1052414 6 10/12/2019 16:18:44

1052417 25 10/12/2019 16:19:10

1052418 7 10/12/2019 16:19:57

1052419 7 10/12/2019 16:20:50

1052427 5 10/12/2019 16:21:35

1052429 5 10/12/2019 16:22:03

1052431 5 10/12/2019 16:22:32

1052435 25 10/12/2019 16:22:57

1052436 25 10/12/2019 16:23:43

1052438 25 10/12/2019 16:24:14

1052447 5 10/12/2019 16:24:55

1052448 5 10/12/2019 16:25:39

1052475 5 10/12/2019 16:26:11
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     Trade Marks Journal No: 1932,   16/12/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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